
cable ties, each not of metal; hooks, not of metal; tool boxes (not of metal); storage boxes (not of metal) for household 
and kitchen utensils.

Cl.21;Household or kitchen utensils and containers; cleaning instruments; material for brush-making, wire brushes 
except parts of machines, sponges, steel wool; buckets.

Cl.22;Ropes, tarpaulins, sacks; cables (not of metal); wrapping or binding bands (not of metal), straps (not of metal), for
handling loads, lashing straps, also with ratchets (not of metal).

Cl.24;Textiles and textile goods, if included in this class; felt, felt pads; shielding fleece; textiles for protection against 
insects, fly and mosquito nets, fabrics for insect protection.

Cl.25;Clothing, shoes, headgear for wear; workwear, overalls, work vests, work trousers, work boots, work gloves.

Cl.26;Elastic ribbons; needles and binding needles.
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Trade Marks Journal No: 1857 ,   09/07/2018           Class 99 
 

2768289    19/02/2014
[International Registration No. : 1207070]
FLUME GMBH

Kieler Straße 318 22525 Hamburg Germany

Address for service in India/Agents address:
L.S.DAVAR & CO

32 RADHA MADHAB DUTTA GARDEN LANE, KOLKATA-700 010

Proposed to be Used
IR DIVISION
Cl.7;Machinery for use in shipbuilding; engine couplings and apparatus for transmission of power as parts of ships or 
for use in ships; parts of the aforesaid goods, as far as included in class 7.

Cl.9;Surveying, photographic, cinematographic, optical, weighing, measuring, signaling, controlling, life-saving and 
teaching apparatus and instruments; computer software (recorded); computer hardware.

Cl.37;Installation, maintenance and repair of systems and plants for shipbuilding.

Cl.42;Technical development services for systems and plants for shipbuilding.
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Trade Marks Journal No: 1857 ,   09/07/2018           Class 99 
 

Priority claimed from 27/05/2013; Application No. : 302013033546.5/09 ;Germany 

2768300    26/11/2013
[International Registration No. : 1207049]
LIDL STIFTUNG & CO. KG

Stiftsbergstrasse 1 74167 Neckarsulm Germany

Address for service in India/Agents address:
L.S.DAVAR & CO

32 RADHA MADHAB DUTTA GARDEN LANE, KOLKATA-700 010

Proposed to be Used
IR DIVISION
Cl.1;Chemicals used in industry; solvents.

Cl.2;Paints, varnishes, lacquers; anti-rust preparations for preservation; colourants, dyes; mordants; hardwax oil; 
thinners and thickeners for paints and lacquers.

Cl.3;Bleaching preparations and other substances for laundry use; cleaning, polishing, scouring and abrasive 
preparations; cleaning preparations; lacquer-removing preparations, colour-removing preparations.

Cl.6;Scaffolding and ladders of metal; building materials of metal; non-electric cables and wires of common metal; 
ferrules and cables of metal; containers of metal, tool boxes of metal (empty); closures of metal for containers, metal 
locks; ironmongery, small items of metal hardware; dowels, nails, pins, screws, nuts, sleeves, hooks, springs, stretchers, 
binding screws, each of metal; bindings of metal; building and furniture fittings of metal; transport castors of metal, load 
trolleys; doors with integrated insect protection of metal; hooks.

Cl.7;Machines and machine tools; trueing machines, drilling machines, saws (machines), welding machines, planing 
machines, cutters (machines); glue guns (electric); high pressure washers and cleaning appliances utilizing steam; gas-
operated soldering irons and blow pipes; percussion drill bits, as parts of machines; electrodes for welding machines.

Cl.8;Hand tools and implements (hand-operated); knives, cutlery, knife sharpeners, tool sharpeners; clamps for 
carpenters or coopers, saws (hand tools), saw blades, scissors, hammers, borers, axes, hatches, drilling tools, cutting 
tools, grindstones, polishing discs, bits, drills and accessories; expanders; drainer cleaner pumps (hand-operated); 
squares and magnetic squares (hand tools).

Cl.9;Scientific, surveying, photographic, cinematographic, optical, weighing, measuring, signalling and regulating 
apparatus and instruments; fire-extinguishing apparatus; enlarging apparatus; vehicle breakdown warning triangles; time 
switches; spirit levels; safety vests; apparatus and instruments for conducting, switching, transforming, accumulating, 
regulating or controlling electricity including plugs, adaptors, fuses, controls, mains lines, mains cables, wiring 
accessories, panels, transformers, extension cords with sockets, extension cords, coils, junction boxes, terminal strips, 
terminal blocks, flush-mounting boxes, sockets and other contacts (electric connections), flush sockets, covers for 
electrical outlets, switches, moisture-proof switches, child safety devices for sockets; multiple socket strips, extension 
cables, cable drums; safety shoes and safety boots; knee pads for hand-crafted work, to protect the knees; measuring 
tapes; magnetic strips.

Cl.10;Hearing protectors.

Cl.11;Apparatus for lighting, heating, steam generating, cooking, refrigerating, drying, ventilating, water supply and 
sanitary purposes; lighting apparatus; lamps and lights, illumination lamps, safety lamps, pocket torches, LED lamps.

Cl.12;Vehicles; two-wheeled trolleys, wheelbarrows, handling carts.

Cl.16;Artists" materials; paintbrushes; paper and plastic materials for packaging; moving boxes made of paper and 
plastic; painters" brushes, canvases for painting, palettes for painters, house painters" rollers, stencils, painters" easels, 
telescopic rods for house painters" rollers, joint cleaning sticks, graining pens; cover sheets of plastic or paper; adhesive 
tapes and self-adhesive tapes, creped adhesive tape, shielding fleece (paper); writing instruments, sharpeners for writing 
instruments.

Cl.17;Stuffing rings and washers (not of metal); film (other than, for wrapping).

Cl.19;Doors with integrated insect protection (not of metal); bitumen tape; scaffolding not of metal.

Cl.20;Furniture, furniture parts, footstools; workbenches, clamping tables, cabinets, tool walls (furniture); trestles (each 
not of metal); and ladders (not of metal); containers and tool boxes (not of metal); dowels, screws, cable clips, cable ties, 
each not of metal; hooks, not of metal; storage boxes (not of metal) for household and kitchen utensils.

7503



Cl.21;Household or kitchen utensils and containers; cleaning instruments; material for brush-making, wire brushes 
except being parts of machines, sponges, steel wool; buckets.

Cl.22;Ropes, tarpaulins, sacks; cables (not of metal); wrapping or binding bands (not of metal), straps (not of metal), for
handling loads, lashing straps, also with ratchets (not of metal).

Cl.24;Textiles and textile goods, if included in this class; felt, felt pads; shielding fleece; textiles for protection against 
insects, fly and mosquito nets, screening fabric for insect screens.

Cl.25;Clothing, shoes, headgear for wear; workwear, overalls, work vests, work trousers, work boots, work gloves.

Cl.26;Elastic ribbons; needles and binding needles.
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Trade Marks Journal No: 1857 ,   09/07/2018           Class 99 
 

2768339    25/04/2014
[International Registration No. : 1207101]
ASKLEPIOS KLINIKEN GMBH & CO. KGAA

Rübenkamp 226 22307 Hamburg DE

Address for service in India/Attorney address:
DEPENNING & DEPENNING

120, VELACHERY MAIN ROAD, GUINDY, CHENNAI - 600 032.

Proposed to be Used
IR DIVISION
Cl.35;Advertising; business management; business administration; office functions; administrative processing of all 
kinds of contracts, property and real estate owner communities (office functions); updating, maintenance and 
systematization of data and computer databases for exchange of patient oriented documents and information including 
data on apparatus and their location which are required for patient care; organization of treatment and management 
processes in hospitals and doctors&quot; practices under inclusion of a computer network; business and organizational 
consultancy of doctors, hospitals as well as other inpatient and outpatient service providers.

Cl.41;Education; providing of training; entertainment; sporting and cultural activities.

Cl.44;Medical and veterinary services, in particular services of a doctor, a hospital, a rehabilitation clinic, a medical 
care center and an outpatient clinic; hygienic and beauty care for human beings or animals; health fostering by inpatient 
or outpatient treatments and inpatient or outpatient consulting; physiotherapy, rehabilitation therapy, sports for the 
purpose of health therapy.
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Trade Marks Journal No: 1857 ,   09/07/2018           Class 99 
 

Priority claimed from 20/06/2013; Application No. : R13 4 013 834 ;France 

2770227    02/12/2013
[International Registration No. : 1207200]
ECM GREENTECH

109 rue Hilaire de Chardonnet, F-38100 GRENOBLE (France)

Address for service in India/Attorney address:
DEPENNING & DEPENNING

120, VELACHERY MAIN ROAD, GUINDY, CHENNAI - 600 032.

Proposed to be Used
IR DIVISION
Cl.9;Apparatus and instruments for conducting, switching, transforming, accumulating, regulating or controlling 
electricity, electric installations for the remote control of industrial operations; heat regulating apparatus; furnaces for 
laboratory experiments; photovoltaic cells, solar modules; data processing equipment, data processing apparatus, 
computers, software (recorded programs); printed circuits, integrated circuits, semiconductors, microprocessors, silicon 
wafers.

Cl.11;Furnaces for industrial use (other than for experimental purposes), in particular low-pressure thermochemical 
treatment furnaces, vacuum furnaces and pressure furnaces, crystal growth furnaces for the photovoltaic industry; 
component parts for these furnaces such as loading apparatus, coverings, fittings, loading supports.

Cl.42;Assessments, estimates and research in scientific and technological fields provided by engineers; industrial 
research services; technical research; technical project study; surveying (engineering work); engineering.
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Trade Marks Journal No: 1857 ,   09/07/2018           Class 99 
 

 

Priority claimed from 15/11/2013; Application No. : 302013007871.3/35 ;Germany 

2770493    18/01/2014
[International Registration No. : 1207216]
NÜRNBERGMESSE GMBH

Messezentrum 90471 Nürnberg DE

PRIVATE BRAUEREIEN BAYERN E. V.

Thomas-Wimmer-Ring 9 80539 München DE

Address for service in India/Attorney address:
DEPENNING & DEPENNING

120, VELACHERY MAIN ROAD, GUINDY, CHENNAI - 600 032.

Proposed to be Used
IR DIVISION
Cl.16;Printed matter, especially catalogues for fairs, exhibitions, meetings and congresses; telecommunication and 
address listings (publications) for fairs, exhibitions, meetings and congresses.

Cl.35;Organization and conducting of fairs and exhibitions for commercial and advertising purposes; advertising and 
advertising agencies for others; marketing of goods and services through all media; sales promotion for others; rental of 
advertising space, also in the Internet (banner exchange); rental of advertising material; distribution of advertising 
material (flyers, prospectus, printed matter, samples of goods); commercial information and directory agency; publication 
of publicity texts; rental of fair and exhibition stalls; provision of commercial and business contact information for 
congress, fair or exhibition participants, organizers and sponsors; statistical analysis of an accomplished event; direct 
mail advertising to attract new customers and to maintain the existing customer base.

Cl.38;Providing access to forums on the internet; providing access to information on the internet; providing access to 
platforms and portals on the internet for the agency of service and trade contacts of others; providing access to 
databases.

Cl.41;Organization and arrangement of meetings, symposia and congresses; publication of printed matter in electronic 
form recorded on machine readable data carriers, except for advertising purposes; providing of electronic publications, 
not downloadable.
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Trade Marks Journal No: 1857 ,   09/07/2018           Class 99 
 

Priority claimed from 12/09/2013; Application No. : AM 3977/2013 ;Austria 

2772181    11/03/2014
[International Registration No. : 1207732]
VOESTALPINE BÖHLER WELDING GROUP GMBH

Peter-Müller-Straße 14-14a 40468 Düsseldorf Germany

Address for service in India/Agents address:
L.S. DAVAR & CO.

32, RADHA MADHAV DUTTA GARDEN LANE, KOLKATA - 700 010.

Proposed to be Used
IR DIVISION
Cl.1;Metal tempering and soldering preparations; fluxes for welding; fluxes for brazing, powder for brazing and welding, 
not of metal; chemicals used for brazing and welding; sprays for protecting surfaces against welding spatter (chemicals).

Cl.6;Common metals and their alloys; metal building materials; transportable buildings of metal; materials of metal for 
railway tracks; non-electric cables and wires of common metals; ironmongery, small items of metal hardware; pipes and 
tubes of metal; goods of common metal not included in other classes; wires, stripes and sticks of metal used for welding; 
flux-cored welding wires of metal; flux coated welding rods of metal; metal powder for welding; welding consumables, 
namely welding wires of metal; soldering wires of metal; soldering aids, namely alloys and rods of metal; welding pins of 
metal.

Cl.7;Welding apparatus, electrodes for welding machines; melting electrodes for arc-welding; metal electrodes (welding 
consumables); welding machines; parts of welding machines, cutting machines included in this class.

Cl.9;Welding helmets for protection against injury; protective clothing for protection against injury; safety goggles; 
welding masks; gloves for protection against injury; measuring apparatus for testing and controlling of welding 
operations; electrical wires for welding electrodes.
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Trade Marks Journal No: 1857 ,   09/07/2018           Class 99 
 

Priority claimed from 24/09/2013; Application No. : 134034683 ;France 

2772441    19/03/2014
[International Registration No. : 1207811]
H.E.F.

rue Benoît Fourneyron F-42160 ANDREZIEUX BOUTHEON France

Address for service in India/Attorney address:
REMFRY & SAGAR

REMFRY HOUSE AT THE MILLENNIUM PLAZA SEC 27, GURGAON 122009, NEW DELHI NATIONAL CAPITAL REGION 
INDIA

Proposed to be Used
IR DIVISION
Cl.1;Salts and salt baths for industrial use; salts and salt baths (chemical products); salts, salt baths and other chemical
products for surface treatment and/or coating of parts and materials, in particular metallic parts and materials; salt bath 
solutions for surface treatment and/or coating of metallic parts and materials; metallic organic compositions for industrial 
use; organic products for impregnation of the treatment layer of metallic parts and materials; metal oxides, metal nitrides, 
metal carbides, metal borides and carbon, all intended for sputtering targets; functional coating layers, hard coating 
layers and tribological depositions, composed of metal oxides, metal nitrides, metal carbides, metal borides and/or 
carbon.

Cl.2;Protective products for metals; anti-corrosive products; anti-rust products; anti-rust preparations for preservation; 
anti-corrosion preparations for metal parts and mechanical parts; anti-corrosive paints; anti-rust oils and greases; anti-
corrosive bands; anti-tarnishing products for metals; silvering powder; gilding powder; bronze powder.

Cl.7;Mechanical friction parts (parts of machines), whether or not self-lubricating, namely, rings, bushings, bail joints, 
shafts, bearings, slideways, rolling bearings and gearing.

Cl.40;Treatment, surface treatment and coating treatment of parts and materials, whether metallic, of ferrous alloys or 
non-metallic, namely, electrochemical treatment, salt bath treatment, nitriding treatment, oxidizing treatment, 
thermochemical treatment, thermochemical diffusion treatment, heat treatment, diffusion heat treatment, electrolytic or 
chemical surface conversion treatment, catalytic treatment, passivation treatment, surface impregnation treatment with 
organic compounds, metal diffusion treatment, coating treatment by physical or chemical vapor deposition, namely on 
metals and their alloys, polymers and composites, glass, ceramics, and on goods of those materials, vacuum 
metallization, electrolytic coating or plating treatment, ferrous alloy coating or plating treatment, mechanical coating or 
plating, nickel plating, chromium plating, zinc plating, tin plating, silver plating, gold plating, tin/lead alloy plating, 
deposition of metals and tin/lead alloys, copper/tin alloy coating treatment, deposition of chromium/nitride coatings, 
nickel/phosphorus alloy based coating treatment, application of organic, organo-metallic, metal or metal alloy coatings, of 
solid lubricating films, of polymers, metallization by cathode sputtering, metallization by thermal spraying, application of 
metallic, ceramic or cermet coatings by thermal plasma spraying, treatment with oils, hardening, tempering, quenching; 
information relating to treatment, surface treatment and coating of parts and materials.

Cl.42;Engineering as well as industrial research, development and testing, all relating to treatment, surface treatment 
and coating of parts and materials, whether metallic, of ferrous alloys or non-metallic; surface testing of metal parts; 
surface energy testing of metal parts; surface cleanliness testing of metal parts; surface contamination testing on metal 
parts.
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Trade Marks Journal No: 1857 ,   09/07/2018           Class 99 
 

 

Priority claimed from 25/10/2013; Application No. : 1,649,456 ;Canada 

2772999    10/03/2014
[International Registration No. : 1207475]
HUSKY INJECTION MOLDING SYSTEMS LTD.

500 Queen Street South Bolton, Ontario L7E 5S5

Address for service in India/Attorney address:
REMFRY & SAGAR

REMFRY HOUSE AT THE MILLENNIUM PLAZA SEC 27, GURGAON 122009, NEW DELHI NATIONAL CAPITAL REGION 
INDIA

Proposed to be Used
IR DIVISION
Cl.37;Installation, maintenance and repair of injection molding machines and parts and fittings thereof, all the foregoing
excluding goods and services relating to gaming and lotteries.

Cl.42;Engineering services, namely consultancy services related to the design, the development and the manufacture 
of plastic injection molding parts, technical support relating to plastic injection molding equipment and custom designing 
molds for plastic products, all the foregoing excluding goods and services related to gaming and lotteries.
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Trade Marks Journal No: 1857 ,   09/07/2018           Class 99 
 

Priority claimed from 23/05/2013; Application No. : 134006598 ;France 

2774716    22/10/2013
[International Registration No. : 1207891]
CHASSIS BRAKES INTERNATIONAL BV

High Tech Campus 84 NL-5656 AG Eindhoven NL

Address for service in India/Attorney address:
REMFRY & SAGAR

REMFRY HOUSE AT THE MILLENNIUM PLAZA SEC 27, GURGAON 122009, NEW DELHI NATIONAL CAPITAL REGION 
INDIA

Proposed to be Used
IR DIVISION
Cl.1;Chemical products for use in industry; brake fluids; braking circuit fluids; driving fluids for hydraulic devices.

Cl.7;Electric motors other than for land vehicles; compressed air machines; compressed air pumps; compressed air 
engines; control cables for machines, engines or motors; hydraulic controls for machines, motors and engines; 
pneumatic controls for machines, motors and engines; compressors (machines); machine valves; hydraulic pumps; 
hydraulic control cylinders; hydraulic engines and motors; hydraulic valves; hydraulic tanks; hydraulic filters; apparatus 
for filling and draining hydraulic motor-vehicle circuits; air valves; compressed-air brakes; pistons (parts of machines or 
engines); pumps (machines); pumps (parts of machines, engines or motors); pressure regulators (parts of machines); 
valves (parts of machines).

Cl.9;Electrical and electronic measurement, control and adjustment apparatus for motor vehicles; power supply units; 
apparatus for analyzing braking operation; diagnostic instruments; coupling and control apparatus for monitoring and 
controlling hydraulic and/or pneumatic systems; brake control apparatus; brake pressure control apparatus; computers; 
software.

Cl.12;Braking force amplifiers; electronic handbrakes; handbrakes and active anti-start devices; electronic devices for 
braking power proportioning; brake calipers, braking disks; hydraulic circuits for vehicles; disk brakes for vehicles; brake 
pads for vehicles.

Cl.16;Printed matter (printing products); posters; printed matter; books; pamphlets; journals (magazines); catalogs; 
diagrams; printed forms; flyers; teaching materials except apparatus; blueprints.

Cl.17;Clack valves of rubber; pipe gaskets; cylinder jointings; brake lining materials, partly processed; waterproof 
packings; junctions, not of metal, for pipes; flexible pipes, not of metal; connection tubes and pipes made of rubber or 
plastic.

Cl.37;Installation, repair, servicing and maintenance services for motor vehicles and components thereof; information 
on the installation, repair, servicing and maintenance of motor vehicles and components thereof.
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Trade Marks Journal No: 1857 ,   09/07/2018           Class 99 
 

Priority claimed from 20/12/2013; Application No. : 656771 ;Switzerland 

2774845    28/04/2014
[International Registration No. : 1207922]
GEORG FISCHER ROHRLEITUNGSSYSTEME AG

Ebnatstrasse 111 CH-8201 Schaffhausen Switzerland

Address for service in India/Agents address:
L.S. DAVAR & CO.

32, RADHA MADHAV DUTTA GARDEN LANE, KOLKATA - 700 010.

Proposed to be Used
IR DIVISION
Cl.8;Tools and machine tools for the manufacture of pipe fittings.

Cl.17;Tubes and junctions of plastic, particularly for carrying fluids; semi-finished products and molded parts of 
plastic, particularly for carrying fluids.

Cl.19;Tubes of plastic, particularly for carrying fluids.
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Trade Marks Journal No: 1857 ,   09/07/2018           Class 99 
 

Priority claimed from 08/01/2014; Application No. : 656693 ;Switzerland 

2775091    16/04/2014
[International Registration No. : 1207926]
WELLMERA AG

Hochbergerstrasse 60B, CH-4057 Basel Switzerland

Address for service in India/Attorney address:
REMFRY & SAGAR

REMFRY HOUSE AT THE MILLENNIUM PLAZA SEC 27, GURGAON 122009, NEW DELHI NATIONAL CAPITAL REGION 
INDIA

Proposed to be Used
IR DIVISION
Cl.9;Software.

Cl.35;Advertising; commercial business management, including marketing and professional business consultancy.

Cl.41;Education; training, including workshops and seminars.

Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and research 
services; design and development of computers and software.

Cl.44;Medical and pharmaceutical services.
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Trade Marks Journal No: 1857 ,   09/07/2018           Class 99 
 

2776007    20/12/2013
[International Registration No. : 1208450]
TAIYO ELECTRIC IND. CO., LTD.

16-8, Yamatecho 2-chome, Fukuyama-shi Hiroshima-ken 720-0092 Japan

Address for service in India/Attorney address:
DEPENNING & DEPENNING

120, VELACHERY MAIN ROAD, GUINDY, CHENNAI - 600 032.

Proposed to be Used
IR DIVISION
Cl.1;Soldering paste; soldering flux; soldering solvent; chemical detergents for use in soldering processes; soldering 
chemicals; chemicals.

Cl.6;Solder bar; solder wire; spooled solder; solder ribbon; gas canisters for gas powered soldering irons.

Cl.7;Gas powered soldering irons (power-driven hand-held tools); stands for gas powered soldering irons; gas torches 
for use in metalworking machines and tools; gas torches for use in soldering; gas hot-air blowers (power-driven hand-
held tools); gas welding machines (power-driven hand-held tools); plastic processing tools (power-driven hand-held 
tools); thermal cutting tools for metal working (power-driven hand-held tools); electric hot-air blowers (power-driven 
hand-held tools); electric glue dispensers (power-driven hand-held tools); gun-type wire binding tools (power-driven 
hand-held tools); power-driven hand-held tools; lead wire cutting tools; lead wire bending tools; electric glue gun; 
metalworking machine and tools; soldering machines and tools for printed circuit board; solder removing machines and 
tools for printed circuit board; desoldering tools for semiconductor substrates; pot-type soldering tools for 
semiconductor substrates; retainers for cutting and/or soldering semiconductor substrates; machines and apparatus for 
mounting electronic components on semiconductor substrates; printing machines and apparatus with self-correcting 
control function; printing or bookbinding machines and apparatus; plastic processing machine and apparatus; 
semiconductor manufacturing machines and systems; electric heat cutters; hand-held desoldering tools; soldering iron 
stands; nitrogen generators.

Cl.8;Hand tools; tweezers; bladed or pointed hand tools; soldering tip cleaner with a sponge.
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Priority claimed from 22/07/2013; Application No. : 012038766 ;European Union 

2777429    20/01/2014
[International Registration No. : 1208270]
THINK SCHUHWERK GMBH

Hauptstraße 35 A-4794 Kopfing Austria

Address for service in India/Agents address:
H. K. ACHARYA & COMPANY.

HK Avenue, 19. Swastik Society, Navrangpura, Ahmedabad 380009, Gujarat, INDIA

Proposed to be Used
IR DIVISION
to be associated with 1504818, 1504819.

Cl.3;Boot polish, and in particular shoe polish, shoe wax; preparations for cleaning, caring for and preserving leather.

Cl.10;Orthopedic articles, in particular orthopaedic shoes, insoles and soles.

Cl.18;Leather and imitations of leather, and goods made of these materials, included in this class, animal skins, hides; 
trunks and travelling bags, handbags and waist packs, umbrellas and parasols, walking sticks.

Cl.25;Footwear, in particular soles, clothing and headwear.

Cl.35;Advertising; business management; retailing of goods of all kinds, namely clothing, footwear, headgear and 
headwear; business administration; office functions; professional business consultancy; providing specialist business 
knowledge (franchising).
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Trade Marks Journal No: 1857 ,   09/07/2018           Class 99 
 

Priority claimed from 08/01/2014; Application No. : 656699 ;Switzerland 

2778711    16/04/2014
[International Registration No. : 1208861]
WELLMERA AG

Hochbergerstrasse 60B, CH-4057 Basel Switzerland

Address for service in India/Attorney address:
REMFRY & SAGAR

REMFRY HOUSE AT THE MILLENNIUM PLAZA SEC 27, GURGAON 122009, NEW DELHI NATIONAL CAPITAL REGION 
INDIA

Proposed to be Used
IR DIVISION
Cl.9;Software.

Cl.35;Advertising; commercial business management, including marketing and professional business consultancy.

Cl.41;Education; training, including workshops and seminars.

Cl.42;Scientific and technological services as well as research and design relating thereto; industrial analysis and 
research services; all the aforesaid services not provided in the field of energy transport, production and/or exploration; 
design and development of computers and software; excluding software in connection with energy transport, production 
and/or exploration.

Cl.44;Medical and pharmaceutical services.
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Trade Marks Journal No: 1857 ,   09/07/2018           Class 99 
 

2778886    04/12/2013
[International Registration No. : 1208817]
BSH HAUSGERÄTE GMBH

Carl-Wery-Str. 34 81739 München DE

Address for service in India/Agents address:
L.S. DAVAR & CO.

32, RADHA MADHAV DUTTA GARDEN LANE, KOLKATA - 700 010.

Proposed to be Used
IR DIVISION
Cl.7;Electrical household and kitchen machines and apparatus (included in this class), in particular electrical kitchen 
machines and apparatus including grinders/crushers, mixing and kneading devices, fruit pressing machines, de-juicers, 
juice centrifuges, grinding machines, cutting devices, electrically powered tools, tin openers, knife sharpening devices 
and appliances and devices for making beverages and/or food, pumps for dispensing chilled beverages for use in 
combination with devices for chilling beverages; electric vending machines for beverages or foods, automatic vending 
machines; electric welding devices for wrapping film; electrical waste disposers, namely waste grinders and waste 
compacting machines; dishwashers; electric machines and devices for cleaning laundry and clothing (included in this 
class), including washing machines, spin dryers; ironing presses, ironing machines, included in this class; electric 
household cleaning equipment, including electric window cleaning equipment, electric shoe polishers and vacuum 
cleaners, wet and dry vacuuming apparatus; parts for all the aforesaid goods included in this class, in particular flexible 
tubes, pipes, dust filters, dust filter bags, all for vacuum cleaners.

Cl.9;Kitchen scales, bathroom scales; remote operating, signalling and control apparatus (electric/electronic) for 
household or kitchen machines and utensils; recorded and unrecorded machine-readable data carriers for household 
equipment; data processing devices and data processing programs for controling and operation of household 
appliances; parts for all the aforesaid goods, included in this class.

Cl.11;Apparatus for heating, steam generating and cooking, in particular stoves, baking, roasting, grilling, toasting, 
defrosting and heating devices, water heaters, immersion heaters, slow-cookers, microwave ovens, waffle irons (electric), 
egg-boilers, deep-fat fryers (electric); electrical tea and coffee makers, espresso coffee machines, automatic coffee 
machines (included in this class); refrigerating apparatus, in particular refrigerators, chest freezers, refrigerated cabinets, 
beverage-cooling apparatus, fridge-freezers, freezers, ice machines and apparatus; drying apparatus, in particular 
including tumble dryers, laundry drying machines, hand dryers, hair dryers; infrared lamps (other than for medical use); 
heating pads (not for medical purposes), electric blankets (not for medical purposes); ventilating apparatus, in particular 
ventilators, extractor hood filters, extractor hood equipment and extractor hoods, air-conditioning apparatus and 
apparatus for improving air quality, humidifiers, air-deodorising apparatus, air purifying apparatus, apparatus for water 
supply and sanitary installations, in particular including fittings for steam generating, ventilating and water supply 
installations; water heaters, storage water heaters and instantaneous water heaters; kitchen sinks; heat pumps; parts for 
all the aforesaid goods, included in this class; taps for dispensing chilled beverages for use in combination with 
apparatus for chilling beverages (other than vending machines).
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Trade Marks Journal No: 1857 ,   09/07/2018           Class 99 
 

2779182    06/02/2014
[International Registration No. : 1209215]
INVISTA TECHNOLOGIES S.À.R.L.

Zweigniederlassung St. Gallen, Flurhofstrasse 160 CH-9000 St. Gallen CH

Address for service in India/Attorney address:
K & S PARTNERS

B K HOUSE, PLOT NO. 109, SECTOR-44, HUDA, GURGAON, HARYANA, INDIA

Proposed to be Used
IR DIVISION
Cl.22;Synthetic fibres and filaments for textile use; synthetic fibres and filaments for use in the manufacturing of 
fabrics, textiles and yarns; spandex fibre for use in manufacture of fabrics; raw textile fibres; yarn fibres; synthetic fibres 
for use in yarns and threads for textile use.

Cl.24;Textile and textile goods, not included in other classes; synthetic fibre fabrics; mixed fibre fabrics; textile fabrics 
for the manufacture of apparel.

Cl.25;Clothing; shirts; trousers; shorts; sportswear; active wear; leotards; swim wear; sleepwear; lingerie; 
undergarments; underwear; shape wear; hosiery; footwear; socks; headgear.
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Priority claimed from 09/09/2013; Application No. : M 13 02569 ;Hungary 

2779185    22/01/2014
[International Registration No. : 1209212]
ORGANICA TECHNOLÓGIÁK ZÁRTKÖRÜEN MUKÖDO RÉSZVÉNYTÁRSASÁG (ZRT.)

Tuzoltó u. 59 H-1094 Budapest Hungary

Address for service in India/Attorney address:
PARKER & PARKER CO. LLP

A3 Trade Center, Stadium Circle, CG Road, Ahmedabad 380009. India

Proposed to be Used
IR DIVISION
Cl.11;Apparatus for water treatment; installations, apparatus, machines, devices and equipments for wastewater 
purification.

Cl.37;Construction and reconstruction services including building, maintaining and repairing installations, construction
works and apparatus for water treatment and wastewater purification, construction and maintenance services relating to 
civil engineering and architecture and sanitary engineering; construction services relating to sanitary engineering; 
installation services, maintaining and repairing apparatus, machines, pipelines and the fittings thereof for water treatment 
and wastewater purification.

Cl.40;Water treatment and wastewater purification services, including collecting and receiving wastewater and 
biological and/or chemical treatment thereof; services of treating waste materials.

Cl.42;Engineering services, civil engineering and sanitary engineering, in the field of wastewater purification including 
engineering planning, research and consulting.
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Priority claimed from 26/02/2014; Application No. : VR2014C000162 ;Italy 

2779206    24/03/2014
[International Registration No. : 1209027]
ISCOM S.P.A.

Via Belvedere, 78 Frazione Ospedaletto I-37026 Pescantina (Verona) Italy

Address for service in India/Attorney address:
DEPENNING & DEPENNING

120, VELACHERY MAIN ROAD, GUINDY, CHENNAI - 600 032.

Proposed to be Used
IR DIVISION
Cl.6;Metal slabs, rolled metal slabs; metal roofings, metal roof coverings.

Cl.19;Roof coverings, not of metal.
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Priority claimed from 12/11/2013; Application No. : 012302386 ;European Union 

2779343    15/11/2013
[International Registration No. : 1209241]
ROMAX TECHNOLOGY LIMITED

Romax Technology Centre, University of Nottingham Innovation Park, Triumph Road Nottingham NG7 2TU GB

Address for service in India/Agents address:
R.K. DEWAN & CO.

PODAR CHAMBERS, S.A. BRELVI ROAD, FORT, MUMBAI - 400 001.

Proposed to be Used
IR DIVISION
Cl.9;Computer hardware; tablet computers, notebook computers, laptop computers, computer terminals, computer 
accessories, computer peripheral devices, central processing units [processors], computer memories, monitors 
[computer hardware], disk drives[ for computers], computer keyboards, floppy discs, compact disks [read-only memory]; 
computer networks; computer software; technical computer software used as an aid in the design, engineering, 
manufacture and testing of machines and equipment and of their components; computer software or computer programs 
for use in computer aided design, engineering, manufacture, and testing of machines and equipment with rotating parts 
and their components, including gear-boxes, shafts, bearings, drive lines, drive trains and transmissions, electrical power 
systems and electrical power generators; computer software or computer programs for providing control systems for 
controlling mechanical and electrical power systems for power transmission; computer software or computer programs 
for use in designing rotating machines, electrical rotating machines, mechanical rotating machines, electromechanical 
rotating machines, and/or hydraulic rotating machines and their components; computer software diagnostic platforms for 
the management and assessment of faults and conditions within wind power plants and wind-operated machines, within 
automotive, off-highway, defence, marine, aerospace and rail applications and industrial machinery in which mechanical 
power is transmitted through rotating shafts, gears and bearing systems or gearless turbines; electronic control 
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apparatus and equipment and computer equipment for wind turbines, wind power plants, and other wind-operated 
machines; control and monitoring equipment including for wind turbines, wind power plants, and other wind-operated 
machines; sensors and optical sensors for installation in wind turbines, wind power plants, and other wind-operated 
machines for sensing vibration, power, current, voltage, oil particle counter, oil quality, temperature, pressure and strain 
gauge; parts and fittings for all the aforesaid goods; electronic publications [downloadable], including electronic 
magazines and newsletters; all of the aforesaid goods relating to automotive, transmission, bearings, energy sources and 
wind power applications.

Cl.35;Business management of energy projects, including wind power projects and projects in connection with other 
renewable energy sources and business advisory and consultancy services on the operation of wind farm businesses; 
business management of wind power systems during their operating life; collection and processing of data onto 
computer databases in connection with wind power systems, including compilation of statistics relating to operation and 
production of the systems; collection and processing of data onto computer databases in connection with automotive, 
off-highway, defence, marine, aerospace and rail applications and industrial machinery in which mechanical power is 
transmitted through rotating shafts, gears and bearing systems, including compilation of statistics relating to operation 
and production of the above systems and collection and processing of data and statistics derived from computer 
software or computer programs for providing control systems for controlling mechanical and electrical power systems for 
power transmission; information, advisory and consultancy services relating to the aforesaid.

Cl.37;Installation, servicing, maintenance, reconditioning and repair of wind power systems, including wind turbines 
and wind power plants as well as parts and fittings for wind turbines and wind power plants; consultancy in connection 
with, installation, servicing, maintenance and repair of wind power systems, including windmills and wind power plants as
well as parts and fittings therefor; machinery installation, maintenance and repair; transmission (mechanical parts 
including drive trains) installation, maintenance, refurbishment and repair; installation, maintenance, refurbishment and 
repair of automotive, off-highway, defence, marine, aerospace and rail applications and industrial machinery in which 
mechanical power is transmitted through rotating shafts, gears and bearing systems; information, advisory and 
consultancy services relating to the aforesaid.

Cl.41;Educational, training and instructional services; education and providing of training in connection with energy 
projects, including wind power projects and projects in connection with other renewable energy sources; safety courses 
and educational courses; educational, training and instructional services in the area of computer software, including 
technical computer software used as an aid in the design, engineering, manufacture and testing of machines and 
equipment and of their components and for monitoring the condition of the aforesaid machines, equipment and 
components; educational, training and instructional services in the use and application of computer software or computer 
programs for providing control systems for controlling mechanical and electrical power systems for power transmission; 
publishing services; providing on-line electronic publications [not downloadable]; publication of texts, books, journals, 
electronic books, pamphlets, manuals including instruction manuals on-line; establishing training programmes and 
training manuals; arranging, organising and conducting conferences, seminars, and workshops (training); information, 
consultancy and advisory services relating to all of the above; all of the aforesaid services relating to energy sources and 
wind power applications, automotive, off-highway, defence, marine, aerospace and rail applications and industrial 
machinery in which mechanical power is transmitted through rotating shafts, gears and bearing systems.

Cl.42;Computer consultancy services; computer programming services; computer programming and software 
development for others; design and development of computer software or computer programs for providing control 
systems for controlling mechanical and electrical power systems for power transmission; rental of computer software and
hardware; rental and sale of computer software and computer hardware for wind farm operations and maintenance; 
computer engineering services; engineering services; technology and research services; design services; technical 
consultation and research in the field of transmission design; providing information in the field of transmission, 
gearboxes, shafts, bearings and gears for automotive, off-highway, defence, marine, aerospace and rail applications and 
industrial machinery in which mechanical power is transmitted through rotating shafts, gears and bearing systems, 
including over a global computer information network; installation, maintenance and repair of computer hardware, and 
computer peripherals; installation, configuration and maintenance of computer software; installation, servicing, repair 
and maintenance of computer software or computer programs for providing control systems for controlling mechanical 
and electrical power systems for power transmission; project assessment and development services in the area of 
computer software and computer software application; technical assistance concerning wind turbine and wind power 
projects and effecting such projects; development, testing and certification of wind turbines, wind power plants, wind-
operated machines, and components therefor; development, testing and certification of automotive, off-highway, defence, 
marine, aerospace and rail applications and industrial machinery in which mechanical power is transmitted through 
rotating shafts, gears and bearing systems; effecting research projects concerning wind turbines, wind power plants and 
other wind-operated machines, automotive, off-highway, defence, marine, aerospace and rail applications and industrial 
machinery in which mechanical power is transmitted through rotating shafts, gears and bearing systems; design of 
manufacturing methods; manufacturing support services; computer aided design for manufacturing operations; 
assistance, technical support, information, consultancy and advisory services relating to all of the above; all of the 
aforesaid services relating to energy sources and wind power applications, automotive, off-highway, defence, marine, 
aerospace and rail applications and industrial machinery in which mechanical power is transmitted through rotating 
shafts, gears and bearing systems.
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Priority claimed from 15/10/2013; Application No. : 3.094.342/6 ;Spain 

2780009    01/04/2014
[International Registration No. : 1209168]
GRUPO CATALANA OCCIDENTE, S.A.

Av. Alcalde Barnils, N. 63 Sant Cugat del Vallès E-08174 Barcelona Spain

Address for service in India/Agents address:
ANAND AND ANAND.

B-41,NIZAMUDDIN EAST, NEW DELHI - 110 013.

Proposed to be Used
IR DIVISION
Cl.16;Magazines, publications, leaflets, contract projects, policies and other printed forms used by an insurance 
company.

Cl.36;Insurance services; financial affairs; monetary affairs; real estate affairs; administration of payments and 
collections; credit and surety services; expert reports; loss appraiser services.

Cl.45;Legal services; loss adjuster services.
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2780044    09/09/2013
[International Registration No. : 1209311]
O&O S.R.L.

Via Europa, 2 I-42015 Correggio (RE) Italy

Address for service in India/Agents address:
L.S. DAVAR & CO.

32, RADHA MADHAV DUTTA GARDEN LANE, KOLKATA - 700 010.

Proposed to be Used
IR DIVISION
Cl.6;Gates, doors, bollards and barriers of metal; devices of metal namely rods, chains, frames, foundation casings, 
anchors, plates, hinges and locking metal elements, all for movement of gates, doors, bollards and barriers; fixed bollards 
and posts of metal.

Cl.7;Automated devices for opening and closing hinged and overhead doors, sliding and shuttered gates, shutters, 
barriers, bollards, retractable bollards and posts; geared motors for the aforesaid devices.

Cl.9;Electronic devices for the control and safety, remote control of gates, doors, barriers and bollards, electric, 
automatic and semi-automatic, mechanical and luminous retractable bollards and posts; control panels for management 
centres for retractable bollards and posts; devices to control access to pedestrianised areas, restricted parking spaces, 
historical town centres and limited traffic areas; centralised control panels for barrier management systems.
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Priority claimed from 04/11/2013; Application No. : 13 4 045 759 ;France 

2780098    29/04/2014
[International Registration No. : 1209229]
L-GROUP

4 bis avenue de Chauveau F-78470 SAINT-REMY-LES-CHEVREUSE France

Address for service in India/Attorney address:
REMFRY & SAGAR

REMFRY HOUSE AT THE MILLENNIUM PLAZA SEC 27, GURGAON 122009, NEW DELHI NATIONAL CAPITAL REGION 
INDIA

Proposed to be Used
IR DIVISION
Cl.9;Apparatus for recording, transmission and reproduction of sound or images; magnetic recording media, optical or 
sound recording disks; compact disks, DVDs and other digital recording media; software (recorded programs).

Cl.15;Musical instruments; electronic musical instruments.
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Priority claimed from 01/08/2013; Application No. : 012070901 ;European Union 

2780348    03/12/2013
[International Registration No. : 1209489]
CRESPEL & DEITERS GMBH & CO. KG

Groner Allee 74-76 49479 Ibbenbüren Germany

Address for service in India/Attorney address:
REMFRY & SAGAR

REMFRY HOUSE AT THE MILLENNIUM PLAZA SEC 27, GURGAON 122009, NEW DELHI NATIONAL CAPITAL REGION 
INDIA

Proposed to be Used
IR DIVISION
Cl.1;Adhesives, other than for stationery or household purposes (term considered too vague by the International 
Bureau - Rule 13.2.b) of the Common Regulations); chemicals for the manufacture of adhesives; binding agents, other 
than for household or stationery purposes; sizing preparations; glue for industrial purposes; chemical fillers; 
photographic fixers; chemical auxiliaries for the paper industry, for the textile industry, for corrugated cardboard 
manufacturing and for the construction industry.

Cl.16;Glue for stationery or household purposes; adhesives for stationery or household purposes.
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Priority claimed from 25/10/2013; Application No. : 012254769 ;European Union 

2780579    07/04/2014
[International Registration No. : 1209479]
HORNBACH BAUMARKT AG

Hornbachstr. 11 76879 Bornheim DE

Address for service in India/Attorney address:
DEPENNING & DEPENNING

120, VELACHERY MAIN ROAD, GUINDY, CHENNAI - 600 032.

Proposed to be Used
IR DIVISION
Cl.9;Apparatus and instruments for conducting, switching, transforming, accumulating, regulating or controlling 
electricity, in particular control panels, distribution boxes, switches, electric light dimmers (regulators), sockets, covers 
for electric outlets, branch boxes, junction boxes, fuses, voltage surge protectors, voltmeters, cable ducts, electric ducts, 
electric cables, electrical wires, wire connectors [electricity], junction sleeves for electric cables; electric door bells; 
alarms.

Cl.17;Sealing and insulating materials; flexible pipes, not of metal; pipe jackets, not of metal; junctions, not of metal, for
pipes.

Cl.20;Pipe or cable clips of plastics; winding spools, not of metal, non-mechanical, for flexible hoses.
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Priority claimed from 14/08/2013; Application No. : 30 2013 046 356.0/07 ;Germany 

2780686    12/02/2014
[International Registration No. : 1208961]
MANN+HUMMEL GMBH

Hindenburgstrasse 45 71638 Ludwigsburg Germany

Address for service in India/Agents address:
RANJAN NARULA ASSOCIATES.

VATIKA TOWERS, 10TH FLOOR, BLOCK-B, SECTOR-54, GURGAON 122002, NATIONAL CAPITAL REGION, (HARYANA)

Proposed to be Used
IR DIVISION
Cl.7;Filters and filter systems comprising these filters; filters and filter systems comprising these filters for motors, 
engines or machines; filters and filter systems comprising these filters for motors, engines or machines for the filtration 
of liquids or gases; filters as parts/components of machines, motors or engines; air filters for machines, motors or 
engines; intake-air filters as parts/components of machines, motors or engines; intake-air filters for machines, motors or 
engines, in particular for passenger cars, heavy goods vehicles, construction and agricultural machinery and commercial 
vehicles, mining machinery, forklifts, compressed-air machines, motors or engines for vessels and stationary motors or 
stationary engines; oil filters as well as oil filter elements and oil filter systems comprising these oil filters and oil filter 
elements; oil spin-on filters; fuel filters; exhaust filters and filter systems comprising these exhaust filters for the filtration 
of exhaust gas; ceramic and metal exhaust filters, diesel particulate filters and filter systems for diesel particulate 
filtration; urea filters; filters and filter inserts/filter elements for cleaning liquids by means of membrane separation (as 
parts/components of machines); vacuum filters (as parts/components of machines) for the installation in air and gas 
pipes; filters for motors or engines of land vehicles; filters and filter systems comprising these filters for vehicles and 
land vehicles (as far as included in class 7); filters and filter systems comprising these filters for vehicles and land 
vehicles (as far as included in class 7) for the filtration of liquids or gases; filters and filter inserts/filter elements for 
compressed-air systems and vacuum pumps; cabin air filters for the filtration of particles and adsorption of odour; filters 
and filter elements for electric discharge machines; filter elements for the aforesaid filters; parts of the aforesaid goods as 
spare parts, as far as included in class 7.

Cl.11;Filters for the filtration of liquids and gases as parts/components of domestic and industrial installations or units; 
cabin air filters for the filtration of particles and adsorption of odour; activated carbon filters as parts/components of 
vehicles as well as domestic and industrial installations or units; water filters and other water treatment and water 
preparation units for domestic use and industrial use.

Cl.16;Printed matter, in particular pamphlets, periodicals, brochures, prospectuses, catalogues, printed advertising 
materials, operating manuals, installation guides, user instructions, press kits; cardboard and packaging material made 
from cardboard, in particular folding boxes.
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Priority claimed from 04/09/2013; Application No. : 012112546 ;European Union 

2781000    20/02/2014
[International Registration No. : 1209601]
SIEMENS AKTIENGESELLSCHAFT

Werner-von-Siemens-Str. 1 80333 München DE

Address for service in India/Agents address:
L.S. DAVAR & CO.

32, RADHA MADHAV DUTTA GARDEN LANE, KOLKATA - 700 010.

Proposed to be Used
IR DIVISION
Cl.9;Electronic apparatus and instruments for conducting, switching, transforming, accumulating, regulating or 
controlling electricity; apparatus for recording, analysis, transmission and reproduction of sound, vibration or images; 
electric signalling, measuring, monitoring, control and switching apparatus; electrical devices for input, processing, 
transmission, storage and output of data; software, in particular for the simulation and development of automation 
processes.

Cl.42;Computer programming, developing and engineering; consultancy on the selection of computer hardware and 
computer software, technical research; preparation of technical and/or scientific reports; technical information and 
consultancy relating to automation; scientific and technological services and research and design relating thereto for the 
development of automation installations.
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Priority claimed from 11/10/2013; Application No. : 3025828 ;United Kingdom 

2781155    26/11/2013
[International Registration No. : 1209582]
DEBRETT'S LIMITED

16 Charles Street London W11 5DS GB

Address for service in India/Attorney address:
CYRIL AMARCHAND MANGALDAS

4TH FLOOR, GYS PLATINUM D-3, DISTRICT CENTRE, SAKET, NEW DELHI-110017.

Proposed to be Used
IR DIVISION
Cl.9;Scientific, measuring, photographic, cinematographic, optical, weighing, measuring, signaling, checking 
(supervision) and teaching apparatus and instruments; apparatus and instruments for conducting, switching, converting, 
accumulating, storing and controlling of electricity; apparatus for recording, transmission or reproduction of sound, 
images or data; magnetic data carriers; downloadable electronic publications provided on-line from databases or the 
Internet; recordings of sound and/or images in any media; pre-recorded video and audio tapes; DVDs; compact disks; 
cassette tapes; binoculars; cases for binoculars; cameras; camera cases; encoded magnetic cards, credit cards, debit 
cards, charge cards; film recordings; calculating machines; compasses; computer software, including downloadable 
computer software; recorded computer operating programs; data processing equipment and computers; electronic data 
processing and telecommunications software; telecommunications apparatus and instruments, including for mobile 
telecommunications and for fixed network and mobile radio area communications; apparatus and instruments for 
transmitting and receiving communications; cases for mobile phones; data media; computer games software; electronic 
diaries; mouse mats; laptop carrying cases; cases for electronic diaries; phonographic records; rulers; photograph 
slides; spectacle frames and sunglasses; cases for spectacles and sunglasses; opera glasses; magnets; downloadable 
sound and image files; magnetic data media; video recordings downloadable from the Internet; screensavers; 
background artwork for computer screens of electronic apparatus (downloadable graphics or image files); downloadable 
images for display by electronic apparatus such as computers and mobile telephones; downloadable films, film clips, 
music and speech files for use by electronic apparatus such as computers and mobile telephones; protective clothing; 
downloadable online text, data and images; software to enable uploading, downloading, capturing, posting, showing, 
editing, playing, streaming, viewing, previewing, displaying, tagging, blogging, sharing, manipulating, distributing, 
publishing, reproducing, of electronic media, multimedia content, videos, movies, pictures, images, text, photos, games, 
user-generated content, audio content, and information via the Internet or other computer and communications networks; 
parts and fittings for the aforesaid goods.

Cl.16;Paper, cardboard; printed publications; printed matter, books, magazines, newsletters, periodicals; bookbinding 
material; photographs; graphic prints; stationery; postcards and note cards; greeting cards; diaries; personal journals; 
calendars; passport holders; cheque book holders; book covers; bookmarks; bookends; decalcomanias; bags of paper or 
plastics for packaging or household use; flags of paper; looseleaf binders; photograph albums; passport holders; paper 
knives; beer mats; paperweights; pictures; stencils; drawing instruments, materials and pads; pens, pencils, pen cases, 
pencil cases; writing cases; posters; placemats of paper; tablecloths of paper and napkins of paper; adhesives for 
stationery or household purposes; artists" materials; paint brushes; paint boxes for children; typewriters and office 
requisites (except furniture); instructional and teaching materials (except apparatus); typewriters; packaging materials; 
plastic materials for packaging (not included in other classes); printers" type; printing blocks; parts and fittings for the 
aforesaid goods; book, notepad and/or personal organiser covers.

Cl.18;Leather and imitations of leather; animal skins, hides; trunks and travelling bags; umbrellas and parasols; 
walking sticks; whips, harness and saddlery; luggage; suitcases; overnight cases; leather cases; handbags; tote bags; 
toiletry bags; clutch bags; purses; wallets; document cases; briefcases; carrying cases for documents; credit card 
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holders; key cases; business card cases; parts and fittings for the aforesaid goods.

Cl.35;Advertising; business management; business administration; office functions; customer club services, for 
commercial, promotional and/or advertising purposes; retail services connected with wine; compilation of business and 
commercial information; retail services and online retail services connected with scientific, measuring, photographic, 
cinematographic, optical, weighing, measuring, signaling, checking (supervision) and teaching apparatus and 
instruments, apparatus and instruments for conducting, switching, converting, accumulating, storing and controlling of 
electricity, apparatus for recording, transmission or reproduction of sound, images or data, magnetic data carriers, 
downloadable electronic publications provided on-line from databases or the internet, recordings of sound and/or images 
in any media, pre-recorded video and audio tapes, DVDs, compact disks, cassette tapes, binoculars, cases for binoculars, 
cameras, camera cases, encoded magnetic cards, credit cards, debit cards, charge cards, film recordings, calculating 
machines, compasses, computer software, including downloadable computer software, recorded computer operating 
programs, data processing equipment and computers, electronic data processing and telecommunications software, 
telecommunications apparatus and instruments, including for mobile telecommunications and for fixed network and 
mobile radio area communications, apparatus and instruments for transmitting and receiving communications, cases for 
mobile phones, data media, computer games software, electronic diaries, mouse mats, laptop carrying cases, cases for 
electronic diaries, phonographic records, rulers, photograph slides, spectacle frames and sunglasses, cases for 
spectacles and sunglasses, opera glasses, magnets, downloadable sound and image files, magnetic media, video 
recordings downloadable from the internet, screensavers, background artwork for computer screens of electronic 
apparatus (downloadable graphics or image files), downloadable images for display by electronic apparatus such as 
computers and mobile telephones, downloadable films, film clips, music and speech files for use by electronic apparatus 
such as computers and mobile telephones, protective clothing, downloadable online text, data and images, software to 
enable uploading, downloading, capturing, posting, showing, editing, playing, streaming, viewing, previewing, displaying, 
tagging, blogging, sharing, manipulating, distributing, publishing, reproducing, of electronic media, multimedia content, 
videos, movies, pictures, images, text, photos, games, user-generated content, audio content, and information via the 
internet or other computer and communications networks, printed publications, printed matter, books, magazines, 
newsletters, periodicals, bookbinding material, photographs, graphic prints, stationery, postcards and note cards, 
greeting cards, diaries, personal journals, calendars, passport holders, cheque book holders, book covers, bookmarks, 
bookends, decalcomanias, bags of paper or plastics for packaging or household use, flags of paper, looseleaf binders, 
photograph albums, passport holders, paper knives, beer mats, paperweights, pictures, stencils, drawing instruments, 
materials and pads, pens, pencils, pen cases, pencil cases, writing cases, posters, placemats of paper, tablecloths of 
paper and napkins of paper, adhesives for stationery or household purposes, artists" materials, paint brushes, paint 
boxes for children, typewriters and office requisites (except furniture), instructional and teaching materials (except 
apparatus), typewriters, packaging materials, plastic materials for packaging (not included in other classes), printers" 
type, printing blocks, disposable nappies of paper for babies, animal skins, hides, trunks and travelling bags, umbrellas 
and parasols, walking sticks, whips, harness and saddlery, luggage, suitcases, overnight cases, leather cases, handbags, 
tote bags, toiletry bags, clutch bags, purses, wallets, document cases, book, notepad and/or personal organiser covers, 
briefcases, carrying cases for documents, credit card holders, key cases, business card cases; loyalty scheme services 
namely organisation, administration and operation of customer loyalty schemes; information and advice in relation to the 
foregoing services; information, consultancy and advice in relation to the foregoing services; all the foregoing services 
also available from computer databases, the internet or via other communications.

Cl.36;Insurance; financial affairs; monetary affairs; real estate affairs; financial services; financial planning and 
financial management services; insurance services; reinsurance services; insurance brokerage; insurance research; 
insurance risk management; insurance advice; insurance administration in the field of home, accident, fire, and building 
insurance; insurance underwriting; assessing and processing insurance claims; insurance guarantees; insurance loss 
assessment; trust services; trust management; administration of trusts; financial advice relating to trusts; trust 
investment services; estate planning and management services; inheritance tax planning services; financial advice 
relating to wills and estate planning; information, consultancy and advice in relation to the foregoing services; all the 
foregoing services also available from computer databases, the Internet or via other communications.

Cl.38;Telecommunications; telecommunications services including e-mail services and those provided for the Internet; 
providing user access to the Internet; broadcasting services; broadcasting of electronic media, multimedia content, 
videos, movies, pictures, images, text, photos, games, user-generated content, audio content, and information via the 
Internet or other computer and communications networks; webcasting services; providing access to a video sharing 
portal; electronic communication services; transmission of messages, data and content via the Internet and other 
computer and communications networks; providing online forums, chat rooms, blogs, and listservers for the 
transmission of messages, comments and multimedia content among users; providing access to databases; transmission
of electronic media, multimedia content, videos, movies, pictures, images, text, photos, games, user-generated content, 
audio content, and information via the Internet and other computer and communications networks; providing online 
community forums for users to post, search, watch, share, critique, rate, and comment on, videos, and other multimedia 
content; broadcasting audio and video programmes over a global computer network; operating chat rooms; information, 
consultancy and advice in relation to the foregoing services; all the foregoing services also available from computer 
databases, the Internet or via other communications.

Cl.41;Education; providing of training; entertainment; on-line entertainment; sporting and cultural activities; arranging 
and conducting of conferences, seminars and training workshops; conduction of courses; organisation of exhibitions for 
cultural or educational purposes; distance learning services; organisation of courses using distance learning methods; 
interactive and distance learning courses and sessions provided online via a telecommunications link or computer 
network or provided by other means; vocational guidance; instruction in etiquette; organisation and production of shows, 
radio and television programs; entertainment, cultural, educational and sporting information services; arranging of 
exhibitions, balls, social events, corporate events and shows; organisation of competitions; organisation of sports 
competitions and events; arranging and conducting of colloquiums, conferences, seminars, congresses, symposiums, 
workshops; providing casino and gaming facilities; entertainment club services; education club services; ticket agency 
services; presentation of live performances; the provision of on-line electronic publications and digital music (not 
downloadable) from the Internet; electronic games services provided by means of the Internet; the provision of on-line 
non-downloadable texts, data and images; publication services; publication of texts; publication of electronic books and 
journals on-line; publication of electronic magazines; publication of newsletters, periodical papers and books online; 
education and entertainment services for providing electronic media or information over the Internet or other 
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communications network; the production of television and radio programmes; the distribution (other than transportation) 
and exhibition of video films; entertainment and educational services featuring electronic media, multimedia content, 
videos, movies, pictures, images, text, photos, games, user-generated content, audio content, and related information via 
computer and communications networks; entertainment and educational services, namely publication and online 
provision of electronic media, multimedia content, videos, movies, pictures, images, text, photos, games, user-generated 
content, audio content, and information via the Internet or other computer and communications networks; digital video, 
audio and multimedia entertainment publishing services; publication and online provision of multimedia entertainment 
and multimedia performances; wine tasting services (education); wine tasting services (entertainment); information, 
consultancy and advice in relation to the foregoing services; all the foregoing services also available from computer 
databases, the Internet or via other communications; providing on-line journals.

Cl.43;Services for providing food and drink; temporary accommodation; accommodation reservation services; the 
provision of the foregoing services and information relating thereto online from a computer database, the internet, 
telecommunications or any other media.
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Priority claimed from 27/05/2013; Application No. : 302013033547.3/09 ;Germany 

2781169    26/11/2013
[International Registration No. : 1209528]
LIDL STIFTUNG & CO. KG

Stiftsbergstraße 1 74167 Neckarsulm Germany

Address for service in India/Agents address:
L.S. DAVAR & CO.

32, RADHA MADHAV DUTTA GARDEN LANE, KOLKATA - 700 010.

Proposed to be Used
IR DIVISION
Cl.1;Adhesives, included in this class; adhesive pens for hot melt guns.

Cl.3;Polishing and abrasive preparations, abrasive paper, sand paper.

Cl.7;Machines included in this class; machines, apparatus and tools for processing wood, metal, stone and/or plastic, 
included in this class; electrical tools for domestic use, for processing wood, metal, stone and/or plastic, grinding 
machines, drilling and boring machines, saws, welding machines, routers, impact wrenches and screwdrivers, planers, 
soldering apparatus, glue guns, polishing machines, accessories and parts for all the aforesaid machines, apparatus and 
tools, included in this class, in particular saw blades, cutting wheels, sanding discs, polishers, filters for machines and 
electric equipment, included in this class; inserts for electrical tools, in particular drill bits, hammer inserts, screwdriver 
inserts, cutter inserts, saw inserts; agricultural machines and implements; horticultural machines and equipment, 
included in this class; accessories and parts for the aforesaid equipment and machines, included in this class; electric 
kitchen appliances for chopping, grinding, pressing or opening; labellers, mincers, sewing machines, washing machines, 
dishwashers, packaging machines; automatic vending machines.

Cl.8;Hand tools and implements (hand operated), included in this class; apparatus and tools for processing wood, 
metal, stone and/or plastic, included in this class, in particular grinding tools, drills, saws, axes, hatchets, screwing tools, 
hammers, cutting tools; accessories and parts for the aforesaid apparatus and tools, included in this class, in particular 
saw blades, cutting wheels, sanding discs, polishers, drill bits, screwdriver inserts, cutter inserts; hand tools and 
implements (hand operated) for agricultural, horticultural and forestry purposes; cutlery, including cutlery of precious 
metal; side arms; razors; electric razors, hair clippers for personal use, clippers (hand instruments) and nail clippers.

Cl.9;Electrical tools and implements included in this class; apparatus and instruments for conducting, switching, 
transforming, accumulating, regulating or controlling electricity; batteries and storage batteries, included in this class; 
charging equipment for batteries and storage batteries; accessories and parts for all the aforesaid goods, included in this 
class; scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signalling, checking 
(supervision), life-saving and teaching apparatus and instruments, included in this class; apparatus for recording, 
transmission or reproduction of sound or images; magnetic data carriers, recording discs; mechanisms for coin-operated 
apparatus; cash registers, calculating machines, data processing equipment and computers; fire-extinguishing 
apparatus; projectors, enlarging equipment, tripods for cameras; photocopying apparatus and machines, including 
electrostatic and thermic photocopying apparatus and machines; punch card machines for offices; machine-readable 
data carriers of all types with programs installed; exposed films; electric contacts; special containers (cases, sheaths, 
housings) adapted to the apparatus and instruments included in this class; signalling whistles, including dog whistles; 
vehicle breakdown warming triangles; time switches (switch clocks); electrical equipment, namely irons, soldering 
apparatus and soldering irons, measuring devices, welding apparatus, all being electrically operated.

Cl.11;Apparatus for lighting, heating, steam generating, cooking, refrigerating, drying, ventilating, water supply and 
sanitary purposes.

Cl.28;Amusement apparatus adapted for use with television receivers only; coin operated gaming and entertainment 
machines.
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Priority claimed from 02/08/2013; Application No. : 012037578 ;European Union 

2781213    13/01/2014
[International Registration No. : 1209343]
LINDE MATERIAL HANDLING GMBH

Carl-von-Linde-Platz 63743 Aschaffenburg Germany

Address for service in India/Attorney address:
DEPENNING & DEPENNING

120, VELACHERY MAIN ROAD, GUINDY, CHENNAI - 600 032.

Proposed to be Used
IR DIVISION
Cl.9;Computer software (recorded) for managing and calculating the profitability of vehicle fleets by means of software, 
in particular fleets of industrial trucks; computer software (recorded) for managing and determining the repair expenditure
and costs of vehicle fleets and vehicles in a vehicle fleet; computer software (recorded) for managing and determining the 
replacement demand and replacement parts of vehicle fleets and vehicles in a vehicle fleet; electronic controllers and 
control computers for capturing operational data and operational states of vehicles; electronic controllers and control 
computers for detecting and logging events, in particular accidents, involving vehicles, in particular industrial trucks; 
electronic controllers and control computers for controlling access authorisations; memory carriers; memory cards and 
portable flash memory devices; electronic controls and control computers for vehicles, in particular industrial trucks; 
data connections (hardware) and data transmission (software) on networks.

Cl.12;Industrial load handling vehicles and transporters; industrial trucks; pallet trucks; fork lift trucks; reach trucks; 
rack stackers, namely fork lift trucks specialized in high-bay racking; platform trucks; tractors and trailers therefor; tugger 
trains; order pickers; lifting equipment and lift masts for industrial trucks; hydrocylinders, hydraulic cylinders and 
hydraulic units for industrial trucks; internal combustion engines, electric motors, hybrid motors for motor vehicles, in 
particular for industrial trucks; spare parts and parts for the aforesaid goods, included in this class.

Cl.35;Calculating the profitability of vehicle fleets by means of software, in particular of fleets of industrial trucks; 
business advice and consultancy; professional business consultancy; consultancy relating to business management.

Cl.36;Consultancy regarding insurance and financing for hirepurchase and leasing of vehicles, in particular industrial 
trucks.

Cl.37;Maintenance and repair of land vehicles, in particular industrial trucks, in particular fork-lift trucks, stackers, 
reach stackers, side loaders, pallet conveyors, shovel-loaders, shelf stacking vehicles, order pickers, lift trucks, 
transporters, tractors, trailer vehicles, and of attachments and accessories for the aforesaid vehicles; consultancy in 
connection with the maintenance and repair of material handling devices and vehicles, including automatic rack storage 
units, conveyor devices and industrial trucks, and accessories therefor.

Cl.39;Transport management and administration management of vehicle fleets by means of software, in particular 
fleets of industrial trucks; managing and determining the repair expenditure and costs of vehicle fleets and vehicles in a 
vehicle fleet; managing and determining the replacement demand and replacement parts of vehicle fleets and vehicles in 
a vehicle fleet; transport and storage consultancy with regard to the use and selection of material handling devices and 
vehicles, including automatic rack storage units, industrial trucks and accessories therefor; consultancy in the field of the 
use of material handling devices and vehicles, material handling engineering and storage technology equipment; 
transport management, in particular fleet planning and optimization, material handling and storage planning, vehicle data 
controlling, vehicle data management for material handling devices and vehicles, including automatic rack storage units 
and industrial trucks; transport consultancy relating to the operation, acquisition and hiring out of vehicles, in particular 
industrial trucks; consultancy regarding the rental of vehicles, in particular industrial trucks.
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2784373    01/05/2014
[International Registration No. : 1209883]
TRES AGAVES NOMBRE, LLC

P.O. Box 5205 Berkeley CA 94705 United States of America

Address for service in India/Attorney address:
SUJATA CHAUDHRI IP ATTORNEYS

2106 Express Trade Towers 2, First Floor, B-36, Sector 132, Expressway, NOIDA 201303, Uttar Pradesh, India

Proposed to be Used
IR DIVISION
Cl.32;Non-alcoholic beverages intended to be mixed with alcohol, namely, agave nectar; syrup prepared from agave 
nectar used as a beverage ingredient.

Cl.33;Prepared alcoholic cocktail; tequila.
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Priority claimed from 21/06/2013; Application No. : 011923406 ;European Union 

2784556    27/11/2013
[International Registration No. : 1209772]
MARSHALL AMPLIFICATION PLC

Denbigh Road Bletchley, Milton Keynes, Buckinghamshire MK1 1DQ United Kingdom

Address for service in India/Attorney address:
ARCHER & ANGEL

K-4, South Extension Part 2, New Delhi- 100049, New Delhi, India

Proposed to be Used
IR DIVISION
Cl.9;Electrical and electronic audio apparatus and instruments; sound recording, manipulating, amplifying, reproducing 
and transmitting apparatus; electrical and electronic apparatus and instruments, all for audio amplification, for the 
graphic equalisation of sound signal frequencies, for mixing sound tones, altering sound tones, or effecting echo, delay 
and other effects; sound amplifiers; amplifiers for sound reproducing equipment and for use with musical instruments; 
amplifiers complete with loudspeakers and cabinets; valve amplifiers and digital guitar amplifiers; sound reverberation 
units; sound mixing, processing and synthesizing apparatus; sound mixers; sound-mixer units; microphones, 
headphones; loudspeakers; horn-type speakers, loudspeaker cabinets; cases for loudspeakers; foot pedals and foot 
switches for processing, amplifying or distorting sound; foot switches for use with electrical musical instruments; radios; 
MP3 players; portable and handheld digital electronic devices for recording, organizing, transmitting and processing 
audio, data and video files and electronic accessories therefor; docking stations; stands for MP3 players; stereo amplifier 
and speaker base stations; CD, DVD and MP3 cases; computer games; interactive DVD games; computer software for 
recording sound; computer software for use with any of the aforesaid goods; parts and fittings for the aforesaid goods; 
mouse mats; magnets, refrigerator magnets; calculators.

Cl.15;Effects pedals for use with electrical musical instruments; sustain pedals, expression pedals, delay pedals, all 
being electronic effects pedals.
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Priority claimed from 24/01/2014; Application No. : 012530689 ;European Union 

2784615    22/05/2014
[International Registration No. : 1209907]
NOVOZYMES A/S

Krogshoejvej 36 DK-2880 Bagsvaerd Denmark

Address for service in India/Agents address:
GROSER & GROSER

D-1/5 DLF QUTAB ENCLAVE, PHASE 1, GURGAON-122 002, INDIA.

Proposed to be Used
IR DIVISION
Cl.1;Industrial enzymes for use in the detergent industry.

Cl.3;Detergents for laundry and household use.

Cl.42;Technical consulting services, namely advice to the detergent industry concerning detergent formulation for 
special consumer segments.
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Priority claimed from 10/05/2013; Application No. : 011805942 ;European Union 

2784806    08/11/2013
[International Registration No. : 1210108]
THE EYE TRIBE APS

Amagerfaelledvej 56, BOX 34 DK-2300 Copenhagen S DK

Address for service in India/Agents address:
S.S. RANA & CO.

317, LAWYERS CHAMBERS, HIGH COURT OF DELHI, NEW DELHI - 110 003.

Proposed to be Used
IR DIVISION
Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signalling, checking 
(supervision), life-saving and teaching apparatus and instruments; apparatus and instruments for conducting, switching, 
transforming, accumulating, regulating or controlling electricity; apparatus for recording, transmission or reproduction of 
sound or images; magnetic data carriers, recording discs; compact discs, DVDs and other digital recording media; 
mechanisms for coin-operated apparatus; cash registers, calculating machines, data processing equipment, computers; 
computer software; fire-extinguishing apparatus; actinometers; vehicle breakdown warning triangles; aerometers; 
balancing apparatus; switchboxes [electricity]; switches, electric; covers for electric outlets; demagnetizing apparatus for 
magnetic tapes; marking buoys; telemeters; distance recording apparatus; battery boxes; acoustic couplers; alarms; 
whistle alarms; alarm bells, electric; alidades; alcoholmeters; ammeters; testing apparatus not for medical purposes; 
anode batteries; anodes; aerials; anticathodes; apertometers [optics]; electro-dynamic apparatus for the remote control of
signals; electro-dynamic apparatus for the remote control of railway points; intercommunication apparatus; apparatus for 
changing record player needles; asbestos clothing for protection against fire; asbestos gloves for protection against 
accidents; asbestos screens for firemen; apparatus and instruments for astronomy; audiovisual teaching apparatus; 
automatic indicators of low pressure in vehicle tires; azimuth instruments; tape recorders; laptop computers; portable 
media players; portable telephones; barometers; batteries, electric; batteries, electric, for vehicles; batteries for lighting; 
battery chargers; containers for contact lenses; containers for microscope slides; clothing for protection against fire; 
clothing for protection against accidents, irradiation and fire; clothing especially made for laboratories; lighting ballasts; 
exposure meters [light meters]; photometers; petrol gauges; garments for protection against fire; protective helmets; 
protective helmets for sports; protection devices against X-rays, not for medical purposes; protection devices for 
personal use against accidents; protective masks; workmen"s protective face-shields; protective suits for aviators; 
betatrons; phototelegraphy apparatus; ticket dispensers; balances [steelyards]; diaphragms [photography]; anti-glare 
glasses; blinkers [signalling lights]; flash-bulbs [photography]; wavemeters; jigs [measuring instruments]; fire alarms; 
fire beaters; fire pumps; fire hose; fire engines; fire escapes; fire blankets; letter scales; weighbridges; eyeglass cases; 
spectacle lenses; spectacles [optics]; spectacle frames; weighing machines; buzzers; camcorders; compact disc players; 
reducers [electricity]; centering apparatus for photographic transparencies; integrated circuit cards [smart cards]; chips 
[integrated circuits]; compact discs [read-only memory]; compact discs [audio-video]; computer software, recorded; 
computers; computer memory devices; juke boxes for computers; computer operating programs, recorded; computer 
programmes [programs], recorded; monitors [computer hardware]; computer game software; cyclotrons; data processing 
apparatus; computer keyboards; decompression chambers; densitometers; stills for laboratory experiments; distillation 
apparatus for scientific purposes; detectors; diagnostic apparatus, not for medical purposes; slides [photography]; 
diffraction apparatus [microscopy]; digital photo frames; dictating machines; disk drives for computers; disks, magnetic; 
distance measuring apparatus; distribution consoles [electricity]; DNA chips; electric door bells; peepholes [magnifying 
lenses] for doors; dosimeters; downloadable image files; computer programs [downloadable software]; downloadable 
music files; downloadable ring tones for mobile phones; choking coils [impedance]; DVD players; diving suits; divers" 
masks; dynamometers; films, exposed; cinematographic film, exposed; wires, electric; electric apparatus for remote 
ignition; armatures [electricity]; materials for electricity mains [wires, cables]; connectors [electricity]; electricity 
conduits; electrified rails for mounting spot lights; plugs, sockets and other contacts [electric connections]; electric loss 
indicators; electric discharge tubes, other than for lighting; electrolysers; electromagnetic coils; electronic agendas; 
electronic tags for goods; electronic publications, downloadable; accumulators, electric; epidiascopes; ergometers; 
cases especially made for photographic apparatus and instruments; spectacle cases; cases fitted with dissecting 
instruments [microscopy]; invoicing machines; false coin detectors; speed checking apparatus for vehicles; spools 
[photography]; filters [photography]; filters for respiratory masks; telerupters; electric installations for the remote control 
of industrial operations; remote control apparatus; teleprinters; television apparatus; naval signalling apparatus; 
flashlights [photography]; floppy disks; densimeters; wire connectors [electricity]; couplings, electric; connections for 
electric lines; distribution boxes [electricity]; branch boxes [electricity]; lens hoods; amplifiers; enlarging apparatus 
[photography]; magnifying glasses [optics]; photovoltaic cells; cameras [photography]; carriers for dark plates 
[photography]; photocopiers [photographic, electrostatic, thermic]; apparatus to check franking; frequency meters; slide 
projectors; apparatus and instruments for physics; galvanic batteries; galvanic cells; galvanometers; apparatus for 
fermentation [laboratory apparatus]; gasometers [measuring instruments]; gas testing instruments; resuscitation 
mannequins [teaching apparatus]; surveying apparatus and instruments; screw-tapping gauges; grids for batteries; 
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glazing apparatus for photographic prints; glass covered with an electrical conductor; global positioning system [GPS] 
apparatus; spark-guards; styli for record players; semi-conductors; hands free kits for phones; wrist rests for use with 
computers; gloves for divers; gloves for protection against accidents; gloves for protection against X-rays for industrial 
purposes; capillary tubes; speed measuring apparatus [photography]; speed regulators for record players; heliographic 
apparatus; solderers" helmets; altimeters; high-frequency apparatus; loudspeakers; cabinets for loudspeakers; horns for 
loudspeakers; holders for electric coils; holograms; headphones; apparatus for measuring the thickness of skins; 
punched card machines for offices; dog whistles; hygrometers; identification sheaths for electric wires; identification 
threads for electric wires; identity cards, magnetic; fire extinguishers; fire boats; oxygen transvasing apparatus; 
breathing apparatus for underwater swimming; inductors [electricity]; incubators for bacteria culture; measures; 
integrated circuits; interfaces for computers; anti-interference devices [electricity]; ionization apparatus not for the 
treatment of air or water; juke boxes, musical; cables, electric; eyeglass chains; calipers; calibrating rings; sheaths for 
electric cables; cash registers; battery jars; cassette players; cathodes; cathodic anti-corrosion apparatus; boiler control 
instruments; traffic cones; chemistry apparatus and instruments; binoculars; sighting telescopes for firearms; milage 
recorders for vehicles; apparatus for editing cinematographic film; cinematographic cameras; egg-candlers; clinometers; 
knee-pads for workers; coaxial cables; copper wire, insulated; encoded magnetic cards; collectors, electric; distribution 
boards [electricity]; electric apparatus for commutation; commutators; comparators; marine compasses; compasses 
[measuring instruments]; capacitors; contact lenses; time switches, automatic; regulating apparatus, electric; control 
panels [electricity]; time clocks [time recording devices]; cosmographic instruments; chromatography apparatus for 
laboratory use; chronographs [time recording apparatus]; galena crystals [detectors]; abacuses; plotters; mercury levels; 
temperature indicator labels, not for medical purposes; laboratory centrifuges; laboratory trays; chargers for electric 
batteries; appliances for measuring the thickness of leather; lactodensimeters; lactometers; surveying chains; rods 
[surveying instruments]; surveying instruments; locks, electric; readers [data processing equipment]; lasers, not for 
medical purposes; magic lanterns; conductors, electric; ducts [electricity]; levels [instruments for determining the 
horizontal]; refractors; lenses for astrophotography; life saving apparatus and equipment; plumb lines; sounding 
apparatus and machines; logs [measuring instruments]; pocket calculators; pince-nez; air analysis apparatus; shutters 
[photography]; sound alarms; sound recording strips; sound recording carriers; light-emitting diodes [LED]; sound 
reproduction apparatus; acoustic conduits; sound locating instruments; sound recording apparatus; phonograph 
records; sound transmitting apparatus; lightning arresters; light dimmers [regulators], electric; blueprint apparatus; light 
conducting filaments [optical fibers [fibres]]; fibre [fiber (Am.)] optic cables; magnetic tapes; magnetic tape units for 
computers; magnets; decorative magnets; magnetic data media; encoded identification bracelets, magnetic; magnetic 
encoders; magnetic wires; measuring apparatus; measuring devices, electric; plane tables [surveying instruments]; 
graduated glassware; measuring instruments; gauges; measuring spoons; rulers [measuring instruments]; quantity 
indicators; manometers; marine depth finders; light-emitting electronic pointers; mathematical instruments; material 
testing instruments and machines; megaphones; mechanisms for coin-operated apparatus; diaphragms [acoustics]; 
diaphragms for scientific apparatus; metal detectors for industrial or military purposes; meteorological balloons; 
meteorological instruments; metronomes; microphones; micrometer screws for optical instruments; micrometers; 
microprocessors; microscopes; microtomes; cell phone straps; furniture especially made for laboratories; modems; 
resistances, electric; monitors [computer programs]; mechanisms for counter-operated apparatus; coin-operated 
mechanisms for television sets; precision balances; darkroom lamps [photography]; darkrooms [photography]; junction 
sleeves for electric cables; mouse [data processing equipment]; mouse pads; food analysis apparatus; nose clips for 
divers and swimmers; nautical apparatus and instruments; navigation apparatus for vehicles [on-board computers]; 
navigational instruments; hemline markers; neon signs; nets for protection against accidents; levelling instruments; 
surveyors" levels; verniers; notebook computers; objectives [lenses] [optics]; observation instruments; ohmmeters; 
octants; eyepieces; instruments containing eyepieces; revolution counters; tachometers; converters, electric; inverters 
[electricity]; switchboards; rods for water diviners; electronic notice boards; optical glass; optical apparatus and 
instruments; optical goods; optical data media; optical discs; optical condensers; optical lamps; optical character 
readers; optical lenses; ear plugs for divers; oscillographs; voltage surge protectors; monitoring apparatus, electric; 
ovens for laboratory use; ozonisers [ozonators]; parking meters; particle accelerators; sounding lines; automated teller 
machines [ATM]; money counting and sorting machines; electronic pens [visual display units]; periscopes; petri dishes; 
tone arms for record players; pipettes; pitot tubes; plates for batteries; record players; planimeters; polarimeters; 
terminals [electricity]; precision measuring apparatus; safety tarpaulins; printers for use with computers; prisms [optics]; 
central processing units [processors]; projection apparatus; projection screens; pyrometers; radar apparatus; audio- and 
video-receivers; radios; vehicle radios; radio pagers; radiological apparatus for industrial purposes; radiology screens for 
industrial purposes; masts for wireless aerials; amplifying tubes; radiotelephony sets; radiotelegraphy sets; frames for 
photographic transparencies; screens for photoengraving; test tubes; life belts; life buoys; life-saving rafts; life jackets; 
reflecting discs for wear, for the prevention of traffic accidents; refractometers; calculating machines; calculating disks; 
slide-rules; stage lighting regulators; relays, electric; cleaning apparatus for phonograph records; head cleaning tapes 
[recording]; rheostats; respirators for filtering air; retorts; retorts" stands; riding helmets; marking gauges [joinery]; bells 
[warning devices]; smoke detectors; X-ray apparatus not for medical purposes; X-ray films, exposed; X-ray photographs, 
other than for medical purposes; X-ray tubes not for medical purposes; apparatus and installations for the production of 
X-rays, not for medical purposes; saccharometers; salinometers; junction boxes [electricity]; couplers [data processing 
equipment]; adding machines; satellites for scientific purposes; satellite navigational apparatus; scanners [data 
processing equipment]; sextants; transmitting sets [telecommunication]; transmitters of electronic signals; transmitters 
[telecommunication]; spherometers; signalling buoys; signals, luminous or mechanical; signalling whistles; signal bells; 
signal lanterns; signalling panels, luminous or mechanical; railway traffic safety appliances; life nets; safety restraints, 
other than for vehicle seats and sports equipment; plumb bobs; simulators for the steering and control of vehicles; 
sirens; film cutting apparatus; fluorescent screens; screens [photography]; anti-glare visors; correcting lenses [optics]; 
directional compasses; signs, luminous; mechanical signs; shoes for protection against accidents, irradiation and fire; 
dressmakers" measures; pedometers; bullet-proof waistcoats; slide calipers; washing trays [photography]; sleeves for 
laptops; cupels [laboratory]; fuses; eyeglass cords; viewfinders, photographic; socks, electrically heated; solar batteries; 
sunglasses; solenoid valves [electromagnetic switches]; beacons, luminous; sonars; probes for scientific purposes; 
limiters [electricity]; step-up transformers; mirrors [optics]; mirrors for inspecting work; spectrograph apparatus; 
spectroscopes; coils, electric; goggles for sports; sprinkler systems for fire protection; sulphitometers; starter cables for 
motors; stands for photographic apparatus; tripods for cameras; eyeglass frames; voting machines; personal stereos; 
stereoscopes; stereoscopic apparatus; electrified fences; respirators, other than for artificial respiration; fire hose 
nozzles; bar code readers; stroboscopes; circuit breakers; current rectifiers; circuit closers; contacts, electric; steering 
apparatus, automatic, for vehicles; sounding leads; acidimeters for batteries; acid hydrometers; speed indicators; fog 
signals, non-explosive; speaking tubes; meters; teeth protectors; bags adapted for laptops; taximeters; animated 
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cartoons; facsimile machines; telephone apparatus; telephone wires; telephone receivers; answering machines; 
telegraphs [apparatus]; telegraph wires; teleprompters; telescopes; temperature indicators; theodolites; thermionic 
tubes; thermometers, not for medical purposes; thermostats; thermostats for vehicles; crash test dummies; time 
recording apparatus; hourglasses; rules [measuring instruments]; carpenters" rules; drying apparatus for photographic 
prints; drying racks [photography]; photographic racks; totalizators; fuse wire; waling glasses; traffic-light apparatus 
[signalling devices]; transformers [electricity]; transistors [electronic]; electronic pocket translators; telephone 
transmitters; transponders; triodes; pressure indicators; pressure indicator plugs for valves; push buttons for bells; 
pressure measuring apparatus; printed circuits; printed circuit boards; anti-theft warning apparatus; theft prevention 
installations, electric; shutter releases [photography]; filters for ultraviolet rays, for photography; teaching apparatus; 
urinometers; USB flash drives; scales; weights; vacuum gauges; vacuum tubes [radio]; hydrometers; water level 
indicators; variometers; heat regulating apparatus; spirit levels; weighing apparatus and instruments; breathing 
apparatus, except for artificial respiration; road signs, luminous or mechanical; videotapes; video recorders; video 
cassettes; video screens; video game cartridges; video telephones; anemometers; wind socks for indicating wind 
direction; protractors [measuring instruments]; viscosimeters; voltmeters; voltage regulators for vehicles; wafers for 
integrated circuits; walkie-talkies; computer peripheral devices; computer hardware and computer software; computer 
hardware and software, including software and computer programs for eye-tracking and ancillary procedures; ophthalmic 
equipment for measuring the visual pathways of the eye; electronic apparatus and software for tracking eye position and 
gaze; computer software for use in tracking and collecting information about eye properties; electronic apparatus and 
instruments adapted for tracking and collecting information about eye properties; controlling apparatus, including 
apparatus for controlling (allowing users to interact with mobile devices just by looking at them); software for tracking 
eye position and gaze.

Cl.42;Computer hardware and software consultancy; computer programming and software design; computer software 
technical support services; software design and development services; research and development services and scientific 
and technological consulting services in relation to eye tracking and ancillary procedures, diagnostics for measuring the 
visual pathways of the eye; laboratory services, namely services for tracking and collecting information about the 
properties of the eye; medical research services; technical consultancy relating to eye-tracking.
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Trade Marks Journal No: 1857 ,   09/07/2018           Class 99 
 

Priority claimed from 17/04/2013; Application No. : 011747821 ;European Union 

2785328    26/09/2013
[International Registration No. : 1209967]
MARSHALL AMPLIFICATION PLC

Denbigh Road Bletchley, Milton Keynes, Buckinghamshire MK1 1DQ United Kingdom

Address for service in India/Attorney address:
ARCHER & ANGEL

K-4, South Extension Part 2, New Delhi- 100049, New Delhi, India

Proposed to be Used
IR DIVISION
Cl.9;Electrical and electronic audio apparatus and instruments; sound recording, manipulating, amplifying, reproducing 
and transmitting apparatus; electrical and electronic apparatus and instruments, all for audio amplification, for the 
graphic equalisation of sound signal frequencies, for mixing sound tones, altering sound tones, or effecting echo, delay 
and other effects; sound amplifiers; amplifiers for sound reproducing equipment and for use with musical instruments; 
amplifiers complete with loudspeakers and cabinets; valve amplifiers and digital guitar amplifiers; sound reverberation 
units; sound mixing, processing and synthesizing apparatus; sound mixers; sound-mixer units; microphones, 
headphones; loudspeakers; horn-type speakers, loudspeaker cabinets; cases for loudspeakers; foot pedals and foot 
switches for processing, amplifying or distorting sound; foot switches for use with electrical musical instruments; radios; 
MP3 players; docking stations; stands for MP3 players; stereo amplifier and speaker base stations; CD, DVD and MP3 
cases; computer games; interactive DVD games; computer software for recording sound; parts and fittings for the 
aforesaid goods; mouse mats; magnets, refrigerator magnets; none of the aforementioned goods relating to the 
protection of any type of doors, control panel platforms for doors, security devices for doors, motion access units for 
doors, "DCS 433 MHz" access units for doors and control units therefor.

Cl.15;Effects pedals for use with electrical musical instruments; sustain pedals, expression pedals, delay pedals, all 
being electronic effects pedals.
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Priority claimed from 16/04/2013; Application No. : 011742806 ;European Union 

2785405    14/10/2013
[International Registration No. : 1210134]
KIDDYUM LIMITED

2 Dalton Grove, Heaton Moor Stockport, Cheshire SK4 4NA United Kingdom

Address for service in India/Attorney address:
MANISHA SINGH NAIR

C/O LEX ORBIS INTELLECTUAL PROPERTY PRACTICE 709/710 TOLSTOY HOUSE, 15-17 TOLSTOY MARG NEW DELHI 
110001

Proposed to be Used
IR DIVISION
Cl.5;Food for babies; cereals for babies; beverages for babies; foods and beverages which are adapted for medical 
purposes; dietetic food and beverages; milk and milk products for babies.

Cl.29;Meat, fish, poultry and game; meat extracts; preserved, dried and cooked fruits and vegetables; jellies, jams, 
compotes; eggs, milk and milk products; edible oils and fats; prepared meals being meat and potato meals, fish and 
potato meals, meat, desserts, purees, fish stocks, vegetable stocks, meat stocks; soups and potato crisps; preserved, 
frozen, dried and cooked fruits and vegetables; fruit purees; vegetable purees; prepared meals and snacks, included in 
this class, containing any of the aforesaid goods.

Cl.30;Coffee, tea, cocoa, sugar, rice, tapioca, sago, artificial coffee; flour and preparations made from cereals, bread, 
pastry and confectionery, ices; honey, treacle; yeast, baking-powder; salt, mustard; vinegar, sauces (condiments); spices;
ice; ice-cream; chocolate; biscuits; cookies; pies; pizzas; pasta; pasta sauces; pasta dishes; ice-cream bars; cooking 
sauces; sandwiches; prepared meals containing principally pasta, rice or dough; prepared meals primarily from flour and 
cereals; maize, corn and rice snacks; preparations made from rice; rice flour; preparations made from rice flour; breakfast 
cereals; cereal based foodstuffs; breakfast cereal containing fruit; pasta and rice meals; prepared meals and snacks, 
included in this class, containing any of the aforesaid goods, including such foodstuff in frozen form.
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2785472    20/08/2013
[International Registration No. : 1210139]
SAMSUNG ELECTRONICS CO., LTD.

129, Samsung-ro, Yeongtong-gu Suwon-si, Gyeonggi-do 443-742 Republic of Korea

Address for service in India/Attorney address:
DE PENNING & DE PENNING

10 Government Place East, Kolkata 700 069, India

Proposed to be Used
To be associated with:
1240403

IR DIVISION
Cl.9;Audio equipment consisting of stereo audio speakers, built-in wireless communication receivers and docks for use 
with portable electronic apparatus, namely, electronic book readers, tablet computers, mp3 players, mp4 players, mobile 
phones, and smart phones; computer application software for portable electronic apparatus to install and control audio 
equipments aforementioned; blank Universal Serial Bus (USB) flash memory drive; camcorders; computer game software;
computer network hubs, switches and routers; computer software for instant messaging, sending and receiving emails 
and contact information, schedule sharing and contents sharing; computer software for managing and organizing various 
digital reading contents, namely, e-books, e-newspapers, thesis, and e-magazines; computer software for personal 
information management; computer software for purchasing, downloading, playing or listening to music; computer 
software for purchasing, subscribing, downloading, playing or listening to digital reading contents, namely, e-books, e-
newspapers, thesis and e-magazines and electronic games; computer software for use in recording, organizing, 
transmitting, manipulating and reviewing text, data, audio files, video files and electronic games in connection with 
televisions, computers, music players, video players, media players and mobile phones; computer application software 
for use in voice recognition; computer software for use with satellite and Global Positioning System (GPS) navigation 
systems for navigation, route and trip planning, and electronic mapping; computer software for travel information 
systems for the provision or rendering of travel advice and for information concerning hotels, landmarks, museums, 
public transportation, restaurants and other information regarding travel and transport; computer software suggesting the
most suitable pen-input applications for the mobile device; computer software to be used for viewing and downloading 
electronic maps; computer software embedded on portable phones and/or portable computers that allows users to play 
and download electronic games, listen to and download ring tones and music, and view and download screen savers and 
wallpapers; computer software to edit daily activities, address book, calendar, memos, and multimedia contents stored in 
mobile devices; computer software to enable authoring, posting, uploading, downloading, transmitting, receiving, editing, 
extracting, encoding, decoding, playing, storing, organizing, showing, displaying, tagging, blogging, sharing or otherwise 
providing electronic media or information over the Internet or other communications network; computer software to 
enable users to program and distribute audio, video, text and other multimedia content, namely, music, concerts, videos, 
radio, television, news, sports, games, cultural events, and entertainment-related and educational programs via 
communication network; hard disk drives; intercom key terminals for connection to a telephone network; Internet 
Protocol (IP) Phone; Internet protocol (IP) private branch exchange switchboards; key phone operating system software; 
key phone switch boards; Local Area Network (LAN) switches; mobile phone and tablet computer accessories, namely, 
batteries, electric battery chargers, data communication cables, wired headsets, wireless headsets, ear phones, car 
chargers, cases for mobile phones and electronic devices, hands frees kits adapted for use with mobile phones and tablet 
computers, flip case covers adapted for mobile phone and tablet computer, stylus, phone holders and phone straps; 
replacement front panels for mobile phones and portable computers; audio docking stations for connecting mobile 
phones and tablet computer to audio amplifiers; holders adapted for mobile phones; mobile phone operating system 
software; mobile telephones; monitors [computer hardware]; MP3 players; network access server hardware; network 
access server operating software; Personal Digital Assistants (PDAs); portable computers; portable multimedia players; 
printers for computers; semiconductors [chips]; smart phones; software for network management system; stylus for 
portable electronic devices; tablet computer operating system software; tablet computers; telephones; telephones used 
as terminal devices for Internet Protocol (IP) private branch exchange (PBX); television receivers; three dimensional (3D) 
eyeglasses; Wide Area Network (WAN) routers; computer software for publishing and sharing digital media and 
information via global computer and communication networks; computer software for developing and operating cloud 
computer networks and applications; computer software to enable users to share meeting materials and information on 
conferences on cloud computer networks and applications.

Cl.38;Electronic transmission of streamed and downloadable multimedia files and movies via computer and other 
communications networks; providing on-line chat rooms, bulletin boards, community forums and conferences for the 
transmission of messages among computer users; communications services, namely, communications by telephone; 
telecommunication services, namely, telecommunications by e-mail; providing access to a GPS navigation service; web 
casting services; provision of connectivity services and access to electronic communications networks for transmission 

7543



or reception of computer software and application software; provision of connectivity services and access to electronic 
communications networks, for transmission or reception of audio, video or multimedia content; provision of on-line 
communications services, namely, communications by telephone; communications via a global computer network or the 
Internet, namely, communications by telephone; electronic mail, message sending and receiving services; broadcasting 
services, namely, television broadcasting; provision of access to web pages, namely, providing Internet access services; 
transmission and distribution of data or audio-visual images via a global computer network of the Internet; delivery of 
digital music by telecommunications; providing access to digital music websites on the Internet, namely, providing 
Internet access services; electronic transmission of computer software for smart phones or mobile phones via the 
Internet and other computer and electronic communication networks; transmission of digital files; telecommunications 
services, namely, electronic bulletin board services; computer aided transmission of messages and images; 
communications services, namely, communications by telephones, smartphones, tablet PC, notebooks, portable 
computers and TV sets; communications via a global computer network or the Internet, namely, communications by 
telephones, tablet PC, notebook, portable computers and TV sets; electronic transmission of computer software for smart 
phones or mobile phones via the Internet and other computer and electronic communication networks; electronic 
transmission of streamed and downloadable multimedia files and movies via computer and other communications 
networks; transmission of information via national and international networks; electronic messaging services; provision 
of on-line communications services, namely, communication by telephones; provision of access to web pages, namely, 
providing Internet access services; communication services for the electronic transmission of images, graphics, sound 
and text; transmission and distribution of data or audio-visual images via a global computer network of the Internet.

Cl.42;Hosting of websites providing digital contents; technical support services, namely, troubleshooting in the nature 
of diagnosing and repairing application software problems for mobile phones, personal computers, portable computers, 
TVs and MP3 players; design, development, maintenance and management of application software for mobile phones, 
personal computers, portable computers, TVs and MP3 players; maintenance, repair and updating of computer software, 
computer operating system software and computer utility software; providing technical information concerning computer 
software via the Internet and other computer and electronic communication networks; providing consulting services and 
technical troubleshooting support for computer software and for handheld mobile digital electronic devices and other 
consumer electronics; computer hardware and software consulting services; multimedia and audio-visual software 
consulting services; computer programming; support and consultation services for developing computer systems and 
databases; information relating to computer hardware or software provided on-line from a global computer network or the 
Internet; creating and maintaining web sites; design and development of web-sites featuring multimedia materials; 
hosting the web-sites of others; information, advisory and consultancy services relating to all the aforesaid; hosting a 
web site, via a global computer network, to enable users to program audio, video, text and other multimedia content, 
including music, concerts, videos, radio, television, news, sports, games, cultural events, and entertainment-related 
programs; Internet services, namely, creating indexes of information, sites and other resources available on global 
computer networks for others; application service provider, namely, providing, hosting, managing, developing and 
maintaining application, software, websites and database; provision of cloud computing services; providing a web 
hosting platform for others for organizing and conducting meetings, social events and interactive text, audio, and video 
discussions; hosting an on-line network platform that features technology that enables users to share data; computer 
services, namely, hosting an interactive web site that allows guests or users to contact other guests or users in virtual 
meeting rooms; computer services, namely, hosting on-line web facilities for others for organizing and conducting online 
meetings, gatherings, and interactive discussions; computer services, namely, interactive hosting services which allow 
the user to publish and share their own content and images on-line; computer services, namely, hosting an interactive 
web site featuring technology that allows users to collect, store, manage, deliver and showcase electronic and paper-
based content; provision of cloud computing services, providing a web hosting platform for others for organizing and 
conducting meetings, social events and interactive text, audio, and video discussions.
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2785478    01/05/2014
[International Registration No. : 1210088]
WALDEN FARMS, INC.

1209 St. Georges Avenue West Linden NJ 07036 United States of America

Address for service in India/Attorney address:
SHARDUL AMARCHAND MANGALDAS & CO.

AMARCHAND TOWERS, 216, OKHLA INDUSTRIAL ESTATE-PHASE III, NEW DELHI 110020

Proposed to be Used
IR DIVISION
Cl.29;A house mark for peanut butter, fruit-based spreads, jams, jellies, fruit preserves, chip dips, vegetable dips.

Cl.30;A house mark for salad dressings, marinades, coleslaw dressing, mayonnaise, chocolate syrup, milk amplifiers in 
the nature of flavoring additives for milk for non-nutritional purposes, fruit flavoring syrups, fruit topping syrups, pancake 
syrup, maple syrup, ketchup, cocktail sauces, seafood sauces, barbeque sauces, pasta sauces, dessert toppings in the 
nature of topping syrup and chocolate, caramel, and marshmallow dessert toppings, spreads containing nuts, chocolate, 
caramel and marshmallow dips for fruit.
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2785688    21/02/2014
[International Registration No. : 1210013]
BONALIVE BIOMATERIALS OY

Biolinja 12 FI-20750 Turku Finland

Address for service in India/Agents address:
KRISHNA & SAURASTRI.

74 - F, VENUS, WORLI SEA FACE, MUMBAI - 400 018.

Proposed to be Used
IR DIVISION
Cl.5;Pharmaceutical and veterinary preparations; sanitary preparations for medical purposes; plasters, materials for 
dressings; material for stopping teeth, dental wax; disinfectants; absorbent cotton, absorbent wadding; antiseptic cotton; 
antiseptics; aseptic cotton; bandages for dressings; biological preparations for medical purposes; biological preparations
for veterinary purposes; biological tissue cultures for medical purposes; biological tissue cultures for veterinary 
purposes; blood for medical purposes; blood plasma; bone cement for surgical and orthopedic purposes; chemical 
preparations for medical purposes; chemical preparations for veterinary purpose; compresses; cotton for medical 
purposes; cultures of microorganisms for medical and veterinary use, preparations of microorganisms for medical and 
veterinary use; dental amalgams; dental cements; dental mastics; dental amalgams of gold; detergents for medical 
purposes; disinfectants; medical dressings; gauze for dressings; lint for medical purposes; porcelain for dental 
prostheses; surgical implants [living tissues]; surgical dressings; surgical cloth [tissues], surgical tissues; surgical 
glues; teeth filling material; wadding for medical purposes; biological implants, namely bone constructions implants, 
cartilage implants, craniofacial construction implants, pharmaceutical implants; implants comprising living tissues; 
bioactive materials for implants; biological implant materials.

Cl.10;Surgical, medical, dental and veterinary apparatus and instruments, artificial limbs, eyes and teeth; orthopaedic 
articles; suture materials; artificial skin for surgical purposes; artificial breasts; artificial eyes; artificial teeth; artificial 
jaws; artificial limbs; bandages for joints, anatomical, supportive bandages; elastic bandages; cannulae; surgical clips; 
compressors [surgical]; cutlery [surgical]; dentures, sets of artificial teeth; forceps; gloves for medical purposes; hair 
prostheses; knives for surgical purposes; lancets; lenses [intraocular prostheses] for surgical implantation; medical 
apparatus and instruments; needles for medical purposes; orthopedic articles; pins for artificial teeth; plaster bandages 
for orthopedic purposes; saws for surgical purposes; scalpels; scissors for surgery; surgical splints; stents; surgical, 
sterile sheets; surgical sponges; surgical apparatus and instruments; surgical implants [artificial materials]; suture 
needles; suture materials; surgical thread; bone implants of artificial materials; implants comprising artificial materials.
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2785807    03/04/2014
[International Registration No. : 1210207]
IFW MANFRED OTTE GMBH

Phyrnstr. 73 A-4563 Micheldorf Austria

Address for service in India/Agents address:
CHADHA & CHADHA.

F-46, HIMALYA HOUSE, 23 KASTURBA GANDHI MARG, NEW DELHI -110001.

Proposed to be Used
IR DIVISION
Cl.6;Injection moulds of metal.

Cl.7;Machines and machine tools, in particular injection moulding tools and injection moulding tool parts, moulding 
machines, (injection) moulds being parts of machines, in particular for tubes; mechanical control instruments for motors 
(except motors for land vehicles) and machines; parts of motors and engines (except motors and engines for land 
vehicles), in particular manifolds.

Cl.9;Electronic controls, in particular programmable controls and injection moulding tool controls; branch boxes 
(electricity), junction boxes (electricity); housings for electrical apparatus.

Cl.11;Vehicle headlights.

Cl.12;Aeronautical apparatus, machines and appliances; crankcases for land vehicle components, other than for 
engines.

Cl.17;Pipe muffs, not of metal; junctions for pipes, not of metal; flexible tubes, not of metal.

Cl.19;Gutter pipes, not of metal; branching pipes, not of metal; junctions for pipes and pipe clamps, not of metal; roof 
gutters, not of metal; drain pipes, not of metal; penstock pipes, not of metal; rigid pipes (not of metal) for building; 
manhole covers, not of metal; shafts, not of metal; cistern walls, not of metal; collecting shafts, not of metal; pipes not of 
metal, namely made of plastics.

Cl.20;Tanks and containers (not of metal nor of masonry); cable clips, not of metal; goods of plastic (not included in 
other classes).

Cl.37;Installation, repair and maintenance of machines, machine tools, controls and pipes.

Cl.42;Product development for others, construction drafting.
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Priority claimed from 12/09/2013; Application No. : 012134169 ;European Union 

2785840    03/03/2014
[International Registration No. : 1210233]
HORNBACH BAUMARKT AG

Hornbachstr. 11 76879 Bornheim DE

Address for service in India/Attorney address:
DEPENNING & DEPENNING

120, VELACHERY MAIN ROAD, GUINDY, CHENNAI - 600 032.

Proposed to be Used
IR DIVISION
Cl.1;Damp-proofing preparations, except paints, for masonry; preservatives for masonry (except paints and oils); 
concrete preservatives (except paints and oils); cement preservatives (except for paints and oils); preparations for 
waterproofing cement (except paints).

Cl.2;Paints, varnishes, lacquers; binding agents and thinners for paints; mastics [natural resin]; varnishes; lacquers; 
protective oils.

Cl.3;Cleaning preparations.

Cl.17;Sealing materials, in particular sealant compounds for joints; expansion joint fillers.

Cl.19;Stone, building stone, rubble, limestone, artificial stone, lighting slabs, sandstone for building; concrete and 
concrete building elements; sand (except moulding sand) and gravel; paving blocks, architraves, walls, not of metal; non-
metal tiles; stairs and stair-treads (steps), not of metal; posts, not of metal; mortar for building; cement; mastic 
compounds and fillers based on plaster and cement; works of stonemasonry; spackling compounds.
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2785880    13/12/2013
[International Registration No. : 1210223]
KABUSHIKI KAISHA SHUEISHA (ALSO TRADING AS SHUEISHA INC.)

5-10, Hitotsubashi 2-Chome, Chiyoda-Ku Tokyo 101-8050 Japan

Address for service in India/Attorney address:
REMFRY & SAGAR

REMFRY HOUSE AT THE MILLENNIUM PLAZA SEC 27, GURGAON 122009, NEW DELHI NATIONAL CAPITAL REGION 
INDIA

Proposed to be Used
IR DIVISION
Cl.9;Electronic publications, downloadable; animated cartoons; video game cartridges; downloadable image files; 
compact discs [audio-video]; computer game programs; portable telephones; cell phone straps; covers for portable 
telephones; computers; computer peripheral devices; computer software, recorded; magnetic data media; optical data 
media; integrated circuit cards [smart cards]; electronic pocket translators; electronic agendas; computer programs 
[downloadable software]; mouse pads; sound recording carriers; headphones; DVD players; portable media players; 
eyeglasses; eyeglass cases; sunglasses.

Cl.16;Printed matter; printed publications; books; comic books; periodicals; magazines [periodicals]; trading cards 
other than for games; posters; calendars; stationery; stickers [stationery]; note books; cards; postcards; bookmarkers; 
labels, not of textile; writing instruments; writing cases [stationery]; pens [office requisites]; pencil sharpeners, non-
electric; pastels [crayons]; files [office requisites]; rubber erasers; school supplies [stationery]; ink; stamps [seals]; paint 
boxes [articles for use in school]; paper knives [office requisites]; pictures; graphic representations; lithographs; 
photographs [printed]; photograph stands; hygienic paper; table napkins of paper; flags of paper; bags [envelopes, 
pouches] of paper, for packaging.

Cl.41;Providing on-line electronic publications, not downloadable; game services provided on-line [from a computer 
network]; organization of competitions [education or entertainment]; organization of exhibitions for cultural or 
educational purposes; organization of cartoon exhibitions for entertainment purposes; organization of fashion shows for 
entertainment purposes; lending libraries; publication of texts [other than publicity texts]; publication of books; 
publication of electronic books and journals on-line; film production, other than advertising films; production of shows; 
cinema presentations; provision of non-downloadable graphics or moving images via Internet or computer networks; 
provision of non-downloadable music or sounds via Internet or computer networks.
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Priority claimed from 11/03/2014; Application No. : 30 2014 001 693.1 ;Germany 

2786037    16/05/2014
[International Registration No. : 1210528]
HEUSCH GMBH & CO. KG

Kellershausstr. 11-15 52078 Aachen Germany

Address for service in India/Agents address:
L.S. DAVAR & CO.

32, RADHA MADHAV DUTTA GARDEN LANE, KOLKATA - 700 010.

Proposed to be Used
IR DIVISION
Cl.7;Knives (machine parts), in particular shearing spiral blades, ledger blades, shearing cylinders, wool-shearing 
knives, shaving knives, setting knives, folding cylinders and fleshing cylinders, grindstones and grinding wheels (part of 
machines).

Cl.37;Grinding (sharpening) of knives.
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Priority claimed from 26/07/2013; Application No. : 1272518 ;Benelux 

2786060    15/01/2014
[International Registration No. : 1210458]
MINISTERIE VAN VOLKSGEZONDHEID, WELZIJN EN SPORT

Parnassusplein 5 NL-2511 VX Den Haag(Netherlands)

Address for service in India/Agents address:
ANAND AND ANAND.

B-41,NIZAMUDDIN EAST, NEW DELHI - 110 013.

Proposed to be Used
IR DIVISION
Cl.5;Pharmaceutical products and preparations; vaccines and medicines.

Cl.10;Apparatus and containers for the administration of vaccines and medicines.

Cl.41;Publication of medical texts and publications, other than publicity; training and education in the field of vaccines 
and medicines; organizing educational and informative meetings and conferences in the field of vaccines and medicines; 
training (instructions) in use and administering of vaccines and medicines (education).

Cl.42;Biological, clinical and medical research; research and development of vaccines and medicines; research in the 
field of new and existing vaccines and medicines; testing of vaccines and medicines; services of a scientific laboratory; 
conducting clinical trials and testing; scientific research for medical purposes.
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Priority claimed from 08/11/2013; Application No. : 86113918 ;United States of America 

2786265    08/05/2014
[International Registration No. : 1210421]
A MEDIOCRE CORPORATION

4717 Plano Parkway, Suite 130 Carrollton TX 75010 US

Address for service in India/Attorney address:
REMFRY & SAGAR

REMFRY HOUSE AT THE MILLENNIUM PLAZA SEC 27, GURGAON 122009, NEW DELHI NATIONAL CAPITAL REGION 
INDIA

Proposed to be Used
IR DIVISION
Cl.35;On-line retail store services featuring a wide variety of consumer goods of others; on-line retail store services 
featuring consumer electronics, computers, computer accessories, house wares, home appliances, kitchen and 
household utensils, toys, sporting goods and equipment, manual and power tools, clothing and apparel; on-line ordering 
services in the field of general consumer merchandise; providing consumer product information via the Internet; 
advertising and marketing services, namely, promoting the goods and services of others via the Internet; dissemination of
advertising for others via the Internet; providing a web site featuring the ratings, reviews and recommendations on 
consumer products for commercial purposes posted by users.

Cl.42;Computer services, namely, creating an on-line community for registered users to participate in discussions and 
share information about consumer products; providing a website that features technology that displays reviews, 
comments, recommendations and information relating to consumer products and allows users to engage in social 
networking.

7552



Trade Marks Journal No: 1857 ,   09/07/2018           Class 99 
 

Priority claimed from 18/11/2013; Application No. : 86121890 ;United States of America 

2786423    06/05/2014
[International Registration No. : 1210362]
AJAX TOCCO MAGNETHERMIC CORPORATION

1745 Overland Avenue Warren OH 44483 United States of America

Address for service in India/Attorney address:
DEPENNING & DEPENNING

120, VELACHERY MAIN ROAD, GUINDY, CHENNAI - 600 032.

Proposed to be Used
IR DIVISION
Cl.7;Tube and rod bending machines and presses; tube and rod fabricating machines; tube and rod end finishing 
machines; tube and rod deburring machines.

Cl.9;Computer controls for the operation of machine tools, namely, electronically operated angle-of-bend control 
selector used with tube and rod bending machines and presses.
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2786433    20/06/2014
[International Registration No. : 1210396]
N.T.M. SRL

Via Friuli, 25 I-41053 Maranello (MO) Italy

Address for service in India/Agents address:
S. MAJUMDAR & CO.

5, HARISH MUKHERJEE ROAD, KOLKATA - 700 025, INDIA.

Proposed to be Used
IR DIVISION
Cl.7;Heat-sealing belts.

Cl.17;Polyurethane pipes.
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Priority claimed from 01/11/2013; Application No. : VA 2013 2840 ;Denmark 

2786462    27/02/2014
[International Registration No. : 1210376]
MERMAID CARE A/S

Hedelund 1 DK-9400 Nørresundby Denmark

Address for service in India/Attorney address:
CHADHA AND CHADHA

F-46, Himalaya House, 23 Kasturba Gandhi Marg, New Delhi - 110001, India

Proposed to be Used
IR DIVISION
Cl.10;Medical, apparatus and instruments; medical apparatus and instruments, namely, apparatus, instruments and 
tools for mechanical ventilation therapy, life support and patient monitoring purposes and for use in hospitals, homecare 
or critical transportation; medical apparatus and instruments, namely, elements of apparatus, instruments and tools for 
mechanical ventilation therapy, life support and patient monitoring purposes and for use in hospitals, homecare or critical 
transportation (included in this class); apparatus and instruments for estimating the respiratory drive of mechanically 
ventilated patients; apparatus and instruments for apportioning respiratory drive into one, or more, components related to
chemical drive - i.e. the drive due to the chemoreceptor response- and/or muscular drive - i.e. the contraction of 
respiratory muscles, for example the diaphragm.

Cl.37;Repair and installation services, namely, repair installation and maintenance of medical apparatus and 
instruments for mechanical ventilation therapy, life support and patient monitoring purposes.

Cl.42;Design and development of medical apparatus and instruments for mechanical ventilation therapy, life support 
and patient monitoring purposes.
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Priority claimed from 19/11/2013; Application No. : 2013/07927 ;Sweden 

2786771    19/05/2014
[International Registration No. : 1195928]
ERAS - ENHANCED RECOVERY AFTER SURGERY SOCIETY FOR PERIOPERATIVE CARE

Isafjordsgatan 39B SE-164 40 KISTA Sweden

Address for service in India/Attorney address:
REMFRY & SAGAR

REMFRY HOUSE AT THE MILLENNIUM PLAZA SEC 27, GURGAON 122009, NEW DELHI NATIONAL CAPITAL REGION 
INDIA

Proposed to be Used
IR DIVISION
Cl.9;Computer programs.

Cl.16;Education and instruction materials.

Cl.41;Education and instruction services.

Cl.42;Computer programming services.
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Priority claimed from 31/07/2013; Application No. : 13 4 023 960 ;France 

2787857    20/12/2013
[International Registration No. : 1210561]
LIZEO ONLINE MEDIA GROUP

42 quai Rambaud F-69002 LYON France

Address for service in India/Agents address:
R.K.DEWAN & CO.

PODAR CHAMBERS, S. A. BRELVI ROAD, FORT, MUMBAI - 400 001.

Proposed to be Used
IR DIVISION
Cl.35;Compilation and systemization of information into computer databases in the field of tires and in the automobile 
sector; establishment and commercial operation of data banks in the field of tires and in the automobile sector; cost price 
analysis for goods and services in the field of tires and in the automobile sector; comparative tests and qualitative studies
for commercial purposes of all type of services available on the Internet in the field of tires and in the automobile sector; 
comparative tests and qualitative studies for commercial purposes of goods in the field of tires and in the automobile 
sector; commercial information and advice for consumers in the field of tires and in the automobile sector; organization 
of exhibitions for commercial or advertising purposes of tires and in the automobile sector; compilation of statistics; on-
line advertising on a computer network; updating and dissemination of advertising matter in the field of tires and in the 
automobile sector; rental of advertising space in particular on computer networks in the field of tires and in the 
automobile sector; placing of advertisements in the field of tires and motor vehicles; market study; sponsorship search; 
opinion polling; retail, wholesale and online sale in the field of tires and in the automobile sector; services for bringing 
together and providing (presentation) for the benefit of others (excluding the transport thereof) goods in the field of tires 
and in the automobile sector, enabling customers to conveniently view and purchase those goods in a general catalog of 
goods accessible and searchable on a Web site or via any other form of electronic telecommunication media; on-line sale 
and bringing together and providing (presentation) for the benefit of others (excluding the transport thereof) documents, 
documentation, analyses and technical test results in the field of tires and in the automobile sector.

Cl.38;Provision (dissemination, transmission) of data online from a computer database via the Internet; transmission of 
data online from a computer database via the Internet; provision and a rental of access time to databases; provision and 
rental of access time to data banks in the automobile sector and in the field of tires; provision of access and links to 
computer databases; communication by computer terminals; information on telecommunication; message transmission; 
forwarding of messages of all kinds to Internet addresses (Web-messaging); distribution (dissemination) and radio 
broadcasting of data, sound and images via telecommunication media; provision of access to a global computer network 
in the automobile sector and in the field of tires; provision of Internet chat rooms; information on telecommunication; 
rental of access time to global computer networks; on-line fora enabling computer users can interact with other computer 
users on subjects of a general nature (providing chat rooms on the Internet).

Cl.42;Design (development) of data banks in the field of tires and in the automobile sector; comparative technical tests 
and qualitative technical studies in the field of tires and in the automobile sector; vehicle roadworthiness testing; 
technical project study; calibration [measuring]; testing of materials; surveying [engineering work]; engineering; 
mechanical research; research and development of new products for others; technical research; consultancy in the field 
of software and databases; development [design], installation, updating and rental of software; providing search engines 
for the Internet; recovery of computer data.
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Priority claimed from 16/10/2013; Application No. : 134040319 ;France 

2788005    14/03/2014
[International Registration No. : 1210602]
TELEPERFORMANCE SE

21-25 rue Balzac F-75008 PARIS FR

Address for service in India/Attorney address:
REMFRY & SAGAR

REMFRY HOUSE AT THE MILLENNIUM PLAZA SEC 27, GURGAON 122009, NEW DELHI NATIONAL CAPITAL REGION 
INDIA

Proposed to be Used
IR DIVISION
Cl.35;Advertising; business management; business administration; office functions; distribution of advertising material 
(tracts, prospectuses and samples); rental of advertising material; updating of advertising material; dissemination of 
advertisements; advertising mail; commercial information agencies; posting of advertising and commercial information 
on blogs, social media and community networks; commercial and industrial company operational assistance; business 
consultancy, information or inquiries; commercial information and advice services; market research and studies; 
geomarketing targeting studies and consulting; negotiating and concluding of commercial transactions for others; 
document reproduction; assistance and advice on business organization and management; public relations; address file 
processing (restructuring, removal of duplicates, enhancement, geocoding); rental of targeted address files at points of 
sale; collection and systematization of data in a central file; telemarketing services; all direct and indirect marketing 
mixes, telemarketing with sales offers and data transmission promotions with sales offers, main contracting of operations 
for addressed and non-addressed direct mail, telemarketing and e-commerce; direct and indirect marketing mixes, 
telemarketing with sales offers and data transmission promotion with sales offers intended to be provided in the context 
of exclusive offers for clients benefiting from a program of specific services; call center services; administration of 
telecommunications networks and multimedia networks; administrative operation of data banks; operating an 
administrative data bank; opinion polling; statistical data analysis, research and studies; compilation of statistics; 
outsourcing services [business assistance]; arranging subscriptions to telecommunication services for others; sales 
promotion attached to a customer loyalty program; business analysis of messages posted on Internet sites and social 
networks to improve customer satisfaction; research, searching, browsing and retrieving information and other resources 
available on global computer networks and other communication networks, for others; business and commercial 
information provided on computer networks and global communications networks; professional consulting and 
consulting services in the field of compilation of computer databases; consulting in the field of data outsourcing and 
systematization; professional consulting and consulting services in the field of compilation of computer databases; 
telephone subscription services; subscription to a global telecommunication network (Internet) or a private-access 
network (intranet); subscription services to telecommunication services.

Cl.38;Telecommunications; communications by computer terminals; communications via any kind of remote 
computing means; communications by fiber-optic networks; communication via cable and via satellite; communication 
services via computer networks; electronic messaging services; communications services, namely news and information 
agencies; audiovisual, video and multimedia communication services; transmission and distribution of multimedia 
programs, (computer formating of texts and/or images, whether still or animated, and/or musical or non-musical sounds, 
for interactive or non-interactive use); dissemination of audiovisual and multimedia programs for interactive or other use; 
transmission of information by radio, telephone, telegraph, and data transmission means, and by any remote computing 
means, by interactive videography, and, namely, on terminals, computer peripheral apparatus or electronic and/or digital 
equipment, and, namely, videophone, visiophone and videoconferencing; services for the transmission of information in 
databases; sending, transmitting dispatches and messages; telex, telegram services; information transmission services 
using a teletypewriter; transmission of information via computer communication networks; information transmission 
services via all means of communication and telecommunication designed for public information; computer 
communication services for the retrieval of information from databases; transmission of information in audiovisual, video 
and multimedia sectors; transmission of information contained in data banks; computer-aided transmission of images 
and messages; rental of computer, remote computing and data communication apparatus and instruments for message 
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transmission; transmission of information provided in the context of exclusive offers for clients benefiting from a 
program of specific services; message consultation services by means of data transmission on specific and/or mobile 
terminals and networks; rental of access time to a database server center; services for the supervision of 
telecommunications networks and multimedia networks; sending and reception of data, signals and information 
processed by computers or by telecommunication apparatus and instruments; data transmission services; downloading 
of data.
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Trade Marks Journal No: 1857 ,   09/07/2018           Class 99 
 

Priority claimed from 26/11/2013; Application No. : 654679 ;Switzerland 

2788011    12/02/2014
[International Registration No. : 1210580]
SFC KOENIG AG

Lagerstrasse 8 CH-8953 Dietikon CH

Address for service in India/Attorney address:
DEPENNING & DEPENNING

120, VELACHERY MAIN ROAD, GUINDY, CHENNAI - 600 032.

Proposed to be Used
IR DIVISION
Cl.1;Chemicals in particular hydraulic fluids and hydraulic oils used in industry, science, photography, as well as in 
agriculture, horticulture and forestry; unprocessed artificial resins, unprocessed plastics; soil fertilizers; fire 
extinguishing compositions; tempering and soldering preparations; chemical products used for preserving foodstuffs; 
tanning materials; adhesives for use in industry.

Cl.6;Common metals and their alloys; building materials of metal; transportable buildings of metal; railway material of 
metal; non-electric cables and wires of metal; ironmongery and small items of metal hardware; pipes of metal; safes 
[strong boxes]; goods of common metal, not included in other classes; ores.

Cl.7;Machines and machine tools; motors and engines (other than for land vehicles); machine couplings and 
transmission components (other than for land vehicles); agricultural implements other than hand-operated; excavators; 
wind turbines; incubators for eggs; automatic distribution machines.

Cl.8;Hand-operated hand tools and implements; cutlery; side arms, other than firearms.

Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signaling, checking 
(supervision), life-saving and teaching apparatus and instruments; apparatus for recording, transmitting or reproducing 
sound or images, switching, transforming, accumulating, regulating or controlling electricity; magnetic recording media, 
sound recording disks; mechanisms for coin-operated apparatus; cash registers, calculating machines; data 
communication apparatus and installations; data processing equipment; computers; software.

Cl.10;Surgical, medical, dental and veterinary apparatus and instruments, in particular anesthesia machines; machines 
for dental X-Rays.

Cl.12;Vehicles, in particular land vehicles, tractors, trucks, their components and spare parts; apparatus, their 
components and spare parts for locomotion by land, air or water; hydraulic circuits and oleo-hydraulic components for 
apparatus for locomotion by land, air or water, including the components and spare parts for the aforesaid goods.

Cl.17;Rubber, gutta-percha, gum, asbestos, mica and goods made from these materials and not included in other 
classes; plastics in extruded form for use in manufacture; packing, stopping and insulating materials; flexible pipes, not 
of metal; sealings; plastic valves for controlling and regulating pressure differential.

Cl.40;Treatment of materials.

Cl.42;Scientific and technological services and research and design relating thereto; research and design in the 
chemical industry and metallurgy; design and development of computers and software, in particular computer hardware 
and software.

7560



Trade Marks Journal No: 1857 ,   09/07/2018           Class 99 
 

Priority claimed from 17/07/2013; Application No. : 134020560 ;France 

2788021    14/01/2014
[International Registration No. : 1210573]
COMEXPOSIUM HOLDING

70 avenue du Général de Gaulle F-92058 PARIS LA DEFENSE Cedex France

Address for service in India/Attorney address:
REMFRY & SAGAR

REMFRY HOUSE AT THE MILLENNIUM PLAZA SEC 27, GURGAON 122009, NEW DELHI NATIONAL CAPITAL REGION 
INDIA

Proposed to be Used
IR DIVISION
Cl.35;Organization of exhibitions, trade shows, fairs, and all types of events for commercial or advertising purposes; 
organization of competitions for promotional purposes, with or without distribution of prizes or allocation of rewards, in 
particular in the field of shows, colloquiums, conferences, congresses, exhibitions, trade fairs; administration of 
exhibition sites; services for organizing business meetings in the context of trade shows, colloquiums, conferences, 
congresses, exhibitions, fairs, namely, putting in touch exhibitors, and visitors, for the purposes of holding business 
meetings; direct mail advertising, (leaflet, prospectuses, printed matter, samples); sales promotion for others; services for
the presentation, and demonstration, of goods and services, for promotional purposes; preparation and compilation of 
business or commercial statistics in the field of exhibitions, and, namely, in connection with organizing exhibitions; 
advertising; advertising by mail order, radio, television; online advertising on a computer network; advertising mail; rental 
of advertising time, on all kinds of communication media; rental of advertising space; dissemination of advertising matter 
and classified advertisements, namely for employment, including via the Internet; organization of promotional activities 
for developing customer loyalty; organization of regional and national promotional campaigns; newspaper subscription 
services for others; arranging subscriptions for others on all kinds of information media, texts, sound and/or images and 
especially in the form of electronic and digital publications; computer file management services; business management; 
publication of advertising texts and/or images; opinion polling.

Cl.41;Organization of exhibitions, fairs, exhibitions and all events for cultural or educational purposes; arranging and 
conducting of colloquiums, conferences, congresses, seminars and symposiums; production of films, short features, 
documentaries, radio or television current affairs programs; editing of radio or television programs; information relating 
to education and entertainment; financial information in the field of exhibitions, especially in connection with the 
organization of exhibitions; organization and production of shows; activities by professional clubs in the context of trade 
shows, colloquiums, conferences, congresses, exhibitions, trade fairs; organization of competitions in the field of 
education and entertainment, with or without awarding prizes or presenting awards, in particular in the field of shows, 
colloquiums, conferences, congresses, exhibitions, trade fairs; services for publishing printed matter, newspapers, 
magazines, periodicals, magazines, books, index cards, manuals, albums, catalogs and pamphlets, posters, on all types 
of media including electronic media; publication of texts other than advertising texts on all media; organization and 
planning of receptions (entertainment); provision and use of non-downloadable electronic publications.

Cl.42;Services of architects, interior decoration services; construction drafting; engineer"s services (expert appraisals 
in public works and civil engineering), technical study offices; technical consulting in the field of civil engineering 
(engineers" services); civil engineering work performed by engineers; Computer services, namely online hosting of Web 
infrastructures for others, for the organization of online meetings, gatherings and interactive debates and discussions; 
computer services, namely hosting of customized Web pages featuring user-defined information, personal profiles and 
information; computer programming services, programming for computers and database programming services; 
application engineering services on large and medium-sized computer systems; consulting, expert assessments and 
technical advice on computers, computer programming and marketing in the field of information technology; 
establishment and maintenance of websites on behalf of others; hosting services for Internet sites and computer data on 
a global or local computer network; information relating to information technology; services of engineers, professional 
consultancy and drawing up of plans unrelated to business dealings, namely audit and engineering office services in the 
field of setting up computerized systems and creating and developing computer programs, computer-based sites; design, 
programming, installation, management and hosting of computer-based sites for computer communication networks; 
services for downloading data (information, images, sound) via a global computer network, networked computers and a 
computer site on communication networks; downloading of electronic publications.
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Priority claimed from 04/10/2013; Application No. : 012197067 ;European Union 

2788653    20/03/2014
[International Registration No. : 1210821]
NÜMPH A/S

Ibsvej 1 DK-6000 Kolding Denmark

Address for service in India/Attorney address:
REMFRY & SAGAR

REMFRY HOUSE AT THE MILLENNIUM PLAZA SEC 27, GURGAON 122009, NEW DELHI NATIONAL CAPITAL REGION 
INDIA

Proposed to be Used
IR DIVISION
Cl.18;Leather and imitations of leather, and goods made of these materials and not included in other classes; animal 
skins and hides; suitcases and bags, including bags for campers, bags for sports, bags for climbers, beach bags, 
rucksacks, backpacks, valises, travelling bags, handbags, shopping bags, school bags, vanity cases, bags of leather for 
packaging; umbrellas, parasols, purses and wallets.

Cl.25;Clothing, including trousers, jumper suits, pullovers, sweaters, waistcoats, t-shirts, underwear, body stockings, 
stockings, tights, footless tights, shorts, outdoor wear, jackets, coats, snowsuits, belts, ties, blouses and jerseys, 
cardigans, shirts, swimwear, bathrobes, dresses, evening wear, skirts, culotte skirts, nightwear, training wear, sports 
wear, rainwear, scarves, leg warmers and gloves; footwear, including golf shoes, sandals, bathing shoes, slippers, 
training shoes, footwear for women and wellingtons; headgear.

Cl.35;Business management and business administration; retail services in relation to goods of leather, imitations of 
leather, animal skins and hides, suitcases and bags, including bags for campers, bags for sports, bags for climbers, 
beach bags, rucksacks, backpacks, valises, travelling bags, handbags, shopping bags, school bags, vanity cases, bags of 
leather for packaging, umbrellas, parasols, purses and wallets, clothing, including trousers, jumper suits, pullovers, 
sweaters, waistcoats, t-shirts, underwear, body stockings, stockings, tights, footless tights, shorts, outdoor wear, jackets, 
coats, snowsuits, belts, ties, blouses and jerseys, cardigans, shirts, swimwear, bathrobes, dresses, evening wear, skirts, 
culotte skirts, nightwear, training wear, sports wear, rainwear, scarves, leg warmers and gloves, footwear, including golf 
shoes, sandals, bathing shoes, slippers, training shoes, footwear for women and wellingtons, headgear; consultancy with 
regard to the business management of retail businesses.  
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2788672    13/02/2014
[International Registration No. : 1210699]
LES TROIS CHENES

ZA La Terre Ronde F-69770 VILLECHENEVE France

Address for service in India/Attorney address:
SHARDUL AMARCHAND MANGALDAS & CO.

AMARCHAND TOWERS, 216, OKHLA INDUSTRIAL ESTATE-PHASE III, NEW DELHI 110020

Proposed to be Used
IR DIVISION
Cl.3;Bleaching preparations and other substances for laundry use; cleaning, polishing, degreasing and abrasive 
preparations; soaps; perfumery, essential oils, cosmetics, hair lotions; dentifrices; cream, lotions, masks, serums, oils for 
massages, bath oils; hair coloring preparations; self-tanning wipes.

Cl.5;Pharmaceutical, veterinary and sanitary products; dietetic substances for medical use; food for babies; plasters, 
materials for dressings; material for dental fillings and dental impressions; disinfectants; products for destroying vermin; 
fungicides, herbicides; foodstuffs, namely food supplements and dietetic products for dieting and hygiene for medical 
use; dietetic and food supplements for cosmetic use.
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Priority claimed from 02/06/2014; Application No. : 86297300 ;United States of America 

2788723    13/06/2014
[International Registration No. : 1210916]
EMERSON VULCAN HOLDING LLC

8000 W. Florissant Avenue St. Louis Missouri 63136 US

Address for service in India/Agents address:
ANAND AND ANAND.

B-41,NIZAMUDDIN EAST, NEW DELHI - 110 013.

Proposed to be Used
IR DIVISION
Cl.6;Metal valves not being parts of machines.

Cl.7;Valves being parts of machines.
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Priority claimed from 12/10/2013; Application No. : 13352422 ;China 

2788782    26/03/2014
[International Registration No. : 1210820]
BEIQI FOTON MOTOR CO., LTD.

Laoniuwan Village North, Shayang Road, Shahe Town, Changping District 102206 Beijing China

Address for service in India/Agents address:
L.S. DAVAR & CO.

32, RADHA MADHAV DUTTA GARDEN LANE, KOLKATA - 700 010.

Proposed to be Used
IR DIVISION
Cl.12;Motor vehicles by land, air, water or rail; tip trucks; lifting vehicles; buses; cycle cars; cars; automobiles; 
concrete mixing vehicles; engines for land vehicles; automobile tires.

Cl.35;Outdoor advertising; advertising; television advertising; advertising agencies; advertising by mail order; online 
advertising on a computer network; production of advertising films; layout services for advertising purposes; 
advertisement planning; commercial management consultancy; business appraisals; business investigations.

Cl.37;Building construction supervision; construction information; rental of construction equipment; factory 
construction; drilling of wells; upholstery repair; air conditioner apparatus installation and repair; installation, 
maintenance and repair of computer hardware; installation and maintenance of illuminating apparatus; maintenance and 
repair of motor vehicles; vehicle washing services; vehicles lubricating services.
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Trade Marks Journal No: 1857 ,   09/07/2018           Class 99 
 

2789103    02/07/2014
[International Registration No. : 1193979]
NICOPURE LABS, LLC

5909 NW 18th Dr., Gainesville FL 32653 (United States of America)

Address for service in India/Attorney address:
P.M GEORGEKUTTY

PMG ASSOCIATES EF7-10, VASANTH NAGAR PALARIVATTOM COCHIN - 682025

Proposed to be Used
IR DIVISION
Cl.1;Cartridges sold filled with propylene glycol for electronic cigarettes.

Cl.9;Battery chargers; electronic cigarette batteries.

Cl.34;Electronic cigarettes.
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Priority claimed from 12/07/2013; Application No. : 648306 ;Switzerland 

2789172    12/12/2013
[International Registration No. : 1210765]
ROLIC AG

Chamerstrasse 50 CH-6300 Zug Switzerland

Address for service in India/Agents address:
DEPENNING & DEPENNING

NO.120, VELACHERY MAIN ROAD, CUINDY, CHENNAI - 600 032

Proposed to be Used
IR DIVISION
Cl.1;Chemical products for use in industry, science, photography, as well as in agriculture, horticulture and forestry, 
including monomers, oligomers, prepolymers, polymers and their raw materials, additives and adhesives, particularly for 
use in and manufacturing of effective optical layers and parts, as well as of effective layers, particularly for organic 
electronics, including OLED displays and OLED lighting, and including optical films sensitized (but not exposed) for 
security purposes; chemical products for use in industry, science, photography, as well as in agriculture, horticulture and 
forestry, particularly for effective layers, including barrier layers, encapsulating layers, for protecting against adverse 
outer effects, including water and/or vapor barriers, as well as light-out coupling layers, including refractive index-
matching layers; chemical products with anisotropic properties for use in industry, science, photography, as well as in 
agriculture, horticulture and forestry; liquid crystals; orientation layers; chemical products for manufacturing color 
effects, including those based on chiral and dichroic components; chemical products for manufacturing inks.

Cl.9;Optical and photographic devices, including optical films (exposed), structured and non-structured optical delay 
layers, optical thin layers, compensation layers for optical displays, particularly for liquid crystal displays, polarizers, 
organic electronics, particularly OLED displays and OLED lighting, reflective polarizers, optical and micro-optical devices, 
optical switches, liquid crystal cells, orientation layers for liquid crystals, optical layers, band-pass filters, notch filters, 
electronic color switches, anti-reflective layers, reflectors, reflective diffusers, diffusers, optical elements for projectors, 
optical elements for security, anisotropic optical masks, absorbent and reflective color filters, polarizing color filters.

Cl.16;Paper products included in this class, including paper sheets for security purposes, particularly for banknotes, 
identification documents, plastic cards and for protecting marks and goods; plastic decorative and security sheets for 
packaging; imprinters for office use; plastic foils for packaging.

Cl.17;Plastic foils included in this class, but not for packaging, including plastic foils covered with and/or plasticized for
security purposes, particularly for banknotes, identification documents, plastic cards and for protecting marks and 
goods; plastic foils for organic electronics, particularly OLED displays and OLED lighting.

Cl.42;Research, development and technical counseling in the fields of chemistry, physics and engineering.
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2789539    18/11/2013
[International Registration No. : 1211017]
TRIVAGO NV

Bennigsen-Platz 1 40474 Düsseldorf DE

Address for service in India/Agents address:
ANAND AND ANAND.

B-41,NIZAMUDDIN EAST, NEW DELHI - 110 013.

Proposed to be Used
IR DIVISION
Cl.35;Business inquiries; providing airfare and hotel rate comparison information; provision, compilation and retrieval 
of business and commercial information; public relations services; publicity services; customer loyalty services and 
customer club services, for commercial, promotional and/or advertising purposes; conducting customer loyalty, reward, 
affinity and incentive programs for commercial promotion and for advertising purposes; compilation of statistics; 
commercial information and advice for consumers (consumer advice shop); commercial information agencies; 
compilation and provision of business statistical information; business information; information services relating to data 
processing; marketing research; marketing, including on digital networks; marketing studies; opinion polling; 
organization and operation of incentive schemes; price comparison services; news clipping services; systemization of 
information into computer databases; organization and operation of loyalty schemes; business consulting and 
management services in the field of travel and travel planning and the operation of travel-related businesses; commercial 
advice for consumers; dissemination of advertising matter; sales promotion (for others); dissemination of advertising 
matter; direct mail advertising; distribution of samples; direct mail advertising (tracts, brochures, printed matter, 
samples); advertising services, namely, promoting and marketing the goods and services of others via electronic 
communication networks; advertising for hotels; compilation of information into computer databases; digital data 
processing; research, research in databases and on the internet, for others.

Cl.38;Providing access to the website on which users can post ratings, reviews and recommendations on events and 
activities in the field of travel (providing of forums on the internet); arranging and leasing access time to computer 
databases; providing access to the website on which users can post ratings, reviews and recommendations on events 
and activities in the field of hotels (providing of forums on the internet).

Cl.39;Travel agency services for booking travel; ticketing services for travel; advisory services relating to travel; 
providing electronic information concerning travel and travel destinations; providing information about tours and travel to 
events and attractions; providing of travel information on the internet; providing information about travel; booking of 
seats for travel; booking of tickets for travel; travel reservation agencies; tourist travel reservations; computerised 
information services relating to travel; computerised reservation services for travel; services related to travel and 
sightseeing; agency services for arranging travel; travel agency services, except for lodging; travel tour conducting; 
services relating to the provision of travel arrangements; conducting of assessments and ratings, and compiling of 
ratings in the field of travel; providing information relating to tourism and travel; providing of travel information; services 
consisting of information relating to journeys, tariffs, timetables and methods of transport; storage of electronically 
stored data and documents; organization of travel; organisation of and information about travel via computer databases 
or the internet; information relating to travel; travel agency services for arranging travel; travel information; travel tour 
organizing; planning travel; travel reservation; travel reservation and booking; travel tour operation services; reservation 
of travel tickets; travel reservation; ticket reservation for travel; travel arrangement and travel agency services, except for 
lodging; arranging travel tours; arrangement of travel to and from hotels.

Cl.42;Updating of internet pages; provision of search engines for the Internet; data back-up; data storage services; 
management of data on servers; scientific experiments; surveying; scientific research; providing a website on which 
users can post ratings, reviews and recommendations on events and activities in the field of travel (hosting); providing a 
website on which users can post ratings, reviews and recommendations on events and activities in the field of hotels 
(hosting).

Cl.43;Agency services for booking hotel accommodation; consultancy relating to hotel facilities; consultancy services 
relating to hotels; providing accommodation information, namely ratings of accommodations with the use of stars, under 
reviews and the like; providing accommodation information services; providing of information and reviews relating to 
hotel accommodation; appraisal of hotel accommodation; booking of hotel accommodation; booking of accommodation 
for travelers; arranging reservations for hotel rooms; travel agency services for booking temporary accommodation; 
travel agencies, namely providing of information and reservations for accommodation by telephone, computer and via 
electronic communications networks; providing hotel and lodging services for others, namely, providing and relaying 
information including booking payment information, in connection with reservations and bookings for temporary lodging 
and providing reviews of hotels by means of a telephone, facsimile, the mails, courier or over computer networks and 
global communication networks; conducting of assessments, providing of ratings, analysis and compiling of 
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assessments, analysis and providing of ratings in the field of accommodation; electronic information relating to hotel 
reservations; hotel-reservation services; information relating to hotels; travel agency services for booking 
accommodation; reservation of hotel accommodation; tourist accommodation reservation; arranging of hotel 
accommodation; hotel reservations.
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Priority claimed from 25/04/2013; Application No. : 2013-31606 ;Japan 

2789637    21/10/2013
[International Registration No. : 1211022]
FURUNO ELECTRIC CO., LTD.

9-52, Ashihara-Cho, Nishinomiya-City Hyogo-Pref. 662-8580 Japan

Address for service in India/Attorney address:
D.P.AHUJA & CO.

14/2 PALM AVENUE CALCUTTA- 700 019

Proposed to be Used
IR DIVISION
Cl.9;Telecommunication machines and apparatus, namely, radio communication machines and apparatus, radar 
apparatus, facsimile machines, automatic identification systems (AIS) for ships, autopilot systems, navigation devices, 
and displays; electronic machines and apparatus, namely, fishfinders, and sonars; measuring or testing machines and 
instruments, namely, global navigation satellite system (GNSS) compasses, meteorological machines and apparatus, 
ultrasonic echo sounders, ultrasonic speed logs, and electronic compasses; multi function electronic displays 
connectable for telecommunication machines and apparatus, radio communication machines and apparatus, radar 
apparatus, facsimile machines, automatic identification systems (AIS) for ships, autopilot systems, navigation devices, 
electronic machines and apparatus, fishfinders, sonars, measuring or testing machines and instruments, global 
navigation satellite system (GNSS) compasses, meteorological machines and apparatus, ultrasonic echo sounders, 
ultrasonic speed logs and electronic compasses; computer software for telecommunication machines and apparatus, 
radio communication machines and apparatus, radar apparatus, facsimile machines, automatic identification systems 
(AIS) for ships, autopilot systems, navigation devices, electronic machines and apparatus, fishfinders, sonars, measuring 
or testing machines and instruments, global navigation satellite system (GNSS) compasses, meteorological machines and
apparatus, ultrasonic echo sounders, ultrasonic speed logs, electronic compasses and multi function electronic displays; 
computer software for remote operation of telecommunication machines and apparatus, radio communication machines 
and apparatus, radar apparatus, facsimile machines, automatic identification systems (AIS) for ships, autopilot systems, 
navigation devices, electronic machines and apparatus, fishfinders, sonars, measuring or testing machines and 
instruments, global navigation satellite system (GNSS) compasses, meteorological machines and apparatus, ultrasonic 
echo sounders, ultrasonic speed logs, electronic compasses and multi function electronic displays; electronic 
publications, namely, downloadable electronic publications, and downloadable magazines, books, newspapers, map data, 
photographs, music files and text data.

Cl.39;Providing information for navigation, namely, maps, points of interest (POIs) information, local area information, 
location, wake, track, advisable courses, berthing, parking, and transportation and the operation of vessels or vehicle via 
communication network.

Cl.42;Providing meteorological information and oceanographic conditions; providing meteorological information and 
oceanographic conditions via a website; providing computer software; providing non-downloadable computer software 
via a website; providing information via a website regarding computer software installation, design, programming, 
maintenance, updating, trouble shooting, namely, technical support, and remote monitoring and diagnoses; computer 
software installation, design, programming, maintenance, updating, trouble shooting, namely, technical support, and 
remote monitoring and diagnoses; providing an information regarding computer software installation, design, 
programming, maintenance, updating, trouble shooting, namely, technical support, and remote monitoring and 
diagnoses.

7570



Trade Marks Journal No: 1857 ,   09/07/2018           Class 99 
 

Priority claimed from 09/09/2013; Application No. : 2013-070406 ;Japan 

2789659    20/11/2013
[International Registration No. : 1211033]
ADASTRIA CO., LTD.

3-1-27, Izumi-cho, Mito-shi, Ibaraki 310-0026 (Japan)

Address for service in India/Agents address:
H. K. ACHARYA & COMPANY.

HK Avenue, 19. Swastik Society, Navrangpura, Ahmedabad 380009, Gujarat, INDIA

Proposed to be Used
IR DIVISION
Cl.16;Pastes and other adhesives for stationery or household purposes; sealing wax; printers" reglets; letters [type]; 
addressing machines; ink ribbons; electric staplers for offices; envelope sealing machines for offices; stamp obliterating 
machines; drawing instruments; typewriters; checkwriters; mimeographs; relief duplicators; paper shredders (for office 
use); franking machines (stamping machines); rotary duplicators; marking templates; decorators" paintbrushes; 
containers of paper for packaging; bags [pouches] of plastics for packaging; food wrapping plastic film for household 
use; garbage bags of paper (for household use); garbage bags of plastics (for household use); paper patterns; tailors" 
chalk; banners of paper; flags of paper; hygienic hand towels of paper; towels of paper; table napkins of paper; hand 
towels of paper; handkerchiefs of paper; baggage tags; paper and cardboard; stationery; albums; cards [stationery]; note 
books; writing pads; envelopes; writing instruments; stickers [stationery]; pens; pen cases; printed matter; paintings and 
calligraphic works; photographs; photograph stands.

Cl.18;Handbag frames; purse frames; horseshoes; industrial packaging containers of leather; clothing for domestic 
pets; backpacks; handbags; leather shopping bags; tote bags; trunks and travelling bags; bags; pouches; vanity cases 
(not fitted); parasols; umbrellas and their parts; walking sticks; canes; metal parts of canes and walking sticks; handles 
for canes and walking-sticks; saddlery; animal skins, hides; leather and fur (unworked or semi-worked); leather straps; 
raw skins; tanned leather; fur.

Cl.24;Fabrics for textile use; woven fabrics; knitted fabrics; felt and non-woven textile fabrics; oilcloth; gummed 
waterproof cloth; vinyl coated cloth; rubberized cloth; filtering materials of textile; face towels of textile; handkerchiefs of 
textile; towels of textile; tablecloths of textile; mosquito nets; bedsheets; futon quilts; linen futon covers (fitted or 
unfitted); futon ticks (unstuffed futon); pillowcases (pillow slips); blankets; table napkins of textile; dish towels for drying; 
shower curtains; banners and flags (not of paper); toilet seat covers of textile; seat covers of textile; wall hangings of 
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textile; tapestry of textile; curtains; table cloths (not of paper); draperies (thick drop curtains); shrouds (sheets for 
wrapping corpses); shrouds for dressing a corpse for funeral (kyokatabira kimono); Japanese cloth screens with red-and-
white stripes (kohaku-maku); Japanese cloth screens with black-and-white stripes (kuroshiro-maku); billiard cloth (baize).

Cl.25;Clothing; non-Japanese style outerclothing; coats; jackets; pants; trousers; vests; sweaters; shirts; nightwear; 
underwear (underclothing); swimwear (bathing suits); swimming caps (bathing caps); camisoles; jerseys; knitwear; 
skirts; T-shirts; parkas; Japanese traditional clothing; sleep masks; aprons (clothing); collar protectors (for wear); socks 
and stockings; shawls; scarves (scarfs); gloves and mittens (clothing); neckties; bandanas (neckerchiefs); mufflers; ear 
muffs (clothing); hoods (clothing); nightcaps; headgear for wear; hats; caps; garters; sock suspenders; suspenders 
(braces); waistbands; belts for clothing; footwear; shoes and boots; slippers; sandals; Japanese style wooden clogs 
(geta); Japanese style sandals (zori); masquerade costumes; clothes for sports; boots for sports; anoraks; wristbands; 
gymnastic shoes; golf shoes.
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Priority claimed from 08/08/2013; Application No. : 30 2013 045 489.8/37 ;Germany 

2789674    05/02/2014
[International Registration No. : 1211116]
R&M INTERNATIONAL GMBH

Schellerdamm 22-24, 21079 Hamburg (Germany)

Address for service in India/Attorney address:
DEPENNING & DEPENNING

10 Government Place East, Kolkata 700 069, India

Proposed to be Used
IR DIVISION
Cl.6;Building materials including small parts (mainly of metal); transportable buildings (mainly of metal); floorings, 
walls, ceilings and window boxes and shafts (mainly of metal); pre-fabricated and finished parts of buildings (mainly of 
metal); doors and inspection flaps (mainly of metal): prefabricated cabins for installation in ships and offshore oil 
platforms (mainly of metal).

Cl.19;Building materials (mainly not of metal); transportable buildings (mainly not of metal); floorings, walls, ceilings 
and window boxes and shafts (mainly not of metal); pre-fabricated and finished parts of buildings (mainly not of metal); 
doors and inspection flaps (mainly not of metal); prefabricated cabins for installation in ships and offshore oil platforms 
(mainly not of metal).

Cl.37;Construction and assembly work, maintenance and repair work in building construction, in industrial 
construction, in plant construction, in shipbuilding, in construction of offshore oil platforms, in pipeline construction, in 
steel construction and in container construction and in electrical engineering, in measurement technique, in the fields of 
insulation for heat, insulation for cold, sound insulation, fire protection requirements and protection against 
electromagnetic radiation; interior construction of buildings, of ships and of offshore oil platforms.
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Cl.42;Technical consulting, technical planning and development services and technical project management for the 
organization and implementation of repair and maintenance work in the fields of building construction, of industrial 
construction, of plant construction, of shipbuilding, of construction of offshore oil platforms, of pipeline construction, of 
steel construction and of container construction and of electrical engineering, of measurement technique, of insulation 
for heat, of insulation for cold, sound insulation, fire protection requirements and of protection against electromagnetic 
radiation, interior construction of buildings, of ships and of offshore oil platforms.
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2789816    03/04/2014
[International Registration No. : 1211131]
DGM SUPPORT B.V.

Kruisweg 805, NL-2132 NG Hoofddorp (Netherlands)

Address for service in India/Attorney address:
REMFRY & SAGAR

REMFRY HOUSE AT THE MILLENNIUM PLAZA SEC 27, GURGAON 122009, NEW DELHI NATIONAL CAPITAL REGION 
INDIA

Proposed to be Used
IR DIVISION
Cl.9;Computer software for use with the management of stowage, storage and transport of hazardous materials.

Cl.35;Administrative services; business consultancy and business intermediary services and management in the field 
of stowage, storage and transport of hazardous materials; administration of transport documents and transport permits; 
preparation of transport documents and transport permits.

Cl.39;Transport and storage; packaging and labeling of goods.

Cl.41;Training in the field of stowage, storage and transport of hazardous materials.
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Priority claimed from 31/10/2013; Application No. : 1277963 ;Benelux 

2789818    29/04/2014
[International Registration No. : 1211151]
SOREMARTEC SA

Findel Business Center, Complexe B, Rue de Trèves L-2632 Findel(Luxembourg)

Address for service in India/Attorney address:
DEPENNING & DEPENNING

120, VELACHERY MAIN ROAD, GUINDY, CHENNAI - 600 032.

Proposed to be Used
IR DIVISION
REGISTRATION OF THIS TRADE MARK SHALL GIVE NO RIGHT TO THE EXCLUSIVE USE OF THE.CHOC AND FRESH.

Cl.29;Milk and milk-based products.

Cl.30;Confectionery; candy and chewing gum; chocolate-based products; sugar-free candy and chewing gum.
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Priority claimed from 04/11/2013; Application No. : 012274577 ;European Union 

2789841    05/05/2014
[International Registration No. : 1211223]
TIM POTIER

50A Lapithou Street CY-7100 Aradippou, Larnaca Cyprus

FLOROS VONIATIS

11A Iatrou Foplan CY-6043 Larnaca Cyprus

Address for service in India/Agents address:
H. K. ACHARYA & COMPANY.

HK Avenue, 19. Swastik Society, Navrangpura, Ahmedabad 380009, Gujarat, INDIA

Proposed to be Used
IR DIVISION
Cl.16;Albums; scrapbooks; almanacs; announcement cards [stationery]; aquarelles; watercolours [paintings]; artists" 
watercolour saucers; atlases; bags [envelopes, pouches] of paper or plastics for packaging; bibs of paper; booklets; 
bookmarkers; books; boxes of cardboard or paper; cabinets for stationery [office requisites]; calendars; carbon paper; 
cards; charts; catalogues; charcoal pencils; chart pointers, non-electronic; clipboards; coasters of paper; covers 
[stationery]; wrappers [stationery]; diagrams; document laminators for office use; document files [stationery]; document 
holders [stationery]; drawer liners of paper, perfumed or not; drawing materials; drawing instruments; drawing pads; 
drawing boards; drawing T-squares; drawing squares; drawing pens; drawing sets; duplicators; engraving plates; 
engravings; envelopes [stationery]; figurines [statuettes] of papier mâché; files [office requisites]; paper coffee filters; 
finger-stalls [office requisites]; flags of paper; flyers; folders for papers; jackets for papers; folders [stationery]; forms, 
printed; fountain pens; galley racks [printing]; geographical maps; graphic prints; graphic reproductions; graphic 
representations; greeting cards; handkerchiefs of paper; histological sections for teaching purposes; index cards 
[stationery]; indexes; ink stones [ink reservoirs]; inking pads; inkstands; inkwells; labels, not of textile; ledgers [books]; 
letter trays; lithographic works of art; lithographs; loose-leaf binders; luminous paper; magazines [periodicals]; manifolds 
[stationery]; manuals [handbooks]; marking pens [stationery]; marking chalk; mats for beer glasses; apparatus for 
mounting photographs; musical greeting cards; newsletters; newspapers; note books; packaging material made of 
starches; pads [stationery]; paint trays; paint boxes [articles for use in school]; paintbrushes; painters" easels; painters" 
brushes; paintings [pictures], framed or unframed; palettes for painters; pamphlets; pantographs [drawing instruments]; 
paper; paper sheets [stationery]; paper for recording machines; paperweights; parchment paper; pastels [crayons]; pen 
cases; boxes for pens; pen clips; pen wipers; pencil holders; pencil lead holders; pencils; penholders; pens [office 
requisites]; periodicals; placards of paper or cardboard; postcards; posters; printed matter; printed timetables; printed 
publications; prospectuses; rubber erasers; drawing rulers; school supplies [stationery]; scrapers [erasers] for offices; 
slate pencils; song books; stands for pens and pencils; stationery; steel pens; stencil plates; stencil cases; stencils; 
stencils [stationery]; stickers [stationery]; table napkins of paper; tablemats of paper; tags for index cards; teaching 
materials [except apparatus]; tickets; tracing needles for drawing purposes; tracing paper; trading cards other than for 
games; wood pulp paper; wrapping paper; packing paper; wristbands for the retention of writing instruments; writing 
instruments; writing chalk; writing brushes; writing board erasers; writing slates; writing pads; writing tablets; writing 
cases [sets]; writing materials; writing cases [stationery]; writing or drawing books; writing paper; xuan paper for Chinese 
painting and calligraphy.

Cl.38;Radio broadcasting; television broadcasting.

Cl.41;Academies [education]; arranging and conducting of colloquiums; arranging and conducting of workshops 
[training]; arranging and conducting of concerts; arranging and conducting of congresses; arranging and conducting of 
conferences; arranging and conducting of seminars; arranging and conducting of symposiums; cinema presentations; 
movie theatre presentations; club services [entertainment or education]; correspondence courses; education information; 
providing museum facilities [presentation, exhibitions]; organization of exhibitions for cultural or educational purposes; 
production of radio and television programmes; providing on-line electronic publications, not downloadable; publication 
of texts, other than publicity texts; publication of books; publication of electronic books and journals on-line; radio 
entertainment; teaching; educational services; instruction services; tuition; television entertainment; theatre productions; 
writing of texts, other than publicity texts.
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2789868    29/01/2014
[International Registration No. : 1211265]
JAPAN INTERNATIONAL COOPERATION AGENCY

5-25, Niban-cho, Chiyoda-ku Tokyo 102-8012 Japan

Address for service in India/Agents address:
ARCHER & ANGEL

K - 4, SOUTH EXTENSION - II, NEW DELHI - 110 049.

Proposed to be Used
IR DIVISION
Cl.16;Printed matter; stationery; containers of paper, for packaging; hygienic hand towels of paper; towels of paper; 
table napkins of paper; hand towels of paper; handkerchiefs of paper; paper and cardboard; photographs; photograph 
stands.

Cl.25;Clothing; shoes and boots [other than "shoe dowels, shoe pegs, tongue or pullstrap for shoes and boots, 
protective metal members for shoes and boots"]; clothes for sports; special footwear for sports [other than "horse-riding 
boots"].

Cl.26;Insignias for wear [not of precious metal]; badges for wear [not of precious metal]; buckles for clothing [clothing 
buckles]; brooches for clothing; special sash clips for obi [obi-dome]; bonnet pins [not of precious metal]; ornamental 
adhesive patches for jackets; brassards.

Cl.35;Providing employment information; advertising and publicity services; business management analysis or 
business consultancy; market research; providing information concerning commercial sales; business management of 
hotels; preparation of financial statement; employment agencies; import-export agencies.

Cl.41;Arranging, conducting and organization of seminars; providing electronic publications; services of reference 
libraries for literature and documentary records; publication of books; production of radio or television programs; 
production of video tape films in the fields of education, culture, entertainment or sports [not for movies, radio or 
television programs and not for advertising and publicity]; organization of entertainment events excluding movies, shows,
plays, musical performances, sports, horse races, bicycle races, boat races and auto races; providing facilities for 
movies, shows, plays, music or educational training.

Cl.42;Testing, inspection or research of pharmaceuticals, cosmetics or foodstuffs; research on building construction or
city planning; testing or research on prevention of pollution; testing or research on electricity; testing or research on civil 
engineering; testing, inspection or research on agriculture, livestock breeding or fisheries; testing or research on 
machines, apparatus and instruments; geological surveys or research; computer software design, computer 
programming, or maintenance of computer software; rental of computers. 
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2792737    11/03/2014
[International Registration No. : 1211334]
ORIENTAL MOTOR CO., LTD.

21-11, Kojima 2-chome, Taito-ku Tokyo 111-0056 Japan

Address for service in India/Attorney address:
D.P. AHUJA & CO

14/2 PALM AVENUE CALCUTTA 700019 INDIA

Proposed to be Used
IR DIVISION
Cl.7;Electric motors and parts thereof, other than for land vehicles.

Cl.9;Electrical and electronic control apparatus for use with motors, linear actuators or rotary actuators.
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2792738    24/01/2014
[International Registration No. : 1211607]
SAINT-GOBAIN PERFORMANCE PLASTICS RENCOL LIMITED

Saint-Gobain House, Binley Business Park Coventry CV3 2TT United Kingdom

Address for service in India/Attorney address:
REMFRY & SAGAR

REMFRY HOUSE AT THE MILLENNIUM PLAZA SEC 27, GURGAON 122009, NEW DELHI NATIONAL CAPITAL REGION 
INDIA

Proposed to be Used
To be associated with:
1408670

IR DIVISION
Cl.7;Tolerance rings; tolerance rings for bearings; tolerance rings for electric motors; tolerance rings for alternators; 
tolerance rings for printers; machine parts and elements; parts and fittings for all the aforesaid goods.

Cl.9;Tolerance rings, and parts and fittings, for use in disk drives, ATMs, printers, electronic apparatus, instruments and
satellites; parts and fittings for all the aforesaid goods.

Cl.11;Tolerance rings, and parts and fittings, for use in heating, ventilation and air conditioning and purification 
apparatus and installations; tolerance rings, and parts and fittings, for use in fans; parts and fittings for all the aforesaid 
goods.

Cl.12;Tolerance rings, and parts and fittings, for vehicles and conveyances by land, by air, by water, in water or in 
space; tolerance rings, and parts and fittings, for engines and motors for vehicles and for conveyances by land, by air, by 
water, in water or in space; tolerance rings, and parts and fittings, for constituent parts of vehicles and conveyances by 
land, by air, by water, in water or in space; parts and fittings for all the aforesaid goods.

Cl.40;Custom manufacture of tolerance rings, and machine parts and elements; information and advice relating to the 
aforesaid services.

Cl.42;Engineering and design services; engineering and design consultancy and support services; information and 
advice relating to all the aforesaid services.
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Priority claimed from 29/11/2013; Application No. : PD2013C001343 ;Italy 

2792995    21/02/2014
[International Registration No. : 1211370]
D.B. GROUP S.P.A.

Via Feltrina Sud, 95 I-31044 BIADENE DI MONTEBELLUNA (TV) Italy

Address for service in India/Agents address:
ARCHER & ANGEL

K - 4, SOUTH EXTENSION - II, NEW DELHI - 110 049.

Proposed to be Used
IR DIVISION
Cl.16;Paper, cardboard and goods made from these materials, not included in other classes; printed matter; 
bookbinding material; photographs; stationery; adhesives for stationery or household purposes; artists" materials; paint 
brushes; typewriters and office items (except furniture); educational and teaching material (except apparatus); plastic 
materials for packaging (not included in other classes); printing type; printing blocks.

Cl.35;Advertising; business management; business administration; office functions.

Cl.39;Transport; packaging and storage of goods; travel arrangement.
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Priority claimed from 23/08/2013; Application No. : 30 2013 005 888.7/09 ;Germany 

2793169    22/11/2013
[International Registration No. : 1211529]
ATLAS ELEKTRONIK GMBH

Sebaldsbrücker Heerstrasse 235 28309 Bremen Germany

Address for service in India/Attorney address:
REMFRY & SAGAR

REMFRY HOUSE AT THE MILLENNIUM PLAZA SEC 27, GURGAON 122009, NEW DELHI NATIONAL CAPITAL REGION 
INDIA

Proposed to be Used
IR DIVISION
Cl.9;Physical, optical and electro-technical apparatus, included in this class; mass spectrometers, leak detectors; 
pressure measuring apparatus; electro-acoustic apparatus for non-medical purposes; surveying, nautical, signaling, 
measuring and checking apparatus; surveying apparatus, measuring apparatus and instruments; radio apparatus; 
sounding apparatus, more specifically acoustic sounding apparatus for measuring distance for underwater sounds and 
airborne sounds; acoustic fish finding apparatus, hydrophone array systems, acoustic direction finding, ranging and 
control apparatus; more specifically mine detectors, apparatus for underwater acoustic communication; radar apparatus, 
anti-collision apparatus, radio ranging apparatus, signaling apparatus for electro-magnetic waves; electronic measuring 
apparatus for radar engineering; radio direction finder, ultrasound apparatus for industrial purposes, ultrasonic level 
sensor; telephone apparatus; telephone answering machine; telephone recording apparatus; radio telephone; control and 
monitoring apparatus and systems for supply and disposal made thereeof for industry and transport; control room as part
of process data facilities; process computer and systems for radio and television stations consisting thereof; electronic 
apparatus and facilities consisting thereof for air traffic and airfield surveillance; simulators as well as simulation and 
training apparatus for civil and military uses, more specifically ship handling simulator, training simulators for power 
stations, driving simulators, shooting simulators, combat training simulators, electronic combat management apparatus 
for warships, combat training apparatus, weapons simulators, computer-assisted training apparatus, navigation training 
simulators, control tower simulators; projection apparatus assembled into viewing systems for simulators; viewing 
systems for simulators; computers and computer systems; data recording and reproduction apparatus; data carriers, 
included in this class; fire control systems consisting substantially of electronic detection and control systems as well as 
test and control apparatus assembled into electronic equipment for that purpose; battlefield reconnaissance systems, 
consisting substantially of sensor platforms with sensors (such as day and night vision apparatus, seismic detector, laser 
range finder, radio direction finder), monitors for displaying sensor data, remote data transmission equipment, data 
processing apparatus; apparatus, more specifically ranging apparatus for automatic target acquisition, target tracking, 
target classification and target engagement; day and night vision apparatus for air and ground vehicles as well as 
stabilization equipment for that purpose; infrared cameras; apparatus for analysis and identification of materials, more 
specifically of waste products; laser-induced fluorescence analysis apparatus for non-medical purposes; leak monitoring 
apparatus and systems consisting thereof; apparatus for detecting impurities and inclusions in the ground; ground 
penetrating radar apparatus; apparatus for detection and analysis of pollutants in the seas and inland waters; sonar 
systems, more specifically bow sonars, towed sonars, stern towed array sonars or synthetic aperture sonars and 
components hereof; command and weapons control systems in surface and underwater vehicles, consisting substantially 
of surveillance sensors for the air space and sea area, and networks and data circuits for data transmission and data 
distribution; data processing apparatus and computer, image compiler; control console with monitors and control panels, 
interface units for connection of effectors; mine detectors and systems composed thereof; acoustic homing heads, 
acoustic steering system for underwater driven steering bodies, electronic and electro-acoustic activation and ignition 
apparatus for mines; underwater ranging apparatus; ship apparatus and instruments, integrated navigation systems and 
electric/electronic control systems, more specifically for ships; navigation apparatus; autopilots equipment for inland 
waterways and seaways, ports and coasts consisting substantially of monitoring apparatus; apparatus and installations 
for iceberg detection; surveying apparatus and systems composed thereof for water bodies and components thereof, side 
scan sonars, laser position measuring apparatus, data recording apparatus and evaluation apparatus; electric/electronic 
protection installations and apparatus for buildings and areas, sensors and evaluation apparatus for that purpose; control 
and display consoles as well as protective casings for afore-mentioned apparatus, systems and installations; 
workstations and control clusters, respectively including computers, monitors and computer control consoles, for control 
rooms, more specifically for control rooms in ships; electric and electronic apparatus for control and regulation of power 
generators and drive motors; electric/electronic apparatus for protection against torpedoes and/or for control of anti-
torpedo-torpedoes, of countermeasures and/or disruptors; jamming transmitters, included in this class; electronic control 
and navigation apparatus; depth gauges; gyro compass for underwater running bodies and/or underwater vehicles, more 
specifically for torpedoes and anti-torpedo-torpedoes; batteries having power supply sections for underwater vehicles, 
for torpedoes and anti-torpedo-torpedoes; casing and casing sections for underwater running bodies, namely electronics 
section with control, regulation and navigation equipment, power supply section with battery and power units, sonar head 
with sonar installation; electric/electronic apparatus and instruments for steering underwater vehicles and/or underwater 
running bodies, more specifically homing underwater vehicles and/or underwater running bodies, equipped with or 
without explosive charge, detonator, TV camera, active sonar, acoustic transponder system and/or fiber optics for 
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transmission for identification and/or destruction of mines, as well as for control and monitoring, for processes for a 
detection of target traces, for target classification and target identification, for processes for calculation of a target threat 
and for weapon selection, included in this class; electronic systems and apparatus for planning and assistance of 
weapons selection for combat monitoring; head sections with sonar head.

Cl.13;Mines, warheads with explosive charge; launch containers and/or launch apparatus for underwater running 
bodies, namely for torpedoes, for anti-torpedo-torpedoes, for countermeasures and for warheads, more specifically 
mines, grenades, rockets, missiles; military countermeasures, included in this class; underwater running bodies, namely 
torpedoes and anti-torpedo-torpedoes; grenades, rockets, missiles and their components included in this class; casing 
and casing sections for underwater running bodies, namely stern section with helm, drive section with rocket motor, 
warhead with explosive charge, training head without explosive charge; warhead or training head; weapons, namely 
ballistic weapons, projectiles, self-propelled weapons; sights, other than telescopic sights, for guns.

Cl.42;Providing technical concept and definition studies; research, technical planning and technical development of 
installations and systems in the fields of underwater acoustic engineering, high frequency engineering, data recording, 
data and signal processing, environment engineering, simulation and training; providing technical documentation; 
computer software design.
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2793183    07/05/2014
[International Registration No. : 1211339]
ASSA OEM AB

Box 371 SE-631 05 Eskilstuna Sweden

Address for service in India/Agents address:
L.S. DAVAR & CO.

32, RADHA MADHAV DUTTA GARDEN LANE, KOLKATA - 700 010.

Proposed to be Used
IR DIVISION
Cl.6;Common metals and their alloys; metal building materials; transportable buildings of metal; materials of metal for 
railway tracks; non-electric cables and wires of common metal; ironmongery, small items of metal hardware; pipes and 
tubes of metal; safes; goods of common metal not included in other classes; ores; locks and keys therefor; locking 
cylinders of metal; metallic fittings for doors and windows; striking plates of metal; parts for all the aforesaid goods.

Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signalling, checking 
(supervision), life-saving and teaching apparatus and instruments; apparatus and instruments for conducting, switching, 
transforming, accumulating, regulating or controlling electricity; apparatus for recording, transmission or reproduction of 
sound or images; magnetic data carriers, recording discs; mechanisms for coin-operated apparatus; cash registers, 
calculating machines, data processing apparatus and computers; fire-extinguishing apparatus; electric, electronic and 
electromechanical locks and lock cylinders; electronic keys; electric strike plates; electric apparatus for use with locks; 
units for programming locks, cylinders and keys; component parts for all the aforesaid goods; computer software for use 
with the foregoing goods.

7584



Trade Marks Journal No: 1857 ,   09/07/2018           Class 99 
 

Priority claimed from 18/07/2013; Application No. : 1272088 ;Benelux 

2793360    14/01/2014
[International Registration No. : 1211614]
AZELIS S.A.

19 rue Gabriel Lippmann L-5365 Munsbach LU

Address for service in India/Attorney address:
REMFRY & SAGAR

REMFRY HOUSE AT THE MILLENNIUM PLAZA SEC 27, GURGAON 122009, NEW DELHI NATIONAL CAPITAL REGION 
INDIA

Proposed to be Used
To be associated with:
2741950

IR DIVISION
Cl.1;Chemicals used in industry, science and photography, as well as in agriculture, horticulture and forestry; organic 
and inorganic base chemicals, fine chemicals and performance chemicals; chemical additives for lubricants; fertilisers; 
phosphates for use in the foodstuffs industry, as well as in agriculture, horticulture and forestry; sulphur; trace elements 
for use in agriculture and horticulture; catalysts for chemical synthesis; chemicals for use in the manufacture of 
exfoilants and abrasives; chemical stabilisers; chemical fluids for use in metal working; salts for industrial purposes; 
unprocessed artificial resins, unprocessed plastics; additives for use in plastics; fire extinguishing compositions; 
tempering and soldering preparations; chemical substances for preserving foodstuffs; tanning substances; adhesives for 
industrial purposes; emollients; emulsifiers; rheology modifiers; silicones; solutions, inhibitors, diluents, masking 
agents, wetting agents and thickening agents, all functional and performance-oriented chemicals for use in industry; 
preservatives for pharmaceutical preparations; amino acids for industrial purposes; silicone rubber elastomers; enzymes 
for the food industry; modified starches; raw proteins for use in the industry; artificial sweeteners; industrial and 
processed minerals; butyl acetate; stearic acid; magnesium oxide; peroxides; silicates for use in industry; talc for use in 
paints; coatings [chemical] for the preparation and renovation of floor coverings [other than paints and oils]; coatings 
[chemical] for waterproofing [other than paints and oils]; coatings [chemical] for weatherproofing [other than paints and 
oils]; raw plastics in the form of granules.

Cl.2;Paints, varnishes, lacquers and coatings; preservatives against rust and against deterioration of wood; colorants; 
mordants; pigments; raw natural resins; metals in foil and powder form for painters, decorators, printers and artists; 
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corrosion, heat, moisture and rust resistant coatings [paints]; thickeners for paints; zinc oxide [pigment]; flame resistant 
paints and pigments.

Cl.3;Bleaching preparations and other substances for laundry use; cleaning, polishing, scouring and abrasive 
preparations; soaps; perfumery, essential oils, cosmetics, hair lotions; dentifrices; cosmetic ingredients for skin care, 
hair care, oral hygiene, toiletries and decorative cosmetics; cosmetic creams; lotions for cosmetic purposes; cosmetics in
the form of gels; shampoos and hair conditioners; lipsticks; mascaras; cosmetics in the form of powders; deodorants; 
shaving preparations; depilatories; talcum powder for cosmetic use.

Cl.5;Pharmaceutical and veterinary preparations; dermatological creams; sanitary preparations for medical purposes; 
dietetic foodstuffs and dietetic substances adapted for medical and veterinary use; food for babies; plasters, materials for 
dressings; material for stopping teeth, dental wax; disinfectants; preparations for destroying vermin; fungicides, 
herbicides; lubricants for medical use; phosphates for pharmaceutical purposes; trace element preparations for human 
and animal use; narcotics; antibiotics; analgesics; cardiovascular preparations; steroids; hormones for medical 
purposes; dermatological pharmaceutical substances; blood diluents; anthelmintics; preparations of vitamins; vitamin 
supplements; vitamins for animals; amino acids for medical and veterinary purposes; antioxidants.

Cl.31;Grains and agricultural, horticultural and forestry products not included in other classes; fresh fruits and 
vegetables; seeds; natural plants and flowers; foodstuffs for animals; malt.

Cl.35;Advertising; business management; business administration; office functions; market trends analysis; marketing 
services and promotion; support of sales development; wholesale, retail sale services, as well as commercial 
intermediary services related to the purchase and sales of chemicals used in industry, science and photography, as well 
as in agriculture, horticulture and forestry, organic and inorganic base chemicals, fine chemicals and performance 
chemicals, chemical additives for lubricants, fertilisers, phosphates for use in the foodstuffs industry, as well as in 
agriculture, horticulture and forestry, sulphur, trace elements for use in agriculture and horticulture, catalysts for 
chemical synthesis, chemicals for use in the manufacture of exfoilants and abrasives, chemical stabilisers, chemical 
fluids for use in metal working, salts for industrial purposes, unprocessed artificial resins, unprocessed plastics, 
additives for use in plastics, fire extinguishing compositions, tempering and soldering preparations, chemical substances 
for preserving foodstuffs, tanning substances, adhesives for industrial purposes, emollients, emulsifiers, rheology 
modifiers, silicones, solutions, inhibitors, diluents, masking agents, wetting agents and thickening agents, all functional 
and performance-oriented chemicals for use in industry, preservatives for pharmaceutical preparations, amino acids for 
industrial purposes, silicone rubber elastomers, enzymes for the food industry, modified starches, raw proteins for use in 
the industry, artificial sweeteners, industrial and processed minerals, butyl acetate, stearic acid, magnesium oxide, 
peroxides, silicates for use in industry, talc for use in paints, coatings [chemical] for the preparation and renovation of 
floor coverings [other than paints and oils], coatings [chemical] for waterproofing [other than paints and oils], coatings 
[chemical] for weatherproofing [other than paints and oils], raw plastics in the form of granules, paints, varnishes, 
lacquers and coatings, preservatives against rust and against deterioration of wood, colorants, mordants, pigments, raw 
natural resins, metals in foil and powder form for painters, decorators, printers and artists, additives for use in coatings, 
corrosion, heat, moisture and rust resistant coatings [paints], thickening agents for paints, zinc oxide [pigment], flame 
resistant paints and pigments, bleaching preparations and other substances for laundry use, cleaning, polishing, 
scouring and abrasive preparations, soaps, perfumery, essential oils, cosmetics, hair lotions, dentifrices, cosmetic 
ingredients for skin care, hair care, oral hygiene, toiletries and decorative cosmetics, cosmetic creams, lotions for 
cosmetic purposes, cosmetics in the form of gels, shampoos and hair conditioners, lipsticks, mascaras, cosmetics in the 
form of powders, deodorants, shaving preparations, depilatories, talcum powder, for toilet use, pharmaceutical and 
veterinary preparations, dermatological creams, sanitary preparations for medical purposes, dietetic foodstuffs and 
dietetic substances for medical and veterinary use, food for babies, plasters, materials for dressings, material for 
stopping teeth, dental wax, disinfectants, preparations for destroying vermin, fungicides, herbicides, lubricants for 
medical use, phosphates for pharmaceutical purposes, trace element preparations for human and animal use, narcotics, 
antibiotics, analgesics, cardiovascular preparations, steroids, hormones for medical purposes, dermatological 
pharmaceutical substances, blood diluents, anthelmintics, preparations of vitamins, vitamin supplements, vitamins for 
animals, amino acids for medical and veterinary purposes, antioxidants, grains and agricultural, horticultural and forestry 
products, fresh fruits and for animals, malt.
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Priority claimed from 08/08/2013; Application No. : 30 2013 045 487.1/37 ;Germany 

2793763    05/02/2014
[International Registration No. : 1211624]
R&M INTERNATIONAL GMBH

Schellerdamm 22-24, 21079 Hamburg (Germany)

Address for service in India/Attorney address:
DEPENNING & DEPENNING

120, VELACHERY MAIN ROAD, GUINDY, CHENNAI - 600 032.

Proposed to be Used
To be associated with:
2789674

IR DIVISION
Cl.6;Building materials including small parts (mainly of metal); transportable buildings (mainly of metal); floorings, 
walls, ceilings and window boxes and shafts (mainly of metal); pre-fabricated and finished parts of buildings (mainly of 
metal); doors and inspection flaps (mainly of metal): prefabricated cabins for installation in ships and offshore oil 
platforms (mainly of metal).

Cl.19;Building materials (mainly not of metal); transportable buildings (mainly not of metal); floorings, walls, ceilings 
and window boxes and shafts (mainly not of metal); pre-fabricated and finished parts of buildings (mainly not of metal); 
doors and inspection flaps (mainly not of metal); prefabricated cabins for installation in ships and offshore oil platforms 
(mainly not of metal).

Cl.37;Construction and assembly work, maintenance and repair work in building construction, in industrial 
construction, in plant construction, in shipbuilding, in construction of offshore oil platforms, in pipeline construction, in 
steel construction and in container construction and in electrical engineering, in measurement technique, in the fields of 
insulation for heat, insulation for cold, sound insulation, fire protection requirements and protection against 
electromagnetic radiation; interior construction of buildings, of ships and of offshore oil platforms.

Cl.42;Technical consulting, technical planning and development services and technical project management for the 
organization and implementation of repair and maintenance work in the fields of building construction, of industrial 
construction, of plant construction, of shipbuilding, of construction of offshore oil platforms, of pipeline construction, of 
steel construction and of container construction and of electrical engineering, of measurement technique, of insulation 
for heat, of insulation for cold, sound insulation, fire protection requirements and of protection against electromagnetic 
radiation, interior construction of buildings, of ships and of offshore oil platforms.
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Priority claimed from 19/07/2013; Application No. : 86015513 ;United States of America 

2793771    14/01/2014
[International Registration No. : 1211600]
MICROSOFT CORPORATION

One Microsoft Way Redmond, WA 980526399 United States of America

Address for service in India/Attorney address:
POOJA DODD

113, UDAY PARK, NEW DELHI-110049.

Proposed to be Used
To be associated with:
1895627

IR DIVISION
Cl.9;Computer software, namely, software for the transmission, recording, reproduction, display, organization, 
management, manipulation and review of messages, text, images, files, audio, video and audio-visual content and other 
data for the facilitation of communications between two or multiple users via computer networks, communication 
networks and the global information network; computer software development tools; computer software for use as an 
application programming interface (API) for communications software facilitating voice over internet protocol (VOIP) calls,
phone calls, video calls, text messages, instant message and online social networking services; wireless, short-range 
wireless enabled and universal serial bus (USB) devices for communications, namely, telephones, handsets, headsets, 
speakers, microphones, earphones, webcams and video cameras; application programming interface (API) for computer 
software which facilitates online services for social networking, building social networking applications and for allowing 
data retrieval, upload, download, access and management; downloadable computer software in the nature of a mobile 
application for operating telecommunications products.
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Cl.38;Communication services, namely, transmitting and receiving text, images, files, audio, video and audio-visual 
content and other data for the facilitation of communications between two or multiple users via computer networks, 
communication networks and the global information network; text and instant messaging services; voice over ip services;
audio and video teleconferencing; automated screening services for communications, namely, automated screening for 
voice over internet protocol (VOIP) calls, telephone calls, video calls, text messages and instant messages; providing 
user access to third party web sites hosted on computer servers accessible via a global information network; 
telecommunications services, namely, providing prepaid minutes for use on cell phones; providing online electronic 
bulletin boards and on-line forums for communication among users on topics of general interest; electronic transmission 
and streaming of digital media content for others via computer networks, communication networks and global information
networks, in the nature of pre-recorded digital sound, video and data recordings.

Cl.42;Providing temporary use of on-line non-downloadable software and applications for instant messaging, enabling 
and managing simultaneous, multiple modes of communication over local area networks and the internet via instant 
messaging, voice over internet protocol (VOIP), video conferencing, audio conferencing, computer desktop sharing, file 
transfer, sensing and providing user presence information, and telephony; providing technical information in the field of 
computer software.
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Priority claimed from 19/07/2013; Application No. : FE2013C000293 ;Italy 

2793785    21/11/2013
[International Registration No. : 1211596]
PETROLVALVES S.P.A.

Via Antonio Locatelli, 5 I-20124 MILANO (MI) IT

Address for service in India/Agents address:
L.S. DAVAR & CO.

32, RADHA MADHAV DUTTA GARDEN LANE, KOLKATA - 700 010.

Proposed to be Used
IR DIVISION
Cl.6;Common metals and their alloys; metal building materials; transportable buildings of metal; materials of metal for 
railway tracks; non-electric cables and wires of common metal; ironmongery, small items of metal hardware; pipes and 
tubes of metal; safes; goods of common metal not included in other classes; ores; metal pipe couplings and joints; metal 
expansion joints for piping and ducting; pipes and tubes of metal; metal pulleys, springs and valves [not including 
machine elements]; manually operated metal valves [other than parts of machines]; valves of metal, other than parts of 
machines, including those made from alloy steel and titanium.

Cl.7;Machines and machine tools; motors and engines (except for land vehicles); machine coupling and transmission 
components (except for land vehicles); agricultural implements other than hand-operated; incubators for eggs; automatic 
vending machines; hydroelectric installations for generating electricity [hydroelectric power plants]; valves [parts of 
pumps]; dosing valves [parts of machines]; pump control valves; pressure valves [parts of machines]; dosing valves 
[parts of machines]; valves [parts of pumps]; control valves for regulating the flow of gases and liquids [parts of 
machines]; control valves for regulating the flow of gases and liquids [parts of machines]; mining machines and 
apparatus; hydraulic valve actuators.

Cl.9;Scientific, nautical, surveying; photographic, cinematographic, optical, weighing, measuring, signalling, checking 
(supervision), life-saving and teaching apparatus and instruments; apparatus and instruments for conducting, switching, 
transforming, accumulating, regulating or controlling electricity; magnetic data carriers, recording discs; compact discs, 
DVDs and other digital recording media; mechanisms for coin-operated apparatus; cash registers, calculating machines, 
data processing equipment, computers; computer software; fire-extinguishing apparatus; resistance measuring 
instruments; fire-extinguishing systems; industrial process control software; electrical and electronic control apparatus 
and instruments; measuring and control apparatus and instruments; electrical control, testing and monitoring apparatus; 
control panels for security alarms; electronic apparatus for the remote control of signals; power distribution or control 
machines and apparatus.

Cl.37;Building construction; repair; installation services; installation of apparatus for the production of oil; 
construction of structures for the production of natural gas; installation of apparatus for generating power; installation, 
maintenance and repair of apparatus for generating electricity; maintenance of apparatus and installations for generating 
power; servicing of apparatus and installations for generating power; repair of apparatus and installations for generating 
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power; repair of biogas plants and machines; repair of energy production plants and machines; repair of installations for 
use in metal production, metal processing and metal working; installation, maintenance and repair of apparatus for 
generating power; maintenance, servicing and repair of apparatus and installations for generating power; installation, 
construction, maintenance, servicing and repair of energy and power generating apparatus, equipment and installations; 
construction of structures for the storage of natural gas; construction of structures for the storage of natural gas; 
construction of structures for the transportation of natural gas; installation of gas supply and distribution apparatus; 
installation, maintenance and repair of gas and electricity systems; emergency servicing of gas supply apparatus; repair 
and maintenance of gas and electricity installations; rental of oil well drilling tools; construction of oil pipelines; 
installation of gas and water pipelines; installation of plumbing; installation of water pipes; laying, repair, maintenance, 
replacement and refurbishment of pipelines; installation, maintenance and repair of high pressure lines, hosing and 
pipelines for hydraulic systems; repair or maintenance of chemical plants; servicing, cleaning and repair of chemical 
apparatus; repair or maintenance of chemical processing machines and apparatus; installation services; maintenance 
services; installation and maintenance services; installation, maintenance and repair services; consultancy relating to 
installation, maintenance and repair services; installation of security systems.

Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and research 
services; design and development of computer hardware and software; engineering services for the gas industry; 
technical design and planning of heating installations; engineering services relating to energy supply systems; 
engineering services relating to gas transport and supply systems; technical design services relating to cooling 
appliances and installations; technological consultancy in the field of alternative energy generation; technological 
consultancy in the field of alternative energy generation; technical testing services; analytical laboratory services; 
scientific laboratory services; technical measuring services; technical testing and quality control services; engineering 
and chemistry services; technological services and research and design relating thereto; engineering services in the field 
of energy technology; technical measuring and testing laboratory services; engineering research and design services in 
the field of drilling technology; material testing; design of artwork; engineering design; analysis and evaluation of product 
design; design of machines, apparatus and instruments; design and development of computer software for process 
control.
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Priority claimed from 04/10/2013; Application No. : MI2013C009124 ;Italy 

2793788    25/11/2013
[International Registration No. : 1211599]
GIOVANNI BONINO S.P.A.

Via Aldo Moro, 97 I-15121 Alessandria Italy

Address for service in India/Agents address:
S. MAJUMDAR & CO.

5, HARISH MUKHERJEE ROAD, KOLKATA - 700 025, INDIA.

Proposed to be Used
IR DIVISION
Cl.7;Instruments for the automation of machining operations; machines of industrial automation; machines for use in 
assembly; motor driven tools for use in assembly; automatic orientation machines; hoppers (mechanical discharging); 
automatic conveyor installations; belts for conveyors; vibrating machines for industrial use; packing machines; control 
mechanisms for machines; parts and accessories of said machines; machines and machine tools; motors and engines 
(except for land vehicles); machine coupling and transmission components (except for land vehicles); agricultural 
implements other than hand-operated; automatic vending machines.

Cl.35;Sales services of instruments for the automation of machining operations, of machines of industrial automation, 
of machines for use in assembly, of motor driven tools for use in assembly, of automatic orientation machines, of 
automatic conveyor installations, of belts for conveyors, of vibrating machines for industrial use, of packing machines, of 
machines and machine tools, of motors and engines (except for land vehicles), of machine coupling and transmission 
components (except for land vehicles), of agricultural implements other than hand-operated, of automatic vending 
machines; administration of business affairs; business management consultancy; management administration of 
enterprises; administration relating to marketing and sales methods; analysis of business management systems; 
conducting of business feasibility studies; cost management accounting; computerised file management; personnel 
recruitment, placement and management; personnel advice and assistance; evaluation of personnel requirements; 
business consultancy services relating to the supply of quality management systems; organization of exhibitions for 
commercial or advertising purposes; advertising services; presentation of goods on communication media, for retail 
purposes; office functions.

Cl.40;Treatment of materials; material treatment information; assembling of materials; manufacture of molds for use in 
industry; treatment of packagings; encapsulation services.

Cl.42;Computer project management; design, maintenance, rental and updating of computer software; maintenance 
and updating of computer programs; computer system monitoring services; scientific and technological services and 
research and design relating thereto; industrial analysis and research services; material testing; industrial design; 
engineering; surveying; mechanical research; technical research; packaging design; technical project studies; quality 
control; quality consultancy; research, design and development of new products; product analysis.
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Priority claimed from 04/11/2013; Application No. : 1278090 ;Benelux 

2793798    25/04/2014
[International Registration No. : 1211535]
KONINKLIJKE PHILIPS N.V.

High Tech Campus 5 NL-5656 AE Eindhoven

Address for service in India/Attorney address:
CANTWELL & CO.

No. 20 Velachery Main Road, Guindy, Chennai - 600032

Proposed to be Used
IR DIVISION
Cl.9;Software for medical purposes, in particular plug-in software intended for use in the field of ultrasound.

Cl.10;Medical apparatus and instruments, in particular ultrasound apparatus and instruments.
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Priority claimed from 04/11/2013; Application No. : 1278088 ;Benelux 

2793872    25/04/2014
[International Registration No. : 1211533]
KONINKLIJKE PHILIPS N.V.

High Tech Campus 5 NL-5656 AE Eindhoven

Address for service in India/Attorney address:
CANTWELL & CO.

No. 20 Velachery Main Road, Guindy, Chennai - 600032

Proposed to be Used
IR DIVISION
Cl.9;Software for use in the field of ultrasound.

Cl.10;Ultrasound apparatus and instruments for medical purposes.
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Priority claimed from 30/08/2013; Application No. : 012139481 ;European Union 

2793876    03/02/2014
[International Registration No. : 1211523]
RUPRECHT-KARLS-UNIVERSITÄT HEIDELBERG

Grabengasse 1 69117 Heidelberg Germany

Address for service in India/Attorney address:
D.P. AHUJA & CO

14/2 PALM AVENUE CALCUTTA 700019 INDIA

Proposed to be Used
IR DIVISION
Cl.9;Machine readable data carriers, image carriers and sound recording carriers; apparatus for recording, transmission 
or reproduction of sound or images; optical apparatus and instruments; calculating machines; pocket calculators; data 
processing apparatus and computers; scientific apparatus and instruments; electronic data carriers with data and content 
relating to research, to economy and to industrial property rights.

Cl.16;Printed matter, pictures, photographs; bookbinding material; office requisites (except furniture), stationery and 
writing implements; instructional and teaching material (except apparatus); accompanying written materials, namely 
instruction manuals and guidelines; periodicals; magazines; printer"s type and printing blocks; badges of paper; stickers 
[stationery]; banners (of paper).

Cl.38;Providing access to computer networks; providing access to information on the internet; electronic transmission 
of messages and information; providing access to data banks; leasing access time to data banks.

Cl.41;Services of an university, namely teaching, training and further education; provision of educational examinations 
(graduating), in particular in the fields of biology, chemistry, pharmacy, educational science, psychology, history and 
cultural studies, mathematics, informatics, medicine, philosophy, humanities, physics, policy, social sciences, law, 
veterinary medicine, economics, sports science, languages, botany, in particular for distance learning and distance study, 
in particular knowledge transfer by means of a learning, teaching, knowledge, training and information environment 
based on an information technology (as far as contained in this class); arranging, organising and conducting 
conferences, congresses, symposia as well as other cultural events and for educational and training purposes, in 
particular about scientific topics; publishing services (except print work); publication of publishing products, in particular 
in electronic form, in particular online via data networks (in particular the internet), in particular with teaching material, 
educational material, training material and illustrative materials and research results; services of bibliotheca, namely 
lending and leasing of publications and documents form collections; services of an university, namely transfer of 
knowledge and technologies by means of basic, continued and advanced education, in particular in the fields of biology, 
chemistry, pharmacy, educational science, psychology, history and cultural studies, mathematics, informatics, medicine, 
philosophy, humanities, physics, policy, social sciences, law, veterinary medicine, economics sports science, languages, 
botany; organisation and implementation of courses.

Cl.42;Services of an university, namely scientific research, scientific and technical assessment, in particular in the field 
of biology, chemistry, pharmacy, educational sciences, psychology, history and cultural studies, mathematics, 
informatics, medicine, philosophy, humanities, physics, policy, social sciences, law, veterinary medicine, economics, 
sports science, languages, botany; creating of pages on the internet with teaching material, educational material, training 
material and illustrative materials and research results; computer programming and updating software; providing an e-
commerce platform on the internet; placing/posting of web sites on the internet for third parties.

Cl.45;Licensing of industrial property rights and copyright.
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Priority claimed from 05/08/2013; Application No. : 012040341 ;European Union 

2793899    13/01/2014
[International Registration No. : 1211519]
LINDE MATERIAL HANDLING GMBH

Carl-von-Linde-Platz 63743 Aschaffenburg Germany

Address for service in India/Attorney address:
DEPENNING & DEPENNING

120, VELACHERY MAIN ROAD, GUINDY, CHENNAI - 600 032.

Proposed to be Used
IR DIVISION
Cl.9;Computer software (recorded) for managing and calculating the profitability of vehicle fleets by means of software, 
in particular fleets of industrial trucks; computer software (recorded) for managing and determining the repair expenditure
and costs of vehicle fleets and vehicles in a vehicle fleet; computer software (recorded) for managing and determining the 
replacement demand and replacement parts of vehicle fleets and vehicles in a vehicle fleet; electronic controllers and 
control computers for capturing operational data and operational states of vehicles; electronic controllers and control 
computers for detecting and logging events, in particular accidents, involving vehicles, in particular industrial trucks; 
electronic controls and control computers for controlling access authorisations in the case of industrial trucks; storage 
media, solely for use in or in connection with industrial trucks; memory cards and data sticks, solely for use in or in 
connection with industrial trucks; electronic controls and control computers for vehicles, in particular industrial trucks; 
data connections (hardware) and data transmission (software) on networks, solely for use in connection with industrial 
trucks.

Cl.12;Industrial load handling vehicles and transporters; industrial trucks; pallet trucks; fork lift trucks; reach trucks; 
rack stackers, namely fork lift trucks specialized in high-bay racking; fourwheeled trucks; tractors and trailers therefor; 
tugger trains; order pickers; lifting equipment and lift masts for industrial trucks; hydrocylinders, hydraulic cylinders and 
hydraulic units for industrial trucks; internal combustion engines, electric motors, hybrid motors for motor vehicles, in 
particular for industrial trucks; spare parts and parts for the aforesaid goods, included in this class.

Cl.35;Calculating the profitability of vehicle fleets by means of software, in particular of fleets of industrial trucks; 
business advice and consultancy; professional business consultancy; consultancy relating to business management.

Cl.36;Consultancy relating to insurance and financing for hire-purchase and leasing of vehicles, in particular industrial 
trucks.

Cl.37;Maintenance and repair of land vehicles, in particular industrial trucks, in particular fork-lift trucks, stackers, 
reach stackers, side loaders, pallet conveyors, shovel-loaders, shelf stacking vehicles, order picker vehicles, lift trucks, 
transporters, tractors, trailer vehicles, and of attachments and accessories for the aforesaid vehicles; consultancy in 
connection with the maintenance and repair of material handling devices and vehicles, including automatic rack storage 
units, conveyor devices and industrial trucks, and accessories therefor.

Cl.39;Transport management and administration management of vehicle fleets by means of software, in particular 
fleets of industrial trucks; managing and determining the repair expenditure and costs of vehicle fleets and vehicles in a 
vehicle fleet; managing and determining the replacement demand and replacement parts of vehicle fleets and vehicles in 
a vehicle fleet; transport and storage consultancy with regard to the use and selection of material handling devices and 
vehicles, including automatic rack storage units, industrial trucks and accessories therefor; consultancy in the field of the 
use of material handling devices and vehicles, material handling engineering and storage technology equipment; 
transport management, in particular fleet planning and optimization, material handling and storage planning, vehicle data 
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controlling, vehicle data management for material handling devices and vehicles, including automatic rack storage units 
and industrial trucks; transport consultancy relating to the operation, acquisition and hiring out of vehicles, in particular 
industrial trucks; consultancy regarding the rental of vehicles, in particular industrial trucks.
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2843916    29/01/2014
[International Registration No. : 1211811]
JAPAN INTERNATIONAL COOPERATION AGENCY

5-25, Niban-cho, Chiyoda-ku Tokyo 102-8012 Japan

Address for service in India/Agents address:
ARCHER & ANGEL

K - 4, SOUTH EXTENSION - II, NEW DELHI - 110 049.

Proposed to be Used
IR DIVISION
Cl.16;Printed matter; stationery; containers of paper, for packaging; hygienic hand towels of paper; towels of paper; 
table napkins of paper; hand towels of paper; handkerchiefs of paper; paper and cardboard; photographs; photograph 
stands.

Cl.25;Clothing; shoes and boots [other than "shoe dowels, shoe pegs, tongue or pullstrap for shoes and boots, 
protective metal members for shoes and boots"]; clothes for sports; special footwear for sports [other than "horse-riding 
boots"].

Cl.26;Insignias for wear [not of precious metal]; badges for wear [not of precious metal]; buckles for clothing [clothing 
buckles]; brooches for clothing; special sash clips for obi [obi-dome]; bonnet pins [not of precious metal]; ornamental 
adhesive patches for jackets; brassards.

Cl.35;Providing employment information; advertising and publicity services; business management analysis or 
business consultancy; market research; providing information concerning commercial sales; business management of 
hotels; preparation of financial statement; employment agencies; import-export agencies.

Cl.41;Arranging, conducting and organization of seminars; providing electronic publications; services of reference 
libraries for literature and documentary records; publication of books; production of radio or television programs; 
production of video tape films in the fields of education, culture, entertainment or sports [not for movies, radio or 
television programs and not for advertising and publicity]; organization of entertainment events excluding movies, shows,
plays, musical performances, sports, horse races, bicycle races, boat races and auto races; providing facilities for 
movies, shows, plays, music or educational training.

Cl.42;Testing, inspection or research of pharmaceuticals, cosmetics or foodstuffs; research on building construction or
city planning; testing or research on prevention of pollution; testing or research on electricity; testing or research on civil 
engineering; testing, inspection or research on agriculture, livestock breeding or fisheries; testing or research on 
machines, apparatus and instruments; geological surveys or research; computer software design, computer 
programming, or maintenance of computer software; rental of computers.
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Priority claimed from 18/07/2017; Application No. : 4377169 ;France 

3806557    16/01/2018
[International Registration No. : 1395193]
Parfums Christian Dior

33 avenue Hoche F-75008 Paris France

Proposed to be Used
IR DIVISION
Cl.3;Perfumery products, make-up products, cosmetic products.

Cl.4;Candles, perfumed candles.
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Priority claimed from 06/01/2015; Application No. : 013620745 ;European Union 

3808958    14/03/2018
[International Registration No. : 1256832]
BREMSKERL-REIBBELAGWERKE EMMERLING GMBH & CO. KG.

Brakenhof 7 31629 Estorf Germany

Address for service in India/Attorney address:
DEPENNING & DEPENNING

120, VELACHERY MAIN ROAD, GUINDY, CHENNAI - 600 032.

Proposed to be Used
IR DIVISION
Cl.7;Brake bands and brake linings, other than for vehicles.

Cl.12;Brake bands and clutch bands and brake linings for vehicles.

Cl.17;Brake and clutch bands and brake linings, all being semi-finished products; clutch linings, including those for 
vehicles.
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Priority claimed from 11/07/2017; Application No. : 87522967 ;United States of America 

3815761    08/01/2018
[International Registration No. : 1397919]
Ingram Publisher Services LLC

1 Ingram Blvd. LaVergne TN 37086 United States of America

Proposed to be Used
IR DIVISION
Cl.35;Providing an on-line searchable database featuring books and other documents being offered for sale; 
administrative order processing relating to books and other documents; marketing services relating to books and other 
documents.

Cl.39;Distribution services, namely, the delivery of books and other documents; warehousing services for books and 
other documents.

Cl.40;Digital on-demand printing services of books and other documents.
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Priority claimed from 14/06/2017; Application No. : 016859951 ;European Union 

3821553    13/12/2017
[International Registration No. : 1398819]
Entasis Therapeutics Limited

3rd Floor, 1 Ashley Road Altrincham, Cheshire WA14 2DT United Kingdom

Proposed to be Used
IR DIVISION
Cl.5;Pharmaceutical preparations; dietetic food and substances adapted for medical use; dietary supplements for 
humans.

Cl.10;Surgical, medical and dental apparatus and instruments; artificial limbs, eyes, and teeth; orthopedic articles; 
suture materials.

Cl.42;Pharmaceutical research and development; research and development in the pharmaceutical and biotechnology 
fields; research in the field of pharmaceuticals, drugs and antibiotics; conducting clinical trials for others; information, 
advisory and consultancy services in relation to the aforesaid services.

Cl.44;Medical services; advisory services relating to healthcare; providing information in the fields of health, medicine, 
and pharmaceuticals; medical information services, namely, providing information to physicians, healthcare 
professionals and patients on the topics of health issues, pharmaceutical products and health awareness; information, 
advisory and consultancy services in relation to the aforesaid services.
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Priority claimed from 01/08/2017; Application No. : 87551098 ;United States of America 

3823829    24/01/2018
[International Registration No. : 1399936]
SAMSUNG ELECTRONICS CO., LTD.

129, Samsung-ro, Yeongtong-gu Suwon-si, Gyeonggi-do Republic of Korea

Address for service in India/Attorney address:
DEPENNING & DEPENNING

120, VELACHERY MAIN ROAD, GUINDY, CHENNAI - 600 032.

Proposed to be Used
IR DIVISION
Cl.9;Computer hardware modules for use in electronic devices that connect with the internet and/or with each other; 
computer software and firmware used to allow electronic devices to share data and communicate with each other; 
computer operating system software; computer software for electronic devices, namely, computers, computer 
peripherals, semiconductors, integrated circuits, sensors, timers, smartwatches, mobile phones, headsets, personal 
health and fitness devices, household appliances, automobiles, automobile components and cameras, that allow 
computer hardware and electronic devices to communicate with each other; middleware for management of software 
functions, namely, software for management of operating system functions and to create a bridge between operating 
systems and applications on electronic devices; computer software for network security; computer software for device 
security, digital security software for ensuring the security of stored data; computer software for others to use for the 
development of software to manage, operate and connect internet of things electronic devices; software for mobile device 
management, namely, software for updating operating systems for mobile devices, for managing power usage and for 
managing mobile device resources and capabilities; software development kits (SDKs) and/or computer software for the 
development, use and interoperability of APIs that are used by electronic devices, systems, and interchanges that 
exchange data via communications networks and the internet and that connect with cloud-based data storage and 
exchange services; mobile application for pairing electronic devices and modules to cloud computing services and cloud-
based software.

Cl.42;Cloud computing featuring software for connecting, operating and managing networked devices via wireless or 
wired networks; cloud computing featuring software for connecting, operating and managing networked devices in the 
internet of things; cloud computing featuring software for use in the collection, management, monitoring, storage and 
analysis of data; cloud computing featuring software for managing machine-to-machine applications and machine-to-
machine networks; providing on-line non-downloadable software and software development kits (SDKs) for the 
development, use and interoperability of APIs that are used by electronic devices, systems, and interchanges that 
exchange data via communications networks and the internet and that connect with computer network-based data 
storage and exchange services; providing non-downloadable software for connecting, operating and managing 
networked devices via wireless networks; platform as a service (PaaS) application service provider featuring software 
platforms for connecting, operating and managing networked devices in the internet of things; platform as a service 
(PaaS) provider featuring software platforms for use in the collection, management, monitoring, storage and analysis of 
data; platform as a service (PaaS) featuring software platforms for managing machine-to-machine applications and 
machine-to-machine networks.
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Priority claimed from 24/08/2017; Application No. : 40201716339W ;Singapore 

3827968    22/02/2018
[International Registration No. : 1399665]
WANNA TRAIN PTE. LTD.

4 Battery Road, 25-01 Bank of China Building Singapore 049908 Singapore

Proposed to be Used
IR DIVISION
Cl.9;Computer software; computer software downloaded from the internet.

Cl.35;Commercial information services, via the internet; provision of business and commercial contact information, via 
the internet; promoting the goods and services of others via the internet.

Cl.38;Providing on-line chat rooms for social networking.

Cl.41;Conducting training sessions on physical fitness online.
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Priority claimed from 13/01/2016; Application No. : 30 2016 000 687 ;Germany 

3857140    17/05/2018
[International Registration No. : 1325970]
KUKA Deutschland GmbH

Zugspitzstr. 140 86165 Augsburg Germany

Proposed to be Used
IR DIVISION
Cl.7;Machines for robotics; machine tools; robots; motors and engines (except motors, engines for land vehicles); 
motors and engines for robots; transmission components (except for land vehicles); transmission components for 
robots.

Cl.9;Measuring, detecting and monitoring instruments, devices and controllers [regulators], for robotics; scientific 
research and laboratory apparatus, educational apparatus and simulators; parts and accessories for all aforementioned 
goods, included in this class; apparatus and instruments for robot control; apparatus and instruments for controlling and 
regulating production facilities; apparatus and instruments for testing; test benches; computers; data processing 
machines; computer programs (recorded); computer programs (downloadable); measuring apparatus; electric, electronic 
operating apparatus for machines and tools.
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Priority claimed from 26/09/2016; Application No. : 015859333 ;European Union 

3857142    21/05/2018
[International Registration No. : 1347368]
Quattro Folia Oy

C/o Innopoli 3, Vaisalantie 28 FI-02130 Espoo Finland

Proposed to be Used
IR DIVISION
Cl.9;Software used for chronic disease management.

Cl.42;Design, maintenance and development of computer software as well as consultation and programming services 
related thereto; all the mentioned services in relation to chronic disease management and monitoring.
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3857503    17/05/2018
[International Registration No. : 1400851]
TactoTek Oy

Takatie 6 FI-90440 Kempele Finland

Proposed to be Used
IR DIVISION
Cl.9;Scientific, optical, weighing, measuring, signalling, and checking (supervision) apparatus and instruments; 
apparatus and instruments for conducting, switching, transforming, accumulating, regulating or controlling electricity; 
apparatus for recording, transmission or reproduction of sound or images; data processing equipment, computers; 
remote control apparatus; recorded and downloadable computer software; control boards and panels; sensors and 
detectors; antennas; electrical circuits and circuit boards; microprocessors; cases and housings for electric equipment 
and computers; covers for tablets and smartphones; touch screens and panels; display screens and panels; wearable 
computers, sensors and detectors, touch screens and panels, display screens and display panels, and activity trackers; 
electronic monitoring instruments, not for medical use; wearable electronic equipment that transmit physiological or 
location data via computer networks, not for medical use; electronically encoded identity wristbands; printed circuit 
boards bearing electronic components; printed circuit boards and electronic components for injection-molded plastic 
components; injection-molded plastic components being housings for printed circuit boards and electronic components; 
panels bearing printed circuit boards and electronic components.

Cl.10;Medical apparatus and instruments and parts and fittings for the same; electronic monitoring instruments for 
medical use; clothing for medical use; patient monitoring sensors and alarms; apparatus for monitoring vital signs; pulse 
meters.

Cl.11;Apparatus for lighting, heating, refrigerating, drying, ventilating, water supply and sanitary purposes and parts 
and fittings for the same; lighting panels, light-emitting diodes (LED) lighting apparatus, lighting apparatus for vehicles 
and parts and fittings for the same.

Cl.12;Parts and fittings for vehicles; dashboards; upholstery for vehicles; covers for vehicle steering wheels; doors and
bumpers for vehicles; bodywork parts for vehicles; body panels for vehicles; interior and exterior panels for vehicles; 
door panels and roof panels for vehicles.

Cl.25;Clothing; headgear; footwear; sports clothing; sports shoes; wristbands.

Cl.28;Sporting articles and equipment and parts and fittings for the same; covers for sporting articles and equipment; 
toys, games, playthings and parts and fittings for the same; covers for toys, games, playthings; sports training apparatus; 
footballs; golf clubs; protective paddings (parts of sports suits).

Cl.40;Custom manufacture and assembly services; custom manufacture and assembly of products and parts and 
fittings of products for others; custom manufacture and assembly of vehicle bodies and chassis and parts and fittings for 
the same; custom manufacture and assembly of electronic components for vehicles; custom manufacture and assembly 
of electronic components for medical devices; custom manufacture and assembly of electronic components for sporting 
articles and equipment; custom manufacture and assembly of plastic panels; custom manufacture of molded 
components.

Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and research 
services; design and development of computer hardware and software; research and development of new products; 
technological analysis services; technical measuring and testing; hosting services and software as a service and rental of 
software.
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Priority claimed from 27/05/2014; Application No. : 012911129 ;European Union 

3858775    15/05/2018
[International Registration No. : 1250111]
Bort GmbH

Am Schweizerbach 1 71384 Weinstadt-Benzach Germany

Proposed to be Used
IR DIVISION
Cl.3;Bleaching preparations and other substances for laundry use; cleaning, polishing, scouring and abrasive 
preparations; soaps; perfumery, essential oils, cosmetics, hair lotions; dentifrices, medicated and antiseptic soaps; 
creams, gels, powder.

Cl.5;Pharmaceutical and veterinary preparations; sanitary preparations for medical purposes; dietetic food and 
substances adapted for medical or veterinary use, food for babies; dietary supplements for humans and animals; 
plasters, materials for dressings; foot balm; blister plasters; material for stopping teeth, dental wax; disinfectants; 
preparations for destroying vermin; fungicides, herbicides; sanitary articles for medical purposes, namely creams, 
ointments, gels, powder; plasters, material for dressings.

Cl.10;Surgical, medical, dental and veterinary apparatus and instruments, artificial limbs, eyes and teeth; orthopedic 
articles; suture materials; orthopaedic supports and orthoses, orthopaedic bandages, namely elastic knee, elbow and 
ankle bandages; orthopaedic neck collars, orthopaedic girdles, trusses, orthopaedic footwear and orthopaedic shoe 
insoles, insoles, correction bandages, finger splints, bunion protectors, massage rollers, foot massage rollers, anti-
pressure pads, cushioning pads, orthopaedic aids for prevention and rehabilitation, for invalids and the disabled, namely 
splints, walking sticks for invalids, gripping aids, dressing aids, heel protectors, rubber-lipped gripping aids, sock 
dressing aids, stocking dressing aids, compression or support stockings; pill boxes, medicine planners, tablet dividers, 
pulverisers, spoons for administering medicine; substances for therapeutic kneading.

Cl.25;Clothing, footwear, headgear; orthopaedic knitwear; rheumatism underwear, body warmers, shoulder warmers 
and general joint warmers; sanitary and thermal textiles, in particular being body and kidney warmers, shoulder warmers, 
joint warmers, in particular knee and elbow warmers, foot muffs (not electrically heated), in particular thermal socks or 
bed shoes; rheumatism underwear.

Cl.35;Advertising; business management; business administration; office functions, retail and wholesale services 
relating to bleaching preparations and other substances for laundry use, cleaning, polishing, scouring and abrasive 
preparations, soaps, perfumery, essential oils, cosmetics, hair lotions, dentifrices, medicated and antiseptic soaps, 
creams, gels, powder, pharmaceutical and veterinary preparations, sanitary preparations for medical purposes, dietetic 
food and substances adapted for medical or veterinary use, food for babies, dietary supplements for humans and 
animals, plasters, materials for dressings, foot balm, blister plasters, material for stopping teeth, dental wax, 
disinfectants, preparations for destroying vermin, fungicides, herbicides, sanitary articles for medical purposes, namely 
creams, ointments, gels, powder, plasters, material for dressings, surgical, medical, dental and veterinary apparatus and 
instruments, artificial limbs, eyes and teeth, orthopedic articles, suture materials, orthopaedic supports and orthoses, 
orthopaedic bandages, namely elastic knee, elbow and ankle bandages, orthopaedic neck collars, orthopaedic girdles, 
trusses, orthopaedic footwear and orthopaedic shoe insoles, insoles, correction bandages, finger splints, bunion 
protectors, massage rollers, foot massage rollers, anti-pressure pads, cushioning pads, orthopaedic aids for prevention 
and rehabilitation, for invalids and the disabled, namely splints, walking sticks for invalids, gripping aids, dressing aids, 
heel protectors, rubber-lipped gripping aids, sock dressing aids, stocking dressing aids, compression or support 
stockings, pill boxes, medicine planners, tablet dividers, pulverisers, spoons for administering medicine, substances for 
therapeutic kneading, clothing, footwear, headgear, orthopaedic knitwear, rheumatism underwear, body warmers, 
shoulder warmers and general joint warmers, sanitary and thermal textiles, in particular being body and kidney warmers, 
shoulder warmers, joint warmers, in particular knee and elbow warmers, foot warmers, in particular thermal socks or bed 
shoes, rheumatism underwear.
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Priority claimed from 22/11/2013; Application No. : T201350967 ;Finland 

3859449    17/05/2018
[International Registration No. : 1227060]
TACTOTEK OY

Takatie 6 FI-90440 Kempele Finland

Proposed to be Used
IR DIVISION
Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signalling, checking 
(supervision), life-saving and teaching apparatus and instruments; apparatus and instruments for conducting, switching, 
transforming, accumulating, regulating or controlling electricity; apparatus for recording, transmission or reproduction of 
sound or images; magnetic data carriers, recording discs; compact discs, DVDs and other digital recording media; 
mechanisms for coin-operated apparatus; cash registers, calculating machines, data processing equipment, computers; 
computer software; fire-extinguishing apparatus.

Cl.11;Apparatus for lighting, heating, steam generating, cooking, refrigerating, drying, ventilating, water supply and 
sanitary purposes.

Cl.12;Vehicles; apparatus for locomotion by land, air or water.

Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and research 
services; design and development of computer hardware and software.
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3864596    22/02/2018
[International Registration No. : 1407303]
Telefónica Germany Next GmbH

Georg-Brauchle-Ring 23-25 80992 München Germany

Proposed to be Used
IR DIVISION
Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signalling, checking 
(supervision), life-saving and teaching apparatus and instruments; apparatus and instruments for conducting, switching, 
transforming, accumulating, regulating or controlling electricity; apparatus for recording, transmission or reproduction of 
sound, images and/or data; data carriers, included in this class, recording discs; mechanisms for coin-operated 
apparatus; cash registers, calculating machines, data processing equipment and computer; EDP and telecommunications 
software; telecommunications equipment, in particular for the fixed network and mobile radio sectors; data processing 
apparatus, hardware and software enabling apparatus and machines to be networked and communicate with one another 
via the internet (the internet of things).

Cl.35;Advertising; advertising and marketing research for others, in particular on digital networks (webvertising); 
market research and/or opinion polling, including on the internet; auctioneering, including on the internet; rental of 
advertising space, also on the internet; business administration; business consultancy and advisory services; arranging 
and conducting of exhibitions for commercial and advertising purposes; arranging and concluding commercial 
transactions, for others, and/or arranging contracts, for others, for the buying and selling of goods and the providing of 
services, in particular on digital networks, including on the internet; business management; personal management 
consulting; rental of vending machines; updating and maintenance of data in computer databases; updating data in 
computer databases; maintenance of data in computer databases; systematization of data into computer databases; 
computer databases (compilation of information into-); systemization of information into computer databases; 
compilation of information into computer databases; marketing services of computer hardware and software; marketing 
of services in the field of the internet of things, namely wholesaling and retailing in relation to data processing apparatus, 
hardware and software enabling apparatus and machines to be networked and communicate with one another via the 
internet (the internet of things); marketing of services in the fields of data collection and data analysis; compilation and 
statistical evaluation of marketing data.

Cl.38;Telecommunications; rental of telecommunication facilities; providing services in connection with online 
services, namely the transmission of messages and information of all kinds; telephone services, namely telephone call 
completion services for directory assistance customers, transmission of information relating to telephone numbers, 
addresses and fax numbers; network operator, information broker and provider services, namely arranging and/or rental 
of access time to data networks and databases, in particular on the internet; providing access to databases in computer 
networks.

Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and research 
services; design and development of computer hardware and software; engineering services; computer programming; 
programming of computer software; providing technical advice in the field of scientific and industrial research; 
technological consultancy and advice; rental of computers for data processing; technical design and planning of 
telecommunications equipment; weather forecasting; research in the field of telecommunication technology; updating of 
database software; storage of data in computer databases; updating of database software; installation and maintenance 
of database software.
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Priority claimed from 26/10/2017; Application No. : 40201720983R ;Singapore 

3864603    19/04/2018
[International Registration No. : 1407356]
ASCENDAS PTE LTD

1 Fusionopolis Place 10-10 Galaxis Singapore 138522 Singapore

Proposed to be Used
IR DIVISION
Cl.35;Advertising; marketing; business management assistance; business management and organization consultancy; 
business management consultancy; business consulting services; business development services; promoting the goods 
and services of others; service to assist in establishing a network of business contacts; assistance to industrial or 
commercial enterprises in the running of their business; business administration services; business intermediary 
services relating to the matching of potential private investors with entrepreneurs needing funding; business referrals 
services; call centre services [customer service]; commercial intermediation services; conducting, arranging and 
organizing trade shows and trade fairs for commercial and advertising purposes; office functions; office administration 
services for others; office management services for others; operational business assistance to enterprises; provision of 
commercial and business contact information; rental of office machinery and equipment; business advisory services; 
registered office services; personnel management consultancy; economic forecasting; publicity; business appraisals; 
corporate management assistance; business investigations; arranging of business introductions; procurement of 
contracts for others.

Cl.36;Financial affairs; real estate affairs; international fund investment; financial services; hire-purchase financing; 
capital investment; real estate investment; administration of trusts; financial trust management; investment trust 
management; investment trust services; trusteeship; real estate management; rental of offices [real estate]; financial 
evaluation [insurance, banking, real estate]; financial analysis; financial consultancy; venture capital fund management; 
rental of offices for co-working; rental of serviced offices [real estate]; real estate rental; venture capital financing; venture
capital fund management; venture capital management; investment; funds investment; capital investment; investment of 
funds; financial sponsorship.
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Priority claimed from 18/09/2017; Application No. : 87613047 ;United States of America 

3864607    14/03/2018
[International Registration No. : 1407341]
Mellitus Health, Inc.

269 S. Beverly Drive, Suite 613 Beverly Hills CA 90212 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Downloadable cloud-based software used for diabetes monitoring and management.

Cl.42;Providing temporary use of non-downloadable cloud-based software used for diabetes monitoring and 
management.

Cl.44;Web-based health assessment services, namely, analysis of patient data and providing recommendations for 
insulin dosing.
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Priority claimed from 13/09/2017; Application No. : 87606280 ;United States of America 

3864614    13/03/2018
[International Registration No. : 1407337]
TSI Group Limited

14/F San Toi Bldg, 137-139 Connaught Roa, Central Hong Kong China

Proposed to be Used
IR DIVISION
Cl.1;Chemical ingredients in the nature of hydroxy methylbutyrate for use in the further manufacture of dietary 
supplements; chemical amino acid derivatives in the nature of hydroxy methylbutyrate for use in the further manufacture 
of foods and dietary supplements; raw materials being chemicals in the nature of hydroxy methylbutyrate used in the 
further manufacture of dietary and nutritional supplements.

Cl.5;Dietary supplements; dietary supplements for humans and animals; dietary and nutritional supplements; 
nutraceuticals for use as a dietary supplement; all the foregoing made in whole or substantial part of hydroxy 
methylbutyrate.

Cl.44;Providing information about dietary supplements and nutrition which feature hydroxy methylbutyrate.
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Priority claimed from 06/10/2017; Application No. : 017307406 ;European Union 

3864626    01/03/2018
[International Registration No. : 1407383]
DREAM YACHT MEDITERRANÉE

Route Saint Mandrier Cd 18 F-83430 ST MANDRIER SUR MER France

Proposed to be Used
IR DIVISION
Cl.37;Project management, all relating to the construction, refitting and repair of watercraft; construction services 
relating to watercraft; advice and assistance services, all relating to construction, refitting and repair of watercraft; yacht 
building; installation of interior equipment for yachts; maintenance and repair of yachts; conversion, renovation, 
refurbishment and repair of boats and yachts; maintenance of vessels; shipbuilding; shipyard services; construction 
project management services [construction works]; on-site management of construction projects; information and 
advisory services in all the aforesaid fields.

Cl.39;Advice and assistance services relating to the operation of watercraft; storage of yachts; Chartering of watercraft, 
yachts, ships, boats and water vehicles; transport logistics services; preparation of visas, passports and travel 
documents for persons traveling abroad; information and advice services relating to travel; information, advice and 
assistance services relating to all the aforesaid services.
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Priority claimed from 24/11/2017; Application No. : 2017749766 ;Russian Federation 

3864629    12/04/2018
[International Registration No. : 1407376]
TEEMP Limited Liability Company

Territory of the Innovation Center Skolkovo, Bolshoy boulevard, 42, building 1, floor 1, room 334, workplace 19 RU-143026 Moscow 
Russian Federation

Proposed to be Used
IR DIVISION
Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signalling, checking 
[supervision], life-saving and teaching apparatus and instruments; apparatus and instruments for conducting, switching, 
transforming, accumulating, regulating or controlling electricity; apparatus for recording, transmission or reproduction of 
sound or images; magnetic data carriers, recording discs; compact discs, DVDs and other digital recording media; 
mechanisms for coin-operated apparatus; cash registers, calculating machines, data processing equipment, computers; 
software; DVD players; ticket dispensers; coin-operated musical automata [juke boxes]; fire engines; answering 
machines; electrical adapters; batteries for electronic cigarettes; accumulators, electric; accumulators, electric, for 
vehicles; accelerometers; actinometers; alidades; altimeters; ammeters; anemometers; anodes; antennas; anticathodes; 
apertometers [optics]; high-frequency apparatus; testing apparatus not for medical purposes; electro-dynamic apparatus 
for the remote control of railway points; electro-dynamic apparatus for the remote control of signals; remote control 
apparatus; sound recording apparatus; global positioning system [GPS] apparatus; distillation apparatus for scientific 
purposes; diffraction apparatus [microscopy]; air analysis apparatus; apparatus to check franking; sound transmitting 
apparatus; apparatus for fermentation [laboratory apparatus]; breathing apparatus for underwater swimming; breathing 
apparatus, except for artificial respiration; apparatus and installations for the production of X-rays, not for medical 
purposes; cash registers; electric apparatus for commutation; intercommunication apparatus; stills for laboratory 
experiments; projection apparatus; fire extinguishing apparatus; radiological apparatus for industrial purposes; X-ray 
apparatus not for medical purposes; blueprint apparatus; flashing lights [luminous signals]; stereoscopic apparatus; 
telephone apparatus; facsimile machines; phototelegraphy apparatus; igniting apparatus, electric, for igniting at a 
distance; salinometers; acidimeters for batteries; aerometers; battery jars; barometers; anode batteries; galvanic 
batteries; batteries for lighting; solar batteries; solar panels for the production of electricity; batteries, electric; balances 
[steelyards]; betatrons; binoculars; biochips; 3D spectacles; monitoring apparatus, other than for medical purposes; acid 
hydrometers; beacons, luminous; electronic tags for goods; lens hoods; magnetic tape units for computers; computer 
memory devices; fire hose nozzles; encoded identification bracelets, magnetic; connected bracelets [measuring 
instruments]; safety tarpaulins; electronic key fobs being remote control apparatus; bullet-proof clothing; signalling 
buoys; life buoys; marking buoys; vacuum gauges; electrolysers; variometers; scales; baby scales; bathroom scales; 
letter scales; weighbridges; precision balances; scales with body mass analysers; camcorders; video cassettes; video 
telephones; video screens; viewfinders, photographic; micrometer screws for optical instruments; viscosimeters; circuit 
closers; wavemeters; voltmeters; switchboxes [electricity]; current rectifiers; gas testing instruments; gasometers 
[measuring instruments]; galvanometers; hands-free kits for telephones; heliographic apparatus; hygrometers; 
hydrometers; weights; peepholes [magnifying lenses] for doors; holograms; plotters; plumb bobs; range finders; 
densimeters; densitometers; optical goods; detectors; smoke detectors; infrared detectors; counterfeit coin detectors; 
joysticks for use with computers, other than for video games; transparencies [photography]; slide projectors; diaphragms 
[photography]; dictating machines; dynamometers; light-emitting diodes [LED]; floppy disks; sound recording discs; 
disks, magnetic; optical discs; disk drives for computers; juke boxes for computers; DNA chips; electronic interactive 
whiteboards; electronic notice boards; bullet-proof waistcoats; life jackets; reflective safety vests; identification threads 
for electric wires; nose clips for divers and swimmers; locks, electric; bells [warning devices]; alarm bells, electric; 
electric door bells; signal bells; audio interfaces; acoustic conduits; mirrors for inspecting work; road signs, luminous or 
mechanical; marine depth finders; probes for scientific purposes; buzzers; needles for surveying compasses; needles for 
record players; measures; pressure measuring apparatus; simulators for the steering and control of vehicles; inverters 
[electricity]; pressure indicators; temperature indicators; incubators for bacteria culture; measuring instruments; 
cosmographic instruments; mathematical instruments; levelling instruments; instruments containing eyepieces; 
surveying instruments; azimuth instruments; interfaces for computers; ionization apparatus not for the treatment of air or 
water; spark-guards; coaxial cables; fiber optic cables; cables, electric; calipers; slide calipers; screw-tapping gauges; 
calorimeters; calculating machines; pocket calculators; decompression chambers; cinematographic cameras; thermal 
imaging cameras; mouth guards for sports; life-saving capsules for natural disasters; electronic pens [visual display 
units]; holders for electric coils; identity cards, magnetic; video game cartridges; toner cartridges, unfilled, for printers 
and photocopiers; memory cards for video game machines; encoded magnetic cards; riding helmets; carriers for dark 
plates [photography]; automated teller machines [ATM]; cathodes; spools [photography]; choking coils [impedance]; 
coils, electric; electromagnetic coils; cinematographic film, exposed; computer keyboards; solenoid valves 
[electromagnetic switches]; wire connectors [electricity]; encoded key cards; electronic book readers; electronic 
agendas; push buttons for bells; magnetic encoders; anti-glare visors; collectors, electric; calibrating rings; smart rings; 
protective suits for aviators; commutators; compact discs [audio-video]; comparators; marine compasses; computers; 
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laptop computers; tablet computers; notebook computers; condensers [capacitors]; contacts, electric; wind socks for 
indicating wind direction; traffic cones; branch boxes [electricity]; distribution boxes [electricity]; junction boxes 
[electricity]; battery boxes; cabinets for loudspeakers; diving suits; galena crystals [detectors]; reflecting discs for wear, 
for the prevention of traffic accidents; covers for electric outlets; logs [measuring instruments]; lasers, not for medical 
purposes; lactodensimeters; lactometers; vacuum tubes [radio]; darkroom lamps [photography]; thermionic tubes; 
amplifying tubes; flashlights [photography]; head cleaning tapes [recording]; magnetic tapes; videotapes; surveying 
chains; fire escapes; rulers [measuring instruments]; square rulers for measuring; slide-rules; contact lenses; correcting 
lenses [optics]; optical lenses; optical condensers; sounding lines; electricity conduits; measuring spoons; magnifying 
glasses [optics]; thread counters; magnets; decorative magnets; crash test dummies; resuscitation mannequins 
[teaching apparatus]; pressure gauges; security tokens [encryption devices]; divers' masks; solderers' helmets; 
protective masks; respiratory masks, other than for artificial respiration; materials for electricity mains [wires, cables]; 
voting machines; money counting and sorting machines; material testing instruments and machines; furniture especially 
made for laboratories; megaphones; portable media players; diaphragms [acoustics]; diaphragms for scientific 
apparatus; metal detectors for industrial or military purposes; digital weather stations; metronomes; rules [measuring 
instruments]; carpenters' rules; dressmakers' measures; mechanisms for counter-operated apparatus; coin-operated 
mechanisms for television sets; shutter releases [photography]; micrometers; microprocessors; microscopes; 
microtomes; microphones; audio mixers; modems; lightning rods; monitors [computer hardware]; monitors [computer 
programs]; selfie sticks [hand-held monopods]; terminals [electricity]; junction sleeves for electric cables; teeth 
protectors; temperature indicator labels, not for medical purposes; knee-pads for workers; headphones; surveyors' 
levels; sound recording carriers; magnetic data media; optical data media; electronic sheet music, downloadable; 
computer software, recorded; sheaths for electric cables; identification sheaths for electric wires; weighing machines; 
computer hardware; punched card machines for offices; objectives [lenses] [optics]; lenses for astrophotography; egg-
candlers; fire extinguishers; electrified fences; limiters [electricity]; clothing for protection against accidents, irradiation 
and fire; clothing for protection against fire; asbestos clothing for protection against fire; clothing especially made for 
laboratories; ozonisers [ozonators]; octants; eyepieces; ohmmeters; wrist rests for use with computers; eyeglass frames; 
oscillographs; plumb lines; mirrors [optics]; eyeglasses; sunglasses; goggles for sports; electronic collars to train 
animals; signalling panels, luminous or mechanical; radio pagers; pince-nez; electronic pocket translators; transmitters 
[telecommunication]; telephone transmitters; transmitters of electronic signals; switches, electric; periscopes; gloves for 
divers; gloves for protection against accidents; gloves for protection against X-rays for industrial purposes; asbestos 
gloves for protection against accidents; furnaces for laboratory use; pipettes; pyrometers; planimeters; plane tables 
[surveying instruments]; plates for batteries; wafers for integrated circuits; printed circuit boards; compact disc players; 
cassette players; protective films adapted for computer screens; protective films adapted for smartphones; sound 
recording strips; X-ray films, exposed; films, exposed; life-saving rafts; laboratory trays; digital signs; semi-conductors; 
polarimeters; fire pumps; measuring glassware; life belts; fuses; circuit breakers; converters, electric; telerupters; food 
analysis apparatus; diagnostic apparatus, not for medical purposes; distance recording apparatus; distance measuring 
apparatus; speed measuring apparatus [photography]; appliances for measuring the thickness of leather; apparatus for 
measuring the thickness of skins; speed checking apparatus for vehicles; teaching apparatus; time recording apparatus; 
apparatus and instruments for astronomy; surveying apparatus and instruments; weighing apparatus and instruments; 
nautical apparatus and instruments; navigational instruments; optical apparatus and instruments; apparatus and 
instruments for physics; chemistry apparatus and instruments; measuring apparatus; measuring devices, electric; boiler 
control instruments; meteorological instruments; naval signalling apparatus; observation instruments; navigation 
apparatus for vehicles [on-board computers]; satellite navigational apparatus; regulating apparatus, electric; precision 
measuring apparatus; audio- and video-receivers; prisms [optics]; computer software applications, downloadable; 
printers for use with computers; retorts' stands; apparatus for changing record player needles; drainers for use in 
photography; cleaning apparatus for sound recording discs; fire beaters; telescopic sights for firearms; telescopic sights 
for artillery; test tubes; pressure indicator plugs for valves; magnetic wires; telegraph wires; telephone wires; wires, 
electric; conductors, electric; copper wire, insulated; fuse wire; computer programs, recorded; computer game software; 
computer programs [downloadable software]; computer operating programs, recorded; record players; processors 
[central processing units]; rods for water diviners; electronic publications, downloadable; distribution consoles 
[electricity]; control panels [electricity]; radar apparatus; masts for wireless aerials; transmitting sets 
[telecommunication]; radios; vehicle radios; sprinkler systems for fire protection; frames for photographic 
transparencies; screens for photoengraving; flowmeters; walkie-talkies; voltage surge protectors; voltage regulators for 
vehicles; stage lighting regulators; speed regulators for record players; cell switches [electricity]; washing trays 
[photography]; marking gauges [joinery]; T-squares for measuring; time switches, automatic; relays, electric; X-ray 
photographs, other than for medical purposes; rheostats; respirators for filtering air; retorts; refractometers; refractors; 
grids for batteries; humanoid robots with artificial intelligence; speaking tubes; horns for loudspeakers; subwoofers; 
saccharometers; optical fibers [light conducting filaments]; traffic-light apparatus [signalling devices]; dog whistles; 
signalling whistles; sextants; inductors [electricity]; safety nets; nets for protection against accidents; fire alarms; 
signals, luminous or mechanical; sirens; electronic access control systems for interlocking doors; integrated circuit 
cards [smart cards]; smartglasses; smartphones; smartwatches; connections for electric lines; couplings, electric; 
sonars; sound locating instruments; lighting ballasts; resistances, electric; spectrograph apparatus; spectroscopes; 
speed indicators; alcoholmeters; satellites for scientific purposes; protection devices for personal use against accidents; 
audiovisual teaching apparatus; charging stations for electric vehicles; radiotelegraphy sets; radiotelephony sets; 
spectacle lenses; anti-glare glasses; optical glass; personal stereos; stereoscopes; stands for photographic apparatus; 
stroboscopes; fire boats; sulfitometers; bags adapted for laptops; drying racks [photography]; spherometers; integrated 
circuits; printed circuits; counters; parking meters; kilometer recorders for vehicles; revolution counters; abacuses; egg 
timers [sandglasses]; taximeters; ear plugs for divers; tachometers; television apparatus; telegraphs [apparatus]; 
telescopes; teleprompters; teleprinters; cordless telephones; theodolites; interactive touch screen terminals; thermo-
hygrometers; thermometers, not for medical purposes; thermostats; thermostats for vehicles; crucibles [laboratory]; tone 
arms for record players; totalizators; transistors [electronic]; transponders; protractors [measuring instruments]; 
transformers [electricity]; step-up transformers; vehicle breakdown warning triangles; triodes; starter cables for motors; 
discharge tubes, electric, other than for lighting; capillary tubes; neon signs; Pitot tubes; X-ray tubes not for medical 
purposes; telephone receivers; squares for measuring; gauges; quantity indicators; automatic indicators of low pressure 
in vehicle tires; gasoline gauges; water level indicators; electric loss indicators; light-emitting electronic pointers; slope 
indicators; levels [instruments for determining the horizontal]; mercury levels; spirit levels; urinometers; amplifiers; 
particle accelerators; electric installations for the remote control of industrial operations; steering apparatus, automatic, 
for vehicles; balancing apparatus; video recorders; sound reproduction apparatus; invoicing machines; tape recorders; 
protection devices against X-rays, not for medical purposes; railway traffic safety appliances; data processing apparatus; 
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oxygen transvasing apparatus; theft prevention installations, electric; film cutting apparatus; drying apparatus for 
photographic prints; optical character readers; centering apparatus for photographic transparencies; dosage dispensers; 
battery chargers; chargers for electric batteries; chargers for electronic cigarettes; acoustic alarms; sounding apparatus 
and machines; apparatus for editing cinematographic film; cathodic anti-corrosion apparatus; couplers [data processing 
equipment]; anti-theft warning apparatus; computer peripheral devices; anti-interference devices [electricity]; 
demagnetizing apparatus for magnetic tapes; acoustic couplers; alarms; fog signals, non-explosive; whistle alarms; 
adding machines; heat regulating apparatus; photocopiers [photographic, electrostatic, thermic]; electric and electronic 
effects units for musical instruments; bar code readers; downloadable image files; downloadable music files; animated 
cartoons; filters for respiratory masks; filters for ultraviolet rays, for photography; USB flash drives; optical lamps; signal 
lanterns; cameras [photography]; glazing apparatus for photographic prints; shutters [photography]; darkrooms 
[photography]; photometers; flash-bulbs [photography]; digital photo frames; enlarging apparatus [photography]; 
photovoltaic cells; containers for contact lenses; eyeglass cases; containers for microscope slides; cases for 
smartphones; cases especially made for photographic apparatus and instruments; chromatography apparatus for 
laboratory use; chronographs [time recording apparatus]; laboratory centrifuges; eyeglass chains; cyclotrons; 
compasses for measuring; frequency meters; time clocks [time recording devices]; Petri dishes; sleeves for laptops; 
covers for personal digital assistants [PDAs]; covers for tablet computers; covers for smartphones; fire blankets; chips 
[integrated circuits]; jigs [measuring instruments]; pedometers; meteorological balloons; electrified rails for mounting 
spot lights; asbestos screens for firemen; fire hose; virtual reality headsets; protective helmets for sports; head guards 
for sports; cell phone straps; eyeglass cords; tripods for cameras; switchboards; distribution boards [electricity]; 
equalizers [audio apparatus]; screens [photography]; workmen's protective face-shields; projection screens; radiology 
screens for industrial purposes; fluorescent screens; exposure meters [light meters]; ducts [electricity]; galvanic cells; 
epidiascopes; ergometers; armatures [electricity]; black boxes [data recorders]; directional compasses; verniers; 
levelling staffs [surveying instruments]; video baby monitors; plugs, sockets and other contacts [electric connections]; 
mechanical signs; signs, luminous; woofers; sounding leads; circular slide rules; protective helmets; mouse pads; 
compact discs [read-only memory]; connectors [electricity]; close-up lenses; mouse [computer peripheral]; life saving 
apparatus and equipment; shoes for protection against accidents, irradiation and fire; hemline markers; baby monitors; 
light dimmers [regulators], electric; safety restraints, other than for vehicle seats and sports equipment; scanners [data 
processing equipment]; cellular phones; wearable activity trackers; readers [data processing equipment]; downloadable 
ring tones for mobile phones; filters [photography]; magic lanterns.

Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and research 
services; water analysis; computer system analysis; handwriting analysis [graphology]; chemical analysis; energy 
auditing; recovery of computer data; industrial design; graphic arts design; computer virus protection services; 
engineering; installation of computer software; meteorological information; clinical trials; material testing; textile testing; 
bacteriological research; biological research; geological research; research in the field of environmental protection; 
cosmetic research; mechanical research; chemical research; research and development of new products for others; 
scientific research; analysis for oil-field exploitation; underwater exploration; technical research; calibration [measuring]; 
web site design consultancy; computer security consultancy; information technology [IT] consultancy; consultancy in the 
design and development of computer hardware; architectural consultancy; internet security consultancy; computer 
software consultancy; data security consultancy; technological consultancy; oil-well testing; quality control; vehicle 
roadworthiness testing; land surveying; dress designing; updating of computer software; monitoring of computer 
systems to detect breakdowns; monitoring of computer systems for detecting unauthorized access or data breach; 
monitoring of computer systems by remote access; software as a service [SaaS]; maintenance of computer software; 
authenticating works of art; design of interior decor; quality evaluation of standing timber; quality evaluation of wool; 
digitization of documents [scanning]; conversion of data or documents from physical to electronic media; urban planning;
providing information on computer technology and programming via a web site; providing search engines for the internet;
conversion of computer programs and data, other than physical conversion; conducting technical project studies; 
computer system design; rental of web servers; computer rental; rental of computer software; unlocking of mobile 
phones; geological prospecting; oil prospecting; hosting computer sites [web sites]; construction drafting; computer 
software design; cloud seeding; consultancy in the field of energy-saving; creating and designing website-based indexes 
of information for others [information technology services]; creating and maintaining web sites for others; computer 
programming; technical writing; copying of computer programs; cloud computing; architectural services; chemistry 
services; outsource service providers in the field of information technology; packaging design; off-site data backup; 
computer technology consultancy; telecommunications technology consultancy; scientific laboratory services; weather 
forecasting; styling [industrial design]; cartography services; data encryption services; physics [research]; electronic 
data storage; surveying; electronic monitoring of credit card activity to detect fraud via the internet; electronic monitoring 
of personally identifying information to detect identity theft via the internet; interior design; design and development of 
computer hardware and software; oil-field surveys; geological surveys; provision of scientific information, advice and 
consultancy in relation to carbon offsetting; server hosting.
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3864646    13/10/2017
[International Registration No. : 1407423]
Peter Jäckel Kommunikationssysteme GmbH

Borsigstraße 5 31061 Alfeld Germany

Proposed to be Used
IR DIVISION
Cl.9;Computer hardware; electronic, optical, magnetic, magneto-optical image / sound carriers and data storage media, 
in particular CD, CD-ROM, CD-I, DVD, USB memory sticks, floppy disks, video tapes, records and microfilms for on- and 
off-line operation; magnetic recording medium; apparatus for receiving, recording, transmission or reproduction of sound 
or images; mobile telecommunications headsets; accessories and equipment for mobile phones, tablets, laptops and 
computers [included in class 9], including mobile cases, mobile phone cases, tablet computers, laptops and computers; 
apparatus and instruments for switching, transforming, conducting, accumulating, regulating and controlling electricity; 
recorded sound recording carriers; electric wires; holders and carrying cases for mobile phones, computers, laptops, 
tablet PCs; housings for electronic equipment; charging and docking stations for mobile phones, tablet PCs and laptops; 
power supplies for mobile phones, tablet PCs, laptops and computers; accumulators and batteries for mobile phones, 
tablet PCs and laptops.

Cl.14;Jewels; precious stones; real and imitation jewellery, including costume jewellery, horological and chronometric 
instruments; real and imitation jewellery for mobile phones, tablet PCs, laptops and computers; precious metals and their 
alloys; cuff links; tie pins.

Cl.18;Bags, in particular open and closed bags, carrying bags, handbags, travel bags, sports bags, school bags, belt 
bags, backpacks, key bags, cosmetic bags, purses, open and closed briefcase; attaché cases; leather and imitation 
leather goods, namely bags and small leather goods; bags and carrying cases; purses; pocket wallets; leather straps; 
leather cords; leather goods; packing pouches; leather bags; leather tool bags [empty]; suitcases, in particular travel and 
carrying cases; luggage straps; knapsacks.

Cl.25;Clothing; shoes; footwear; boots; headgear, in particular caps, hats, headscarfs, headbands and wristbands; 
socks; stockings; tights; bandanas [neckerchiefs]; dress handkerchiefs [pocket squares]; shawls; gloves; belts; hosiery; 
underwear; leather belts.

Cl.35;Retail and wholesale store services for mobile telecommunications headsets, computers, laptops, clothing, 
footwear, headgear, clothing accessories, socks, neckties, belts, underwear and kerchiefs; business management; 
business administration; office functions; advertising services; rental of advertising space for third parties.
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Priority claimed from 31/03/2017; Application No. : 016544488 ;European Union 

3864647    22/09/2017
[International Registration No. : 1407419]
Ahlstrom-Munksjö Oyj

Alvar Aallon katu 3 C FI-00100 Helsinki Finland

Proposed to be Used
IR DIVISION
Cl.1;Chemicals used in industry, science and photography, as well as in agriculture, horticulture and forestry; 
unprocessed artificial resins, unprocessed plastics; manures; fire extinguishing compositions; tempering and soldering 
preparations; chemical substances for preserving foodstuffs; tanning substances; adhesives used in industry; reagent 
paper; sensitized paper; unexposed sensitized paper; test paper, chemical; litmus paper; albumenized paper; diazo paper;
paper pulp; filtering materials [vegetable substances].

Cl.3;Bleaching preparations and other substances for laundry use; cleaning agents, polishing preparations, polishing 
agents, stain removal and abrasive preparations; dentifrices; depilatory preparations; depilatory strips; abrasive paper; 
sandpaper; polishing paper.

Cl.5;Medicinal, pharmaceutical and veterinary preparations; sanitary preparations for medical purposes; plasters, 
materials for dressings; materials used in plasters and casts; teeth filling material; reagent paper for medical or veterinary 
purposes; surgical dressings; dressings, medical; surgical adhesive tapes; padding used under plasters; adhesive bands 
for medical purposes; adhesive tapes for protecting against wounds, chafing and burns; diagnostic testing materials for 
medical use; test paper for medical use; in vitro diagnostic preparations for medical use; medical diagnostic test strips; 
diagnostic sample cards for medical purposes; medical sterilising paper.

Cl.6;Ores, common metals and their alloys; metal building materials; transportable buildings of metal; non-electric 
cables and wires of common metal; metal hardware; pipes and tubes of metal; containers of metal for storage or 
transport; aluminium; sheets of aluminium; aluminium strips; aluminum foil paper; aluminium foil paper laminates; 
packaging materials of aluminium.

Cl.7;Machine tools; motors and engines (except for land vehicles); machine coupling and transmission components 
(except for land vehicles); filters being parts of machines or engines; filter presses; fuel economisers for motors and 
engines; steam/oil separators; dust filters and bags for vacuum cleaners; filters for cleaning cooling air for engines and 
machines; fuel filters for machines and engines; oil filters for engines and machines; gas filters for engines and 
machines; filtering machines; filters for cleaning cooling air, for engines.

Cl.10;Surgical, medical, dental, veterinary apparatus and instruments; artificial limbs, artificial eyes and artificial teeth; 
orthopedic articles; suture materials; surgical drapes; sterile sheets, surgical; surgical textiles; masks for use by medical 
personnel; gloves for medical purposes; blankets, electric, for medical purposes; washing suits; filters for medical 
purposes; blood filters; filters for breathing apparatus; filters for inhalers; fabrics of non-woven textile materials for 
medical use; paper formed of synthetic and natural fibres for separating plasma from blood samples; sample pads for 
separating blood; separation instruments for medical use; specimen samplers for medical use; medical diagnostic pads; 
filters for syringes; surgical implants.

Cl.11;Apparatus for lighting, heating, steam generating, cooking, refrigerating, drying, ventilating, water supply and 
sanitary purposes; filters for industrial and household use; filters for air conditioning; filters for the purification of air; air 
cleaning apparatus; air filtering installations; electrostatic air filters; water filters; dust filters; parts and fittings for all the 
aforesaid goods.

Cl.16;Paper and cardboard; printed matter; stationery; pastes and other adhesives for stationery or household 
purposes; instructional material for teaching (except apparatus); plastic films, sheets and bags for wrapping and packing; 
printers' type; printing blocks; paper for use in the manufacture of abrasive paper; coated paper; crepe paper; parchment 
paper; glassine paper; graphic paper; label paper; poster paper; pre-impregnated decorative papers; release paper; paper 
for use in the manufacture of wallpaper; vegetable parchment paper; filtering materials of paper; filter paper; base papers 

7619



for masking tape; tissues; paper table covers; ground cover paper; filter materials of paper or cardboard; surface-finished 
papers; calendered paper; coffee filter papers, tea filters of paper; release papers for silicone coatings; parchment paper 
for baking, cooking and food packaging use; paper for use in the manufacture of filters; adhesive tapes for stationery use;
paper materials for adhesive tapes; packaging and papers for medical devices; paper for use in manufacturing paper bags
for wrapping medical devices and medical instruments for sterilisation purposes and for keeping them sterile; paper for 
use in the manufacture of sterile wrappings, bags and rolls; paper for packaging surgical gloves, surgical towels and 
theatre clothing; sheets of reclaimed cellulose for wrapping.

Cl.17;Unprocessed and semi-processed rubber, gutta-percha, gum, asbestos, mica and substitutes for all these 
materials; plastics in extruded form for use in manufacture; packing, stopping and insulating materials; adhesive bands, 
other than stationery and not for medical or household purposes; asbestos fabrics; asbestos paper; bags [envelopes, 
pouches] of rubber, for packaging; carbon fibers [fibres], other than for textile use; cellulose acetate, semi-processed; 
cotton wool for packing [caulking]; fibreglass fabrics for insulation; fiberglass for insulation; filtering materials [semi-
processed foams or films of plastic]; films of regenerated cellulose, except for packaging, films of regenerated cellulose, 
except for packaging; insulating fabrics; non-conducting materials for retaining heat; padding materials of rubber or 
plastics; paper for electrical capacitors; plastic film, not for wrapping; semi-processed plastics; fibers (plastic -), not for 
use in textiles; reinforcing materials, not of metal, for pipes; rubber, raw or semi-worked; waterproof packings; flexible 
pipes, not of metal; glass fibers for use in the manufacture of building insulation; glass fiber filtration media sold in rolls; 
glass fiber insulation for use in construction; reinforcements made of fibreglass for insulating purposes; fibreglass tissue 
for insulating purposes; semi-finished fibreglass filter materials for industrial use; plastic flexible tubes, plastic films for 
packing; adhesive tape for industrial or commercial packing use; adhesive tapes for industrial purposes; duct tape; 
masking tape; reinforcements made of fibreglass for insulating purposes.

Cl.19;Building materials (non-metallic); non-metallic rigid pipes for building; asphalt, pitch and bitumen; non-metallic 
transportable buildings; boards made of wood particles; fiber reinforced plastic construction materials; fibre materials for 
building purposes; non-woven textile materials made from natural and/or synthetic fibres or strands, paper, textile and/or 
pads for use as roof linings.

Cl.21;Household and kitchen utensils and household and kitchen containers; combs and sponges; brushes (except 
paintbrushes); brush-making materials; articles for cleaning purposes; steelwool; glass, unworked or semi-worked, 
except building glass; glassware, porcelainware, earthenware; fabrics (buckets made of woven -); cake moulds; cloth for 
washing floors; coffee filters, non-electric; cookery molds [moulds]; cups of paper or plastic; fibreglass, other than for 
insulation or textile use; glass fibers and glass fiber rovings for non-textile purposes; glass fibres, not for textile 
purposes; glass fibers for reinforcing plastics; fiberglass rovings, not for textile use; household containers made of non-
woven textile or paper; moulds made of non-woven textile or paper; tea strainers; glass fibers for reinforcing plastics.

Cl.24;Textiles and substitutes for textiles; bed covers; table covers; textile tablecloths; non-woven textile made of 
synthetic and/or natural fibres; non-woven textile filter fabrics made of synthetic and/or natural fibres; fabrics made from 
synthetic threads; textile coasters; fabrics for textile use; face towels [made of textile materials]; fiberglass fabrics, for 
textile use; filtering materials of textile; furniture coverings of plastic; furniture coverings of textile; non-woven fabric 
textiles; plastic material [substitute for fabrics]; woven fabrics; fabric wall curtains; tapestry [wall hangings], of textile; 
non-woven textile filter materials sold in rolls, namely fibre filter textiles made from synthetic and natural fibres, fibre filter 
textiles made from synthetic fibres, and fibre filter textiles made from natural fibres; non-woven textile materials made of 
natural fibres for the food industry; non-woven textile materials for the automobile industry; non-woven textiles for use in 
the manufacture of packaging for sterilising medical devices and medical instruments, and for keeping them sterile; non-
woven textiles for use in the manufacture of sterilisation wrappings, sterilisation bags and sterilisation rolls; non-woven 
textiles for packaging surgical gloves, surgical towels and theatre clothing.

Cl.27;Carpets, rugs, mats and matting, linoleum and other materials for covering existing floors; wall hangings (non-
textile); textile wallpaper; wallpaper; non-woven textile materials made from natural and/or synthetic fibres or strands, 
paper, textile and/or pads for use as wall coverings, floor coverings or decorative wall hangings or floor mats; non-woven 
textile wall coverings, floor coverings, floor mats for vehicles; fibreglass mats; fabric wallpapers.
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3864650    30/04/2018
[International Registration No. : 1407412]
CHAMPAGNE BILLECART-SALMON

40 rue Carnot F-51160 MAREUIL-SUR-AY France

Proposed to be Used
IR DIVISION
Cl.32;Beers, mineral and aerated waters and other non-alcoholic beverages, fruit beverages and fruit juices, syrups and 
other preparations for making beverages.

Cl.33;Alcoholic beverages (except beers).
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Priority claimed from 10/08/2017; Application No. : 87563978 ;United States of America 

3864676    05/02/2018
[International Registration No. : 1407460]
PureCircle Sdn Bhd

Level 12, West Wing, Rohas, PureCirle No. 9 Jalan P. Ramlee Kuala Lumpur 50250

Proposed to be Used
IR DIVISION
Cl.41;Educational services, namely, arranging, organizing and conducting symposiums, educational conferences, 
seminars, classes and workshops related to the nutritional and health benefits of stevia, natural sweeteners, artificial 
sweeteners, natural sweetener flavor enhancers used in food and beverage products, food flavoring additives for non-
nutritional purposes, food flavorings and beverage flavorings, and stevia-derived antioxidants.

Cl.42;Research and development of new products; scientific research and food research consultation services related 
to the nutritional and health benefits of stevia, natural sweeteners artificial sweeteners, natural sweetener flavor 
enhancers used in food and beverage products, food flavoring additives for non-nutritional purposes, food flavorings and 
beverage flavorings, and stevia-derived antioxidants; conducting scientific research in the field of nutritional and health 
benefits of stevia, natural sweeteners artificial sweeteners, natural sweetener flavor enhancers used in food and beverage 
products, food flavoring additives for non-nutritional purposes, food flavorings and beverage flavorings, and stevia-
derived antioxidants; computer services, namely, creating an on-line community for registered users comprising 
consumers and professionals to participate in discussions, get feedback from other users, form virtual communities, and 
engage in social networking featuring topics relating to the nutritional and health benefits of stevia, natural sweeteners, 
artificial sweeteners, natural sweetener flavor enhancers used in food and beverage products, food flavoring additives for 
non-nutritional purposes, food flavorings and beverage flavorings, and stevia-derived antioxidants.

Cl.44;Providing information about the health benefits and nutrition of stevia, natural sweeteners artificial sweeteners, 
natural sweetener flavor enhancers used in food and beverage products, food flavoring additives for non-nutritional 
purposes, food flavorings and beverage flavorings, and stevia-derived antioxidants via website; nutrition and health 
consultation services related to the nutritional and health benefits of stevia, natural sweeteners, artificial sweeteners, 
natural sweetener flavor enhancers used in food and beverage products, food flavoring additives for non-nutritional 
purposes, food flavorings and beverage flavorings, and stevia-derived antioxidants.
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Priority claimed from 24/11/2017; Application No. : 302017000135304 ;Italy 

3864682    30/11/2017
[International Registration No. : 1407442]
MANTECO S.P.A.

Via della Viaccia, 19 I-59013 MONTEMURLO (PRATO) Italy

Proposed to be Used
IR DIVISION
Cl.24;Fabric; fabrics for textile use; apparel fabrics; textile fabrics for the manufacture of clothing; furnishing and 
upholstery fabrics; household linen; textile material; woven fabrics; bed linen and table linen; curtains.

Cl.25;Clothing; coats; raincoats; jackets (clothing); trousers; skirts; dresses; suits; shirts; chemisettes; T-shirts; 
sweaters; underwear; swimwear; beach clothes; socks; stockings; gloves (clothing); neckties; neck scarves (mufflers); 
foulards (clothing articles); hats; boots; footwear; slippers; belts (clothing).
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Priority claimed from 26/07/2017; Application No. : 30 2017 107 496 ;Germany 

3864683    19/01/2018
[International Registration No. : 1407527]
"Dr. Maertens" Marketing GmbH

An der Ach 3 82402 Seeshaupt Germany

"Dr. Martens" International Trading GmbH

Ahornstr. 8a 82166 Gräfelfing Germany

Proposed to be Used
IR DIVISION
Cl.9;Safety shoes and safety clothing; footwear and clothing for use in industry for protection against accidents; 
protective and safety equipment; safety footwear for protection against accident or injury; shoes for protection against 
accidents, irradiation and fire; sunglasses; cases for sunglasses; headphones; cell phone straps; compact discs; dvds; 
computer stylus; memory sticks; compact discs [read-only memory]; magnetic data media; video cassettes; soles and 
insoles for use in industry (safety shoes); knee-pads for workers; hard heads (protective helmets); gloves for protection; 
safety goggles (not covered by general optical and fashion glasses).

Cl.35;Retailing, including electronically, in relation to shoe care products, footwear, clothing, protective footwear, 
protective clothing, leatherware (namely trunks and travelling bags, sacks, pouches, backpacks, carrier bags, book bags 
and school satchels, small leather goods, namely belts, purses, pocket wallets, key bags), travelling trunks, bags, 
umbrellas, headgear, shoe laces, shoe hooks, shoe eyelets, shoe fasteners, shoe ornaments; computerized online 
retailing, order fulfilment and goods advertising; providing product and service information to customers; home shopping 
in relation to shoe care products, footwear, clothing, protective footwear, protective clothing, leatherware (namely trunks 
and travelling bags, sacks, pouches, backpacks, carrier bags, book bags and school satchels, small leather goods, 
namely belts, purses, pocket wallets, key bags), travelling trunks, bags, umbrellas, headgear, shoe laces, shoe hooks, 
shoe eyelets, shoe fasteners, shoe ornaments by means of television, telephone and global computer networks.
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Priority claimed from 15/06/2017; Application No. : 30 2017 218 536 ;Germany 

3864710    16/11/2017
[International Registration No. : 1407507]
Egon Zehnder International AG

Wiesenstrasse 17 CH-8008 Zürich Switzerland

Proposed to be Used
IR DIVISION
Cl.35;Consultancy relating to personnel recruitment; business management and enterprise organization consultancy; 
career placement consulting services; human resources consultancy; business management consultancy in the field of 
executive and leadership development; consultancy relating to the selection of personnel; personnel management 
consultancy; professional consultancy relating to personnel management; recruitment of executive staff; personnel 
selection; personnel selection using psychological testing; personnel consultancy; human resources management and 
recruitment services; personnel placement and recruitment; employment agency services; business consultancy and 
advisory services.

Cl.41;Manager education services; educational services relating to management; consultancy services relating to the 
education and training of managers and of personnel; coaching in economic and management matters; manager 
education services.
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Priority claimed from 21/10/2014; Application No. : 269056 ;Israel 

3864774    15/05/2018
[International Registration No. : 1259586]
Goldfarb Galit

4 Herzel Rosenblum St Tel Aviv Israel

Proposed to be Used
IR DIVISION
Cl.5;5 Dietetic foods adapted for medical purposes; dietetic food supplements; dietary supplements for humans; dietary 
supplements for humans and animals; anti-oxidants for use as dietary supplements; dietary supplements; vitamins; 
vitamin supplements; slimming pills; slimming capsules.

Cl.41;Arranging and conducting of workshops, lectures, seminars and conferences relating to diet, nutrition and health.

7626



Trade Marks Journal No: 1857 ,   09/07/2018           Class 99 
 

3864804    08/05/2018
[International Registration No. : 1407585]
Roche Diagnostics GmbH

Sandhofer Str. 116 68305 Mannheim Germany

Proposed to be Used
IR DIVISION
Cl.9;Software for use in the field of genome sequencing; computer software and computer programs for exchanging 
data between scientific apparatus, instruments and equipment and Laboratory Information Management Systems (LIMS); 
software for interfacing instruments in the field of genome sequencing; computer software for remote control and data 
acquisition and management of medical and biotechnological apparatus and instruments in the field of genome 
sequencing; computer systems and software for collecting, storing, analyzing and reporting biological information, and 
for sample tracking and managing projects, laboratory workflow and data, for use in the field of genome sequencing for 
scientific, diagnostic, clinical research and for clinical diagnostic purposes; computer software for creating patient 
profiles and providing patient reports.

Cl.42;Providing temporary use of non-downloadable computer software for viewing, analyzing, managing, tracking, 
reporting, and archiving digital images for use in the field of genome sequencing for medical research, clinical diagnostic 
and clinical research purposes; providing non-downloadable application service provider (asp) for use in the field of 
genome sequencing; providing virtual computer systems through cloud computing; providing a non-downloadable online 
computer portal for the storage and provision of scientific research data in the field of genome sequencing.
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Priority claimed from 28/08/2015; Application No. : 4205821 ;France 

3864840    29/05/2018
[International Registration No. : 1301182]
SOCIETE D'EXPLOITATION DE PRODUITS POUR LES INDUSTRIES CHIMIQUES SEPPIC, Société Anonyme

75 quai d'Orsay F-75007 PARIS France

Proposed to be Used
IR DIVISION
Cl.1;Biological or chemical substances or compositions of natural or synthetic origin for the production of dietetic, 
nutraceutical, pharmaceutical or dermatological products; chemical products to be incorporated in the composition of 
dietetic, nutraceutical, pharmaceutical or dermatological products, active ingredients used in the composition of dietetic, 
nutraceutical, pharmaceutical or dermatological products.

Cl.5;Dietetic products; nutraceutical products used as dietary supplements; food supplements for nutritional use; 
preparations based on active ingredients for pharmaceutical use; dietetic food supplements, particularly consisting of 
active ingredients, vitamins, amino acids, peptides, proteins, sugars, minerals, trace elements; plant extracts for 
pharmaceutical use; food additives for pharmaceutical use.

7628



Trade Marks Journal No: 1857 ,   09/07/2018           Class 99 
 

 

Priority claimed from 23/08/2017; Application No. : 73145 ;Jamaica 

3864907    23/02/2018
[International Registration No. : 1407182]
Apple Inc.

One Apple Park Way Cupertino CA 95014 United States of America

Proposed to be Used
IR DIVISION
Cl.35;Retail store services featuring computer software and electronic games provided via the Internet and other 
computer and electronic communication networks; retail store services featuring computer software and electronic 
games for use on computers, mobile digital electronic devices and other consumer electronic devices.

Cl.42;Updating of computer software; providing information concerning computer software and electronic games via 
the Internet and other computer and electronic communication networks; providing search engines for obtaining data via 
communications networks; providing temporary use of computer software and online facilities to enable users to access 
and download computer software.
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Priority claimed from 13/09/2016; Application No. : 2016-099969 ;Japan 

3864930    19/04/2018
[International Registration No. : 1330546]
MITSUBISHI GAS CHEMICAL COMPANY, INC.

5-2, Marunouchi 2-Chome, Chiyoda-ku Tokyo 100-8324 Japan

Proposed to be Used
IR DIVISION
Cl.1;Unprocessed plastics in all forms; unprocessed plastics in the form of pellets; unprocessed plastics for industrial 
use.

Cl.17;Semi-processed plastics; semi-processed plastic sheets; semi-processed plastic films.
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Priority claimed from 18/10/2017; Application No. : 708954 ;Switzerland 

3864933    29/05/2018
[International Registration No. : 1403076]
The Federation For Associations Connected To The International HUMANA PEOPLE TO PEOPLE Movement (FAIHPP)

Avenue Louis-Casaï 18 CH-1209 Genève Switzerland

Proposed to be Used
IR DIVISION
Cl.24;Fabrics and textile goods not included in other classes; bed and table covers.

Cl.25;Clothing, footwear, headgear.

Cl.35;Business management and organization consultancy; Grouping for the benefit of others, of a variety of goods, 
with the exception of their transportation, enabling customers to conveniently view and purchase them; public relations 
services; services provided by commercial consultants in the agricultural field; retail sale of second-hand clothing, 
second-hand textile products and second-hand furniture; the bringing together, for the benefit of others, of second-hand 
clothing, second-hand textile products and second-hand furniture (excluding the transport thereof) enabling consumers 
to conveniently view and purchase those goods; public relations aimed at promotion of health, education and 
environmental protection.

Cl.36;Collection of charitable donations and charitable fund raising for others; financing of development projects; 
investment of funds for charitable purposes; provision of financial aid to social and charitable organizations; provision of 
monetary grants to charities; organization of charitable collections; financial sponsorship of entertainment, sporting and 
cultural activities; sponsorship in the form of financial support.

Cl.41;Education; training; entertainment; sporting and cultural activities; organization and conducting of symposiums; 
preparation and hosting of conferences, congresses, seminars and workshops for training; organization and conducting 
of conferences; organization of sports competitions; publication of books, magazines and other texts, other than 
advertising texts; library services; teaching; correspondence courses; provision of sports facilities; provision of 
recreational facilities; organization of exhibitions for cultural or educational purposes; tutoring; provision of training in 
the field of agriculture, horticulture and forestry; provision of educational courses in the field of diet and health care.
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3864936    13/02/2018
[International Registration No. : 1406530]
GUANGZHOU RISONG INTELLIGENT TECHNOLOGY HOLDING CO., LTD.

NO.67 Hongjing Road, Dongpeng Avenue, East District, Development Zone Guangzhou China

Proposed to be Used
IR DIVISION
Cl.1;Adhesives for industrial purposes; soldering preparations; filtering materials [chemical preparations]; alcohol; 
foundry molding [moulding] preparations; welding chemicals; starch for industrial purposes; protective gases for 
welding.

Cl.6;Bottles [metal containers] for compressed gas or liquid air; rods of metal for welding; containers of metal for 
compressed gas or liquid air; brazing alloys; rods of metal for brazing and welding;packaging containers of metal; rods of 
metal for brazing; soldering wire of metal; containers of metal [storage, transport].

Cl.7;Compressed air machines; electroplating machines; electric arc welding apparatus; welding torches, electric; 
soldering blow pipes, gas-operated; transmissions for machines; robots [machines]; power transmission belts for 
machines; cutting machines; soldering irons, electric; electric welding apparatus; electric arc cutting apparatus; 
metalworking machines; transmission gears for machines; tables for machines; electrodes for welding machines; welding 
apparatus, gas-operated; soldering irons, gas-operated; starters for motors and engines; handling machines, automatic 
[manipulators]; engraving machines.

Cl.9;Wires, electric; anode batteries; batteries, electric; radiological apparatus for industrial purposes; plates for 
batteries; cathodic anti-corrosion apparatus; chargers for electric batteries; cathodes; grids for batteries; anodes; battery 
boxes; optical apparatus and instruments.

Cl.10;Lasers for medical purposes; furniture especially made for medical purposes; radiological apparatus for medical 
purposes; physiotherapy apparatus; orthopedic articles; medical apparatus and instruments; suture materials; dental 
apparatus, electric; galvanic therapeutic appliances.

Cl.12;Gearing for land vehicles; transmission shafts for land vehicles; gear boxes for land vehicles; shock absorbers 
for vehicles; bicycles; motorcycles; cars.

Cl.17;Threads of plastic for soldering; gaskets; gum, raw or semi-worked; watertight rings.

Cl.35;Import-export agency services; commercial information agency services; advisory and consultancy services 
relating to the procurement of goods for others; presentation of goods on communication media, for retail purposes; 
business management consultancy; business inquiries; sales promotion for others; advertising; business management 
assistance; auctioneering.

Cl.37;Retreading of tires [tyres]; burglar alarm installation and repair.

Cl.38;Message sending; communications by computer terminals; television broadcasting; providing 
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telecommunications connections to a global computer network; electronic bulletin board services [telecommunications 
services]; providing access to databases.

Cl.40;Metal plating; metal treating; boilermaking; material treatment information; metal casting; laser scribing; 
burnishing by abrasion; refining services.

Cl.41;Teaching; organization of exhibitions for cultural or educational purposes; on- line publication of electronic 
books and journals; entertainer services; publication of books; providing on-line electronic publications, not 
downloadable; production of radio and television programmes; publication of texts, other than publicity texts.

Cl.42;Mechanical research; quality checking and testing; material testing; conducting technical project studies; 
research in the field of environmental protection; consultancy in the field of energy-saving; research and development of 
new products for others; industrial design; technical research projects and studies.
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Priority claimed from 13/11/2017; Application No. : 714385 ;Switzerland 

3865267    21/03/2018
[International Registration No. : 1406498]
Zeochem AG

Joweid 5 CH-8630 Rüti ZH Switzerland

Proposed to be Used
IR DIVISION
Cl.1;Chemical products for use in industry and science; chemical substances for preserving foodstuffs; crystalline 
adsorbents; crystalline adsorbents as molecular sieves; silica gels; chromatography gels; deuterated chemical 
substances; solvent for nuclear magnetic resonance analysis.

Cl.42;Scientific and technological services as well as research and design services relating thereto; industrial analysis 
and research services.
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3865269    15/02/2018
[International Registration No. : 1406496]
LOUIS VUITTON MALLETIER

2 rue du Pont-Neuf F-75001 Paris France

Proposed to be Used
IR DIVISION
Cl.9;Sound recording and reproduction apparatus; MP3 players and other digital format audio players; digital audio 
players and recorders; digital video recorders and players; radios, radio transmitters, and receivers; audio, video and 
digital mixers; stereo headphones, headsets; loudspeaker cabinets; microphones; audio components and accessories; 
modems; network communication apparatus; electronic communication equipment and instruments; optical apparatus 
and instruments; sunglasses; telecommunication apparatus and instruments; global positioning system devices (GPS); 
wireless communication devices for the transmission of voice, data, or images; cables namely electronic cables, 
telecommunication cables; data storage apparatus; autonomous digital electronic devices and related software; software; 
computer games; portable and mobile digital electronic devices for providing access to the Internet and sending, storing 
and receiving telephone calls, faxes, electronic mail and other digital data; electronic portable devices for the wireless 
reception, storage and/or transmission of data and messages, and electronic devices allowing the user to monitor or 
manage personal information; computers; peripherals adapted for use with computers; computer hardware; portable 
computers; electronic tablets; personal digital assistants; electronic organizers; electronic notebooks; electronic book 
readers; telephones; photographic cameras; batteries; television sets; fluorescent screens; navigational instruments; 
dictating machines; remote control apparatus; chips, disks and tapes containing computer programs or software or used 
for the recording thereof; downloadable prerecorded information and comments, audio and audio-visual content; books, 
magazines, periodicals, newsletters, newspapers, reviews and other downloadable electronic publications; covers, bags 
and cases adapted or shaped to contain all of the aforesaid goods.

Cl.14;Watches, watch bands, watch cases, movements for timepieces.
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Priority claimed from 01/12/2017; Application No. : 87704432 ;United States of America 

3865305    19/03/2018
[International Registration No. : 1406617]
Becky Robinson

7920 Norfolk Avenue, Suite 600 Bethesda MD 20814 United States of America

Proposed to be Used
IR DIVISION
Cl.25;Apparel, namely, hats and shirts.

Cl.28;Cat toys.

Cl.31;Catnip plants.
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Priority claimed from 31/01/2018; Application No. : UK00003286587 ;United Kingdom 

3865533    13/03/2018
[International Registration No. : 1406742]
tinc Ltd

Unit A1 Ashville Centre, Commerce Way Melksham, Wiltshire SN12 6ZE United Kingdom

Proposed to be Used
IR DIVISION
Cl.16;Stationery; school supplies (stationery); paper; pads of paper; notebooks; notepads; notepad blocks; jotters; 
memo blocks; drawing paper; binders; document files; file binders; ring binders; file dividers; file indexes; adhesive 
stickers; stickers (stationery); pens; highlighter pens; highlighters; pencils; pencil sharpeners; electric pencil sharpeners; 
attachments for pencils; pencil cases; cases for pencils; cases for pens; stationery cases; writing instruments; drawing 
materials; erasers; erasing products; pencil holders; desk organisers; calendars; staplers; rulers; paper-clips; corkboard 
pins; drawing board pins; office stationery; greetings cards; cards; postcards; paper gift bags; paper party bags.

Cl.35;Retail services connected with stationery; retail services, provided online and in a physical store, connected with 
the sale of stationery, badges, mobile phone covers, mobile phone accessories, purses, bags, luggage, wash bags, 
cosmetic bags, cosmetics, games, toys, skateboards, scooters, watches, clocks, confectionary, lanyards, plastic water 
bottles, USB flash drives, calculators, sunglasses, headphones, audio speakers, key rings, clothing and headgear.
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Priority claimed from 04/09/2017; Application No. : 707117 ;Switzerland 

3866059    27/02/2018
[International Registration No. : 1406835]
Wintrado Technologie AG

Littauerboden 1 CH-6014 Luzern Switzerland

Proposed to be Used
IR DIVISION
Cl.9;Data processing apparatus and computers; computer hardware; secure terminals for electronic transactions; 
computer peripherals and accessories; multi-function keyboards for computers; graphics tablets; input devices for 
computers; apparatus for the input, extraction, transmission and storage of data; electronic game programs; computer 
games (software); interactive computer game programs; interactive multimedia computer programs; interactive 
entertainment software for use with computers; computer terminals; computer touch screens; interactive touch-screen 
terminals; chip cards; encoded electronic chip cards; integrated circuit cards [smart cards]; electronic identification 
cards; encoded electronic chip cards for identifying users of computers and mobile telephones; chip card readers; 
software; application software; application software for mobile telephones; computer software platforms; downloadable 
computer software applications; software and computer programs for trading securities electronically.

Cl.36;Banking and financing services; financial and monetary affairs; computerized financial services; financial and 
monetary transactions; financial investment services; trading in futures; trading of options; management of financial 
assets; financial consulting and advisory services; conducting of financial transactions; conducting of financial 
transactions on-line; financial services provided by electronic means; financial investment brokerage services; arranging 
financial transactions; on-line brokerage for trading and transactions relating to currency and other financial products; 
financial services relating to operations, consultancy, management and negotiation in the field of financial derivatives; 
provision of financial information; provision of information in the fields of finance and investment; provision of 
information and analysis via the Internet in the field of financial investments; financial information by means of websites; 
financial information; financial market analysis and preparation of reports relating thereto; financial research.

Cl.38;Provision of user access to platforms on the Internet; provision of access to platforms on the Internet as well as 
on the mobile Internet; telecommunication services provided via Internet platforms and portals; provision of access to 
electronic information, communication and transaction platforms on the Internet; rental of access time to an e-commerce 
service (website) for electronic commercial operations.

Cl.41;Education and entertainment services; education, teaching and training; education and training in the field of 
electronic data processing; entertainment via electronic platforms; conducting of educational courses; dissemination of 
educational material; organization and conducting of conferences, conventions, shows regarding education, courses, 
lectures, seminars and workshops; organization, production and presentation of events for educational, cultural or 
entertainment purposes; provision of online information relating to education or entertainment; preparation and hosting 
of contests (education or entertainment); organization and provision of games and competitions via the Internet; 
conducting competitions on the Internet; providing on-line entertainment in the nature of game tournaments.

Cl.42;Computer programming and software design; design and development of computers and software; design of 
computer hardware and software; testing of computer hardware and software; research relating to the development of 
software; design and development of game software; provision of software (Software as a Service, SaaS); provision of 
software on computer networks (particularly the Internet), telecommunication networks and mobile data services 
(provision of hosted applications); design, updating and rental of software; rental of computer hardware and software; 
provision of technical information relating to computers, software and computer networks; rental of computers and 
software; installation and maintenance of software; provision of temporary on-line use of non-downloadable investment 
software; programming of software for Internet platforms; provision of Internet platforms (software); rental of software for 
financial management; provision of temporary use of non-downloadable software for analyzing financial data and 
generating reports; hosting of platforms on the Internet.
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Priority claimed from 07/12/2017; Application No. : 017574757 ;European Union 

3866060    21/12/2017
[International Registration No. : 1407263]
ALMATEC Maschinenbau GmbH

Carl-Friedrich-Gauß-Str. 5 47475 Kamp-Lintfort Germany

Proposed to be Used
IR DIVISION
Cl.7;Pumps; diaphragm pumps; pump diaphragms; pulsation dampeners for pumps; drives for pumps; clamp 
connectors for pumps; housings for pumps; hangers for pumps; mobile hangers for pumps; parts and fittings for the 
aforementioned goods, as far as contained in this class.

Cl.9;Electronic controls for drives for pumps.

Cl.42;Technological consultancy services related to pumps; design, development and testing of pumps; software as a 
service (SaaS) related to the monitoring, control and management of pumps; software as a service (SaaS) services 
featuring software for the remote monitoring, control and management of diaphragm pumps; information and consultancy 
regarding the aforementioned services.
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Priority claimed from 12/01/2018; Application No. : 30 2018 100 399 ;Germany 

3866085    14/02/2018
[International Registration No. : 1406849]
Sasol Performance Chemicals GmbH

Anckelmannsplatz 1 20537 Hamburg Germany

Proposed to be Used
IR DIVISION
Cl.1;Chemicals used in industry, science and photography, as well as in agriculture, horticulture and forestry; 
unprocessed artificial resins, unprocessed plastics; manures; fire extinguishing compositions; tempering and soldering 
preparations; chemical substances for preserving foodstuffs; tanning substances; adhesives used in industry.

Cl.5;Pharmaceuticals, medical and veterinary preparations; sanitary preparations for medical purposes; dietetic food 
and substances adapted for medical or veterinary use; food for babies; dietary supplements for humans and animals; 
plasters, materials for dressings; material for stopping teeth; dental wax; disinfectants; preparations for destroying 
vermin; fungicides, herbicides.
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Priority claimed from 13/09/2017; Application No. : 87607320 ;United States of America 

3866560    08/03/2018
[International Registration No. : 1407122]
ViaSat, Inc.

6155 El Camino Real Carlsbad, CA 92009 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Communication terminal equipment, namely, modems, receivers, radios, simulators and networks for satellite and 
terrestrial communication terminals.

Cl.38;Internet service provider (ISP); satellite communication services; wireless broadband and wireless narrowband 
communication services; telecommunication services, namely, providing multiple user wireless access to the Internet.
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Priority claimed from 11/09/2017; Application No. : 707483 ;Switzerland 

3867254    09/03/2018
[International Registration No. : 1406834]
Chanel SARL

Quai du Général-Guisan 24 CH-1204 Genève Switzerland

Proposed to be Used
IR DIVISION
Cl.16;Printed matter, stationery, instructional and teaching material (except apparatus); publications, books, 
magazines; promotional and advertising signs, brochures and leaflets.

Cl.35;Advertising; commercial business management; bringing together, for the benefit of others, of a variety of goods, 
excluding the transport thereof, enabling customers to conveniently view and purchase those goods; outdoor 
advertising; shop window dressing; organization of fashion shows for promotional purposes; demonstration of goods; 
dissemination of advertisements; distribution of samples; business management of performing artists; distribution of 
advertising material [leaflets, prospectuses, printed matter, samples], dissemination of advertising material [leaflets, 
prospectuses, printed matter, samples], providing on-line sales areas for sellers and buyers of goods and services, 
advertising film production, organization of trade fairs for commercial or advertising purposes; commercial information 
agencies, advertising agencies, design of advertising matter, business information via a website; modeling services for 
advertising or sales promotion purposes; marketing services; rental of advertising material; advertising, layout services 
for advertising purposes; organization of exhibitions for commercial or advertising purposes, rental of advertising panels; 
presentation of goods on all communication media, for retail sale; publication of advertising texts; advertising, 
advertising by mail order, television advertising, online advertising on a computer network; writing of advertising texts; 
document reproduction; rental of sales stands; advice and consultancy relating to company management; company 
organization and management; advice and consultancy relating to business organization, professional business 
consultancy, advisory services for business management, services provided by company efficiency experts.

Cl.41;Education; training; entertainment; sporting and cultural activities; entertainer services; organization of balls; 
ticket agency services [entertainment]; night club services; club services [entertainment or education], health club 
services [health and fitness training]; organization and conducting of concerts; organization of competitions [education 
or entertainment], arranging of beauty contests; organization and conducting of conferences; organization of fashion 
shows for entertainment purposes; disc jockey services, discotheque services; radio entertainment, television 
entertainment, videotaping; production of films, practical training [demonstration]; entertainment information, recreation 
information; modeling for artists, production of radio and television programs, videotape editing; providing museum 
facilities [presentation, exhibitions]; production of music; organization of exhibitions for cultural or educational purposes; 
organization and conducting of training workshops; photography services; party planning [entertainment]; 
cinematographic film projection; publication of texts other than advertising texts, publication of books, publication of 
electronic books and journals online, providing online electronic publications not downloadable; photographic reporting; 
presentation of live performances, theater performances, show production, organization of shows [impresario services]; 
motion picture studios, recording studio services; education services, namely, training and further training in the nature 
of courses, seminars, workshops; provision of on-line publications (not downloadable); publication of educational 
teaching articles and documents.
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Priority claimed from 04/09/2017; Application No. : 707109 ;Switzerland 

3867443    27/02/2018
[International Registration No. : 1406836]
Wintrado Technologie AG

Littauerboden 1 CH-6014 Luzern Switzerland

Proposed to be Used
IR DIVISION
Cl.9;Data processing apparatus and computers; computer hardware; secure terminals for electronic transactions; 
computer peripherals and accessories; multi-function keyboards for computers; graphics tablets; input devices for 
computers; apparatus for the input, extraction, transmission and storage of data; electronic game programs; computer 
games (software); interactive computer game programs; interactive multimedia computer programs; interactive 
entertainment software for use with computers; computer terminals; computer touch screens; interactive touch-screen 
terminals; chip cards; encoded electronic chip cards; integrated circuit cards [smart cards]; electronic identification 
cards; encoded electronic chip cards for identifying users of computers and mobile telephones; chip card readers; 
software; application software; application software for mobile telephones; computer software platforms; downloadable 
computer software applications; software and computer programs for trading securities electronically.

Cl.36;Banking and financing services; financial and monetary affairs; computerized financial services; financial and 
monetary transactions; financial investment services; trading in futures; trading of options; management of financial 
assets; financial consulting and advisory services; conducting of financial transactions; conducting of financial 
transactions on-line; financial services provided by electronic means; financial investment brokerage services; arranging 
financial transactions; on-line brokerage for trading and transactions relating to currency and other financial products; 
financial services relating to operations, consultancy, management and negotiation in the field of financial derivatives; 
provision of financial information; provision of information in the fields of finance and investment; provision of 
information and analysis via the Internet in the field of financial investments; financial information by means of websites; 
financial information; financial market analysis and preparation of reports relating thereto; financial research.

Cl.38;Provision of user access to platforms on the Internet; provision of access to platforms on the Internet as well as 
on the mobile Internet; telecommunication services provided via Internet platforms and portals; provision of access to 
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electronic information, communication and transaction platforms on the Internet; rental of access time to an e-commerce 
service (website) for electronic commercial operations.

Cl.41;Education and entertainment services; education, teaching and training; education and training in the field of 
electronic data processing; entertainment via electronic platforms; conducting of educational courses; dissemination of 
educational material; organization and conducting of conferences, conventions, shows regarding education, courses, 
lectures, seminars and workshops; organization, production and presentation of events for educational, cultural or 
entertainment purposes; provision of online information relating to education or entertainment; preparation and hosting 
of contests (education or entertainment); organization and provision of games and competitions via the Internet; 
conducting competitions on the Internet; providing on-line entertainment in the nature of game tournaments.

Cl.42;Computer programming and software design; design and development of computers and software; design of 
computer hardware and software; testing of computer hardware and software; research relating to the development of 
software; design and development of game software; provision of software (Software as a Service, SaaS); provision of 
software on computer networks (particularly the Internet), telecommunication networks and mobile data services 
(provision of hosted applications); design, updating and rental of software; rental of computer hardware and software; 
provision of technical information relating to computers, software and computer networks; rental of computers and 
software; installation and maintenance of software; provision of temporary on-line use of non-downloadable investment 
software; programming of software for Internet platforms; provision of Internet platforms (software); rental of software for 
financial management; provision of temporary use of non-downloadable software for analyzing financial data and 
generating reports; hosting of platforms on the Internet.
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3867552    31/01/2018
[International Registration No. : 1406755]
Obshchestvo s ogranichennoy otvetstvennostyu "Proizvodstvenno-torgovaya kompaniya "GZ Electroprivod"

ul. Admirala Makarova, 2/9, etazh 1, pom. I, komn. 4-16 RU-125212 Moscow Russian Federation

Proposed to be Used
IR DIVISION
Cl.7;Machines and machine tools; motors and engines (except for land vehicles); machine coupling and transmission 
components (except for land vehicles); agricultural implements other than hand-operated; incubators for eggs.

Cl.11;Apparatus for lighting, water supply and sanitary purposes.
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Priority claimed from 07/12/2017; Application No. : 017574732 ;European Union 

3867572    21/12/2017
[International Registration No. : 1407262]
MOUVEX (SAS unipersonnelle)

2, rue des Caillottes ZI Plaine des Isles F-89000 Auxerre France

Proposed to be Used
IR DIVISION
Cl.7;Pumps; peristaltic pumps; peristaltic hose pumps; hoses (non-metallic) for use in pumps; pulsation dampeners for 
pumps; drives for pumps; clamp connectors for pumps; housings for pumps; hangers for pumps; mobile hangers for 
pumps; parts and fittings for the aforementioned goods, as far as contained in this class.

Cl.9;Electronic controls for drives for pumps.

Cl.42;Technological consultancy services related to pumps; design, development and testing of pumps; software as a 
service (SaaS) related to the monitoring, control and management of pumps; software as a service (SaaS) services 
featuring software for the remote monitoring, control and management of peristaltic hose pumps; information and 
consultancy regarding the aforementioned services.
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Priority claimed from 16/11/2017; Application No. : 1887889 ;Australia 

3867607    21/12/2017
[International Registration No. : 1406366]
Bellamy's Organic Pty Ltd

115 Cimitiere St LAUNCESTON TAS 7250 Australia

Proposed to be Used
IR DIVISION
Cl.5;Infant formula; food for infants; powdered milk for babies; beverages for infants; dietary supplements for infants; 
dietetic foods adapted for infants; dietetic substances for infants; nutriments; nutriments for babies; milk calcium 
concentrate (nutritional supplement); nutritional meal replacement powders; nutritional meal replacements; nutritional 
supplements; cereals for babies; vitamins; preparations of minerals; medicated skin care preparations; medicated skin 
creams; medicated skin lotions; breast-nursing pads; babies' creams (medicated); babies' diapers; washes for teats (of 
babies bottles); sanitary products for babies; pregnancy supplements; pregnancy formula.

Cl.29;Fruit, preserved; cooked fruits; dried fruit products; mixtures of fruit and nuts; vegetables, preserved; cooked 
vegetables; dried vegetables; prepared meals, predominantly of meat or vegetables; snack foods made from pre-cooked 
vegetables; prepared snacks made from dried vegetables; fruit-based snack foods; prepared meals made from fruit (fruit 
predominating); yoghurt desserts (except frozen yoghurt); yoghurt; yoghurt based drinks; yoghurt beverages; yoghurt 
products; yoghurts containing pulped fruits; milk products; milk; dried milk powder; jellies; jams; food products made 
from cooked fruits; food products made from dried fruits; fruit based dairy products; fruit desserts; nut-based snack bars;
seed-based snack bars; cooked meals consisting principally of meat; cooked meals consisting principally of meat and 
vegetables; prepared meals consisting principally of fish; prepared meals consisting principally of chicken.

Cl.30;Snack bars containing a mixture of grains, nuts and dried fruit (confectionery); snack bars containing dried fruits 
(confectionery); snack bars containing grains (confectionery); snack foods made of wheat; snack foods prepared from 
cereals; snack foods prepared from grains; rice; instant rice; noodle-based prepared meals; prepared meals containing 
(principally) pasta; prepared meals containing (principally) rice; custard; pasta; macaroni; sauces for pasta; savoury 
sauces; sauces for rice; fruit coulis (sauces); breakfast cereals; rice pudding; porridge oats; frozen yogurt (confectionery 
ices); snack foods consisting principally of grain; muesli bars; cereal bars; rusks; prepared oats for culinary purposes.
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Priority claimed from 31/08/2017; Application No. : 87590366 ;United States of America 

3867698    28/02/2018
[International Registration No. : 1407220]
Insmed Incorporated

10 Finderne Ave., Building 10 Bridgewater NJ 08807-3365 United States of America

Proposed to be Used
IR DIVISION
Cl.5;Pharmaceutical preparations for the treatment of lung infections and pulmonary diseases.

Cl.10;Medical devices, namely, nebulizers.

Cl.44;Providing medical and health information via a global computer network.
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Priority claimed from 28/08/2017; Application No. : 87586104 ;United States of America 

3867710    28/02/2018
[International Registration No. : 1407223]
Alucia Productions, LLC

37 West 39th Street, 8th Floor New York NY 10018 United States of America

Proposed to be Used
IR DIVISION
Cl.35;Promoting public awareness of issues related to marine and oceanographic conservation, marine ecology, 
marine life, and underwater exploration.

Cl.36;Charitable fundraising; charitable foundation services, namely, providing grants for programs and services of 
others in the fields of marine and oceanographic research, conservation, and exploration.

Cl.41;Media production services, namely, video and film production; educational and entertainment services, namely, 
the creation, licensing and distribution of audiovisual and photographic educational and entertainment content related to 
the oceans and marine life; production of television programs; entertainment services, namely, a continuing show 
featuring ocean-related topics broadcast over television, satellite, and the internet.

Cl.42;Scientific research; research in the fields of oceanography, biology, marine biology, marine ecology, 
environmental protection, and underwater exploration; underwater exploration; planning of scientific expeditions for 
scientific research purposes in the fields of oceanography, biology, marine biology, marine ecology, environmental 
protection, and underwater exploration; technological planning and consulting services in the fields of marine and 
oceanographic research, namely, the provision of specialized marine vessels and related equipment and personnel in 
connection with the scientific study of the oceans and marine life.

Cl.45;Licensing of audiovisual and photographic content related to the oceans and marine life.
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Priority claimed from 20/09/2017; Application No. : 87615775 ;United States of America 

3867721    07/03/2018
[International Registration No. : 1407225]
NOSO INC.

16192 Coastal Highway Lewes DE 19958 United States of America

Proposed to be Used
IR DIVISION
Cl.3;Air fragrancing preparations; essential oils; essential oils for household use; fragrances; refills for electric room 
fragrance dispensers; scented oils; scented oils used to produce aromas when heated; essential oils for aromatherapy 
use; essential oils for use in aromatherapy; natural essential oils; room fragrances.

Cl.9;Dispensers that count or measure output for use with essential oils; dispensers that count or measure output for 
use with air freshening oils; dispensers that count or measure output for use with aromatherapy; computer software and 
hardware for mobile phones, tablets, and portable computing devices, namely, software for wirelessly controlling from a 
remote location an electric diffuser or atomizer and adapter hardware, sold as a unit; computer application software for 
mobile phones, tablets, and portable computing devices, namely, software for communicating with, controlling, and 
scheduling operation of connected devices; computer application software for mobile phones, tablets, and portable 
computing devices, namely, software for communicating with, controlling, and scheduling operation of indoor diffusers, 
atomizers, and air freshening devices; computer application software for mobile phones, tablets, and portable computing 
devices, namely, software for communicating with, controlling, and scheduling operation of essential oil diffusers; 
computer hardware for controlling the dispensing of essential oils; downloadable software in the nature of a mobile 
application for communicating with, controlling, and scheduling operation of aromatherapy devices; downloadable 
software in the nature of a mobile application for communicating with, controlling, and scheduling operation of indoor 
diffusers and air freshening devices; downloadable software in the nature of a mobile application for communicating with, 
controlling, and scheduling operation of connected devices.

Cl.11;Air diffusers for household use, namely, diffusers for air freshening of indoor environments; air diffusers for 
aiding in the air freshening of indoor environments; air diffusers for aromatherapy; air diffusers for essential oils; 
dispensing units for air fresheners; electric air deodorizers; electric and battery operated aromatherapy units; electric 
dispensers for air fresheners; electric dispensers for air fresheners and deodorizers to be plugged into wall outlets; 
electrical devices to be plugged into wall outlets having a heating element and which dispenses fragances; electrical 
devices to be plugged into wall outlets having a heating element and which dispenses essential oil-based aromatherapy; 
electrical devices to be plugged into wall outlets having a heating element and which dispenses essential oils.

Cl.21;Atomizers for household use; personal dispensers for essential oils for domestic use; personal dispensers for air 
freshening oils for domestic use; personal dispensers for oils with aromatherapeutic scents for domestic use; personal 
dispensers for dispensing scents and oils that aid in the air freshening of indoor environments for domestic use; personal
dispensers for fragrant oils for domestic use; power-operated atomizers for household use.
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Priority claimed from 28/04/2017; Application No. : 016652621 ;European Union 

3867737    12/10/2017
[International Registration No. : 1407238]
Lidl Stiftung & Co. KG

Stiftsbergstraße 1 74172 Neckarsulm Germany

Proposed to be Used
IR DIVISION
Cl.1;Antifreeze; anti-freezing additives for fuels; de-icers.

Cl.2;Anti-corrosive bands.

Cl.3;Cleaning, polishing and scouring preparations.

Cl.5;First-aid boxes and bags (filled).

Cl.6;Fuel cans, made of metal.

Cl.7;Oil filters for motors and engines; filters for cleaning cooling air, for engines; jacks (machines); air pumps; pumps 
[machines]; oil pumps; compressors; mufflers for motors and engines; sparking plugs for internal combustion engines.

Cl.8;Hand tools and implements [hand-operated]; lifting jacks, hand-operated; supporting frames for hand tools; nut 
wrenches.

Cl.9;Aerials for motor vehicles; tyre-pressure measurers; battery testers; battery preheaters; starter cables for motors; 
internal and external thermometers (not for medical purposes); adaptors, rechargers; instruments for measuring varnish 
layers; mobile phone holders for cars; tablet holders adapted for use in cars; CD storage wallets; measuring instruments; 
antifreeze testers; power banks; jump leads.

Cl.11;Automobiles lamps; air-purifying apparatus and installations; air purifiers for automobiles; ventilating fans for 
use in vehicles; ventilating fans; electrically heated seat covers.

Cl.12;Accessories and parts for vehicles of all kinds, in particular for cars, motorcycles, trikes and bicycles (included in 
this class); fitted motorcycle covers for protection against rain; protecting covers [shaped] for vehicles; baskets for 
bicycles, bicycle pumps; brake pads; brake segments for vehicles; brake discs for vehicles; brake disc lock for 
motorcycles; windshield wipers; windscreen wiper blades; vehicle seats; safety belts for vehicle seats; children's seats 
for use in vehicles; child booster cushions for vehicle seats; massage mats for car seats; seat covers for vehicles; vehicle 
tyres; snow chains; ski luggage racks; roof racks; camping cars; vehicle covers [shaped]; valve stem caps for vehicle 
tires; hub caps; sun shields for motor vehicles; cup holders for use in vehicles; boot organizers specially adapted for use 
in cars; storage containers for car boots; trailer nets.

Cl.16;Marker pens for vehicle tires.

Cl.17;Adhesive tapes, strips, bands and films; insulating bands; adhesive films for use on motor vehicles.

Cl.18;Trunks [luggage]; umbrellas, parasols.

Cl.20;Workshop furniture; temporary casters; tyre racks [furniture]; fuel cans of plastic; coat hangers.

Cl.21;Brushes, dishwashing brushes, car brushes; sponges; rags [cloth] for cleaning, feather dusters.

Cl.22;Tow ropes for automobiles; bindings, not of metal; nets.

Cl.24;Blankets.

Cl.25;Gloves [clothing].

Cl.27;Car mats, door mats, decorative mats.
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3867825    13/04/2018
[International Registration No. : 1406880]
Hydro International Limited

Shearwater House, Clevedon Hall Estate, Victoria Road, Clevedon BS21 7RD United Kingdom

Proposed to be Used
IR DIVISION
Cl.9;Remote data collection apparatus; apparatus for the transmission of data; computer software; computer software 
for remote monitoring and analysis of data; all of the aforementioned goods excluding irrigation computers, software for 
irrigation machines and software for irrigation installations.

Cl.41;Training services in the field of water management, namely hydrometry, flood management, water resources 
planning and water engineering; all of the aforementioned services excluding services in the garden and agriculture 
sector.

Cl.42;Consultancy services in the field of water management, namely hydrometry, water level monitoring, planning of 
the use of water resources and water engineering; all of the aforementioned services excluding services in the garden 
and agriculture sector.
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Priority claimed from 22/02/2017; Application No. : 016391948 ;European Union 

3867853    14/08/2017
[International Registration No. : 1406888]
CONGATEC AG

Auwiesenstraße 5 94469 Deggendorf Germany

Proposed to be Used
IR DIVISION
Cl.9;Information technology and audiovisual equipment; apparatus, instruments and cables for electricity; measuring, 
detecting and monitoring instruments; measuring, detecting and monitoring devices; mains monitoring apparatus 
(electric -); equipment for data communications and computer networking; peripherals adapted for use with computers; 
electricity indicators; monitors [computer hardware]; computers and computer hardware; data processing apparatus; 
minicomputers; microcomputer apparatus; computer modules; computer servers; motherboards; motherboards; 
computer components and components for computers; integrated circuits; integrated circuit modules; central processing 
units; central processing units for processing information, data, sound or images; central processing unit coolers; heat 
sinks; computer heat sinks; recorded content; software; recorded computer programs; computer programs 
[downloadable software]; firmware; computer operating system software; software drivers for electronic devices; bios 
software; interfaces for computers; monitors [computer programs]; housings for electrical apparatus.

Cl.38;Telecommunication services; computer communication and internet access; providing user access to computer 
programmes in data networks; access to content, websites and portals; providing access to databases in computer 
networks.

Cl.42;IT services, namely development, programming and implementation of software; creation, updating and adapting 
of computer programs; IT consultancy and information; consultancy in the field of computer hardware and software; IT 
security services in the nature of protection and recovery of computer data, maintenance of computer software; computer 
system analysis services and computer diagnostic services; research and development of computer hardware and 
computer systems and implementation of computer programs; computer project management; technological services in 
relation to computers; computer network services; monitoring of computer systems by remote access; development of 
information technology and audiovisual apparatus; development of computer hardware, mini-computers, micro-
computers, integrated circuits, modules for integrated circuits, coolers for central processing units and heat sinks; 
design services; engineering design; technical design of information technology and audiovisual apparatus, computer 
hardware, mini-computers, micro-computers, integrated circuits, modules for integrated circuits, coolers for central 
processing units and heat sinks, computer modules, computer servers, motherboards (computers), main boards 
(computers) and computer components and computer parts; engineering testing.
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3867874    16/02/2018
[International Registration No. : 1407022]
Open-Type Joint Stock Company "Confectionary Concern Babayevsky"

ul. Malaya Krasnoselskaya, d. 7 RU-107140 Moscow Russian Federation

Proposed to be Used
IR DIVISION
Cl.35;Import-export agency services; sales promotion for others; procurement services for others [purchasing goods 
and services for other businesses].

Cl.43;Snack-bar services; café services; cafeteria services; restaurant services; self-service restaurant services.
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3869115    09/02/2018
[International Registration No. : 1407209]
KAIROS CO., LTD.

3-16 Kandasurugadai 2-chome, Chiyoda-ku Tokyo 101-0062 Japan

Proposed to be Used
IR DIVISION
Cl.9;Laboratory apparatus and instruments; optical machines and apparatus; photographic apparatus and instruments; 
cinematographic machines and apparatus; measuring or testing machines and instruments.

Cl.10;Medical apparatus, including medical endoscopes.
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3869116    27/10/2017
[International Registration No. : 1407161]
OBI HOLDINGS PTE. LTD.

6 Temasek Boulevard 29-00, Suntec Tower Four Singapore 038986 Singapore

Proposed to be Used
IR DIVISION
Cl.9;Computer programs; application software; computer software for use in data management; electronic machines, 
apparatus and their parts; consumer video game programs; electronic circuits and CD-ROMs recorded with programs for 
hand-held games with liquid crystal displays; game programs for arcade video game machines; telecommunication 
machines and apparatus; downloadable image files; image prerecorded DVDs; prerecorded videotapes; image 
prerecorded CD-ROMs; electronic publications.

Cl.35;Marketing; advertising and publicity services; providing information and consultation relating to purchase of 
goods; arranging contracts relating to commercial sales; procurement of contracts for the purchase and sale of goods; 
providing information concerning commercial sales; procurement of contracts for the purchase and sale of goods relating
to e-commerce; business administration relating to e-commerce; business management analysis or business 
consultancy; marketing research or analysis; promoting the goods and services of others through the administration of 
sales and promotional incentive schemes involving trading stamps.

Cl.36;Buying and selling of securities; trading of securities index futures; trading of securities options; trading of 
overseas market securities futures; agencies for brokerage of securities, securities index futures, securities options, and 
overseas market securities futures; agencies for brokerage of entrusting agents with on- commission trading in domestic 
markets of securities, securities index futures and securities options; agencies for brokerage of entrusting agents with 
on- commission trading in overseas markets of securities and securities index futures; agencies for brokerage of forward 
agreement of securities, for forward agreement of securities index futures, for forward agreement of securities options, 
spot and forward transaction of securities index futures; brokerage for securities liquidation; securities underwriting; 
securities offering; brokerage services relating to securities subscription or offering; providing stock market information; 
agencies for trading of commodity futures; life insurance brokerage; life insurance services; agencies for non-life 
insurance; claims adjustment for non-life insurance; non-life insurance underwriting; insurance premium rate computing; 
acceptance of deposits [including substitute bond issuance] and acceptance of fixed interval installment deposits/loans 
[financing] and discount of bills; domestic exchange settlement; liability guarantee and acceptance of bills; securities 
lending; acquisition and transfer of monetary claims; safekeeping of valuables including securities and precious metals 
[safe deposit services]; currency exchange services; trusteeship of financial futures contracts; trusteeship of money, 
securities, monetary claims, personal property, land, rights on land fixtures, surface rights or lease on land; agencies for 
bond subscriptions; foreign exchange bureaux; letter-of-credit related services; brokerage of credit purchase; issue of 
tokens of value; organization of charitable collections.

Cl.38;Telecommunication, other than broadcasting; providing telecommunication services for e-commerce platforms 
on the Internet and other electronic media; signal transmission for electronic commerce via telecommunication systems 
and data communication systems.

Cl.42;Providing computer programs on data networks; software as a service [SaaS]; providing computer programs for 
data back-up; rental of computers; rental of memory space on a computer server; rental of computer software; online 
authentication of computer users to others in e-commerce; certification of e-commerce users via the internet; rental of 
access time to a computer database for e- commerce; providing search engines for the internet; computer software 
design, computer programming, or maintenance of computer software; technological advice relating to computers, 
automobiles and industrial machines.
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Priority claimed from 13/10/2017; Application No. : 4396328 ;France 

3869117    28/03/2018
[International Registration No. : 1406972]
L-ACOUSTICS

13 rue Levacher Cintrat, Parc de la Fontaine de Jouvence F-91462 MARCOUSSIS Cedex France

Proposed to be Used
IR DIVISION
Cl.9;Software for monitoring, checking and improving the sound quality of audio equipment such as loudspeaker 
cabinets, loudspeakers and amplifiers; firmware for monitoring, checking and improving the sound quality of audio 
equipment such as loudspeaker cabinets, loudspeakers and amplifiers; computer programs and firmware for monitoring, 
checking and improving the sound quality of audio equipment such as loudspeaker cabinets, loudspeakers and 
amplifiers; software embedded in central units for processing, monitoring and checking of audio equipment such as 
loudspeaker cabinets, loudspeakers and amplifiers.

Cl.42;Design of software and firmware for monitoring, checking and improving the sound quality of audio equipment 
such as loudspeaker cabinets, loudspeakers and amplifiers; development of software and firmware for monitoring, 
checking and improving the sound quality of audio equipment such as loudspeaker cabinets, loudspeakers and 
amplifiers; conducting of technical project studies in the field of design and development of software and firmware for 
monitoring, checking and improving the sound quality of audio equipment such as cabinets for loudspeakers, 
loudspeakers and amplifiers; development (design) of software and firmware for monitoring, checking and improving the 
sound quality of audio equipment such as cabinets for loudspeakers, loudspeakers and amplifiers; computer 
programming in the fields of monitoring, checking and improving the sound quality of audio equipment such as 
loudspeaker cabinets, loudspeakers and amplifiers; design of computer systems in the fields of monitoring, checking and 
improving the sound quality of audio equipment such as loudspeaker cabinets, loudspeakers and amplifiers.
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Priority claimed from 21/12/2017; Application No. : 1083615 ;New Zealand 

3869144    07/02/2018
[International Registration No. : 1407172]
NYRIAD LIMITED

3A Dick Street Cambridge 3434 New Zealand

Proposed to be Used
IR DIVISION
Cl.9;Data storage apparatus; data storage devices; apparatus for data storage; RAID controllers; redundant array of 
independent disks [RAID] controllers; apparatus for the input, output, transmission and storage of data; computer 
hardware; computer network-attached storage [NAS] hardware; computer peripherals; computer servers; computer 
systems; computers; disk drives; electronic components; external computer hard drives; external hard drives; hard 
drives for computers; miniature hard disk drive storage units; application software; boxes adapted for storing computer 
software disks; communication software; communications processing computer software; computer game software; 
computer games entertainment software; computer games programmes (software); computer games programs 
(software); computer games software; computer graphics software; computer hardware for use in computer-assisted 
software engineering; computer programmes (programs) and recorded software distributed online; computer programs 
(downloadable software); computer software; computer software adapted for use in the operation of computers; computer
software applications, downloadable; computer software designed to estimate costs; computer software designed to 
estimate resource requirements; computer software downloaded from the internet; computer software for accounting 
systems; computer software for analysing address files; computer software for analysing market information; computer 
software for authorising access to data bases; computer software for business purposes; computer software for 
communicating purposes between microcomputers; computer software for communication between computer processes; 
computer software for processing address files; computer software for processing market information; computer 
software for the analysis of defects; computer software for use in controlling machines; computer software (including 
software downloadable from the internet); computer software packages; computer software products; computer software 
(programs); computer software programs for database management; computer software programs for spreadsheet 
management; computer software (recorded); data carriers for computers having software recorded thereon; data 
communications software; data processing software; data processing software for graphic representations; data 
processing software for word processing; education software; engineering design software; game programmes 
(programs) and software for use with electronic games of all kinds; games software for use with computers; industrial 
computer software programs; industrial controls incorporating software; installations for the remote loading of computer 
software; installations for the remote unloading of computer software; integrated software packages; interactive 
computer software; interactive entertainment software for use with computers; interactive video software; magnetic 
platforms for software; magnetic storage materials incorporating software; network management computer software; 
operating computer software for main frame computers; packaged software; personal computer application software; 
personal computers incorporating computer software; pre-recorded software; process controlling software; recorded 
software and programmes for use with electronic games of all kinds; satellite imagery software; security devices for 
computer software; simulation software for use in digital computers; software drivers; table representation software; 
telecommunications hardware and software; video game software; video games programs (computer software).

Cl.42;Computer software consultancy; computer software design; computer software development; computer software 
engineering; computer software programming services; computer support services (computer hardware, software and 
peripherals advisory and information services); computer support services (programming and software installation, repair 
and maintenance services); design and development of computer hardware and software; design of computer software; 
development of computer software; development of computer software application solutions; development of software; 
diagnosis of faults in computer software; information technology (IT) services (computer hardware, software and 
peripherals design and technical consultancy); installation of computer software; installation of middleware (software); 
installation, repair and maintenance of middleware (software); maintenance of computer software; online provision of 
web-based software; software creation; software engineering; writing of computer software; advice relating to the design 
of computer hardware; consultancy in the design and development of computer hardware; consulting services in the field 
of design, selection, implementation and use of computer hardware and software systems; customized design of 
computer hardware and software; design of computer hardware; development of computer hardware; development of 
computer hardware and software; development of computers; leasing of computer hardware; research in the field of 
computer hardware.

Cl.45;Licensing of computer software (legal services); licensing of software.
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Priority claimed from 14/08/2017; Application No. : 710094 ;Switzerland 

3869177    11/12/2017
[International Registration No. : 1408033]
AlpVision S.A.

Rue du Clos 12 CH-1800 Vevey Switzerland

Proposed to be Used
IR DIVISION
Cl.9;Electronic and optical apparatus and instruments; apparatus and instruments for checking (supervision) and 
testing; computer hardware; apparatus and instruments for data processing; apparatus and instruments for reproducing, 
retrieving, recording, storing and transmitting images and/or data; detectors; detectors of coded, hidden or embedded 
markings; optical marking detectors; recognition mark detectors; computer peripheral devices; printers for use with 
computers; readers; scanners; lasers (not for medical use); software, especially software for printing recognition marks 
on physical media, software for integrating recognition marks into data, software for reading and processing recognition 
marks on physical media, software for reading and processing recognition marks on data, software for authenticating 
documents, merchandise and data; devices for printing recognition marks on physical media, for integrating recognition 
marks into data, for reading and processing recognition marks on physical media, for reading and processing recognition 
marks on data, for authenticating documents, merchandise and data; encryption devices for data and encryption 
equipment using optical and chemical encryption methods; software for tracking merchandise; apparatus and 
instruments for the management or sorting of banknotes, paper currency, checks and/or other identification documents; 
electronic readers, encoders and terminals for recording and processing banknotes, paper currency, checks, and/or other 
identification documents; optical data media; cards, chips, discs, tapes and/or magnetic and optical circuits or circuits 
that can contain data; optical, electronic or magnetic authentication cards; memory cards; payment and prepayment 
cards; cards or other encoded optical, electronic or magnetic media used for the purpose of security, identification, 
access, transaction or other applications; magnetic cards, discs and tapes and other pre-recorded or blank data media of 
all kinds; apparatus and instruments for identity authentication and/or verification; apparatus and instruments for access 
control; apparatus and instruments for verifying personal identity; apparatus and instruments for verifying the 
authenticity of documents, papers, merchandise, data and data media of all kinds; equipment for the identification of 
persons and merchandise; equipment for controlling the access of persons; electronic identification equipment; 
equipment for issuing and electronically controlling access documents, especially tickets for public transport or 
exhibitions; equipment for customizing documents of value and security documents, namely electronic equipment for 
applying marks of identification or authentication on documents of value and security documents; electronic apparatus 
for use in product security, protection, authentication and traceability technology.

Cl.42;Computer services, namely computer traceability, tracking, authentication or identification of products; computer 
system design; processing and providing information in the field of computing; advice in the field of information 
technology (software and hardware); creation, design and consulting relating to cards, discs, magnetic tapes, chips, 
microprocessors, circuits and other pre-recorded or blank data media; creation, design and technological advice relating 
to tickets, vouchers, documents, passports, stamps, coupons, postal money orders, money orders, identity cards, 
watermarks, securities, checks, travelers' checks, fiduciary stamps, documents for forgery-proof banknotes and/or 
documents; technology advice and design relating to forgery-proof paper, packaging, bottles, receptacles, containers, 
merchandise; consulting relating to computer security; consulting relating to anti-counterfeiting computer measures, 
advice relating to computer development intended for the tracking of merchandise; customization of cards by uploading 
specific parameters in electronic cards (computer programming services); installation, maintenance and updating of 
software; engineering services, namely design and development of software and hardware; creating, updating, 
maintenance and rental of computer software, particularly computer software for printing recognition marks on physical 
media, software for integrating recognition marks into data, software for reading and processing recognition marks on 
physical media, software for reading and processing recognition marks on data and software for authenticating 
documents and data and software for tracking merchandise; design, consulting, development, testing and updating of 
software in the field of encoders, readers, transaction terminals, banking apparatus, apparatus for handling banknotes 
and/or managing cash and/or readers/handlers of forgery-proof checks/documents; computer security consultancy, 
particularly with the use of special printing techniques, introducing elements of protection, security paper and protection 
against forgery; rental of software for information processing equipment; computer services with regard to the 
establishment of cryptographic means to ensure the protection and authentication of documents and merchandise; 
technical advice for the creation of forgery-proof documents and merchandise; services specializing in the security of 
documents and merchandise during their creation, production, distribution, namely creating keys and placing recognition 
marks, memorizing keys, digital data encoding and decoding, digitization of fingerprints for recognition; development of 
systems for access protection; services in the field of setting up and operating systems for access protection in 
connection to digital recognition marks; creation, design and technological advice relating to digital watermarks; product 
development, namely the development of electronic payment systems; scientific and technological services, particularly 
engineering services for planning and developing product identification systems, security systems and product tracking 
systems; quality control services.

Cl.45;Consultancy in the field of security; security services for the protection of goods and merchandise, particularly to 
protect and prove the authenticity of said goods and merchandise.
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Priority claimed from 19/09/2017; Application No. : 017224957 ;European Union 

3869179    16/03/2018
[International Registration No. : 1408039]
Salming Trademarks AB

Ekonomivägen 2 SE-436 33 Askim Sweden

Proposed to be Used
IR DIVISION
Cl.3;Soap; perfumes; shampoos; shower soap; shower gels; hair balm; deodorants and antiperspirants.

Cl.18;Luggage, bags, wallets and other carriers; bags for sports; bags.

Cl.25;Clothing; shoes; hats; sweatbands; underwear; swim wear for gentlemen and ladies.

Cl.28;Gymnastic and sporting articles; sporting articles and equipment; cases adapted for sporting articles; body 
protectors for sports use; knee guards [sports articles]; men's athletic supporters [sports articles]; wrist guards for 
athletic use; elbow guards [sports articles].

Cl.35;Retail services in relation to clothing; retail services in relation to footwear; retail services in relation to bags; 
retail services in relation to sporting equipment; retail services in relation to sporting articles; retail services relating to 
sporting goods; online retail services relating to clothing.
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3869184    08/05/2018
[International Registration No. : 1408037]
Roche Diagnostics GmbH

Sandhofer Strasse 116 68305 Mannheim Germany

Proposed to be Used
IR DIVISION
Cl.9;Scientific instruments and apparatus; laboratory devices for use in research, science and industry; laboratory 
instruments for research diagnostic purposes; computer hardware and software for medical and diagnostic purposes; 
computer software for the provision of automated diagnostic laboratory processes; computer software and hardware for 
use with laboratory instruments, namely, for use in providing remote automated control, data analysis, and data 
management.

Cl.10;Medical apparatus and instruments; analyzers for in-vitro diagnostic testing for medical purposes; laboratory 
apparatus for medical and diagnostic purposes.
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Priority claimed from 11/10/2017; Application No. : 87641472 ;United States of America 

3869186    05/03/2018
[International Registration No. : 1407971]
Aquifer, Inc.

21 Lafayette Street, Suite 230 Lebanon NH 03766 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Downloadable software to enable access to and use of an online software platform for content consumption, 
namely, reading, navigating, and scrolling, and for creation, collection, tracking and delivery of data in the field of medical 
and health care education.

Cl.42;Providing temporary use of an online non-downloadable software platform for content consumption, namely, 
reading, navigating, and scrolling, and for creation, collection, tracking and delivery of data in the field of medical and 
health care education.
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Priority claimed from 07/12/2017; Application No. : UK00003275786 ;United Kingdom 

3869192    29/03/2018
[International Registration No. : 1407977]
Dover Fueling Solutions UK Limited

Units 1 & 3 Baker Road, West Pitkerro Industrial Estate Dundee DD5 3RT United Kingdom

Proposed to be Used
IR DIVISION
Cl.9;Electronic payment terminals; secure terminals for electronic transactions; electronic point-of-sale terminals.

Cl.36;Financial transaction services for the fuel dispensing industry.
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Priority claimed from 09/10/2017; Application No. : 1878679 ;Australia 

3869198    03/04/2018
[International Registration No. : 1408070]
Y Bell Group Pty Ltd

L6, 781 Pacific Hwy CHATSWOOD NSW 2067 Australia

Proposed to be Used
IR DIVISION
Cl.28;Dumbbells; kettle weights; sporting equipment; fitness equipment; weight lifting equipment; hand held fitness 
weights; weight training apparatus (other than for medical use); and gymnasium equipment.

Cl.41;Health club services (health and fitness training); physical fitness instruction; rental of exercise equipment; rental 
of visual and audio recordings, namely for exercise training; association services being the provision of training and 
education in relation to exercise to members of the association; boot camp services (fitness training); conducting fitness 
classes; physical fitness training services; conducting exercise classes; provision of apparatus for exercise; provision of 
multimedia, namely for exercise purposes, other than for advertising purposes; multimedia production, other than for 
advertising purposes; publication of multimedia material online; rental of video recordings; video rental services; 
providing online videos, not downloadable; training for exercise classes; electronic publication of information on a wide 
range of topics, including online and over a global computer network, namely exercise publications; and instruction in 
physical fitness.
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Priority claimed from 12/02/2018; Application No. : 87794168 ;United States of America 

3869201    21/03/2018
[International Registration No. : 1407993]
Trident Cybersecurity Management, LLC

400 S. El Camino Real, Suite 300 San Mateo CA 94402 United States of America

Proposed to be Used
IR DIVISION
Cl.35;Business consultation; business management consultation; business planning consultation; business operations
consultation.

Cl.36;Venture capital, growth equity and private equity funding, management, consulting, and analysis services to start-
up, emerging and growth companies; facilitating liquidity events for start-up, emerging and growth companies.
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Priority claimed from 18/10/2017; Application No. : 87651006 ;United States of America 

3869207    20/03/2018
[International Registration No. : 1407995]
Bill & Melinda Gates Foundation

1432 Elliott Ave W. Seattle WA 98119-3124 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Computer software; computer software for the creation of electronic financial platforms; software for digital 
payments platforms.

Cl.36;Financial services; financial services, namely, providing electronic and digital payment processing via a global 
computer network.

Cl.42;Software as a service (SAAS) services, namely, hosting software for use by others for use in electronic financial 
transactions processing and digital payments platforms.
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Priority claimed from 19/09/2017; Application No. : 2017/06360 ;Sweden 

3869221    09/03/2018
[International Registration No. : 1407950]
Frankenius Equity AB

Box 984 SE-501 10 Borås Sweden

Proposed to be Used
IR DIVISION
Cl.18;Leather and imitations of leather; luggage, bags, wallets and other carriers; umbrellas.

Cl.25;Clothing; shoes; hats; belts [clothing].

Cl.35;Online retail services relating to clothing; retail services in relation to clothing; retail services in relation to 
footwear; retail services in relation to bags; retail services in relation to fashion accessories.

Cl.36;Charitable fund raising; fundraising and sponsorship; organization of collections.
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3869250    05/10/2017
[International Registration No. : 1408630]
TREKEA SAS

18 rue Pasquier F-75008 Paris France

Proposed to be Used
IR DIVISION
Cl.9;Computer software application for use on mobile operating devices and systems, which enables realtime location 
tracking and the ability to map location-related media, such as digital photos, videos, audio records or text related to 
business activities, which enables users to store, edit and share the data wirelessly between users within a business 
enterprise for workforce management, job sharing and team collaboration.

Cl.42;Providing temporary use of non-downloadable software, accessible via a website, featuring technology which 
enables users to edit and share data generated from a software application used on mobile operating devices and 
systems, which enables real-time location tracking and the ability to map location-related media, such as digital photos, 
videos, audio records or text related to business activities, which enables users to store, edit and share the data 
wirelessly between users within a business enterprise for workforce management, job sharing and team collaboration.
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Priority claimed from 28/07/2017; Application No. : 87546735 ;United States of America 

3869267    17/10/2017
[International Registration No. : 1408153]
HP Hewlett Packard Group LLC

11445 Compaq Center Drive West Houston TX 77070 United States of America

Proposed to be Used
IR DIVISION
Cl.41;Educational services, namely, arranging and conducting educational conferences in the field of information 
technology; arranging and conducting business conferences.

Cl.42;Providing information in the field of information technology.
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Priority claimed from 27/02/2018; Application No. : 2018-023556 ;Japan 

3869272    12/03/2018
[International Registration No. : 1408176]
GEMSEK Inc.

8:1. Akashi-cho, Chuo-ku Tokyo 104-0044 Japan

Proposed to be Used
IR DIVISION
Cl.35;Business management in relation to pharmaceuticals; business management in relation to drug development; 
advertising and publicity services; marketing services; marketing services for pharmaceutical companies, researchers, 
medical service providers; promoting the goods and services of others; business management consultancy; commercial 
information agency services; provision of an on-line marketplace for buyers and sellers of goods and services; 
commercial administration of the licensing of the goods and services of others; compilation of information into computer 
databases; compilation of drug development information into computer databases.

Cl.42;Research and development services relating to medicines; testing, inspection and research services in the fields 
of pharmaceuticals; pharmaceutical drug development services; providing information in the field of drug development; 
conducting clinical trials for others [scientific research]; providing medical and research information in the field of 
pharmaceuticals and clinical trials; consultancy relating to testing, inspection and research services in the field of 
pharmaceuticals; hosting Internet sites for others; provision of Internet search engines; hosting computer databases; 
procuring of contracts for the pharmaceutical research, drug developments through the internet website.
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Priority claimed from 25/09/2017; Application No. : 2017739422 ;Russian Federation 

3869288    19/02/2018
[International Registration No. : 1407951]
SANNY VIEV LIMITED

27, Polyviou CY-1016 Nicosia Cyprus

Proposed to be Used
IR DIVISION
Cl.38;Telecommunications; news agency services; wireless broadcasting; television broadcasting; cable television 
broadcasting; electronic bulletin board services [telecommunications services]; information about telecommunication; 
providing user access to global computer networks; providing access to databases; providing internet chatrooms; 
providing telecommunications connections to a global computer network; providing telecommunication channels for 
teleshopping services; video-on-demand transmission; transmission of greeting cards online; message sending; 
computer aided transmission of messages and images; transmission of telegrams; transmission of digital files; providing 
online forums; videoconferencing services; rental of message sending apparatus; rental of access time to global 
computer networks; rental of modems; rental of telecommunication equipment; rental of telephones; rental of facsimile 
apparatus; radio broadcasting; radio communications; transmission of electronic mail; communications by fiber optic 
networks; communications by cellular phones; communications by computer terminals; satellite transmission; 
communications by telegrams; communications by telephone; facsimile transmission; paging services [radio, telephone 
or other means of electronic communication]; teleconferencing services; telex services; voice mail services; 
telecommunications routing and junction services; streaming of data; telegraph services; telephone services.

Cl.41;Providing of training; entertainment services; sporting and cultural activities; modelling for artists; academies 
[education]; rental of indoor aquaria; rental of artwork; rental of sports grounds; rental of tennis courts; lending library 
services; booking of seats for shows; videotaping; physical education; production of music; discotheque services; 
animal training; dubbing; gambling services; publication of books; education information; recreation information; 
entertainment information; movie studio services; health club services [health and fitness training]; nightclub services 
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[entertainment]; layout services, other than for advertising purposes; microfilming; videotape editing; production of radio 
and television programmes; screenplay writing; game services provided on-line from a computer network; providing on-
line electronic publications, not downloadable; religious education; aikido instruction; gymnastic instruction; 
correspondence courses; practical training [demonstration]; training services provided via simulators; organization of 
balls; organization of exhibitions for cultural or educational purposes; providing recreation facilities; arranging and 
conducting of colloquiums; arranging and conducting of congresses; arranging and conducting of conferences; 
arranging and conducting of concerts; arranging and conducting of workshops [training]; arranging and conducting of in-
person educational forums; arranging and conducting of seminars; arranging and conducting of symposiums; arranging 
of beauty contests; organization of competitions [education or entertainment]; organization of lotteries; organization of 
fashion shows for entertainment purposes; organization of shows [impresario services]; organization of sports 
competitions; vocational guidance [education or training advice]; amusement park services; sign language interpretation; 
television entertainment; mobile library services; vocational retraining; providing on-line videos, not downloadable; 
providing on-line music, not downloadable; providing television programs, not downloadable, via video-on-demand 
transmission services; providing films, not downloadable, via video-on-demand transmission services; providing golf 
facilities; providing sports facilities; providing amusement arcade services; cinema presentations; presentation of circus 
performances; presentation of variety shows; presentation of live performances; theatre productions; conducting fitness 
classes; educational examination; film production, other than advertising films; rental of audio equipment; rental of video 
cameras; rental of video cassette recorders; rental of videotapes; rental of show scenery; rental of sound recordings; toy 
rental; rental of cinematographic apparatus; rental of motion pictures; games equipment rental; rental of stadium 
facilities; rental of lighting apparatus for theatrical sets or television studios; rental of skin diving equipment; rental of 
sports equipment, except vehicles; rental of stage scenery; electronic desktop publishing; on-line publication of 
electronic books and journals; publication of texts, other than publicity texts; radio entertainment; entertainer services; 
writing of texts; sado instruction [tea ceremony instruction]; zoological garden services; news reporters services; party 
planning [entertainment]; music composition services; subtitling; tutoring; holiday camp services [entertainment]; 
conducting guided tours; disc jockey services; personal trainer services [fitness training]; providing casino facilities 
[gambling]; calligraphy services; karaoke services; club services [entertainment or education]; songwriting; providing 
museum facilities [presentation, exhibitions]; teaching; educational services provided by schools; orchestra services; 
translation; scriptwriting, other than for advertising purposes; ticket agency services [entertainment]; coaching [training]; 
sport camp services; recording studio services; language interpreter services; nursery schools; photography; 
photographic reporting; timing of sports events; boarding school education; production of shows.
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3869299    20/02/2018
[International Registration No. : 1408260]
Nuevolution A/S

Rønnegade 8, 5 DK-2100 Copenhagen Ø Denmark

Proposed to be Used
IR DIVISION
Cl.1;DNA preparations for scientific purposes.

Cl.5;Pharmaceutical and veterinary preparations; biological and non-biological preparations for medical and veterinary 
purposes; enzymes and enzyme preparations for medical and veterinary purposes, DNA preparations for medical, 
diagnostic and veterinary purposes; pharmaceutical and veterinary preparations for treatment of cancer and inflammatory 
diseases, pharmaceutical preparations for use in oncology.

Cl.42;Scientific and industrial research, gene research, enzyme research; research and development related to medical 
and veterinary drugs and preparations, research and development related to biotechnology, research and development 
related to healthcare, development, processing and utilisation of enzymes; molecular research; development of 
processes and methods for medical and veterinary purposes; development of preparations for medical and veterinary 
purposes; research related to identification of drug candidates; research, including development and research in respect 
of in vitro methods for the manufacture of biological and non-biological molecules, including peptides and derivatives 
thereof.

Cl.44;Medical screening related to identification of drug candidates.
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Priority claimed from 04/04/2017; Application No. : 30 2017 008 469 ;Germany 

3869433    27/09/2017
[International Registration No. : 1407773]
DeFraWater GmbH

Werkstrasse 13 21218 Seevetal Germany

Proposed to be Used
IR DIVISION
Cl.1;Chemical cleaning preparations for use in industrial processes.

Cl.7;Filters (parts of engines or machines).

Cl.11;Water treatment, desalination, water purification units for domestic and commercial use; units consisting of water 
filtration units for water contaminants using filtration and membrane technology for domestic and commercial use; 
membranes and membrane modules as parts of water treatment apparatus as well as filters for water treatment apparatus 
for the filtration of substances from waste water and treatment of water for domestic, commercial and military use; water 
treatment equipment; reverse osmosis filtration units (equipment for water treatment); nano filtration units for the 
treatment, purification and desalination of water; ultrafiltration units and micro filtration units having a membrane 
concentrator, for use in purification and disinfection of water; separation and filtration installations for chemical or 
thermal treatment or purification of liquid and gaseous media.

Cl.36;Lease of water treatment and desalination units.

Cl.37;Consultation in the field of installing water treatment, desalination, and purification equipment; installation, 
repair, service and maintenance of water treatment, desalination and purification equipment; construction project 
management in the field of construction of water treatment, desalination, and purification equipment.

Cl.40;Removal and disposal of contaminated waters, waste waters, leachate water or liquid and other contaminated 
gaseous or liquid materials by means of separation and filtration installations or separation and filtration devices; 
finishing and treatment of liquid and gaseous materials by means of separation and filtration installations and by means 
of installations with separation or filtration elements; water treatment, desalination, and water purification; treatment of 
waste water; rental of water treatment and desalination units.

Cl.42;Design, engineering, research, development, carrying out technical inspections for operational and performance 
testing in the field of water treatment, desalination and purification equipment and technology; consultation services and 
technical project management in the field of designing, developing and researching water treatment, desalination and 
purification equipment; provision of information relating to technological research, technical project planning services, 
technical project management as a technological service and creating technical solutions for planned projects and 
installations.
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Priority claimed from 01/09/2017; Application No. : 87593337 ;United States of America 

3869443    07/02/2018
[International Registration No. : 1407780]
GOOGLE LLC

1600 AMPHITHEATRE PARKWAY MOUNTAIN VIEW CA 94043 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Computer software for accessing and searching online databases and websites using image capture; character 
recognition software; image recognition software; software for searching a user's mobile phone, computer, tablet, or 
other electronic communication device, namely, wearable computer peripherals, for data, graphics, files and images.

Cl.42;Computer services, namely, providing a search engine for obtaining data, graphics, files and images using non-
downloadable image recognition software; provision of Internet search engines; providing online non-downloadable 
character recognition software; providing online non-downloadable image recognition software; providing online non-
downloadable software for extracting and retrieving information and data for others by means of global computer 
networks; providing online non-downloadable software for searching a user's mobile phone, computer, tablet, or other 
electronic communication device, namely, wearable computer peripherals, for data, graphics, files and images.
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Priority claimed from 22/06/2017; Application No. : 4370858 ;France 

3869448    14/12/2017
[International Registration No. : 1407690]
BALENCIAGA

40 rue de Sèvres F-75007 Paris France

Proposed to be Used
IR DIVISION
Cl.3;Perfumery products; perfumes, eau de parfum, toilet water, eau de Cologne, mascara, blush, make-up powder; 
cosmetic pencils, eye shadows, make-up foundation, face masks and beauty masks, lipsticks, nail polishes and nail 
polish removers; make-up removing lotions, creams and preparations; toiletries, shampoos, bath salts, bath and shower 
gels, bubble baths, toilet soaps, essential oils; cosmetics, shaving creams and foams, after-shave lotions and balms, 
moisturizing lotions and creams, body milk, body deodorants for personal use.

Cl.9;Spectacle frames, spectacles, sunglasses, tinted or anti-glare spectacles, protective goggles, pince-nez, opera 
glasses, magnifying glasses, spectacle cases and containers for contact lenses; optical apparatus and instruments, 
correcting lenses (optics), spectacle lenses, contact lenses, tinted or filtering glasses, protective goggles, magnifying 
glasses, optical lenses, contact lenses; apparatus for the recording, transmission, reproduction of data, sound or images; 
telephones, mobile telephones, smartphones, videophones, tablets, PDAs (personal digital assistants) and MP3 players; 
accessories for telephones, portable telephones, smartphones, videophones, tablets, PDAs (personal digital assistants) 
and MP3 players, namely, hands-free kits for telephones, batteries, covers, cases, casings, facings, chargers, straps for 
portable telephone, wrist straps or neck straps; electronic devices for the wireless transmission of data and/or voice 
signals; accessories for electronic devices for wireless transmission of data and/or voice signals, namely, batteries, car 
kits, chargers and charging stands, head sets, headphones, adapters, adapter cases, docking stations, computer cables, 
cases and covers for portable computers, sleeves, covers for batteries; magnetic recording media, sound recording 
discs, compact discs, DVDs and other digital recording media; data processing equipment, computers; calculating 
machines; photographic and cinematographic apparatus and instruments; cases especially made for photographic and 
cinematographic apparatus and instruments; portable communication devices in the form of wristwatches; smartwatches;
smartphones in the form of watches.

Cl.14;Precious metals and their alloys; works of art (made of precious metal); jewelry articles (including fashion 
jewelry) of precious metals, alloy and coated therewith, namely, rings, finger rings, earrings, cuff links, bracelets, 
brooches, pendants, trinkets, chains and watch chains, necklaces, medals, medallions; semi-precious and precious 
stones; timepieces and chronometric instruments, watches, watch straps and watch cases; key rings of precious metals, 
alloys thereof or or plated therewith; boxes and cases for timepieces; jewelry cases and boxes.

Cl.18;Leather and imitation leather, animal skins and imitation animal skins; handbags, shoulder bags, shopping bags, 
luggage, wallets, change purses, purses, card holders (wallets), briefcases, briefcases for documents, attache cases, 

7676



school bags, satchels, beach bags, sports bags, belt bags, travel sets and bags, trunks, suitcases, traveling bags, 
backpacks, shopping bags, pouches (leather goods), clutch bags (evening handbags), hand pockets, namely, bags 
(leather goods), boxes intended for toiletry articles, toiletry bags (empty), garment bags for travel, travel sets, namely, 
luggage sets coordinated for travel, key cases (leather goods); umbrellas, parasols, walking sticks; harness for animals, 
whips, saddlery.

Cl.25;Clothing; footwear; headgear; shirts; belts (clothing); furs (clothing); gloves (clothing); scarves; neckties; 
hosiery; socks; bedroom slippers; pajamas; footwear for sports; underwear; bathing suits; tracksuits; sports clothing; 
rainwear; clothing for children; disguises; footwear for children; headgear for children; layettes [clothing].

Cl.35;Advertising; shop window dressing; presentation of products on all communication media for the retail sale 
thereof; organization of events for commercial and advertising purposes; retail services relating to the following goods: 
perfumes, cosmetics, perfumery products, toilet water, spectacle frames, spectacles, sunglasses, precious metals and 
their alloys, jewelry, precious stones, timepieces and chronometric instruments, printed materials, photographs, 
stationery, artists' material, plastic materials for packaging, paper and cardboard for packaging, writing instruments, 
leather and imitations of leather, animal skins, bags, luggage, small leather goods, trunks and traveling bags, umbrellas 
and parasols, walking sticks, textiles, bed linen, table linen, household linen, bathroom linen, clothing, scarves, gloves, 
underwear, footwear, headgear, gymnastic and sports articles and equipment, bicycles, games, toys.
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3869477    15/03/2018
[International Registration No. : 1408317]
LENDOLOGY LLC

16699 COLLINS AVENUE UNIT 4107 SUNNY ISLES BEACH FL 33160 United States of America

Proposed to be Used
IR DIVISION
Cl.35;Business services, namely, matching potential funding companies, banks and financial institutions with 
entrepreneurs, business owners needing funding; matching borrowers with potential lenders in the field of business and 
commercial financing.

Cl.42;Providing a secure electronic online system and website featuring technology which enables users to input 
business data to be analyzed and match business users with potential business or commercial financers.
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Priority claimed from 14/07/2017; Application No. : 30 2017 107 017 ;Germany 

3869478    09/01/2018
[International Registration No. : 1408328]
Heinrich Schulte GmbH & Co. KG.

Grünlandweg 11 58640 Iserlohn Germany

Proposed to be Used
IR DIVISION
Cl.9;Thermostats, parts and accessories for all the aforementioned goods, included in this class.

Cl.11;Sanitary installations, water supply and sanitation equipment; wash-hand basins [parts of sanitary installations]; 
hand showers; overhead showers; wall-mounted spouts for bidets; taps for hand basins; shower pans; waste pipes for 
sanitary installations; pipes [parts of sanitary installations]; sanitary apparatus and installations; mixer taps for water 
pipes; basin mixers [taps]; mixer taps [faucets]; shower mixing valves; mixer taps for the manual regulating of water 
temperature; taps [faucets]; terminal water supply fittings; basin faucets; sink faucets; bath faucets; bidet faucets; 
shower faucets; sanitary water conduit fittings; fittings for sanitary purposes; fittings for the draining of water in sanitary 
installations; vanity units being wash hand basins adapted for water supply installations; taps for washstands; vanity 
units incorporating basins [connected to the water supply]; shower heads; shower fittings; kitchen sink sprayers; shower 
hoses for hand showers; sanitary drain armatures for basins; valves [plumbing fittings]; sanitary apparatus and 
installations; manually-operated plumbing valves; bibcocks [plumbing fittings]; wall taps [plumbing fittings]; waste 
fittings for sanitary ware; sanitary and bathroom installations and plumbing fittings; faucet handles; thermostatic valves; 
parts and accessories for all the aforementioned goods, included in this class.

Cl.21;Mugs; soap dispensers; water closet brushes; toilet paper holders; toilet paper racks; toilet roll stands; 
dispensers for the storage of toilet paper [other than fixed]; soap dispensers; toothbrush holders; bathroom glass 
holders; holders for water closet brushes; soap holders and soap dishes; towel rings; towel racks; towel rails; towel 
rings, not of precious metal; rails for towels, not of precious metal; rings for towels, not of precious metal; toilet brush 
sets; water closet brush stands; water closet brush holders; toilet brushes; boxes for dispensing paper towels; metal 
boxes for dispensing paper towels; shower squeegee; parts and accessories for all the aforementioned goods, included 
in this class.
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3869496    31/01/2018
[International Registration No. : 1408687]
Nissan Steel Industry Co., Ltd.

44-1, Zezu Kadota, Kamo-cho, Kizugawa-shi Kyoto 619-1101 Japan

Proposed to be Used
IR DIVISION
Cl.16;Bags of plastics for packaging; food wrapping plastic film for professional use; food wrapping plastic film for 
household purposes; garbage bags of plastics.

Cl.35;Retail services or wholesale services for bags of plastics for packaging; retail services or wholesale services for 
food wrapping plastic film for professional use; retail services or wholesale services for food wrapping plastic film for 
household purposes; retail services or wholesale services for garbage bags of plastics.
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Priority claimed from 19/09/2017; Application No. : 30 2017 023 639 ;Germany 

3869508    11/10/2017
[International Registration No. : 1408723]
SEG Automotive Germany GmbH

Lotterbergstraße 30 70449 Stuttgart Germany

Proposed to be Used
IR DIVISION
Cl.7;Engines; alternators for vehicles; generators for vehicles; three-phase generators for generating electrical energy 
in combustion and hybrid engines; three-phase generators for generating electrical energy in vehicles; three-phase 
generators for the conversion of mechanical energy into electrical energy in combustion and hybrid machines; three-
phase generators for the conversion of mechanical energy into electrical energy in vehicles; shut-off components for 
machines; systems for automatically switching off and starting of engines (start/stop systems); generator sets for motors;
drives for electric generators; electric drives for machines; starters for machines and power generators; starters for 
vehicles.

Cl.9;Apparatus and instruments for conducting, switching, transforming, storing, regulating and controlling electricity; 
apparatus and equipment for conducting, transforming, accumulating, regulating, controlling and conversion of energy 
for use in vehicles.

Cl.12;Engines for vehicles; drive units for vehicles; electric motors for vehicles; gasoline and diesel engines for 
vehicles; electric drives for vehicles; shut-off components for vehicles; electrical motors for land vehicles.

Cl.35;Wholesale, retail, mail order retail and online mail order retail services relating to engines, alternators for 
vehicles, generators, three-phase generators, shut-off components for machines, systems for automatically switching-off 
and starting of engines (start/stop systems), generator sets for motors, drives for electric generators, electric drives for 
machines, starters for machines and power generators, apparatus and instruments for conducting, switching, 
transforming, storing, regulating and controlling electricity, apparatus and equipment for recuperation and conversion of 
energy, engines for vehicles, drive units for vehicles, starters for vehicles, electric motors for vehicles, gasoline and 
diesel engines for vehicles, electric drives for vehicles, shut-off components for vehicles, systems for automatically 
switching off and starting of vehicle engines (start/stop systems), electrical motors for land vehicles and apparatus and 
equipment for conducting, transforming, accumulating, regulating, controlling and conversion of energy for use in 
vehicles.

Cl.37;Installation, maintenance, servicing and repair of engines, alternators for vehicles, generators, three-phase 
generators, shut-off components for machines, systems for automatically switching-off and starting of engines (start/stop 
systems), generator sets for motors, drives for electric generators, electric drives for machines, starters for machines and 
power generators, apparatus and instruments for conducting, switching, transforming, storing, regulating and controlling 
electricity, apparatus and equipment for recuperation and conversion of energy, engines for vehicles, drive units for 
vehicles, starters for vehicles, electric motors for vehicles, gasoline and diesel engines for vehicles, electric drives for 
vehicles, shut-off components for vehicles, systems for automatically switching off and starting of vehicle engines 
(start/stop systems), electrical motors for land vehicles and apparatus and equipment for conducting, transforming, 
accumulating, regulating, controlling and conversion of energy for use in vehicles; consultancy and provision of 
information on the above-mentioned installation, maintenance, servicing and repair services.

Cl.42;Scientific and technological services and research and design relating thereto, relating to engines, alternators for 
vehicles, generators, three-phase generators, shut-off components for machines, systems for automatically switching-off 
and starting of engines (start/stop systems), generator sets for motors, drives for electric generators, electric drives for 
machines, starters for machines and power generators, apparatus and instruments for conducting, switching, 
transforming, storing, regulating and controlling electricity, apparatus and equipment for recuperation and conversion of 
energy, engines for vehicles, drive units for vehicles, starters for vehicles, electric motors for vehicles, gasoline and 
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diesel engines for vehicles, electric drives for vehicles, shut-off components for vehicles, systems for automatically 
switching off and starting of vehicle engines (start/stop systems), electrical motors for land vehicles and apparatus and 
equipment for conducting, transforming, accumulating, regulating, controlling and conversion of energy for use in 
vehicles; industrial analysis and research services; technological consultancy; conducting technical tests; conducting 
industrial tests; conducting technical feasibility studies.
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3869522    06/02/2018
[International Registration No. : 1408192]
Rheinzink GmbH & Co. KG

Bahnhofstr. 90 45711 Datteln Germany

Proposed to be Used
IR DIVISION
Cl.6;Metals; common metals and their alloys; titanium; titanium alloy; zinc; titanium alloy; lead-tin alloys; metal building 
materials; transportable buildings of metal; materials of metal for railway tracks; non-electric cables and wires of common 
metal; semi-finished goods and goods of metal and their alloys, in particular of zinc, titanium zinc, zinc alloys, titanium 
zinc alloys, namely pipes, gutters, roof coverings, roofing mounts, roofing sheets, wall claddings, roofing sheets, window 
sills, facade claddings; metal hooks; frameworks of metal; tin cans; wrought common metals; raw base metals; slabs of 
common metal; fasteners of common metal; alloys of metal; zinc and its alloys; common metals and their alloys including 
stainless steel; alloys of metal containing calcium and aluminium; metal hardware; metal hardware; roofing sheets of 
metal; roof angle irons; metallic gutters; roofing plate of metal; metal roofing hips; metal roofing; roofing tiles of metal; 
roof coverings of metal; roof gutters of metal; roof ridges of metal; metal beams; roofing panels of metal; soffits (metal -); 
tiles of metal; roof windows of metal; metal roof trusses; metal roof trusses; roof components of metal; tiles of metal; 
roofs of metal for structures; roof flashings of lead; metal roofing hips; metal roofing; gutter supports of metal; metal roof 
vents; metal roof vents; roof windows of metal; dome shaped skylight windows (metal -); cladding panels of metal for 
roofing; metal roof flashing; roof flashings of aluminium; roofs of metal for structures; dormer vents (metal -); gutter 
connection pieces of metal; skylights [windows] of metal for use in buildings; hooks for slate [metal hardware]; skylight 
frames (metal -) for use in buildings; roofing of metal, incorporating photovoltaic cells; building structures of metal; 
transportable structures of metal; drains made of metal; metal alloys for further manufacturing; sheets and plates of 
metal; goods of common metal, namely cover parts, fastening parts, cover frames, plates, boards, corner pieces, bands, 
bars and strips, profiled and non-profiled, including surface-treated.

Cl.37;Bricklaying; plumbing; painting, interior and exterior; building and assembly services, namely erecting roof 
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constructions, roof coverings and facade claddings, including ventilation and drainage systems therefor, in particular 
using metal sheets; roofing installation; restoration of roofs; roofing installation; restoration of roofs; roofing services; 
restoration of roofs; restoration of roofs; insulation of roofing; restoration of roofs; restoration of roofs; restoration of 
roofs; dismantling of roofs; roofing installation; loft cleaning; installation of roof timbering; installation of felt roofs; 
maintaining and repair of roof guttering; clearing and cleaning gutters; application of waterproof coatings for roofs; 
installation of insulating materials in buildings, roofs and structures; insulating of internal and external walls, ceilings and 
roofs; building construction supervision; construction management services; supervision of building renovation; 
supervision of building demolition; building construction supervision services for real estate projects; building 
construction supervision services for building projects; on site project management relating to the construction of 
buildings; construction project management services; building inspection [in the course of building construction]; 
building services relating to building for industry purposes; building services relating to building for habitation; 
installation of glazed building structures; installation of rainwater drainage systems; installing siding; erection of pre-
fabricated buildings; installation of doors and windows; building, construction and demolition.

Cl.40;Processing of metal sheets and other semi-finished goods of metal being prefabricated articles for roof 
coverings, facade claddings, ventilating channels and special constructions in the field of structural engineering; metal 
treating; processing of metal surfaces using precision grinding techniques; metal fabrication and finishing services; 
processing of metal surfaces by abrasive polishing; processing of metal surfaces by precision grinding and abrasive 
polishing.

Cl.42;Planning of roof designs, roof constructions, roof coverings and facade designs, including ventilation and 
drainage systems therefor; development of laying techniques and special constructions in the field of structural 
engineering; design services relating to roof covering components; monitoring of building structures; testing of 
computers; computer graphics services; computer design services; computer system design; development of computer 
systems; computer software research; computer design services; maintenance of computer programs; computer system 
analysis; computer research services; computer system monitoring services; provision of research services; 
technological engineering analysis; scientific analysis; technological analysis services; materials testing and analysing; 
chemical analysis; metallurgical analysis; computer aided industrial analysis services; scientific research and analysis.
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Priority claimed from 31/01/2018; Application No. : 38205 ;Andorra 

3869524    09/03/2018
[International Registration No. : 1408499]
Philip Morris Products S.A.

Quai Jeanrenaud 3 CH-2000 Neuchâtel Switzerland

Proposed to be Used
IR DIVISION
Cl.9;Computer programs, recorded.

Cl.42;Software development in the framework of software publishing.
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3869528    12/03/2018
[International Registration No. : 1408258]
Oovvuu Pty Ltd

30 Marjorie St ROSEVILLE NSW 2069 Australia

Proposed to be Used
IR DIVISION
Cl.9;Photographic, cinematographic and optical apparatus and instruments; apparatus for recording, transmission or 
reproduction of sound or images; computer software; electronic publications (downloadable) provided online from 
databases or the internet; downloadable software for streaming audio and video content on mobile phones, tablets, 
personal computers, and televisions; application program interface (api) that enables developers to integrate video 
content and functionality into websites, software applications, and devices; computer software for streaming, 
broadcasting, transmitting, distributing, reproducing, organizing and sharing video; computer software for use in 
authoring, downloading, transmitting, receiving, editing, extracting, encoding, decoding, playing, viewing, storing and 
organizing video files; computer software to enable users to view or listen to video content; computer software for 
purchasing, accessing and viewing movies, tv shows and videos; downloadable movies, tv shows, and videos.

Cl.35;Advertising and promotional services; business marketing services; business marketing consultation, namely, 
providing marketing research, and analysis in the field of online marketing; data collection services; arranging 
subscription to music, video, and audiovisual content transmitting, streaming, and downloading services (for others); 
conducting trade shows for industry professionals in the fields of online video production and distribution, user 
generated content, and online advertising strategy.

Cl.38;Telecommunications; broadcasting services; providing access to online information; communication services; 
telecommunications, including television and cable television broadcasting; streaming of audio and video materials on 
the internet; digital and electronic transmission of voice, data, sound, images, audio, video content and message; 
broadcasting, webcasting, streaming, and transmission of audio, video, subscription television, and video-on-demand 
content via the internet and electronic communications networks; television broadcasting to mobile devices, namely, 
mobile phones, tablets, and personal computers; electronic or digital transmission of computer software applications via 
communications networks; video-on-demand transmission; internet protocol television (iptv) transmission services; 
streaming of video material on the internet; streaming of movies and tv shows; video broadcasting services; 
subscription-based video broadcasting via a global computer network; providing access to and leasing access time to 
computer databases or on-line information.

Cl.41;Entertainment services; publishing services; provision of interactive information relating to entertainment, 
fashion, sporting and cultural activities, education, sport, politics and current events; arranging, organizing, conducting, 
and hosting social entertainment events; providing non-downloadable videos, films, movies and television shows via a 
video-on-demand service; film and video rental services; film, movie, tv show and video production and distribution; 
creating and developing concepts for movies and television programs; video recording services; providing ratings and 
reviews of television, movies and videos; providing non-downloadable movies, tv shows and videos via a subscription 
based website on global computer networks; including the provision of all the aforesaid services via broadcasts, 
television, cable, direct satellite and electronic and communication services, broadband access services, wireless 
application protocol.

Cl.42;Software as a service (saas); information technology services; providing temporary use of non-downloadable 
software to enable uploading, capturing, posting, showing, editing, playing, streaming, viewing, previewing, displaying, 
tagging, blogging, sharing, manipulating, distributing, publishing, reproducing, and otherwise providing electronic media, 
multimedia content, videos, movies, pictures, images, text, photos, user-generated content, audio content and 
information via the internet and other communications networks; providing use of on-line non-downloadable software for 
analyzing media data; providing temporary use of non-downloadable analytics software; hosting of websites featuring 
multimedia content for others; providing temporary use of non-downloadable computer software for streaming, 
broadcasting, transmitting, distributing, reproducing, organizing and sharing video; providing temporary use of non-
downloadable computer software for use in authoring, downloading, transmitting, receiving, editing, extracting, encoding, 
decoding, playing, viewing, storing and organizing video files; providing temporary use of non-downloadable computer 
software to enable users to view or listen to video content; providing temporary use of non-downloadable computer 
software for purchasing, accessing and viewing movies, tv shows and videos; providing software technology that creates 
personalized movie, tv show and video channels for listening, viewing, and sharing via a website on global computer 
networks.
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3869535    05/03/2018
[International Registration No. : 1408746]
SEOYON CO., LTD.

41-22, Burim-ro 170 beon-gil, Dongan-gu, Anyang-si Gyeonggi-do Republic of Korea

Proposed to be Used
IR DIVISION
Cl.35;Retail or wholesale services for parts and accessories for automobiles; import-export agency services of 
automobile parts; marketing research relating to automobile parts; retail or wholesale services for telecommunication 
apparatus for use in cars; retail store services featuring theft prevention apparatus; business management assistance for 
subsidiary companies; business management assistance service for joint development / sales of products and joint use 
of facilities / computer systems with subsidiaries; holding company business management service that control the 
business contents of the subsidiaries through owning shares of subsidiaries; marketing research relating to holding 
companies; business management and organization consultancy relating to holding companies; business management 
assistance relating to holding companies; systemization of information into computer databases relating to holding 
companies; cost price analysis relating to holding companies; computerized file management relating to holding 
companies; business research relating to holding companies; marketing services; providing advice in the field of 
business management and marketing; business management for a trade company and for a service company; arranging 
of trading transactions and commercial contracts; mediation of trade business for third parties; consultancy regarding 
the organization or managing of a trade company; providing trade information; import-export agency services; data 
provision relating to holding companies for commercial purposes; data research services relating to holding companies 
for business management purposes.

Cl.36;Rental of real estate; financial assessment of intellectual property; appraisal services relating to intellectual 
property rights; evaluation of technology value of intellectual property; brokerage of intellectual property rights; 
evaluation services relating to intellectual property rights.

Cl.41;Organization of competitions [education or entertainment]; organization of exhibitions for cultural or educational 
purposes; educational examination; educational research; education information; telecommunications education; remote 
continuing education; providing educational courses via satellite communications; education courses through the 
internet; internet education instruction; publication of texts, books, magazines and other printed matter; providing on-line 
electronic publications, not downloadable; lending of books and other publications; organization of exhibitions and 
events for cultural purposes; consultancy relating to education instruction; instruction of language teaching; training of 
language teaching; organization of exhibitions for educational purposes; arranging and conducting educational 
conferences; cultural experience education.

Cl.45;Intellectual property watching services; advisory services relating to intellectual property rights; provision of the 
information related to intellectual property rights; management of intellectual property rights; licensing of technology in 
the field of intellectual property rights; licensing of intellectual property; licensing of intellectual property [legal services]; 
protection of industrial property rights; providing information in the field of intellectual property; consultancy services 
relating to intellectual property rights; professional advisory services relating to the infringement of intellectual property 
rights; intellectual property consultancy; industrial property management; protection of intellectual property rights.
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Priority claimed from 02/02/2018; Application No. : 017765686 ;European Union 

3869544    16/03/2018
[International Registration No. : 1408254]
Viond GmbH

Marcel-Breuer-Straße 15 80807 München Germany

Proposed to be Used
IR DIVISION
Cl.9;Sound, video and data recording and reproducing apparatus; sound, image and data carriers, in particular sound 
tapes, music and video cassettes, compact discs, recording discs, DAT tapes, video tapes, floppy disks, CD-ROMs, all the 
aforesaid goods in recorded and unrecorded form, included in this class; magnetic data carriers, compact discs, DVDs 
and other digital recording media; data processing equipment, computers; computer software; games software; mobile 
telecommunication apparatus; downloadable application programs (apps); computer and games programs, software, in 
particular for generating 360-degree content and virtual reality content, recorded and downloadable application software 
(apps) for computers, notebook computers, laptop computers, tablet computers, smartphones and mobile terminals.

Cl.38;Telecommunications; broadcasting of film, television, radio, videotext and teletext programmes or transmissions, 
in particular commercials; broadcasting of internet television programmes; sound, image and data transmission by cable, 
satellite, computer (networks), telephone and ISDN lines, and any other transmission media; providing access to 
information stored in databases, including on the internet and in particular including by means of interactive computer 
systems; providing of access to information on the internet, in particular in the television and internet television sector; 
providing access to portals on the Internet; broadcasting of subscription television programmes, in particular in the form 
of pay-TV and video-on-demand; technical providing of access to computer games for retrieval and transmission on the 
internet and other online services; telecommunication services provided via internet platforms and portals; 
communications by cellular phones, in particular providing of access to apps; electronic transmission of data, computer 
software, and audio, image or multimedia content to mobile terminals via local or global communications networks; 
leasing access time to a computer database.

Cl.42;Technical development of electronic television programme guides (software); computer programming; storage of 
information in computerised databases; updating of database software, installation and maintenance of database 
software; computer programming and creation of computer games (software), in particular for generating 360-degree 
content and virtual reality content; design and rental of computer software; creation of web pages; design and updating of
homepages and webpages; rental of video and image programs (software); development of multimedia content (software) 
and applications (software) relating thereto; design and development of computer software and application programs for 
mobile computer systems (apps); application service providing (asp), namely providing of temporary use of computer 
software for use via public or private data networks.

Cl.45;Licensing of computer software, in particular for generating 360-degree content and virtual reality content.
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3869546    12/03/2018
[International Registration No. : 1408711]
Sigma Laborzentrifugen GmbH

An der Unteren Söse 50 37520 Osterode Germany

Proposed to be Used
IR DIVISION
Cl.7;Centrifuges; rotors, angle rotors, fixed angle rotors, swing out rotors and drum rotors for centrifuges; parts, spare 
parts and implements for the aforementioned goods (as far as contained in this class).

Cl.9;Laboratory centrifuges; centrifuges for laboratory purposes; rotors, angle rotors, fixed angle rotors, swing out 
rotors and drum rotors for laboratory centrifuges; parts, spare parts and implements for the aforementioned goods (as far 
as contained in this class).
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Priority claimed from 18/08/2017; Application No. : 87574474 ;United States of America 

3869553    16/02/2018
[International Registration No. : 1408231]
Sigilon Therapeutics, Inc.

161 First Street, Suite 2C Cambridge MA 02142 United States of America

Proposed to be Used
IR DIVISION
Cl.1;Chemical agents for scientific and research use, namely, small molecules in the nature of chemical preparations; 
chemical agents for coating of medical devices and medical materials; reagents for research purposes; reagents for 
scientific or medical research use.

Cl.10;Implants consisting of artificial materials; implantable medical devices with coatings sold as an integral 
component.
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Priority claimed from 26/10/2017; Application No. : 2017-141726 ;Japan 

3869621    13/03/2018
[International Registration No. : 1408229]
Sumitomo Chemical Co., Ltd.

27-1, Shinkawa 2-chome, Chuo-ku Tokyo 104-8260 Japan

Proposed to be Used
IR DIVISION
Cl.1;Chemical preparations for use in the manufacture of fungicides; chemical preparations for use in the manufacture 
of insecticides; chemical preparations for use in the manufacture of herbicides; chemical preparations for use in the 
manufacture of fumigants; chemical preparations for use in the manufacture of rodenticides; chemical preparations for 
use in the manufacture of insect-repellents; chemical preparations for use in the manufacture of antiseptics; plant growth 
regulating preparations.

Cl.5;Fungicides for agricultural purposes; insecticides for agricultural purposes; herbicides; preparations for killing 
weeds; preparations for destroying vermin for agricultural purposes; fumigants for agricultural purposes; rodenticides for 
agricultural purposes; insect-repellents for agricultural purposes; antiseptics for agricultural purposes.
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Priority claimed from 14/07/2017; Application No. : 25323256 ;China 

3869622    03/01/2018
[International Registration No. : 1408206]
Silk Road Fund Co., Ltd.

F210-F211, Winland International Financial Center, No. 7 Financial Street, Xicheng District 100033 Beijing China

Proposed to be Used
IR DIVISION
Cl.35;Cost price analysis; business management and organization consultancy; business management consultancy; 
market studies; business appraisals; business investigations; business organization consultancy; business research; 
advisory services for business management; marketing research; professional business consultancy; economic 
forecasting; business information; business project management services for construction projects; professional 
business consultancy in relation to tender offers.

Cl.36;Instalment loans; capital investment; loans; fiscal valuation; financing services; financial management; mortgage 
banking; financial analysis; financial consultancy; financial information; issuance of tokens of value; financial 
sponsorship; arranging finance for construction projects; investment of funds; real estate appraisal; real estate 
management; surety services; bail-bonding; trusteeship; fiduciary.
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Priority claimed from 23/09/2016; Application No. : 87181041 ;United States of America 

3870294    28/09/2016
[International Registration No. : 1408105]
Xerox Business Services, LLC

2828 North Haskell Ave., Bldg. 1, Fl. 9 Dallas TX 75204 United States of America

Proposed to be Used
IR DIVISION
Cl.35;Business management and consultation; outsourcing in the fields of manufacturing, insurance, healthcare, 
transportation, human resources, payment processes, logistics and distribution, finance and administration, sales, 
marketing, and customer relationship management; business information management in the fields of manufacturing, 
insurance, healthcare, transportation, education, human resources, payment processes, logistics and distribution, 
finance and administration, sales, marketing, and customer relationship management; management of telephone call 
centers for others; telemarketing; operation of customer service interaction telephone call centers; operation of telephone 
call centers; administering employee benefit plans concerning career planning and healthy lifestyle support; operation of 
telecommunication systems and computerized call centers for others.

Cl.36;Administering employee benefit plans concerning insurance and finance, workers' compensation, healthcare 
insurance and welfare benefit plans of others concerning insurance and finance; administering electronic disbursement 
of funds for others, naming, providing payroll, retirement, pension, court-ordered payments and government payments 
through direct deposits into bank accounts or on magnetically encoded debit cards; administering accounts payable and 
accounts receivable systems for others; collecting tolls and fees for use of roadways and parking spaces for others; 
collecting fines for traffic violations.

Cl.41;Educational services, namely, providing on-line publications in the nature of newsletters, seminars, Internet-
based courses, classes and seminars in the fields of business, leadership, regulatory issues, human resources, 
information technology, corporate policy, financial services, accounting, and use of computer systems.

Cl.42;Providing electronic imaging, scanning, digitizing services for others of documents; providing electronic storage 
and retrieval of data for others; maintenance of telecommunication systems, computerized call center systems, and 
technical help desks for others; custom computer programming services; application service provider, namely, providing, 
hosting, managing, developing, and maintaining applications, software, websites, and databases for others; providing 
temporary use of on-line non-downloadable computer software in the fields of manufacturing, insurance, healthcare, 
transportation, human resources, payment processes, logistics and distribution, finance and administration, sales, 
marketing, and customer relationship management for communication system technical support services, namely, help 
desks for others.

Cl.45;Monitoring, analyzing, and evaluating traffic and traffic violations with digital video cameras for traffic safety 
purposes and the issuance of traffic citations in relation thereto; litigation support services to law firms, corporations and 
government entities; litigation support services, namely, conducting electronic discovery services in the nature of 
reviewing e-mails and other electronically stored documents via global computer networks for lawyers and corporations.
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Priority claimed from 15/01/2018; Application No. : AM 36/2018 ;Austria 

3870295    15/01/2018
[International Registration No. : 1408801]
Merckens Karton- und Pappenfabrik GmbH

Josefstal 10 A-4311 Schwertberg Austria

Proposed to be Used
IR DIVISION
Cl.16;Cardboard and goods of cardboard, in particular document files, albums, beer mats, book bindings, office 
requisites, wrappers, files, ring binders, stencils, boxes of cardboard, stationery portfolios, desk pads, packaging material 
of cardboard, shoe camber cardboard, cardboard for the car and furniture industries, cardboard for shoe soles (soles for 
footwear).

Cl.25;Shoes, insoles, shoe soles (soles for footwear).
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Priority claimed from 15/11/2017; Application No. : 017484536 ;European Union 

3870298    14/12/2017
[International Registration No. : 1407689]
BASF Agro B.V., Arnhem (NL), Zweigniederlassung Freienbach

Huobstrasse 3 CH-8808 Pfäffikon SZ Switzerland

Proposed to be Used
IR DIVISION
Cl.1;Chemical products for use in agriculture, horticulture and forestry, particularly plant fortifiers, chemical and/or 
biological preparations for stress management in plants, preparations for regulating plant growth, seed treatment 
preparations, wetting preparations.

Cl.5;Products for destroying and combating vermin, insecticides, fungicides, herbicides, pesticides.
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Priority claimed from 26/05/2017; Application No. : 30 2017 105 397 ;Germany 

3870307    24/11/2017
[International Registration No. : 1407814]
Stefan Karle

Danklstrasse 4 81371 München Germany

Proposed to be Used
IR DIVISION
Cl.9;Apparatus for recording, transmission or reproduction, in particular for projection and processing of sound or 
images; apparatus for evaluating film and video recordings; memory chips; control apparatus for lights; electricity 
transformers; tripods; tripod heads; tripod suspensions; lens; compendiums (sun shades, for camera lenses with filter 
rings); optical filters and filter stages (metal frames for moving optical filters); adapters; monitors; marking discs for 
cameras and film equipment; meters; blimps (sound protection hoods for cinematographic cameras); anamorphic lenses; 
accumulators; power supply units (hardware); electric ballasts for lights, spotlights, headlights and other lighting 
elements; dimmers; optical fibres, namely light guides and diffusers; apparatus for transmitting, receiving and converting 
control signals for lights and lamps; light modulators; electric light regulators (dimmers); cinematographic and video 
cameras; video recorders; video cassettes; video screens; videotapes; optical lamps; light emitting diodes; optical beam 
deflectors; optical negatives; optical reflectors; all of the foregoing for use by cinematographers, gaffers, light designers 
and photographers and not for use in connection with mounting or framing of art or photographs, or in connection with 
photographic processing services.

Cl.11;Lighting apparatus, in particular cinematographic lighting, video lighting and stage lighting apparatus and 
installations consisting thereof and accessories therefor, included in this class; lighting lamps; lamps and parts therefor, 
included in this class; apparatus for ventilating; light shapers, in particular soft boxes, light tents and light cubes for 
lighting apparatus; light diffusers; filter rings for lighting apparatus; lighting apparatus and installations; film stage 
lighting apparatus; luminaires; light-emitting diodes [LED] lighting apparatus; lighting fixtures for commercial use; 
electric lamps; electric light fittings; filters for use with lighting apparatus; lamp reflectors; light banks; reflector 
umbrellas for lighting apparatus; honeycomb filters for lighting apparatus; barn doors for lighting apparatus; light grids 
(light formers); luminous tubes for lighting; lamp tubes and chimneys; flexible lamps; diffusers being parts of lighting 
installations; fluorescent light tubes; electric light bulbs; filaments for electric lamps; guard devices for lighting (parts of 
illuminators); light panels for lighting purposes; light surfaces for lighting purposes; lamellas for lamps; louvres for light 
control; louvres for light deflection; lamps; lighting apparatus; filters for use with lamps; filters for use with lighting 
apparatus; lampshades; self-luminous light sources; portable lamps [for illumination]; lamp chimneys; opaque casings 
for lights; opaque casings for lamps; light projectors; light filters [other than for medical or photographic use]; luminaires;
spotlights; light projectors; luminous elements (illuminators); transparent and opaque materials, for lighting purposes; all 
of the foregoing for use by cinematographers, gaffers, light designers and photographers and not for use in connection 
with mounting or framing of art or photographs, or in connection with photographic processing services.

Cl.24;Textiles and textile goods, not included in other classes; flax fabrics; flame-retardant textiles (not of asbestos); 
fabrics for textile use; opaque textiles for outside roller blinds fabrics made from synthetic threads; fabrics and textiles; 
fabrics canvas for textile use; all of the foregoing for use by cinematographers, gaffers, light designers and 
photographers and not for use in connection with mounting or framing of art or photographs, or in connection with 
photographic processing services.
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3870668    01/02/2018
[International Registration No. : 1408652]
ASAHI SOSETSU CO., LTD.

1863-1, Miyanaga-machi, Hakusan-shi Ishikawa 924-0017 Japan

Proposed to be Used
IR DIVISION
Cl.7;Food or beverage processing machines and apparatus; flour coating machines for food processing; bread crumb 
coating machines for food processing; food mixing machines for commercial use.

Cl.11;Cooking apparatus and installations for commercial use; deep fryers for commercial use; industrial deep fryers 
(gas); industrial deep fryers (electric); roasters for commercial use; industrial roasters (gas); industrial roasters (electric); 
cooking ovens for commercial use; industrial cooking ovens (gas); industrial cooking ovens (electric).
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Priority claimed from 08/02/2018; Application No. : 149463 ;Bulgaria 

3870674    16/02/2018
[International Registration No. : 1408402]
"ARSENAL" Jsco

Rozova Dolina Str. 100 BG-6100 Kazanlak Bulgaria

Proposed to be Used
IR DIVISION
Cl.13;Firearms; ammunition and projectiles, explosives; fireworks; ammonium nitrate explosives; apparatus for filling 
cartridge belts; artillery guns [cannons]; acetyl-nitrocellulose; ballistic weapons; ballistic missiles; gunpowder; bengal 
lights; ammunition; ammunition for firearms; air pistols [weapons]; fuses for explosives; detonating fuses for explosives; 
shells [projectiles]; cartridge cases; rifle cases; detonators; detonating caps, other than toys; detonating plugs; dynamite; 
explosives; explosive cartridges; explosive powders; breeches of firearms; pimings [fuses], percussion caps, other than 
toys; carbines; machine guns; automatic firearm ammunition belts; belts adapted for ammunition; gun carriages 
[artillery]; hunting firearms; sights, other than telescopic sights, for firearm; mines [explosives]; mortars [firearms]; 
motorized weapons; firearms; lead shot for hunting, cannons; trunnions for heavy weapons; bandoliers for weapons; 
cartridges; pyroxylin; pyrotechnic products; pyrophoric substances; pistols [arms]; firing platforms; cleaning brushes for 
firearms; trigger guards for guns and rifles; gun stocks; sights, other than telescopic sights, for artillery; sighting mirrors 
for guns and rifles; rocket launchers; rifles guns [weapons]; harpoon guns [weapons]; rockets [projectiles] revolvers; 
shoulder straps for weapons; powder horns; hand grenades; side arms [firearms]; fog signals, explosive; signal rocket 
flares; flare pistols; projectiles [weapons]; sporting firearms, sprays for personal defense purposes; tear-gas weapons; 
tanks [weapons]; cartridge pouches; torpedoes; hammers for guns and rifles; cartridge loading apparatus; firecrackers; 
fireworks; rifle barrels; noise-suppressors for guns.

Cl.35;Administrative processing of purchase orders; updating and maintenance of data in computer databases; 
updating advertising material public relations; design of advertising materials; market studies; business investigations; 
marketing; on-line advertising on a computer network; organization of exhibitions for commercial or advertising 
purposes; outsourcing services [business assistance]; providing business information via a web site; provision of 
commercial and business contact information; demonstration of goods; marketing research; business research, 
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distribution of samples, dissemination of advertising matter; publicity; writing of publicity texts; business information, 
commercial intermediation services; business inquiries; commercial administration of the licensing of the goods and 
services of others; business project management services for construction projects negotiation of business contracts for 
others; layout services for advertising purposes; import-export agency services; commercial information agency 
services; negotiation and conclusion of commercial transactions for third parties.

7699



Trade Marks Journal No: 1857 ,   09/07/2018           Class 99 
 

Priority claimed from 05/10/2017; Application No. : 1077804 ;New Zealand 

3871336    03/04/2018
[International Registration No. : 1408621]
LANACO LIMITED

2 Sultan Street, Ellerslie Auckland New Zealand

Proposed to be Used
IR DIVISION
Cl.4;Lanolin.

Cl.22;Raw fibrous textile materials; raw or treated wool; fleece wool; wool.

Cl.31;Live animals; livestock; livestock including ovis classified mammals; sheep; embryos.
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Priority claimed from 01/03/2018; Application No. : 1910748 ;Australia 

3871345    15/05/2018
[International Registration No. : 1408372]
SIM AND SAM'S PTY. LTD.

L1, 25A Euston St RYDALMERE NSW 2116 Australia

Proposed to be Used
IR DIVISION
Cl.16;Paper and cardboard; printed matter; bookbinding material; photographs; stationery and office requisites, except 
furniture; adhesives for stationery or household purposes; drawing materials and materials for artists; paintbrushes; 
instructional and teaching materials; plastic sheets, films and bags for wrapping and packaging; printers' type, printing 
blocks.

Cl.25;Clothing, footwear, headgear.

Cl.28;Games, toys and playthings; video game apparatus; gymnastic and sporting articles; decorations for christmas 
trees.

Cl.35;Advertising; business management; business administration; office functions.

Cl.43;Services for providing food and drink; temporary accommodation.
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Priority claimed from 11/07/2017; Application No. : 2017-093147 ;Japan 

3871346    19/10/2017
[International Registration No. : 1408119]
MURATA MANUFACTURING CO., LTD.

10-1, Higashikotari 1-chome, Nagaokakyo-shi 617-8555 Kyoto Japan

Proposed to be Used
IR DIVISION
Cl.5;Gauze for dressings; eyepatches for medical purposes; ear bandages; menstruation bandages; sanitary napkins; 
sanitary panties; absorbent cotton; materials for dressings; medical dressings; breast-nursing pads; panty liners 
[sanitary]; wound dressings; surgical dressings; oiled paper for medical purposes; drug delivery agents in the form of 
edible wafers for wrapping powdered pharmaceuticals; capsules, empty, for pharmaceuticals; sanitary tampons; adhesive 
plasters; liquid bandages; medicated swabs; babies' diapers; diapers for incontinents; cloth diapers; paper diapers; 
diaper covers; adhesive ropes for catching vermin; fly catching adhesives; diapers for pets; impregnated medicated cloth,
wipes and tissues; sanitizing wipes; cloth, wipes and tissues impregnated with antibacterial preparations; 
pharmaceuticals, medical and veterinary preparations.

Cl.10;Triangular bandages; supportive bandages; finger guards for medical purposes; pacifiers for babies; ice bag 
pillows for medical purposes; surgical catguts; feeding cups for medical purposes; dropping pipettes for medical 
purposes; teats; medical ice bags; medical ice bag holders; nursing appliances; nursing bottles; surgical thread; suture 
materials; cooling sheets for medical purposes; elastic bandages; stretchers; supporters for medical purposes; strait 
jackets; elastic stockings for medical purposes; abdominal belts; maternity belts; compression garments; belts for 
medical purposes; thermal packs for first aid purposes; elastic stockings for medical purposes; thermo-electric 
compresses for medical purposes; surgical drapes; surgical sterile sheets; pads [pouches] for preventing pressure sores 
on patient bodies; draw-sheets for sick beds; beds specially made for medical purposes; cushions for medical purposes; 
air cushions for medical purposes; air pillows for medical purposes; blankets, electric, for medical purposes; corsets for 
medical purposes; medical apparatus and instruments; prosthetic instruments for dental purposes; medical implants 
made from artificial materials; gloves for medical purposes; clothing especially for operating rooms; masks for use by 
medical personnel; surgical masks; sanitary masks for medical purposes; esthetic massage apparatus; electric massage 
apparatus for household use; massage apparatus for medical purposes; massage apparatus; hair prostheses; artificial 
tympanic membranes; prosthetic and filling materials for medical implants, not for dental use; prosthetic and filling 
materials for medical purposes, not for dental use; sanitary masks.

Cl.12;Automobiles, and structural parts and fittings thereof; automobile seat covers; automobile seats; vehicle hoods; 
window curtains of vehicles; vehicle seat covers; vehicle seats; head-rests for vehicle seats; baby carriages; strollers; 
fitted stroller mosquito nets; stroller covers.

Cl.16;Table napkins of paper; hygienic hand towels of paper; paper towels; paper hand towels; handkerchiefs of paper; 
tissues of paper for removing make-up; bibs of paper; packaging containers of paper; packing, cushioning and stuffing 
materials of paper or cardboard; paper bags; paper sacks; envelopes, bags and pouches of plastics, for packaging; food 
wrapping plastic film for household use; place mats of paper; tablemats of paper; microwave cooking bags; envelopes, 
bags and pouches of paper, for packaging; absorbent sheets of paper for foodstuff packaging; absorbent sheets of 
plastic for foodstuff packaging; humidity control sheets of paper for foodstuff packaging; humidity control sheets of 
plastic for foodstuff packaging; garbage bags of paper; garbage bags of plastic.

Cl.20;Cushions; Japanese floor cushions (zabuton); pillows; mattresses; bedding, except linen; hairdresser's chairs; 
barbers' chairs; fans for personal use, non-electric; beds for pets; dog kennels; nesting boxes for small birds; cushions 
for pets; chairs, seats and stools; beds; sofas; furniture; fitted fabric furniture covers; indoor blinds; blinds of reed, rattan 
or bamboo (sudare); bead curtains for decoration; window shades; screens (furniture);oriental single panel standing 
partition (tsuitate); oriental folding partition screens (byoubu).

Cl.21;Cosmetic utensils; toilet utensils; toothbrushes; cosmetic brushes; gloves for household purposes; gardening 
gloves; oven mitts; kitchen mitts; tea cosies; kitchen utensils, made of fabrics; tableware, other than knives, forks and 
spoons; cookware; kitchen utensils, not including gas water heaters for household use, non-electric cooking heaters for 
household purposes, kitchen worktops and kitchen sinks; cloths for cleaning; mops; polishing cloths; furniture dusters; 
dusting cloths; cleaning and washing articles; clothes brushes; shoe shine cloths; shoe brushes; shoe horns; shoe shine 
sponges; shoe trees (stretchers); sponges for household purposes.

Cl.22;Textile fibers; futon bags; cotton waddings for clothes; hammocks; cotton batting for futon; knitted cords; 
sanada-himo in the nature of Japanese-style cords; starched cords; twisted cords; cordage; ropes, not of metal; cables, 
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not of metal; netting, not of metal; industrial packaging containers of textile; bags, envelopes and pouches of textile, for 
packaging; sheets of textile, for packaging; mountaineering ropes; tents for mountaineering; tents for camping; wax ends.

Cl.23;Threads and yarns; chemical-fiber threads and yarns; synthetic fiber threads and yarns; semi-synthetic fiber 
threads and yarns; chemical-fiber base mixed threads and yarns; antibacterial threads and yarns.

Cl.24;Fabrics; textile fabrics; antibacterial fabrics; knitted fabrics; felts; non-woven textile fabrics; towels of textile; 
handkerchiefs of textile; bath linen, except clothing; woven textile articles for personal use; mosquito nets; bedsheets; 
quilts; quilt covers; mattress covers; pillowcases; blankets; sheets (textile); cushion covers; bed linen; table napkins of 
textile; place mats of textile; coasters of textile; tablemats of textile; dish cloths of textile for drying; shower curtains; 
banners of textile or plastic; flags of textile or plastic; toilet seat covers of textile; seat covers of textile; wall hangings of 
textile; curtains; tablecloths, not of paper; draperies; loose covers for furniture; bed covers; shrouds; decorative curtains; 
ceremonial curtains; billiard cloth; sleeping bags; household linen; table linen, not of paper; blankets for household pets; 
oilcloth; gummed waterproof cloth; vinyl coated cloth; rubberized cloth; woven cloths imitating leather; filtering materials 
of textile; fabric, impervious to gases, for aeronautical balloons.

Cl.25;Clothing; underwear; swimwear; kimonos; headgear; socks; neckties; mufflers; scarves; gloves (clothing); 
garters; sock suspenders; suspenders; waistbands; belts for clothing; footwear; sandals; slippers; bath sandals; bath 
slippers; masquerade costumes; sports footwear; sports clothing.

Cl.26;Hair ornaments; wigs; false hair; hair pieces; hair extensions; hair bands; hair pins; kamoji in the nature of false 
hair for Japanese hair styling; false beards; false moustaches; hair curlers, non-electric; competitors' numbers; tapes 
(haberdashery); ribbons (haberdashery); knitted raschel lace fabrics; embroidery lace fabrics; frills for clothing; cords for 
clothing; tassels (haberdashery); trimmings and edgings for clothing; picot of lace.

Cl.27;Mats; bath mats; bath mats for wash places; tatami mats in the nature of Japanese rice straw mats; gymnastic 
mats; gymnasium mats; yoga mats; floor coverings; wall hangings, not of textile; carpet underlays; carpets and rugs; 
non-slip mats; automobile carpets; artificial turf; mats of woven rope for ski slopes; wallpaper; textile wallpaper.

Cl.28;Sports equipment; camouflage screens in the nature of sports articles; gloves for games; toys for pets; toys; 
dolls; stuffed toys; amusement machines and apparatus for use in amusement parks; game machines and apparatus; 
billiard equipment; fishing tackle; insect nets (butterfly nets).
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Priority claimed from 27/07/2017; Application No. : 87545242 ;United States of America 

3871347    25/01/2018
[International Registration No. : 1408186]
Torreya Partners, LLC, Limited Liability Company, Delaware

555 Madison Avenue, Suite 1201 New York NY 10022 United States of America

Proposed to be Used
IR DIVISION
Cl.35;Business management consultancy and advisory services in the fields of mergers and acquisitions, licensing of 
goods and services, asset sales, financing, and royalty.

Cl.36;Financial services, namely, providing financial advice and consultancy services.
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3871354    29/03/2018
[International Registration No. : 1407709]
FLEXPOWER AWS Co., Ltd.

(Nonhyun-dong, Nonhyundong Daewooivill Hilltown) 2nd floor, 641, Nonhyun-ro, Gangnam-gu Seoul 06116 Republic of Korea

Proposed to be Used
IR DIVISION
Cl.3;Massage oils not medicated; massage creams not medicated; creams for preventing and relieving muscle and joint 
pain (not for medical use); lotions for preventing and relieving muscle and joint pain (not for medical use); liquefied 
sprays for preventing and relieving muscle and joint pain (not for medical use).

Cl.5;Medicated creams; pain relieving creams; creams for preventing and relieving muscle and joint pain (for medical 
use); lotions for preventing and relieving muscle and joint pain (for medical use); liquefied sprays for preventing and 
relieving muscle and joint pain (for medical use); adhesive bands for medical purposes.
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Priority claimed from 07/08/2017; Application No. : 30 2017 107 909 ;Germany 

3871383    25/01/2018
[International Registration No. : 1408833]
s.Oliver Bernd Freier GmbH & Co. KG

s.Oliver-Straße 1 97228 Rottendorf Germany

Proposed to be Used
IR DIVISION
Cl.18;Leather and imitations of leather; animal skins and fur; trunks and travelling bags; luggage; umbrellas and 
parasols; walking sticks; whips, harness and saddlery; bags, in particular handbags, sports bags, shopping bags, toiletry 
bags sold empty, rucksacks; purses, pocket wallets, key wallets, shoulder bags; wallets.

Cl.25;Clothing; footwear; headgear; belts [clothing].

Cl.35;Advertising; business management; business administration; office functions; retail and wholesale services in 
the field of bleaching preparations and other substances for laundry use, cleaning, polishing, scouring and abrasive 
preparations, soap, perfumery, essential oils, cosmetics, hair lotions, dentifrices, after-shave lotions, buckles of common 
metals [ironmongery], common metals and their alloys, small items of metal hardware, scientific, nautical, surveying, 
photographic, cinematographic, optical, weighing, measuring, signalling, checking [supervision], life-saving and teaching 
apparatus and instruments, apparatus and instruments for conducting, switching, transforming accumulating, regulating 
or controlling electricity, apparatus for recording transmission or reproduction of sound or images, magnetic data 
carriers phonograph records, Compact discs, DVDs and other digital recording media coin-operated mechanisms, cash 
registers, calculating machines, hardware for data processing equipment, computers, computer software, fire 
extinguishing apparatus, spectacle frames made of metal or plastic, sunglasses, spectacle cases, corrective lenses, bags 
adapted for laptops, covers and cases adapted for mobile phones and tablet computers, headphones, smart watches, 
fitness trackers [smart bracelets], software (except paintbrushes), material for brush-making, cleaning articles, unworked 
or applications for mobile devices, alloys of precious metal, jewels, ornaments [jewellery], precious stones, time 
measuring instruments, buckles for watchstraps, leather and imitations of leather, animal skins and furs, trunks and 
travelling bags, luggage, umbrellas and parasols, walking sticks, whips, harness and saddlery, bags, in particular 
handbags, sports bags, shopping bags, toiletry bags sold empty, rucksacks, purses, pocket wallets, key wallets, shoulder 
bags, wallets, water bottles, household or kitchen utensils and containers, combs and sponges, brushes, semi-worked 
glass (except glass used in building), glassware, porcelain and earthenware, drinking bottles for sports, textiles and 
substitutes for textiles, bed blankets, table cloths, bed clothes and blankets, sheets [textile], bed throws, table linen, 
towels of textile, clothing, footwear, headgear, belts [clothing], lace and embroidery, ribbons and laces, buttons, hooks 
and eyelets, needles, artificial, flowers, buckles, buckles (clothing accessories), strap buckles, buckles of precious metal 
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[clothing accessories], carpets, door mats, mats, yoga mats and floor, coverings [mats] for use in sporting activities, 
gymnastic mats, games and playthings, gymnastic and sporting equipment, included in class 28, for basketball, football, 
water polo, handball, volleyball, cricket, equestrian sports, polo, cycling and skating, dancing, sailing, surfing, diving, 
swimming, winter sports (namely skiing and ski jumping, tobogganing, snowboarding, ice skating), ballooning, gliding, 
parachute jumping, gymnastic articles, sporting articles, decorations for Christmas trees, foam rollers, machines for 
physical exercises.
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Priority claimed from 05/06/2017; Application No. : 2017-074994 ;Japan 

3871390    09/11/2017
[International Registration No. : 1408263]
TAIYO HOLDINGS CO., LTD.

2-7-1 Hazawa, Nerima-ku Tokyo 176-8508 Japan

Proposed to be Used
IR DIVISION
Cl.1;Industrial chemicals.

Cl.3;Cosmetics.

Cl.5;Pharmaceutical preparations; veterinary preparations; reagent paper for medical purposes; fumigants only for 
agricultural purposes; fungicides only for agricultural purposes; rat poison; insecticides; herbicides; insect-repellents 
only for agricultural purposes; antiseptics only for agricultural purposes; pharmaceutical preparations for agricultural 
use; greases for medical purposes; drug delivery agents in the form of edible wafers for wrapping powdered 
pharmaceuticals; compresses; gauze for dressings; medicated compresses; eye compresses; capsules for medicines; 
eyepatches for medical purposes; ear bandages; menstruation bandages; sanitary tampons; sanitary napkins; 
menstruation knickers; absorbent wadding; adhesive plasters; bandages for dressings; liquid bandages; breast-nursing 
pads; cotton sticks for medical purposes; dietary supplements for humans; dietetic beverages adapted for medical 
purposes; dietetic foods adapted for medical purposes; dietary supplements for animals.

Cl.10;Finger guards for medical purposes; teething rings; ice bag pillows for medical purposes; triangular bandages; 
supportive bandages; catgut; feeding cups for medical purposes; dropping pipettes for medical purposes; teats; ice bags 
for medical purposes; medical ice bag holders; nursing appliances; feeding bottles; medical apparatus and instruments; 
sanitary masks.

Cl.35;Analysis and consultancy services relating to the administration and management of pharmacy; retail or 
wholesale service for pharmaceutical, veterinary and sanitary preparations and medical supplies.
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Priority claimed from 23/03/2017; Application No. : 87383765 ;United States of America 

3871397    22/09/2017
[International Registration No. : 1408166]
Uber Technologies, Inc.

1455 Market Street, 4th Floor San Francisco CA 94103 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Software for coordinating, obtaining and booking transportation, freight and delivery services; software for motor 
vehicle navigation, software for coordinating, obtaining and booking delivery services; software for logistics; computer 
hardware, location tracking hardware, monitoring hardware; control units consisting of computer hardware and software 
systems for automated and semi-automated driving of vehicles.

Cl.12;Vehicles, namely, land vehicles, tractors and tractor trailers.

Cl.35;Business administration services; business management services; freight logistics management.

Cl.36;Financing services, namely, fuel advance services; factoring agency services, namely, freight factoring services; 
insurance services, namely, provision of motor vehicle and commercial transportation insurance and motor vehicle and 
commercial transportation insurance rate quotes.

Cl.38;Telecommunications services, namely, routing calls, SMS messages, and push-notifications to carriers, drivers, 
shippers, warehouse operators, consignees, consignors and other logistics providers using computers, interactive video 
screens, mobile phones and mobile computing devices.

Cl.39;Freight brokerage services; global freight forwarding services; freight transportation by air, ground or water; 
leasing of vehicles and trailers; providing a website with information about transportation, logistics and delivery services, 
bookings for transportation, logistics and delivery services (terms considered too vague by the International Bureau - rule 
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13 (2) (b) of the Common Regulations); providing a website featuring information and tracking information regarding 
freight pickup and delivery status and other transportation and logistics information (terms considered too vague by the 
International Bureau - rule 13 (2) (b) of the Common Regulations).

Cl.42;Providing a website featuring non-downloadable software for coordinating, obtaining and booking transportation, 
freight, logistics and delivery services (terms considered too vague by the International Bureau - rule 13 (2) (b) of the 
Common Regulations); providing a website featuring non-downloadable software for motor vehicle navigation (terms 
considered too vague by the International Bureau - rule 13 (2) (b) of the Common Regulations); providing a website 
featuring non- downloadable software for coordinating, booking and obtaining delivery and logistics services (terms 
considered too vague by the International Bureau - rule 13 (2) (b) of the Common Regulations); providing a website 
featuring non-downloadable software for software for logistics (terms considered too vague by the International Bureau - 
rule 13 (2) (b) of the Common Regulations); software as a service (SAAS) services featuring software for coordinating, 
booking and obtaining transportation, freight, logistics and delivery services; software as a service (SAAS) services 
featuring.
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Trade Marks Journal No: 1857 ,   09/07/2018           Class 99 
 

Priority claimed from 10/10/2017; Application No. : 30 2017 025 651 ;Germany 

3871419    10/04/2018
[International Registration No. : 1408784]
ROCHE DIAGNOSTICS GmbH

Sandhofer Strasse 116 68305 Mannheim Germany

Proposed to be Used
IR DIVISION
Cl.9;Scientific instruments and apparatus; laboratory devices for use in research, science and industry; laboratory 
instruments for scientific and diagnostic purposes; computer hardware and software for medical and diagnostic 
purposes; computer software for the provision of automated diagnostic laboratory processes; computer software and 
hardware for use with laboratory instruments, namely, for use in providing remote automated control of diagnostic 
laboratory instruments, data analysis, and data management.

Cl.10;Medical apparatus and instruments; analyzers for in-vitro diagnostic testing for medical purposes; laboratory 
apparatus for medical diagnostic purposes.
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Priority claimed from 09/06/2017; Application No. : 16825895 ;European Union 

3871436    28/11/2017
[International Registration No. : 1408797]
LOMOGRAPHISCHE AG

Kaiserstraße 34 Top 12 A-1070 Wien Austria

Proposed to be Used
IR DIVISION
Cl.1;Chemicals and chemical materials used in photography, in particular for developing films; unexposed 
photographic films; photographic paper; fixing solutions, developers and toning baths (photography).

Cl.9;Photographic cinematographic and optical apparatus and instruments; apparatus for recording, transmission or 
reproduction of sound and/or images; compact discs, DVDs and other digital recording media; computer software, 
including programs for use on mobile electronic devices; mobile apps; record players, needles for record players; 
loudspeakers; musical discs and cassettes; light measuring apparatus; luminous pointers; light pens; computer software 
for organising, editing, viewing and providing, in particular via the internet, of images, audiovisual and video content, 
photographs, videos, data, text, messages, comments, advertisements, media advertising communications and 
information, and for the transmission thereof; computer software for viewing and interacting with a feed of images, 
audiovisual and video content and associated text and data; computer software, in particular for finding content and 
content publishers, and for subscribing to content; computer software for tagging images, audio-visual and video content 
with data indicating date, location, people and subject matter; computer search engine software; computer software for 
administrating and editing content on social networks and for interacting with an online community; computer software 
for creating, editing, uploading, downloading, accessing, viewing, posting, displaying, tagging, blogging, streaming, 
linking, annotating, indicating sentiment about, commenting on, embedding, transmitting, sharing, searching, or 
otherwise providing or interacting with electronic media; computer software for sending and receiving electronic 
notifications, messages and reminders; computer software in the nature of application programming interfaces (APIs) 
which facilitate online services for social networking, developing software applications, and purchasing and 
disseminating advertising; interactive photography and video equipment, in particular for kiosks for capturing, uploading, 
editing, printing and sharing digital images and videos; computer software that enables internet users to create, 
bookmark, annotate, and publicly share data; virtual reality glasses; virtual reality software; virtual reality hardware; 
artificial intelligence apparatus; electronic publications, downloadable; tablet computers; cell phones; handheld 
computing devices; cameras; cameras, especially camcorders; stands for photographic apparatus and cameras; flash 
bulbs [photography]; flashlight apparatus; lighting apparatus for taking photographs or recording films; image stabilisers;
cases and bags for optical lenses, cameras and photographic apparatus; printers, chargers for electric batteries; parts 
and fittings for photographic apparatus and cameras; casings designed for photographic apparatus and cameras; 
casings designed for films; digital graphic scanners; image scanning apparatus; digital cameras; instant cameras; lens; 
diaphragms (photography); lens hoods; objectives (optics); accessories for photographic apparatus, cameras, lenses and 
flash-bulbs; adapters for photographic apparatus, cameras, lenses and flash-bulbs; carrying straps for photographic 
apparatus and cameras; lens caps; printers; digitizing printers; photo printers; optical filters; digital photo frames; 
downloadable digital photos; photographic media; exposed film; recorded data (magnetic, optical, solid state, via 
computer information networks).

Cl.16;Paper, and cardboard; printed matter; notebooks; photographs; stationery and office requisites; teaching 
materials [except apparatus]; magazines (periodicals); postcards; posters; visiting cards; calendars; books, in particular 
photobooks and city guides; photograph stands; photographic albums.

Cl.35;Publicity and sales promotion services; marketing services; dissemination of advertising for others via computer 
and communication networks; promoting the goods and services of others via computer and communication networks; 
providing marketing and advertising consultation services; marketing studies; provision of market research information.

Cl.38;Telecommunications services and telecommunications; photo sharing and video sharing services, namely, 
electronic transmission of digital photo files, videos and audio visual content among internet users; telecommunications 
services, namely, electronic transmission of images, audio-visual and video content, photographs, videos, data, text, 
messages, advertisements, media advertising communications and information; peer-to-peer network computer services, 
in particular in relation to the electronic transmission of images, audiovisual and video content, photographs, videos, 
data, text, messages, advertisements and media advertising, communications and information; providing access to 
computer, electronic and online databases; providing online forums for communication; providing email and instant 
messaging services; chatroom services for social networking; providing online communications links to transfer web site 
users to other web pages.

Cl.40;Photographic film development; photographic processing; digital printing, in particular printing of digitally stored 
images and photographs; digital restoration of photographs; reproduction, printing and enlargement of photographs; film 
processing and photofinishing; provision of information in relation to printing, processing and developing images and 
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photographic films; information services relating to the processing of photographic film; photographic image processing; 
photographic reproduction; photographic retouching; digital on-demand printing services of books and other documents; 
digital enhancement of media objects and other digital content including text, documents, photographs, images, video, 
and audio; rental of machines and apparatus for printing photographs, in particular of photo booths.

Cl.41;Photography; photography instruction; providing of training, in particular organisation and arranging of 
workshops, seminars, conferences, symposiums and training courses; entertainment; sporting and cultural activities; 
providing of information relating to the field of visual arts, art exhibitions and entertainment provided on-line from a 
computer database; publication of electronic journals and blogs, featuring user generated or specified content; 
publishing services, in particular publication of electronic publications, for others; organisation and arranging of 
photography exhibitions and art exhibitions, film production; publication of photographs and images and provision of 
information relating to thereof via the Internet; operation of photo booths; editing of digital photographs.

Cl.42;Design and development of computer hardware and software; providing of temporary use of non-downloadable 
software for social networking, managing and editing social networking content, creating an online community, and 
transmission, organisation and editing, for viewing and providing, in particular via the internet, of images, audiovisual and
video content, photographs, videos, data, text, messages, comments, advertisements, media advertising communications 
and information; providing temporary use of non-downloadable computer software for viewing and interacting with a feed 
of images, audio-visual and video content and associated text and data; providing of temporary use of non-downloadable 
computer software for finding content and publishing content, and for subscribing to content; providing temporary use of 
non-downloadable computer software for tagging images, audio-visual and video content with data indicating date, 
location, people and subject matter; electronic storage of photographs; providing search engines for obtaining data via 
communications networks; computer services, namely creating an online website for registered users to share, view, 
subscribe to and interact with images, audiovisual and video content and associated data and information; application 
service provider (ASP) featuring software for social networking, creating an online community, and transmission, 
organisation, editing, viewing and providing of images, audiovisual and video content, photographs, videos, data, text, 
messages, advertisements, media advertising communications and information; application service provider (ASP) 
featuring software to enable creating, editing, uploading, downloading, accessing, viewing, posting, displaying, tagging, 
blogging, streaming, linking, annotating, indicating sentiment about, commenting on, embedding, transmitting, sharing, 
searching, or otherwise providing or interacting with electronic media; application service provider (ASP) featuring 
application programming interface (API) software which facilitates online services for social networking, developing 
software applications, and purchasing and disseminating advertising; providing temporary use of online non-
downloadable virtual reality software via computer networks.
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Priority claimed from 11/04/2018; Application No. : 40201806697T ;Singapore 

3871443    11/05/2018
[International Registration No. : 1408555]
LUCENCE DIAGNOSTICS PTE. LTD.

217 Henderson Road, 03-08 Singapore 159555 Singapore

Proposed to be Used
IR DIVISION
Cl.42;Chemical analysis; chemical research; clinical trials; medical research; medical laboratory services; research and 
development of new products for others; scientific and technological services and research and design relating thereto; 
scientific laboratory services; scientific research; scientific research for medical purposes in the area of cancerous 
diseases; scientific investigations for medical purposes; biomedical research services; computer programming in the 
medical field; analysis of tissues for medical research; scientific laboratory services; research and development of new 
products; design and development of computer hardware and software.

Cl.44;Health counselling; medical assistance; medical clinic services; medical services; medical diagnostic services; 
medical analysis services for the diagnosis of cancer; medical treatment services; medical examination of individuals; 
medical screening; health care consultancy services [medical]; health screening; medical laboratory services related to 
the treatment of patients; medical clinics; medical counselling; medical consultations; genetic testing for medical 
purposes; services for the preparation of medical reports; provision of medical information.
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3871465    05/06/2018
[International Registration No. : 1353770]
Urban Cofix Ltd.

Weizman 34 St. 4424712 Kfar Sava Israel

Proposed to be Used
IR DIVISION
Cl.30;Pastries.

Cl.35;Sales of food, beverages and pastries.

Cl.43;Cafes and cafeterias.
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3871482    23/03/2018
[International Registration No. : 1408570]
ZEAL COSMETICS Inc.

3-1 Ofuka-cho Kita-ku, Osaka-shi Osaka 530-0011 Japan

Proposed to be Used
IR DIVISION
Cl.3;Cosmetics and toiletries; breath freshening preparations; deodorants for animals; soaps and detergents; 
dentifrices; perfume and flavoured cosmetic preparations for the body, namely body creams, glitter, lotions, make-up, 
powders, oils, scrubs, and sprays; incenses and fragrances; false nails; false eyelashes.

Cl.35;Retail services or wholesale services for cosmetics, toiletries, dentifrices, soaps and detergents.

Cl.40;Custom manufacture of cosmetics, soaps and detergents; processing of foodstuffs for use in manufacture.
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Priority claimed from 19/10/2017; Application No. : 710710 ;Switzerland 

3871503    12/12/2017
[International Registration No. : 1407686]
BASF Agro B.V., Arnhem (NL), Zweigniederlassung Freienbach

Huobstrasse 3 CH-8808 Pfäffikon SZ Switzerland

Proposed to be Used
IR DIVISION
Cl.1;Chemical products for use in agriculture, horticulture and forestry, particularly plant fortifiers, chemical and/or 
biological preparations for stress management in plants, preparations for regulating plant growth, seed treatment 
preparations, wetting preparations.

Cl.5;Products for destroying and combating vermin, insecticides, fungicides, herbicides, pesticides.
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Priority claimed from 10/10/2017; Application No. : 30 2017 025 648 ;Germany 

3871525    10/04/2018
[International Registration No. : 1407679]
Roche Diagnostics GmbH

Sandhofer Strasse 116 68305 Mannheim Germany

Proposed to be Used
IR DIVISION
Cl.9;Scientific instruments and apparatus; laboratory devices for use in research, science and industry; laboratory 
instruments for scientific and diagnostic purposes; computer hardware and software for medical and diagnostic 
purposes; computer software for the provision of automated diagnostic laboratory processes; computer software and 
hardware for use with laboratory instruments, namely, for use in providing remote automated control of diagnostic 
laboratory instruments, data analysis, and data management.

Cl.10;Medical apparatus and instruments; analyzers for in-vitro diagnostic testing for medical purposes; laboratory 
apparatus for medical diagnostic purposes.
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3871689    08/02/2018
[International Registration No. : 1408111]
Arevo Inc.

2090 Duane Ave Santa Clara CA 95054 United States of America

Proposed to be Used
IR DIVISION
Cl.40;Custom manufacturing services for manufacturing objects, including components and finished products, via an 
additive manufacturing process.

Cl.42;Computer aided design services, namely, three-dimensional scanning, editing, and design for others.
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3871693    12/03/2018
[International Registration No. : 1408095]
MEDIALEISURE SA

10 b, rue des Mérovingiens, Z.I. Bourmicht L-8070 BERTRANGE

Proposed to be Used
IR DIVISION
Cl.35;Advertising, marketing and promotional consultancy, advisory and assistance services; advertising, marketing 
and promotional services; consultations relating to advertising; promotional advertising services; exhibitions for 
commercial or advertising purposes; business consultation and management regarding marketing activities; providing 
business management and operational assistance to commercial businesses; business administration and management; 
business management for a trade company and for a service company; business consultation and management regarding 
launching of new products; advisory services relating to sales promotion.

Cl.38;Transmission of data, audio, video and multimedia files, including downloadable files and files streamed over a 
global computer network; transmission of short messages [sms], images, speech, sound, music and text communications
between mobile telecommunications devices; audio, video and multimedia broadcasting via the Internet and other 
communications networks; telecommunication of information (including web pages); access to content, websites and 
portals; being all the aforementioned services in connection with a TV channel specialized on lifestyle and an equivalent 
web and mobile portal to access those audiovisual media contents via Internet.
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Priority claimed from 25/08/2017; Application No. : 26055581 ;China 

3871708    13/02/2018
[International Registration No. : 1408085]
Hangzhou GeniusPros Technologies Co., Ltd.

Room 1301-1, NO. 3 Zijinqizhen Building, NO. 859 Shixiang West Road, Sandun Town, Xihu District, Hangzhou Zhejiang China

Proposed to be Used
IR DIVISION
Cl.9;Data processing apparatus; computers; computer peripheral devices; computer software, recorded; light-emitting 
electronic pointers; transmitters of electronic signals; navigational instruments; electro-dynamic apparatus for the remote 
control of signals; monitoring apparatus, electric; speed measuring apparatus [photography]; surveying apparatus and 
instruments; distance measuring apparatus; optical apparatus and instruments; printed circuits; light dimmers 
[regulators], electric; sensors.

Cl.28;Apparatus for games; video game machines; controllers for game consoles; toys; parlor games; toy vehicles; 
drones [toys].

Cl.42;Technical research; research and development of new products for others; telecommunications technology 
consultancy; surveying; consultancy in the design and development of computer hardware; maintenance of computer 
software; computer system design; monitoring of computer systems by remote access; cloud computing.
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Priority claimed from 14/09/2017; Application No. : 4388520 ;France 

3871722    21/02/2018
[International Registration No. : 1408071]
CROSSLINE

19 rue Paul Banaston F-14100 LISIEUX France

Proposed to be Used
IR DIVISION
Cl.24;Textiles and substitutes thereof; household linen; table linen; bed linen; curtains of textile or plastic; banners of 
textile or plastic, table runners of textile; labels of textile materials; upholstery fabrics; bath linen except clothing.

Cl.25;Clothing, footwear, headgear, underwear, scarves, belts [clothing], neck scarves, bathing suits, bathing trunks, 
shawls, beach clothes, masquerade costumes, ear muffs [clothing], sashes for wear, gloves [clothing], wristbands 
[clothing], muffs [clothing], dressing gowns, bath robes, pocket squares [clothing], aprons [clothing].

Cl.35;Commercial administration of the licensing of the products and services of others, import-export agency 
services, procurement services for others [purchasing products and services for other companies], shop window 
dressing, organization of fashion shows for promotional purposes, demonstration of products, providing on-line sales 
areas for buyers and sellers of products and services, organization of trade fairs for commercial or advertising purposes, 
organization of exhibitions for commercial or advertising purposes, presentation of products on all communication media 
for retail purposes, retail or wholesale services for household linen, table linen, bed linen, curtains, upholstery fabrics, 
bath linen, clothing, underwear, clothing products, footwear, headgear, fashion accessories.

Cl.40;Manufacture of household linen, table linen, bed linen, curtains, upholstery fabrics, bath linen, clothing, 
underwear, clothing products, footwear, headgear, fashion accessories; textile dyeing of household linen, table linen, bed 
linen, curtains, upholstery fabrics, bath linen, clothing, underwear, clothing products, footwear, headgear, fashion 
accessories; custom manufacture of products at the request of and to the specifications of others in the field of 
household linen, table linen, bed linen, curtains, upholstery fabrics, bath linen, clothing, underwear, clothing products, 
footwear, headgear, fashion accessories; dyeing of household linen, table linen, bed linen, curtains, upholstery fabrics, 
bath linen, clothing, underwear, clothing products, footwear, headgear, fashion accessories, timber felling and 
processing; applying finishes to textiles; custom assembling of materials for others, namely fabrics; fabric bleaching; 
embroidery services; fabric fireproofing; fabric waterproofing; pattern printing; lithographic printing; textile printing 
services; alteration of clothings and clothing products; cloth pre-shrinking; tailoring services; tanning; shoe staining; 
textile dyeing; cloth dyeing; fur dyeing; fur mothproofing; crease-resistant treatment for clothing; wool treatment; textile 
treating; textile mothproofing; dye separation treatment; fur conditioning; leather processing.

Cl.42;Scientific and technological services as well as research and design services relating thereto; industrial analysis 
and research services; design and development of computers and software in the field of household linen, table linen, 
bed linen, curtains, upholstery fabrics, bath linen, clothing, underwear, clothing products, footwear, headgear, fashion 
accessories; interior design; graphic arts design services; design of interior decor; industrial design; packaging design 
services; fashion designer and interior decorator services; textile testing; research and development of new products for 
others in the field of household linen, table linen, bed linen, curtains, upholstery fabrics, bath linen, clothing, underwear, 
clothing products, footwear, headgear, fashion accessories; styling [industrial design].
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Priority claimed from 18/10/2017; Application No. : 710709 ;Switzerland 

3871739    12/12/2017
[International Registration No. : 1407685]
BASF Agro B.V., Arnhem (NL), Zweigniederlassung Freienbach

Huobstrasse 3 CH-8808 Pfäffikon SZ Switzerland

Proposed to be Used
IR DIVISION
Cl.1;Chemical products for use in agriculture, horticulture and forestry, particularly plant fortifiers, chemical and/or 
biological preparations for stress management in plants, preparations for regulating plant growth, seed treatment 
preparations, wetting preparations.

Cl.5;Products for destroying and combating vermin, insecticides, fungicides, herbicides, pesticides.
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Priority claimed from 15/11/2017; Application No. : 017484461 ;European Union 

3871765    14/12/2017
[International Registration No. : 1407688]
BASF Agro B.V., Arnhem (NL), Zweigniederlassung Freienbach

Huobstrasse 3 CH-8808 Pfäffikon SZ Switzerland

Proposed to be Used
IR DIVISION
Cl.1;Chemical products for use in agriculture, horticulture and forestry, particularly plant fortifiers, chemical and/or 
biological preparations for stress management in plants, preparations for regulating plant growth, seed treatment 
preparations, wetting preparations.

Cl.5;Products for destroying and combating vermin, insecticides, fungicides, herbicides, pesticides.
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Priority claimed from 19/10/2017; Application No. : 710711 ;Switzerland 

3871770    12/12/2017
[International Registration No. : 1407687]
BASF Agro B.V., Arnhem (NL), Zweigniederlassung Freienbach

Huobstrasse 3 CH-8808 Pfäffikon SZ Switzerland

Proposed to be Used
IR DIVISION
Cl.1;Chemical products for use in agriculture, horticulture and forestry, particularly plant fortifiers, chemical and/or 
biological preparations for stress management in plants, preparations for regulating plant growth, seed treatment 
preparations, wetting preparations.

Cl.5;Products for destroying and combating vermin, insecticides, fungicides, herbicides, pesticides.
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3871776    02/03/2018
[International Registration No. : 1407647]
Ekstrem Bir Bilgisayar Danismanlik Iç ve Dis Ticaret Ltd. Sti.

Üniversiteler Mah. 1596., Cad. Safir Bloklar E Blok Kat:5 No:501, Beytepe-Çankaya Ankara Turkey

Proposed to be Used
IR DIVISION
Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signalling, checking 
(supervision), life-saving and teaching apparatus and instruments; apparatus and instruments for conducting, switching, 
transforming, accumulating, regulating or controlling electricity; apparatus for recording, transmission or reproduction of 
sound or images; magnetic data carriers, recording discs; compact discs, DVDs and other digital recording media; 
mechanisms for coin-operated apparatus; cash registers, calculating machines, data processing equipment, computers; 
computer software; fire-extinguishing apparatus.

Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and research 
services; design and development of computer hardware and software.
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Priority claimed from 29/09/2017; Application No. : 4392288 ;France 

3871794    23/02/2018
[International Registration No. : 1407695]
J.V.D. S.A.S

3 rue des Brêches F-44400 Reze France

Proposed to be Used
IR DIVISION
Cl.6;Room safes.

Cl.11;Hand driers; hair driers; collective hair dryers; electric kettles; drying apparatus; lighting apparatus; air and odor 
treatment apparatus; ventilation apparatus; disinfectant dispenserss.

Cl.20;Mirrors; hand-held mirrors; bathroom furniture; coat stands (furniture); towel closets (furniture); luggage racks 
(furniture).

Cl.21;Soap, handkerchief, paper and sanitary sachet dispensers; perfume dispensers; trash cans; insect traps; 
disinsectization devices; toilet brushes and small brushes; trays for household use; cups; ironing boards.
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Priority claimed from 12/09/2017; Application No. : 201711923 ;Norway 

3871807    07/03/2018
[International Registration No. : 1407700]
Arinno AS

Grønnspettvegen 27 N-2032 Maura Norway

Proposed to be Used
IR DIVISION
Cl.16;Paper coffee filters.

Cl.21;Coffee filters, non-electric; coffeepots, non-electric; non-electric coffee makers; coffee brewers; parts, fittings, 
accessories and cleaning tools for the aforementioned goods; coffee filters, not of paper.

Cl.30;Coffee.
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Priority claimed from 11/09/2017; Application No. : 711433 ;Switzerland 

3871817    09/03/2018
[International Registration No. : 1407871]
Barry Callebaut AG

Westpark, Pfingstweidstrasse 60 CH-8005 Zürich Switzerland

Proposed to be Used
IR DIVISION
Cl.41;Providing of training, practical training, conducting of courses, workshops, seminars and demonstrations in the 
field of food and dessert decoration, cocoa and chocolate, baking and gastronomy, namely instruction services and 
further education for experts; organization of competitions; entertainment; cultural activities; all aforementioned services 
also internet based and provided via apps.

Cl.43;Restaurants, cafés, cafeterias, coffee bars, aforementioned establishments either with or without take-away sales 
and take-away sales services; food service; catering services.
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Priority claimed from 24/11/2016; Application No. : 302016000119182 ;Italy 

3871825    24/02/2017
[International Registration No. : 1408823]
FLORIM CERAMICHE - SOCIETA' PER AZIONI ABBREVIABILE IN: "FLORIM S.P.A."

Via Canaletto, 24 I-41042 FIORANO MODENESE Italy

Proposed to be Used
IR DIVISION
Cl.11;Sanitary installation; sanitary bathroom installation; plumbing fixtures; taps for sanitary installation; mixer taps 
for water pipers; sanitary water fittings; sinks; wash basins (parts of sanitary installations); slop sinks; toilet bowls; 
bidets; showers; shower bath installations; sanitary ware made of stoneware; sanitary ware made of porcelain; sanitary 
ware made of ceramic material; bathtubs; spa baths; sink units.

Cl.19;Building materials (non metallic); stone, granite, marble; artificial stone; stone for building; ceramic tiles and non-
metallic tiles; non-metallic tiles for building; non-metallic mosaics for building; non-metallic building panels; non-metallic 
claddings for building; non-metallic floor and wall tiles; parquet floorings; non-metallic floors; non-metallic paving slab; 
non-metallic wall slabs; non-metallic tiles for raised floorings and floating floors; non-metallic raised floors; non-metallic 
wall claddings for building; non-metallic wall tiles for building; paving blocks, not of metal; non-metallic roofing panels 
and tiles; non-metallic drain grates for outdoor bathtub and swimming pool areas; swimming pools (structures) not of 
metal and parts and fittings thereof; manhole covers, not of metal; drain pipes, not of metal; water pipes, not of metal; 
penstock pipes, not of metal; gratings, not of metal; non-metallic floors for swimming pool side; mastics and plaster.

Cl.20;Furniture; furniture frames; mirrors; furniture screens; mobile partitions; bathroom furniture; kitchen furniture; 
living room furniture; living room furniture parts; worktops; furniture parts; countertops; work tables; sink cupboards; 
tables; table tops; chairs; desks; cabinets; shelving; showcases; display stands; beds; bed headboards; fitted cupboards;
fitted cupboards; coat hangers; chests; drawers; furniture units; fireplace screens; sink liners; shelves; furniture panels; 
doors of furniture; shelves of furniture; screens; pedestals for vases; magazine racks; umbrella stands; seats; trays not of
metal.
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3871845    13/03/2018
[International Registration No. : 1407747]
LE REPAIRE DE BACCHUS

16 rue du Nouveau Bercy F-94220 CHARENTON LE PONT France

Proposed to be Used
IR DIVISION
Cl.33;Alcoholic beverages (except beers).

Cl.43;Services for providing food and beverages, services provided by bars, coffee shops, cafeterias, canteens, 
catering services, specifically in the field of wines and alcoholic beverages.
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Priority claimed from 24/10/2017; Application No. : 302017000120764 ;Italy 

3871882    07/02/2018
[International Registration No. : 1407767]
MABI INTERNATIONAL S.p.A.

Via J. Pirona, 2-4, Zona Industriale I-33038 SAN DANIELE DEL FRIULI (UD) Italy

Proposed to be Used
IR DIVISION
Cl.18;Bags; handbags; clutches [purses]; purses; toiletry bags; satchels; tie cases; umbrellas; keycases; vanity cases, 
not fitted; trunks [luggage]; traveling trunks; sport bags; chain mesh purses; travelling sets [leatherware]; leather 
leashes; imitation leather; walking stick handles; umbrella handles; suitcase handles; pouch baby carriers; curried skins; 
skins of chamois, other than for cleaning purposes; fur; card cases [notecases]; music cases; wallets; reins; haversacks; 
bags [envelopes, pouches] of leather, for packaging; travelling bags; boxes of leather or leatherboard; handbag frames; 
valises; attaché cases; garment bags for travel; backpacks.

Cl.25;Clothing; shoes; headgear; pumps [footwear]; footwear for women; footwear for men; leisure shoes; deck shoes; 
slippers; wooden shoes; sandals; flat shoes; high-heeled shoes; dress shoes; half-boots; lace boots; boots; waterproof 
boots; winter boots; ankle boots; waist belts; belts [clothing]; belts made from imitation leather; leather belts [clothing].
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Priority claimed from 19/12/2017; Application No. : 712592 ;Switzerland 

3871930    06/02/2018
[International Registration No. : 1407878]
Clariant AG

Rothausstrasse 61 CH-4132 Muttenz Switzerland

Proposed to be Used
IR DIVISION
Cl.1;Chemical products for use in industry and science, namely humectants, desiccants and anti-condensation agents; 
chemical products for industry and science, namely products for maintaining relative humidity levels within product 
packaging and within pharmaceutical products, nutritional products, vitamin supplements and diagnostic products and 
within medical and dental product packaging and for the protection of semi-finished products, particularly gelatin 
capsules, tablets, plastic parts for packaging.

Cl.16;Packages and packaging materials made of plastic materials and paper (included in this class).

Cl.20;Products made of plastic materials, particularly in the form of packaging containers or receptacles, such as 
boxes and cases, with or without lids or caps, included in this class.
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Priority claimed from 25/10/2017; Application No. : 1363196 ;Benelux 

3871988    12/01/2018
[International Registration No. : 1407986]
ARKITE NV

Frans Blocklaan 14 B-2620 HEMIKSEM

Proposed to be Used
IR DIVISION
Cl.9;Software; interface software; industrial process control software; factory automation software; manufacturing 
software; computer-aided manufacturing software; computer interfaces; interfaces for detectors; communication 
interface units; controllers (regulators); programmable controls; process control digital controllers; process control 
apparatus [electronic]; data processing equipment; computers; computer peripherals; sensors; 3d sensors; virtual 
sensors; detectors; cameras; speakers; display screens.

Cl.42;Design, development, implementation and upgrading of software, industrial process control software, factory 
automation software, manufacturing software, computer-aided manufacturing software; industrial process development; 
industrial process research; consultancy in the field of industrial process control and process innovation; computer 
integration services; computer software integration; services for monitoring industrial processes.
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Priority claimed from 31/10/2017; Application No. : 87666979 ;United States of America 

3871998    09/03/2018
[International Registration No. : 1407960]
Colorescience, Inc.

2141 Palomar Airport Road, Suite 200 Carlsbad CA 92011 United States of America

Proposed to be Used
IR DIVISION
Cl.3;Sunscreen preparations, namely sunscreen-based skin care for use in treating skin on the face after plastic surgery
or dermatological procedures.

Cl.41;Providing non-downloadable publications in the form of articles in the field of sunscreen and skincare, via a 
website; providing non-downloadable videos in the field of improving the appearance of skin on the face post 
dermatological treatments or plastic surgery, via a website.

Cl.44;Cosmetic skin care services, namely, skin care treatment for the face for use post dermatological treatments, 
medical procedures or plastic surgery.
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Priority claimed from 07/12/2017; Application No. : UK00003275789 ;United Kingdom 

3872007    29/03/2018
[International Registration No. : 1407962]
Dover Fueling Solutions UK Limited

Units 1 & 3 Baker Road, West Pitkerro Industrial Estate Dundee DD5 3RT United Kingdom

Proposed to be Used
IR DIVISION
Cl.9;Electronic payment terminals; secure terminals for electronic transactions; electronic point-of-sale terminals.

Cl.36;Financial transaction services for the fuel dispensing industry.
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Priority claimed from 08/12/2017; Application No. : 30 2017 112 652 ;Germany 

3872010    20/12/2017
[International Registration No. : 1408281]
Stemme AG

Flugplatzstrasse F2, Nr. 6-7 15344 Strausberg Germany

Proposed to be Used
IR DIVISION
Cl.12;Apparatus, machines and equipment for the aviation industry, namely, aircraft being airplanes, gliders, 
motorgliders, optionally-piloted airplanes, remotely piloted airplanes and drones; bodies, wings, winglets, control 
surfaces, cowlings, and landing gear for aircraft; upholstery for aircraft; luggage racks for aircraft; aircraft dashboards 
incorporating cameras; chassis for aircraft, empennages for aircraft; external-payload pods for aircraft; fitted covers for 
aircraft; amphibious aircraft; fuselages for aircraft; internal parts and components for aircraft, namely, pneumatic deicers, 
and distributors for deicing chemicals, landing gear shock absorbers, air brakes, spoilers, control surface linkages, 
control sticks, and propellor variable pitch mechanisms; propellers for aircraft; seats for aircraft; aircraft dashboards 
incorporating sensors and surveillance gear; tow bars, tugs, and trailers for aircraft; windows and canopies for aircraft; 
wheels for aircraft; aircraft power train mechanisms comprised of clutch, transmission, cardanic joints, and drive shaft.

Cl.37;Repairs and services, namely repair of apparatus, machines, and equipment for aircraft and aerospace use; 
reconditioning for the purpose of repair of aircraft, airframes, aircraft engines, and propellers; installation of airframes, 
aircraft engines, and propellers; maintenance of aircraft, airframes, aircraft engines, and propellers; overhauling of 
aircraft, airframes, aircraft engines, and propellers; rebuilding of aircraft, airframes, aircraft engines, and propellers; repair
of aircraft, airframes, aircraft engines, and propellers.

Cl.42;Scientific and technological services and research and design relating thereto, namely aircraft design; 
aeronautical engineering services; engineering services in the field of aircraft certification; engineering for the 
aeronautical industry; design of computer programs and software relating to aircraft; industrial designer services; 
development and research services regarding new aeronautical products for others; research in the field of aeronautical 
engineering and technology; physics research; drawing up of expert technical opinions in the field of aeronautical 
engineering; material testing and evaluation in the field of aeronautics; product quality testing in the field of aeronautics; 
styling in the nature of industrial design; technological consultation in the field of aerospace engineering; aeronautical 
sensor and surveillance mounting device design; aeronautical wing design.
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Priority claimed from 31/08/2017; Application No. : 30 2017 108 785 ;Germany 

3872013    23/02/2018
[International Registration No. : 1407983]
URSAPHARM Arzneimittel GmbH

lndustriestraße 35 66129 Saarbrücken Germany

Proposed to be Used
IR DIVISION
Cl.5;Pharmaceuticals, medical and veterinary preparations; sanitary preparations for medical purposes; dietetic food 
and substances adapted for medical or veterinary use, food for babies; dietary supplements for humans and animals; 
plasters, materials for dressings; material for stopping teeth, dental wax; disinfectants; preparations for destroying 
vermin; fungicides, herbicides.

Cl.10;Surgical, medical, dental and veterinary apparatus and instruments; artificial limbs, eyes and teeth; orthopaedic 
articles; suture materials; therapeutic and assistive devices adapted for the disabled; massage apparatus; apparatus, 
devices and articles for nursing infants; sexual activity apparatus, devices and articles; containers with dosing devices, in 
particular for dispensing pharmaceutical products, included in this class.

Cl.16;Paper and cardboard; printed matter; bookbinding material; photographs; stationery and office requisites, except 
furniture; adhesives for stationery or household purposes; drawing materials and materials for artists; paintbrushes; 
instructional and teaching materials; plastic sheets, films and bags for wrapping and packaging; printers' type, printing 
blocks; cartons of cardboard for packaging; packaging materials made of cardboard; bags and articles for packaging, 
wrapping and storage of paper and cardboard; advertising posters; advertising brochures; leaflets; signs of paper and 
cardboard; flyers; information sheets; package information leaflets.

Cl.35;Advertising; business management; business administration; office functions; retail and wholesale services, also 
via internet relating to pharmaceuticals, medical and veterinary preparations, sanitary preparations for medical purposes, 
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dietetic food and substances adapted for medical or veterinary use, food for babies, dietary supplements for humans and 
animals, plasters, materials for dressings, materials for stopping teeth, dental wax, disinfectants, preparations for 
destroying vermin, fungicides, herbicides, surgical, medical, dental and veterinary apparatus and instruments, artificial 
limbs, eyes and teeth, orthopaedic articles, suture materials, therapeutic and assistive devices adapted for the disabled, 
massage apparatus, apparatus, devices and articles for nursing infants, sexual activity apparatus, devices and articles, 
containers with dosing devices, in particular for dispensing pharmaceutical products [included in class 10], paper and 
cardboard, printed matter, bookbinding material, photographs, stationery and office requisites, except furniture, 
adhesives for stationery or household purposes, drawing materials and materials for artists, paintbrushes, instructional 
and teaching materials, plastic sheets, films and bags for wrapping and packaging, printers' type, printing blocks, cartons 
of cardboard for packaging, packaging materials made of cardboard, bags and articles for packaging, wrapping and 
storage of paper and cardboard, advertising posters, advertising brochures, leaflets, signs of paper and cardboard, flyers, 
information sheets, package information leaflet.
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Priority claimed from 29/06/2017; Application No. : 1356670 ;Benelux 

3872042    26/12/2017
[International Registration No. : 1408275]
Koninklijke Philips N.V.

High Tech Campus 5 NL-5656 AE Eindhoven

Proposed to be Used
IR DIVISION
Cl.7;Service tool kits, namely, equipment for purging air from X-ray and CT systems and CT and X-ray tubes.

Cl.9;X-ray tubes; computed tomography (CT) tubes; vacuum relays; high voltage high vacuum rectifiers; silicon diode 
rectifiers; high voltage high vacuum rectifiers and power distribution units (PDUs); X-ray generators; X-ray and CT 
detectors; X-ray grids and anti-scatter grids; computed tomography (CT) grids; computed tomography (CT) cables; high 
voltage cables; magnets and coils for magnetic resonance imaging apparatus; protective products for shielding against 
radiation; equipment for measuring and checking contamination and flow rate of oil in CT and X-ray tubes and X-ray and 
CT systems.

Cl.10;Medical and surgical apparatus and instruments; X-ray tubes; computed tomography (CT) tubes; vacuum 
contractors for medical use; vacuum relays; high voltage high vacuum rectifiers; silicon diode rectifiers; high voltage 
high vacuum rectifiers and power distribution units (PDUs); X-ray generators; X-ray and CT detectors; X-ray grids and 
anti-scatter grids; computed tomography (CT) grids; computed tomography (CT) cables; high voltage cables; magnets 
and coils for magnetic resonance imaging apparatus; protective products for shielding against radiation; vacuum 
contractors for medical use; all aforesaid products intended for use in the medical and healthcare field.

Cl.40;3D printing services in particular with regards to 3D printing of metal.

Cl.42;Rental of X-ray tubes, CT tubes, vacuum contacts, vacuum relays, high voltage high vacuum rectifiers, silicon 
diode rectifiers for laboratory and research use.

Cl.44;Rental of X-ray tubes, CT tubes, vacuum contacts, vacuum relays, high voltage high vacuum rectifiers, silicon 
diode rectifiers, for use in the medical and healthcare field.
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Priority claimed from 27/09/2017; Application No. : 87625098 ;United States of America 

3872043    26/03/2018
[International Registration No. : 1408259]
Over/Under Gaming Co.

1294 Bello Avenue St. Helena CA 94574 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Computer software for enabling users to engage in prediction competitions, not for use in dating or matchmaking.

Cl.41;Entertainment services, namely, providing information by means of a global computer network in the fields of 
sports, politics, current events, and popular culture; providing an online interactive database of data, information, photos, 
audio and video in the fields of sports, politics, current events, and popular culture for entertainment purposes; 
entertainment services, namely, providing information by means of a global computer network in the fields of 
entertainment competition and entertainment prediction; providing an online interactive database of data, information, 
photos, audio and video in the fields of entertainment competition and entertainment prediction, sports, politics, current 
events, and popular culture for entertainment purposes; not to include social club services.
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Priority claimed from 19/09/2017; Application No. : 302017000104677 ;Italy 

3872604    29/09/2017
[International Registration No. : 1408517]
UNICREDIT S.P.A.

Via Alessandro Specchi, 16 I-00186 ROMA (Roma) Italy

Proposed to be Used
IR DIVISION
Cl.35;Advertising, management of commercial business, commercial administration, office work; compilation, 
production and distribution of advertising material; cost price analysis; business consultancy, management, planning and
supervision; business administration; office work; company management services; preparation of business reports and 
business research; business consultancy services relating to disaster planning and recovery; preparation of planning 
reports relating to company directors; relocation services for businesses; preparation of accounts; accountancy services;
preparation of tax returns and tax declaration procedure services; information relating to the tax system; tax consultancy 
and planning; business consultancy; providing information relating to accountancy; drawing up of statements of 
accounts; providing registration services, business administration and secretarial services for companies; document 
copying; data processing services; computerised services for keeping documents, accounts and management of data 
banks; rental and leasing of office equipment; consultancy and information relating to all the above services; invoicing 
services; business intermediary services relating to the matching of potential private investors with entrepreneurs 
needing funding; assistance in management of business activities; drawing up statements of account; business auditing.

Cl.36;Real estate affairs, financial affairs, insurance, information and consultancy in real estate, financial and insurance 
matters; brokerage of real estate, valuation of real estate, real estate agency; renting of real estate; insurance; financial 
affairs; monetary affairs; real estate affairs; banking services; consultancy in financial matters; home banking; financial 
information and insurance information; financial estimates [insurance, banks, real estate]; financial services offered by 
insurance companies; financial services relating to insurance; purchasing real estate [on behalf of third parties]; 
administration of real estate; real estate property management and leasing of real estate; real estate purchasing services; 
consultancy services in investment matters in the real estate sector; real estate credit services; secured deposit services 
relating to real estate; real estate management services; real estate fiduciary services; valuation and management relating 
to real estate; bonds brokerage and issuing of travellers' cheques; issuing of cash; issuing of bonds; issuing of prepaid 
cash cards; deposits of valuables; monetary exchange and arranging monetary transfers; debiting and crediting of 
financial accounts; facilitation and organisation of financing; investment brokerage; administration of financial affairs; 
management of savings accounts; management of assets; financial management of employee pension plans; fiduciary 
administration; financial assistance; savings and loan associations; commercial banking and home banking; brokerage 
services; capital (formation of-) private placing and risk capital investment services; consultancy in matters of fiduciary 
funds; consultancy in matters of risk management [financial]; independent consultancy in financial planning matters; tax 
consultancy [financial]; equity investment in international companies; providing financial grants; financial services for 
purchasing goods and services; raising of financial capital; brokerage of shares or stocks; fund management for private 
clients; financing of purchases; raising of capital; provision of investment capital; provision of current accounts; 
provision of financing; provision of commercial financing; provision of financing for development of real estate; provision 
of financing for companies; provision of pension plans; provision of financial protection for risks relating to foreign 
currency; provision of financial services by means of a worldwide information network or internet; provision of financial 
bonds; guaranteeing funds; financial risk management; risk management in interest rate matters; risk management in 
pricing matters; fiduciary services; management of profits; management of assets; management of financial assets; 
management of risk capital; management of company finances; management of company funds; management of financial 
funds; management of real estate funds; management of pension plans; financial management and planning; financial 
management and cash management services; financial management of current accounts; financial management of 
pensions; management financial in relation to banking services; financial management via internet; home banking; 
financial information, providing information and data concerning stock exchanges; financial consultancy; information on 
bank accounts; internet banking; fixed income investments; financial investments; investments in individual stock 
investment plans; investment of risk capital and project capital; financial services dealing; banking services; merchant 
banking; online banking; financial fund operations; provision of financial guarantees; arranging finance for construction 
projects; financing services for the purchase of real estate; brokerage relating to the provision of credit; financing 
services; financial planning and management; financial planning; loans and credits, financial leasing services; financial 
protection; raising of finance; banking services; internet banking services; computerised banking services; financial and 
banking services; digital banking services; digital banking services using a computerised worldwide network [internet 
banking]; financial banking services for cash withdrawal; personal finance banking services; financial banking services 
for cash deposits; bank finance services; international banking services; online banking services; banking services for 
collection of deposits; personal banking services; private banking services; online banking services; account debiting 
services; financial matters services; monetary affair services; fiduciary management services; current account cheque 
services; bank account services; deposit account services; savings account services; cheque account services; current 
account services; deposit services; finance services; finance and loan services; financial management services relating 
to bank institutions; financial management services; financial dealing services; savings plan services; pension plan 
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services; financial planning services; savings and loan services; treasury services; financial transaction services relating 
to interest rates; fiduciary services; administration of financial affairs; computerised financial services; financial savings 
services; personal financial services; financial services relating to assets; services in investment matters; monetary 
services; pension services; services relating to bank accounts and savings accounts; telephone banking services; 
financial transfers and transactions and payment services; fund raising for charity; fund raising for charity purposes 
[fund raising]; money (raising of); financial sponsoring services; financial sponsoring; credit card services; issuing of 
credit cards; provision of credit cards and debit cards, provision of atm cash cards and collection cards; services relating 
to atm cash cards, credit cards, debit cards and digital payment cards; credit card and payment card services; credit card 
management services; consultancy services in matters of credit cards and debit cards, collection cards; bank account 
services, namely, bank account opening or closing services; insurance; renting of apartments; credit agencies; leasing 
agencies [real estate property]; credit recovery agencies; financial customs brokerage services; real estate agencies; 
analysis (financial -); accident insurance; fire insurance; sickness insurance; maritime insurance; insurance (life-); 
insurance; consultancy in financial matters; capital formation; safe deposits; financial information and insurance 
information; capital investment; rental of apartments, houses, commercial premises and offices; leasing of buildings; 
leasing of commercial property; leasing of flats; leasing of land; leasing of office space; renting of offices [real estate]; 
dealing in insurance; dealing in real estate; stock exchange dealing; exchange brokerage; currency exchange; payment 
by instalments; loans against security; loans [financing]; loans on real estate pledges; stock listings; debit card services; 
pension fund services; pension fund services; company liquidation services [financial matters]; pension payment 
services; pledged loan services; sponsoring (financial-); valuation of real estate; valuation of jewels; valuation of objets 
d'art; valuation of antiques; financial estimates [insurance, banks, real estate]; digital transfer of funds; cheque 
verification.

Cl.41;Education; providing of training; entertainment; sporting and cultural activities; academies [education]; 
entertainment services; organisation of competitions (education or entertainment); recreation facilities (providing -); 
publication of texts, other than publicity texts; tuition; publication of books; theater productions; production of shows; 
arranging and conducting of colloquiums; arranging and conducting of conferences; arranging and conducting of 
congresses; education information; entertainment information; organization of exhibitions for cultural or educational 
purposes; museum facilities (providing-) presentation, exhibitions); arranging and conducting of seminars; workshops 
(arranging and conducting of -) [training]; booking of seats for shows; publication of electronic books and journals on-
line; electronic desktop publishing; vocational guidance (education or training advice]; ticket agencies (entertainment); 
writing of texts.
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Priority claimed from 10/10/2017; Application No. : 87640174 ;United States of America 

3872615    28/03/2018
[International Registration No. : 1408602]
InsightsNow, Inc.

2101 NE Jack London St Corvallis OR 97330 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Computer software for creating and accessing searchable databases of information and data; downloadable 
reports relating to marketing research, consumer opinions, and consumer trends.

Cl.35;Business research services, namely, providing analysis of data relating to purchasing decisions; market analysis 
and research services; business services, namely, conducting consumer analysis and tracking consumer trends; 
consumer survey services; business services, namely, consumer research and consulting related thereto; market 
research in the field of consumer goods and services; market research services; market opinion polling studies; public 
opinion polling; market research, namely, qualitative analysis.
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Priority claimed from 21/06/2017; Application No. : UK00003238775 ;United Kingdom 

3872618    14/12/2017
[International Registration No. : 1408099]
The Governing Body Charterhouse School

Charterhouse School Godalming, Surrey GU7 2DX United Kingdom

Proposed to be Used
IR DIVISION
Cl.16;Printed matter; paper, cardboard and goods made from these materials, namely boxes, cartons, storage 
containers, packaging containers and wrapping materials made of paper and cardboard; book binding materials; 
photographs; paper stationery; stationery; school supplies [stationery]; adhesives for stationery or household purposes; 
rulers; stationery and educational supplies; artists' materials; paint brushes; typewriters and office requisites (except 
furniture); printed publications; books; exercise books; instructional and teaching material (except apparatus); lever arch 
files; folders; fountain pens; geographical maps; inkstands; inkwells; magazines and journals; newspapers; pads; 
paperweights; pamphlets; paper; paper articles; periodicals; publications; pictures; pens; pencils; pen cases; printed 
publications; note books; postcards; posters; rubber erasers; printers' type; printing blocks; albums; bookmarkers; 
calendars; document folders and wallets; cards; charts; diaries; instructional and teaching materials; printed educational 
materials; educational books; educational publications; souvenir plastic bags; steel pens; writing cases; writing pads; 
writing paper; notecards; notelets; greeting cards; gift boxes; souvenir booklets; souvenir posters; souvenir 
programmes; souvenir plastic carrier bags.

Cl.18;Leather and imitations of leather; trunks and travelling bags; bags; luggage; carrying cases; document cases; 
leather cases; sports bags; school bags; school book bags; wallets; whips, harness and saddlery; umbrellas; walking 
sticks; credit card cases; wallets including card holders; purses.

Cl.25;School uniforms; clothing, footwear, headgear; caps; hats; headgear for wear; jackets; jerseys; jumpers; 
knitwear; neckties; scarfs; scarves; shawls; sports shirts; socks; sports jerseys; suits; sweaters; top hats; top coats; 
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trousers; shirts; skirts; dresses; blouses; cardigans; ties; belts [clothing]; socks; jumpers; jerseys; tracksuits; polo 
shirts; t-shirts; waistcoats; waterproof clothing; aprons; braces for clothing [suspenders].

Cl.28;Toys; balls for games; cricket bats; cricket bags; cricket balls; leg guards; protective padded articles for use in 
playing the game of cricket; games and playthings; parlour games; machines for physical exercises; playing balls; 
rackets; decorations for Christmas trees; fitness exercise machines.

Cl.41;School services; secondary education services; boarding school services; education; providing of training; 
sporting and cultural activities; entertainment; educational services; adult tuition; adult training; adult education services; 
arranging and conducting of day school courses for adults; conducting of instructional, educational and training courses 
for young people and adults; physical fitness instruction for adults and children; sports instruction services; sports 
tuition, coaching and instruction; provision of courses of instruction relating to sport; providing and operation of sporting 
and recreation facilities; health club, fitness centre and gymnasium services; recreational and residential courses and 
entertainment and educational services provided by clubs; teaching services; training services; tuition; instruction 
services; education services relating to the application of computer software; arranging and conducting conferences, 
seminars and exhibitions; arranging and conducting examinations; correspondence courses; physical education; 
residential courses; publication services; publication of textbooks; publication of educational texts; publication of 
educational materials; publication of educational and training guides; publication of printed matter relating to education; 
training for parents in parenting skills; publishing of interactive computer software.
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Priority claimed from 18/01/2017; Application No. : 201770046 ;Slovenia 

3872639    18/07/2017
[International Registration No. : 1407845]
GORENJE gospodinjski aparati, d.d.

Partizanska cesta 12 SI-3320 Velenje Slovenia

Proposed to be Used
IR DIVISION
Cl.7;Electric appliances for preparing food, electric household cleaning appliances; white goods included in this class, 
namely washing machines, dishwashers; electric household and kitchen machines and apparatus belonging to this class; 
mixing machines; electric kitchen mixers; electric blenders; cutters (machines); bread cutting machines; electric kitchen 
knives; electric food choppers; meat choppers (machines); meat mincing machines; electric food processors; grating 
machines for vegetables; electric crushers for kitchen use; electric tin openers; electric fruit presses for household 
purposes; juicers; electric citrus juice presses; electric blenders and liquidizers for household purposes; electric fruit 
squeezers; mills (machines); coffee grinders, other than hand-operated; pepper mills, other than hand-operated; flour mill 
machines; millstones for milling flour; machines for making pasta; peeling machines; sifting machines; kitchen robots; 
robots (machines); electric beaters; electric whisks for household purposes; beating machines; kneading machines 
(electric kitchen machines); electromechanical food preparation machines; electromechanical beverage preparation 
machines; electrical apparatus for sealing plastics; vacuum packing machines; electrical apparatus for sealing plastics 
(packaging); washing and drying machines; washing machines; laundry washing machines; drying machines; washer-
driers, combined washing machines and tumble driers; spin driers; centrifugal machines; wringing machines for laundry; 
dishwashers; electric machines and apparatus for cleaning; drums (parts of machines); cleaners, namely vacuum 
cleaners, wet-dry vacuum cleaners; electric vacuum cleaners; vacuum cleaning machines for use in households; vacuum 
cleaners for industrial purposes; cordless vacuum cleaners; robotic vacuum cleaners; vacuum cleaners; vacuum cleaner 
bags; central vacuum cleaning installations; installations for vacuum dust extraction for cleaning purposes; dust 
exhausting installations for cleaning purposes; vacuum cleaner hoses; vacuum cleaner attachments for disseminating 
perfumes and disinfectants; steam cleaners; multi-purpose steam cleaners; electric machines and apparatus for carpet 
shampooing; electric clothing pressing machines; ironing machines; clothes pressing machines; electric machines and 
apparatus for wax-polishing; machines and apparatus for polishing (electric); sewing machines; parts and fittings of the 
afore-mentioned goods belonging to this class.

Cl.11;Apparatus for lighting, heating, steam generating, cooking, refrigerating, drying, ventilating, water supply and 
sanitary purposes; white goods belonging to this class, namely electric household appliances for cooling, refrigerating, 
freezing, drying, cooking, roasting, grilling, electric laundry driers; cooling and refrigerating appliances belonging to this 
class; refrigerating apparatus and machines; refrigerators; refrigerating cabinets; refrigerating display cabinets (display 
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cases); chillers for wine and drinks, wine coolers; freezers; chest freezers; freezer cabinets, upright freezers; fridge-
freezers, combination refrigerator-freezers; ice makers; ice chests; electric cool boxes; cooking apparatus and 
installations; cooking stoves, cookers, household stoves; multicookers; hot plates; kitchen ranges; kitchen ranges 
(ovens); electric, gas and combined cookers; ovens; built-in ovens; hot air ovens; steam ovens; structural plates for 
ovens, framework of metal for ovens; cooking rings, hobs, cooking plates; induction, glass ceramic and combined 
cooking hobs; portable induction hobs; steam cookers; warming drawers for kitchens; microwave ovens (cooking 
apparatus); egg cookers; extractor hoods for kitchens; range hoods; ventilation hoods; rotisseries; griddle plates; 
barbecues; grills (cooking appliances), griddles (cooking appliances); contact grills; toasters, bread toasters; bread 
baking apparatus, bread-making machines; roasting apparatus; electric waffle irons; pressure cooking saucepans, 
electric; electric deep fryers; roasters; coffee machines; electric coffee brewers; electric coffee percolators; food driers; 
electric oil presses; electric appliances for making yogurt; electric laundry driers, tumble driers (heat driers); drying 
apparatus; desiccating apparatus; hair driers; hand drying apparatus for washrooms; electric boilers; electric kettles; 
water heaters (apparatus); electric water heaters; gas fired water heaters; gas boilers; boilers; boilers for hot water supply 
installations; hot water tanks; boilers other than parts of machines; pellet boilers; log boilers; heat pumps; air 
conditioning apparatus; ventilating fans; ventilators (parts of air-conditioning installations); fans (air-conditioning); air 
purifying apparatus and machines; air sterilisers; water purifying apparatus and machines; water sterilizers; air 
humidifying installations; air humidifiers (ionizers); dehumidifiers; solar collectors (heating), solar heating panels; 
radiators (heating); electric radiators; bathroom tubular radiators; fan heaters; toilets (water closets); toilet bowls; toilet 
seats; urinals (sanitary fixtures); wash-hand basins (parts of sanitary installations), wash-hand bowls (parts of sanitary 
installations); bidets; bath tubs; bath tub panels; massage bath installations, spa baths (vessels); bath screens, bathtub 
enclosures; showers; shower bases; shower enclosures, shower cubicles; massage shower cabins, massage showers 
(massage shower panels); taps (faucets); bath fittings; bath linings; parts and fittings of all the afore-mentioned goods 
belonging to this class.
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3872664    07/09/2017
[International Registration No. : 1407837]
RICE A/S

Havnegade 100 E DK-5000 Odense C Denmark

Proposed to be Used
IR DIVISION
Cl.16;Paper, cardboard, goods made from these materials, not included in other classes; printed matter; bookbinding 
materials; photographs; stationery; office accessories (excluding furniture); pads (stationery); table napkins of paper; 
books; wrapping paper, calendars; cards; pen and pencil cases; boxes of paper or cardboard.

Cl.20;Furniture; mirrors and picture frames; goods (not included in other classes) of wood, wicker, and substitutes for 
all these materials, or of plastics; tray table; coffee shop tables; containers (not of metal); decorations of plastic for 
foodstuffs; packaging containers of plastic; figurines (statuettes) of wax, plaster or plastic; baskets (non- metallic); 
pillows; cushions; photograph frames.

Cl.21;Household or kitchen utensils and containers; combs and sponges; brushes; brush-making materials; articles for 
cleaning purposes; articles of glass, porcelain and earthenware not included in other classes; dustbins; tableware, other 
than knives, forks and spoons; coasters, not of paper or textile; drinking glasses; cookie jars; disposable table plates; 
dishes; moulds (kitchen utensils) and cookery moulds; holloware; jugs; coffee pots (non-electric); cups and mugs; jugs; 
works of art of porcelain, ceramic, earthenware or glass; candelabra [candlesticks]; lunch boxes; china ornaments; salt 
cellars and pepper pots; pots; table napkin holders; napkin rings; cutting boards for the kitchen; wall soap dishes; table 
plates; mugs; isothermic bags; teapots; vases; bread baskets for household purposes.

Cl.35;Wholesaling and retailing, including via the interest of precious metals and their alloys and goods in precious 
metals or coated therewith, namely trinkets, flower vases, bowls (basins), cutlery, jewellery cases, personal ornaments, 
sugar bowls and cases, paper, cardboard and goods made from these materials, namely boxes and bins of paper and 
cardboard, flags of paper, waste paper baskets, bags of paper, gift bags, plates, tablemats of paper, tablecloths of paper 
and paper baking cups, printed mater, office requisites (except furniture), plastic materials for packaging, storage boxes 
and cases, trunks and travelling bags, umbrellas, purses and bags, furniture, mirrors (looking glasses), picture frames, 
storage cases and containers, cutlery, bowls (basins), plates, drinking glasses and cups of wood and plastic, cushions, 
household or kitchen utensils and containers (not of precious metals or coated therewith), articles for cleaning purposes, 
articles of glass, porcelain and earthenware.
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Priority claimed from 11/08/2017; Application No. : 4382520 ;France 

3873041    29/01/2018
[International Registration No. : 1408851]
BIOFARMA

50 rue Carnot F-92284 Suresnes Cedex France

Proposed to be Used
IR DIVISION
Cl.9;Scientific, optical, weighing, measuring, signaling, checking (supervision), life-saving and teaching apparatus and 
instruments; apparatus and instruments for conducting, switching, transforming, accumulating, regulating or controlling 
electricity; apparatus for recording, transmission or reproduction of sound or images; magnetic recording media; sound 
recording disks; digital recording media; data and information processing apparatus and equipment; software; computer 
programs; computers; data processing equipment; software recorded on magnetic media or downloaded from a remote 
computer network; downloadable computer software applications; telecommunication equipment for use with mobile 
networks; personal digital assistant; transmitters of electronic signals; connected bracelets, connected scales, connected 
watches (measuring instruments); video cameras; activity sensors; downloadable applications for mobile devices; digital 
applications; software for algorithms; artificial intelligence software; spectacles, contact lenses; computer platforms in 
the form of software for information sharing; connected self-measuring tools; virtual reality programs; analysis systems 
based on artificial intelligence (software); chips linked to an information system; connected helmets for medical use; 
connected activity trackers for medical use; connected blood pressure monitors.

Cl.10;Medical, surgical, dental and veterinary apparatus, instruments and equipment, intended for disease diagnosis, 
screening, prevention, control, monitoring, treatment, disease, injury or disability regeneration or compensation, or study 
or replacement or modification of the anatomy or of a physiological process, or control of conception; artificial teeth, 
eyes, organs and limbs; orthopedic articles; suture material; compression stockings, tights and socks; stockings, tights 
and socks for varicose veins; medical apparatus, instruments and equipment for introduction of pharmaceutical 
preparations into the human body, particularly for the prolonged, controlled or immediate release of active substances; 
perfusion devices and syringes for medical use; medical measuring instruments, particularly those which can transmit 
data directly into a database, particularly fever measuring instruments, heart rate monitors; apparatus, instruments and 
equipment derived from robotics for medical use; nanorobots for medical use; medical robotic equipment; apparatus, 
instruments and equipment derived from bionics for medical use; patches for medical use; chips for medical use; allergy 
testing tools; blood testing kits for medical use; medical devices intended to be ingested; video-endoscopic capsules; 
systems for measuring biochemical changes in blood; systems for measuring biomarkers in blood; inhalers; activity 
trackers for medical use; blood pressure monitors; connected pill boxes for medical use.

Cl.44;Medical services; veterinary services; hygienic and beauty care for human beings or animals; health counseling 
services; pharmacy advice; health services; telemedicine services; therapeutic services; medical diagnosis services; 
home care services; individualized medical prescription services; online medical prescription services; advice relating to 
home medical treatment; advice relating to self-medication; provision of medical information to patients; remote medical 
examination services; advice related to personal well-being [health]; medical monitoring of patients including remote 
monitoring.
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Priority claimed from 18/05/2017; Application No. : UK00003232116 ;United Kingdom 

3873136    17/11/2017
[International Registration No. : 1408585]
The British United Provident Association Limited

BUPA House, 15-19 Bloomsbury Way London WC1A 2BA United Kingdom

Proposed to be Used
IR DIVISION
Cl.3;Non-medicated preparations for the application to and conditioning, cleaning and care of hair, scalp, skin, teeth, 
eyes and nails; toiletries; hair lotions; essential oils; shampoos; shaving preparations; toothpaste, dentifrices; tooth and 
dental gel, polish, powder, tablets, rinses; tooth cleaning preparations; oral hygiene preparations; mouthwash; mouth 
sprays; cosmetic preparations for care of mouth and teeth; cosmetics; cosmetic and hygienic preparations; personal 
deodorants; non-medicated soaps.

Cl.42;Dental research laboratory services; scientific, medical, dental and technological research services; provision of 
ergonomic design services; design services; design and development of computer hardware and software; computer 
hardware and software consulting services; multimedia and audio-visual software consulting services; computer 
programming; support and consultation services for developing computer systems, databases and applications; creating 
and maintaining websites; development of multimedia websites; hosting the websites of others; providing Internet search 
engines; providing search engines for obtaining data via communications networks, from databases, and on a global 
computer network; certification and quality control services; professional accreditation services; software as a service 
services; platform as a service services; infrastructure as a service services; information technology services for the 
pharmaceutical, healthcare, accommodation industries; scientific, medical, dental and technological laboratory services; 
medical research services; provision of information, advisory and consultancy services in relation to the aforesaid 
services.

Cl.43;Accommodation services; temporary accommodation services; provision of temporary housing; reservation, 
booking and arranging of accommodation and housing; providing food and drink as part of hospitality services; 
charitable provision of accommodation; providing temporary accommodation to elderly and related consultation, 
information and advisory services; retirement homes; retirement home services; provision of temporary homes and 
accommodation for the elderly and people with disabilities; provision of temporary accommodation and homes for people 
recovering from illness and with health problems; provision of food and drink; catering services; catering services for 
hospitals, nursing homes and assisted living facilities; rental rooms for conferences, exhibitions and meetings; crèche 
and nursery services; child care centers; provision of information, advisory and consultancy services in relation to the 
aforesaid services.

Cl.44;Hospital services; medical clinic services; medical services; dentistry services; teeth whitening; medical and 
health care, examinations, consultation, screening, testing, counselling, treatment; emergency medical assistance; 
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nursing care services; convalescent home services; nursing home services; rest home services; respite care services in 
the nature of home nursing aid; health screening services; medical health and fitness assessment services; health and 
medical information services; monitoring of patients; outpatient and inpatient care; rental and hire of medical and dental 
instruments and equipment; therapy services and treatments; health spas and health spa services; health resorts and 
health resort services; exercise facilities for health, medical and rehabilitation purposes; advice relating to the welfare and
medical needs of the elderly, ill and infirm; weight loss and weight control care, treatment, advice and consultation; 
nutrition and diet advisory, consultancy and treatment services; nutritionist and dietician services; fitness testing for 
medical and health purposes; analysis of human serum and tissue for medical purposes; medical services and testing in 
the field of fertility, pregnancy, childbirth and artificial insemination; midwife and midwifery services; obstetrics; make-up, 
beautician, beauty consultancy and beauty care services; beauty salon services; bath services for hygiene and 
therapeutic purposes; providing bath houses and hot tub facilities; sauna services; blood bank services; behavioural 
analysis for medical purposes; health, medical and psychological consultancy services relating to personal behaviour; 
chiropractics and chiropractor services; collation of health and healthcare information; consultancy relating to 
orthopaedic and prosthetic implants; cosmetic treatment, dentistry and surgery; cosmetic and laser treatment; 
electrolysis and depilatory treatment; dermatology; fitting of artificial limbs, prosthetic devices, prostheses, contact 
lenses, eyeglasses, hearing aids, optical lenses, orthopaedic devices, orthotic devices; massage services; hair 
replacement, implantation and restoration; eye tests and hearing tests; optometry and ophthalmology; sleep treatment 
and counselling services; meditation services for health, therapeutic or medical purposes; nail care, manicure and 
pedicure services; palliative care; pharmaceutical and pharmacy services; preparation of psychological reports and 
profiles; psychology services; psychiatry; rehabilitation of addicted patients and substance abusers; services for 
extracting, testing, analysing, storing and providing human bodily tissues, cells, genetic material and fluids; telehealth 
and telemedicine services; diagnosis and treatment of allergies; provision of vaccinations; radiology and x-ray services; 
provision of advisory, information and consultancy services in relation the aforesaid services.

Cl.45;Social networking services; social networking services provided on social media; social networking services 
provided via online platforms; social and personal introduction services; providing patient advocate services to hospital 
patients, healthcare patients, patients in long term care facilities, residents of assisted living facilities, residents of 
nursing homes, residents of retirement facilities; fraud detection services in the field of insurance and health care 
insurance; consultancy and information services relating to health and safety; reviewing standards and practices to 
assure compliance with laws and regulations; security services; personal security services; alarm monitoring services; 
surveillance services; funeral arrangement services; legal counselling services; counselling relating to health and safety; 
legal counselling relating to insurance fraud; spiritual guidance counselling; marital guidance and personal relationship 
counselling; consultancy services and fashion and styling consultancy services relating to personal appearance and 
personal grooming; provision of information, advisory and consultancy services in relation to the aforesaid services.
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Priority claimed from 18/05/2017; Application No. : UK00003232107 ;United Kingdom 

3873661    17/11/2017
[International Registration No. : 1408876]
The British United Provident Association Limited

BUPA House, 15-19 Bloomsbury Way London WC1A 2BA United Kingdom

Proposed to be Used
IR DIVISION
Cl.3;Non-medicated preparations for the application to and conditioning, cleaning and care of hair, scalp, skin, teeth, 
eyes and nails; toiletries; hair lotions; essential oils; shampoos; shaving preparations; toothpaste, dentifrices; tooth and 
dental gel, polish, powder, tablets, rinses; tooth cleaning preparations; oral hygiene preparations; mouthwash; mouth 
sprays; cosmetic preparations for care of mouth and teeth; cosmetics; cosmetic and hygienic preparations; personal 
deodorants; non-medicated soaps.

Cl.42;Dental research laboratory services; scientific, medical, dental and technological research services; provision of 
ergonomic design services; design services; design and development of computer hardware and software; computer 
hardware and software consulting services; multimedia and audio-visual software consulting services; computer 
programming; support and consultation services for developing computer systems, databases and applications; creating 
and maintaining websites; development of multimedia websites; hosting the websites of others; providing Internet search 
engines; providing search engines for obtaining data via communications networks, from databases, and on a global 
computer network; certification and quality control services; professional accreditation services; software as a service 
services; platform as a service services; infrastructure as a service services; information technology services for the 
pharmaceutical, healthcare, accommodation industries; scientific, medical, dental and technological laboratory services; 
medical research services; provision of information, advisory and consultancy services in relation to the aforesaid 
services.

7753



Trade Marks Journal No: 1857 ,   09/07/2018           Class 99 
 

Priority claimed from 11/10/2017; Application No. : 017311341 ;European Union 

3873672    15/02/2018
[International Registration No. : 1408654]
Loesche GmbH

Hansaallee 243 40549 Düsseldorf Germany

Proposed to be Used
IR DIVISION
Cl.6;Soldering wire, welding consumables and welding materials.

Cl.7;Machines and process technology installations for the base materials industry, cement works, power stations, steel
works, the chemical industry, environmental technology, for waste treatment and for recycling of materials; grinding 
machines, vertical mills, roller mills; grinding bowls, grinding rolls, hard bodies for grinders, hard bodies for mills and 
grinding rolls; welding machines, welding apparatus, soldering machines, welding electrodes; parts for the aforesaid 
machines, installations, mills, grinding rolls and hard bodies for grinders, welding machines.

Cl.11;Air flow sifters, air flow dryers, air flow dust removers, hot gas generators, material conveyors, material metering 
hoppers, material locks; shaft ovens, rotating grates, bucket fasteners; parts of the aforesaid air classifiers, dryers, dust 
separators, hot gas generators, material conveyors, shaft ovens.

Cl.37;Servicing, repair and maintenance and upgrading of process technology machines and installations.

Cl.42;Engineering, planning, deadline monitoring, production inspection, site assembly, assembly monitoring, 
assembly inspection and commissioning of process technology machines and installations.
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3873674    23/03/2018
[International Registration No. : 1408595]
Charles Claire LLP

Unit 17 Avro Way, Brooklands Business Park Weybridge Surrey KT13 0YF United Kingdom

Proposed to be Used
IR DIVISION
Cl.18;Golf umbrellas; golf umbrella covers; bags and cases; suitcases; holdalls; luggage covers; fitted protective 
covers for luggage; parts, fittings and accessories for all the aforesaid goods.

Cl.25;Golf shirts; golf polo shirts; golf t-shirts; golf tank tops; golf sweaters; golf jackets; golf outer clothing; golf 
water-proof clothing; golf socks; golf trousers; golf skirts; golf skorts; golf shorts; golf shoes; golf caps; golf hats; golf 
visors; parts, fittings and accessories for all the aforesaid goods.

Cl.28;Golf clubs; golf club grips; golf club shafts; golf club heads; golf club handles; shafts for golf clubs; covers for 
golf heads (headcovers); golf balls; golf tees; golf tee bags; golf putters; golf bags; golf bags, with or without wheels; golf 
bag carts; golf bag trolleys; caddy bags; golf gloves; parts, fittings and accessories for all the aforesaid goods.
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Priority claimed from 25/10/2016; Application No. : 15968076 ;European Union 

3873680    13/04/2017
[International Registration No. : 1408852]
CAME S.p.A.

Via Martiri della Liberta', 15 Frazione Dosson I-31030 CASIER (TV) Italy

Proposed to be Used
IR DIVISION
Cl.6;Metal strapping; metal rails; lock casings of metal; collars of metal for fastening pipes; pillars of metal; lock parts 
of metal; roof components of metal; facade construction components of metal; building materials of metal; metal 
components for doors; fabricated metal components for building foundations; ducting conduits (non-electric -) of metal; 
road cones [non-mechanical, non-luminous of metal]; containers of metal [storage, transport]; container of metal for the 
storage and transportation of goods; metal binding strips used on packaging; metal ceiling panels; access covers (metal -
); metal roofing; ropes of metal; hand railings of metal; buildings of metal; nuts, bolts and fasteners, of metal; dispensers, 
of metal; window openers, non-electric; sash balances of metal for windows; retaining [fixing] devices of metal; fixing 
devices of metal; window protection devices of metal; door holding devices of metal; door openers, non-electric; blind 
pulls of metal; sleeping policemen [fixed] (metal -); road humps [portable] of metal for slowing traffic; spacers of metal; 
metal speed bumps; road humps of metal for slowing traffic; ties of metal for binding; metal sash locks; metal hardware; 
wire of common metal; fittings of metal for windows; dome shaped skylight windows (metal -); skylights (windows) of 
metal for use in buildings; jalousies of metal; metal window frames; armoured windows having metal frames; aluminium 
windows; windows of metal; casement windows of metal; sheet metal; metal hooks; metal bleachers; stair treads [steps] 
of metal; grilles of metal; metallic gutters; eaves of metal; guard rails of metal; door fittings, of metal; drawer sliders of 
metal; crash barriers of metal for roads; sliding rails of metal; scaffolding of metal; window glazing fixtures made of 
metal; interior metal shutters; shutters of metal; entrances of metal; ceiling installations (metal -); bicycle parking 
installations of metal; frameworks of metal; soffits (metal -); casings of metal; alloys of metal; padlocks; roof windows of 
metal; metal handles; clevises of metal; metal window cranks; metal valances; pavements made of metal; building and 
construction materials and elements of metal; unprocessed and semi-processed materials of metal; welding and 
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soldering materials; common metals and their alloys; common metals, unwrought or semi-wrought; ores of metal; metal 
mouldings; metal springs; uprights of metal; metal clamps; walls of metal; flat bolts; tent poles of metal; posts of metal; 
metal panels; metal flooring; metal pegs; metallic slatted shutters; tiles of metal for building; access platforms 
[scaffolding] of metal; identity plates of metal; platforms of metal; knobs of metal; metal bicycle storage racks; doors, 
gates, windows and window coverings of metal; shaped metal sections; pulleys [metal hardware]; stays of metal; metal 
stanchions; metal joists; ramps of metal; nets of metal; metal door trim; metal cladding; washers of metal; metal casters; 
rollers (metal -) for sliding windows; runners of metal for sliding doors; latches of metal; shutter doors of metal; bars for 
metal railings; key blanks of metal; ladders and scaffolding, of metal; signs, non-luminous and non-mechanical, of metal; 
door handles of metal; metal roll shutters; locks and keys, of metal; metal door viewers [non-magnified]; door flaps of 
metal; letter-box flaps of metal; framework of metal for building; pantiles of metal; outdoor blinds of metal; partitions of 
metal; lintels of metal; pipes, tubes and hoses, and fittings therefor, including valves, of metal; screws of metal; insect 
screens of metal; skirting boards of metal; chains of metal; sash pulleys, not of metal; padlocks, not of metal.

Cl.7;Feeders for machines; alternators; electronic door openers; lifts, other than ski-lifts; linear actuators; reeling 
apparatus, mechanical; packing machines; anti-shock pads [parts of machines]; reels [parts of machines]; chains, being 
engine timing components; roller chains being parts of machines; link chains for driving purposes [other than for land 
vehicles]; driving chains other than for land vehicles; power transmission chains; conveying chains; door closers, 
electric; belts for conveyors; manifolds [parts of machines]; manifolds [parts of engines]; control mechanisms for 
machines, engines or motors; elevator operating apparatus; electric ignition devices [other than for igniting at a 
distance]; window openers, electric; door openers, electric; curtain drawing devices, electrically operated; window 
closers, electric; door closers, hydraulic; hydraulic door openers; window openers, hydraulic; window closers, hydraulic; 
hydraulic door openers and closers [parts of machines]; pneumatic door openers; door closers, pneumatic; window 
closers, pneumatic; window openers, pneumatic; pneumatic door openers and closers [parts of machines]; elevators 
[lifts]; generators; current generators; machine couplings and transmissions, except for land vehicles; gear assemblies, 
other than for land vehicles; electrical generator groups; generating plant; gears for machines; injectors for engines; 
indexing drives; joining machines; metalworking machines; machines, tools and apparatus for fastening and joining; 
opening and closing mechanisms; drive mechanisms; transmission control mechanisms; shovels, mechanical; journals 
[parts of machines]; butterfly shutters; loading ramps; lifting platforms; roller bridges; elevator doors; pulleys; machine 
wheels; toothed wheels for driving chains; spur wheels [parts of machines]; gear wheels for machines; moving staircases 
[escalators]; splines (sliding -) [parts of machines]; splines (square -) [parts of machines]; screening rollers [parts of 
machines]; power looms; twisting frames being textile machines; automatic looms; power transmissions and gearing for 
machines [not for land vehicles]; electric drives for elevators; mechanical transmissions [other than for land vehicles]; 
valves; turbocompressors; cylinder heads for engines; automatic door apparatus [electric]; electronic door closing 
system; electric motors for use with doors; drives for elevator cabin doors; gear motors other than for land vehicles; 
pistons [parts of machines or engines]; belts for motors and engines, elevator motors; anti-pollution devices for motors 
and engines; driving devices for machines; mobile stairs [motorised]; motors, other than for land vehicles.

Cl.9;Electrical distributing busbars; emergency light bars for vehicles; automatic security barriers; batteries; bio-
sensors; multi-outlet socket blocks; connection blocks [electric cable]; contact blocks (electric -); electrical power 
distribution blocks; gauge blocks; marker buoys; marking and signalling buoys; signaling buoys; beacons, luminous; 
electronically encoded identity wristbands; encoded identification bracelets, magnetic; smart bracelets; cable harnesses; 
calculators; calibrating apparatus; calorimeters; signal bells; bells [warning devices]; electric door bells; metal bells for 
alarms; battery chargers; chargers; electronic paper (display devices); encoded key cards; smart cards [integrated circuit 
cards]; illuminated signs; sign boards [mechanical]; road signs [luminous]; road signs [mechanical]; electronic tags; 
loudspeakers; cabinets for loudspeakers; speakers for computers; surveying chains; adapter cables (electric -); fiber 
optic cables; audio cable; jump leads; power cables; ignition cables; electric cables and wires; signal cables for IT, AV 
and telecommunication; photovoltaic cells; alarm central units; switchboards; pagers; keys (encoded -); electronic key 
cards; USB flash drives; chips [integrated circuits]; electronic chips; buzzers; safety restraints, other than for vehicle 
seats and sports equipment; analogue circuits; electrical circuits and circuit boards; intercoms; encryption apparatus; 
electric couplings; current collectors; road signs, luminous or mechanical; radio operated door lock controls; electrical 
controls; thermostat controllers; commutators; computer components and parts; electric and electronic components; 
computers and computer hardware; condensers [capacitors]; ducts [electricity]; electromagnetic conduits; highway 
safety cones; traffic cones; portable road hazard warning cones [luminous]; portable road hazard warning cones 
[mechanical]; connectors [electricity]; optical connectors; radar connectors; telephone connectors; counters; contacts, 
electric; controllers (regulators); current convertors; covers for electric outlets; electronic databases recorded on 
computer media; recorded data [magnetic]; data recorded electronically; high definition set-top boxes; decoders; 
diaphragms [acoustics]; digitisers; diodes; active matrix displays; displays for smartphones; radar displays; audio 
devices and radio receivers; audio/visual and photographic devices; display devices, television receivers and film and 
video devices; multiport controllers; electric fence controllers; video monitor controllers; automated car parking control 
devices; wireless controllers to remotely monitor and control the function and status of security systems; wireless 
controllers to remotely monitor and control the function and status of other electrical, electronic, and mechanical devices 
or systems; wireless communication devices for voice, data, or image transmission; video devices for access door 
control; navigation, guidance, tracking, targeting and map making devices; safety, security, protection and signalling 
devices; optical devices, enhancers and correctors; testing and quality control devices; image capturing and developing 
devices; electronic docking stations; electrodes; electromagnets; luminous safety beacons; fiber optics; generators 
(signal -); reflective safety vests; wall lights (fittings for -) [switches]; illuminometers; theft prevention installations, 
electric; electronic communication installations; switchgear [electric]; electrical access control apparatus; signals, 
luminous or mechanical; electric and electronic video surveillance installations; indicator lights [for telecommunication 
apparatus]; digital signs; electric signs; telephone intercom apparatus; switches, electric; pressure switches; sensor 
switches; time switches, automatic; circuit closers; light switches; electric circuit interrupters; current breakers; domestic 
switches [electric]; circuit breakers; hands free kits for phones; lamps for use as warning beacons; warning lamps 
[beacons]; road warning lanterns; signalling lamps; beacon lamps; optical lamps; road warning lamps; flashing lights 
[luminous signals]; signal lanterns; lasers; locks (electric) for bicycles; neon lights [signals]; emergency warning lights; 
warning lights [flashing beacons]; warning lamps for vehicles; traffic-light apparatus [signalling devices]; flashing safety 
lights; rotating lights [signalling]; metal detectors; microchips; microphones; monitors; terminals [electricity]; masts for 
aerials; liquid crystal display screens; fibre optic panels; touch panels; digital signage display panels; switch panels 
[electric]; plugboards; indication panels; electronic display panels; electronic indicator boards; modular sign panels 
[luminous]; control panels [electricity]; vehicle parking meters; sockets, plugs and other contacts [electric connections]; 
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electrical sockets; push buttons for bells; panic buttons; microphone buttons; multi-function touch buttons; push button 
panels (electrical -); aiming telescopes; alarm panels; electrical control boards; connection boards [electric]; distribution 
boards [electricity]; annunciators; illumination regulators; light dimmers [regulators], electric; voltage regulators for 
electric power; heat regulating apparatus; energy regulators; screens; motion sensor; optical fibre sensors; infrared 
sensors; ultrasonic sensors; on-off sensors; microwave type intruder sensors; ultrasonic wave type intruder sensors; fire 
sensors; smoke detectors; motion sensors; sensors and detectors; mechanical dialling locks [electric]; combination 
locks (metal -) [electric]; combination locks (non-metallic -) [electric]; digital door locks; electric locks; card operated 
electronic locks; locks [electric] with alarms; electric locks for vehicles; motor vehicle power locks; electronic locks; 
electronic door locks; metal locks [electric]; mechanical locks [electric, metal]; mechanical locks [electric, non-metallic]; 
fingerprint door locks; sirens; alarm systems; biometric access control systems; biometric identification systems; 
biometric voice recognition systems; loudspeaker systems; home cinema systems; access control systems (automatic -); 
access control systems (electric -); electronic control systems; voice processing systems; electronic security systems for 
home network; video surveillance systems; electronic access control system for buildings; electronic entry systems; 
luminous indicators; scientific research and laboratory apparatus, educational apparatus and simulators; measuring, 
detecting and monitoring instruments, indicators and controllers; closed circuit television cameras; teleprompters; 
infrared cameras; motion-activated cameras; rapid scan cameras; security cameras; video cameras adapted for 
monitoring purposes; remote controls; access control units (automatic -); monitoring units [electric]; camcorders; video 
telephones; electronic notice boards; video screens; video transmitters; speakerphones; webcams; fluorescent lamp 
ballast for electric lights; batteries for lighting; accumulators, electric; power adapters; electrical adapters; plug adaptors; 
electronic power supplies; electronic ballasts for operating discharge lamps; remote alarms [other than anti-theft for 
vehicles]; sound alarms, other than for vehicles; electric alarms for smoke; burglar alarms; anti-theft alarms [other than 
for vehicles]; electrical and electronic burglar alarms; electronic burglar alarms; electric alarms for fire; fire alarms in the 
shape of Christmas tree ornaments; warning alarms [other than for vehicles]; security alarms; safety alarms [other than 
for vehicles]; baby alarms; electric alarms; gas alarms; alarms for the detection of inflammable gases; personal security 
alarms; personal alarms; amplifiers; aerial amplifiers; electrical amplifiers; optical enhancers; antennas; antennas and 
aerials as components; antennas and aerials as communications apparatus; audiovisual apparatus; anti-theft alarm 
apparatus [other than for vehicles]; security warning apparatus; stereo amplifying apparatus; video amplifying apparatus; 
electric control apparatus; communications apparatus; automatic control apparatus; access security apparatus 
(automatic -); projection apparatus; signalling apparatus; infrared remote control apparatus; remote control apparatus for 
opening and closing doors; remote control apparatus for opening and closing vehicle doors; remote control apparatus for 
controlling lighting; programmable telecommunication apparatus; fibre optic telecommunications apparatus; 
telecommunication apparatus; broadcasting equipment; apparatus for the transmission of images; apparatus and 
instruments for controlling electricity; data processing equipment and accessories (electrical and mechanical); electrical 
remote control apparatus; monitoring apparatus, electric; electronic surveillance apparatus; global positioning system 
[GPS] apparatus; temperature indicators; warning indicating apparatus [other than for vehicles]; computer apparatus for 
remote meter reading; infrared optical apparatus; traffic guidance apparatus [mechanical]; traffic guidance apparatus 
[luminous sign]; traffic guidance apparatus [electronic]; remote entry point control apparatus; temperature control 
apparatus [thermostats] for machines; temperature control apparatus [thermostats] for vehicles; remote control 
apparatus; access security apparatus (electric -); sound transmitting apparatus; video conferencing apparatus; radios; 
radio receivers; radiotelegraphy sets; gas detecting apparatus; satellite apparatus; apparatus, instruments and cables for 
electricity; telephone apparatus; remote control telemetering apparatus; video intercom apparatus; point-to-point 
communications equipment; computer networking and data communications equipment; communications equipment; 
lighting control apparatus; mobile apps; gauge rods; alarms and warning equipment: information technology and 
audiovisual equipment; electronic controls for motors.

Cl.19;Barricades for highways (non-metallic -); barricades, not of metal; non-metal barriers for pedestrian traffic 
control; crash barriers, not of metal, for roads; hazard warning barriers [non-metallic, fixed structures]; fences, not of 
metal; non-metal exterior blinds; non-metal window frames; non-metal parking curbs; door frames, not of metal; pillars 
(non-metallic -); bollards (fixed, non-metallic, non-luminous and non-mechanical -), for roads; concrete bollards; bollards 
of natural stone; non-metal window sills; delineators [fixed road cones] made of non-metallic materials; road traffic 
direction devices [non-metallic, non-mechanical, non-luminous]; road humps (non-metallic -) for slowing traffic; road 
humps (non-metallic -) [portable] for slowing traffic; spacers being building elements made of fibre reinforced cement; 
non-metal speed bumps; prefabricated building elements (non-metallic -) for on site assembly; prefabricated building 
components (non-metallic -); non-metal windows; prefabricated garages, not of metal; tree grilles (non-metallic -); external
shutters (non-metallic -) for windows; interior non-metal window shutters; shutters, not of metal; double glazing units 
(non-metallic -); plastic window frames; signs made of plastics [non-luminous and non-mechanical]; signs, non-luminous 
and non-mechanical, not of metal, for roads; portable signs [non-luminous, non-mechanical, non-metallic] for roads; 
portable non-metal levees; building materials, not of metal; fencing materials (non-metallic -); non-metal window jambs; 
fence posts of non-metallic materials; signposts (non-metallic -); glass panels for doors; signalling panels, non-luminous 
and non-mechanical, not of metal; fencing panels (non-metallic -); door panels, not of metal; modular sign panels of non-
metallic materials [non-luminous, non-mechanical]; building panels, not of metal; traffic information panels (non-metallic -
) [non-luminous, non-mechanical]; porches, not of metal, for building; slatted shutters (non-metallic -) [outdoor]; pergolas 
(non-metallic -); security shutters of non-metallic materials; louvre vents (non-metallic -) for buildings; shutters made of 
non-metallic materials; bollards of artificial stone; revolving doors not of metal; outer doors, not of metal; glass doors; 
safety doors, not of metal; patio doors [non-metallic frame]; doors, gates, windows and window coverings, not of metal; 
armored doors, not of metal; folding doors, not of metal; roller doors (non-metallic -) having insulating properties; frames 
(non-metallic -) for glazed doors; mirror doors; lift-up doors, non-metallic; wooden doors; doors made of plastic for 
buildings; doors made of glass for buildings; vinyl doors; inner doors, not of metal; insulating doors of non-metallic 
materials; doors, not of metal; doors (non-metallic -) for use in garages; vertically raisable rolling doors [non-metallic]; 
sliding doors, not of metal; tiltable doors (non-metallic -) for buildings; transparent doors of glass for buildings; 
transparent doors (non-metallic -) for buildings; screen doors, not of metal; vinyl patio doors; ramps being structures of 
non-metallic materials; non-metal window screens; non-luminous and non-mechanical signs, not of metal; roller shutters 
(non-metallic -); shuttering made of wood; shutter grilles (non-metallic -); portable non-metal traffic barriers; roller blinds 
for external use [not of metal or textile]; frames (non-metallic -) for verandas; roller blinds of wood for external use; roller 
shades [outdoor] of plastic; turnstiles, not of metal; porticos (non-metallic -); stained-glass windows; window glass; 
preformed building sections (non-metallic -); road signs of non-metallic materials [non-mechanical, non-luminous]; 
jalousies, not of metal; bicycle parking installations, not of metal; gratings (non-metallic -); structural elements (non-
metallic -) for use in building; movable partitions [walls] of non-metallic materials; space dividers [structures], not of 
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metal; boards made of wood particles; timber panels; plywood board.

Cl.20;Fasteners, not of metal, for doors; street furniture, not of metal; lock barrels, not of metal; square set screws of 
non-metallic materials; wood screws (non-metallic -); self-tapping non-metallic screws; threaded screws of plastic; set 
screws, not of metal; binding screws, not of metal, for cables; screw nails not of metal; self-tapping non-metallic bolts; 
socket head shoulder screws, not of metal; holders for use in the securing of window coverings; cable fasteners, 
connectors and holders; molds of plaster for casting ceramic materials; self-tapping non-metallic plugs; seats of metal; 
beam supported seating; pulleys of plastics for blinds; benches [furniture]; benches for sports fields; golf course 
benches; clamps (non-metallic -) for fixing doors; clamps (non-metallic -) for fixing blinds; outdoor furniture; furniture; 
wooden furniture; mechanisms (non-metallic, non-electric -) for lifting doors; mechanisms (non-metallic, non-electric -) for
lifting windows; mechanisms (non-metallic, non- electric -) for opening doors; mechanisms (non-metallic, non-electric -) 
for opening windows; mechanisms (non-metallic, non-electric -) for locking doors; mechanisms (non-metallic, non- 
electric -) for locking windows; mechanisms (non-metallic, non-electric -) for rolling windows; window handles (non-
metallic -); support rods for curtains; window fittings, not of metal; curtain runners; safety hooks, not of metal; bundle 
clips of non-metallic materials; cable grips of non-metallic materials; pipe clamps of plastics; furniture for doors [non-
metallic]; turn-button fasteners (non-metallic -); non-metallic fasteners for cables; fasteners, non- metallic; non-metallic 
fasteners for pipes; concealed fastening devices of non-metallic materials; threaded fasteners made of plastic; 
architectural fasteners of non-metallic materials; blind bolt fasteners of non-metallic materials; corner cap components, 
not of metal; connecting elements (non-metallic -) for furniture; door fasteners, not of metal; window fasteners, not of 
metal; curtain drawing devices, other than electrically operated; window closing devices (non-electric -) of non-metallic 
materials; curtain suspension devices; window glazing fixtures (non-metallic -); screw threaded fasteners, not of metal; 
door closers (non-electric -) of non-metallic materials; catches (furniture -), not of metal; window fasteners (non-metallic -
); closers (non-electric, non-metallic -) for windows; closers (non-electric, non-metallic -) for doors; combined closures for 
containers [non-metallic and not for household or kitchen use]; safety locking devices [not of metal, non-electric]; 
cremone bolts of non-metallic materials for locks; cremone bolts, not of metal for windows; plugs [dowels], not of metal; 
non-metal recycling bins for commercial use; containers, not of metal [storage, transport]; containers (non-metallic -) in 
the form of bins; slatted blind connectors; cable connectors (non-electric -) of non-metallic materials; fasteners; sprigs 
[dowel pins], not of metal; nails, not of metal; pitons, not of metal; fixing nails, not of metal; window casement bolts (non-
metallic -); non-metal door bolts; keys (non-metallic -) for opening locks; baskets, non-metallic; bolts, not of metal; 
shackle bolts, not of metal; screw bolts, not of metal; fixing bolts, not of metal; toggle bolts (non-metallic -); non-metallic 
tracks for sliding doors; metal bench seats; hinges, not of metal; metal venetian blinds [external].

Cl.35;Advertising and marketing; business administration; sales administration; demonstration of goods; marketing; 
arranging of trade fairs; organization of exhibitions for commercial or advertising purposes; presentation of goods on 
communication media, for retail purposes; marketing studies; retail services in relation to heating equipment; retail 
services in relation to lighting; retail services in relation to metal hardware; retail services in relation to wall coverings; 
retail services in relation to floor coverings; retail services in relation to audio-visual equipment; wholesale services in 
relation to lighting; wholesale services in relation to heating equipment; wholesale services in relation to metal hardware; 
wholesale services in relation to wall coverings; wholesale services in relation to floor coverings; wholesale services in 
relation to audio-visual equipment; retail services in relation to building materials; advertising, marketing and promotional 
services.

Cl.37;Telecommunication wiring; construction services; building, construction and demolition; HVAC (heating, 
ventilation and air conditioning) installation, maintenance and repair; installation of security and safety equipment; 
installation of data network apparatus; installation of door fittings; installation of burglar alarms; fire alarm installation; 
installation of wireless telecommunications equipment and wireless local area networks; electric appliance installation 
and repair; installation of residential security apparatus; installation of radio telephone equipment; installation of lighting 
apparatus; installation of street furniture; installation of temporary barriers; installation of theft prevention devices; 
installation of plant; installation of door openers and closers; installation of doors and windows; installation of locks; 
installation lighting systems; installation of computerised information systems; installation of security systems; 
installation of solar powered systems; installation access control systems; installation of tents; installation of window 
frames; installation of glass in conservatories, windows, doors and greenhouses; burglar alarm installation and repair; 
venetian blind installation and repair; computer hardware and telecommunication apparatus installation, maintenance and 
repair; alarm, lock and safe installation, maintenance and repair; lift and elevator installation, maintenance and repair; 
maintenance of electronic apparatus; maintenance of communications equipment; window maintenance; plant 
maintenance; maintenance of fire alarm installations; maintenance, servicing and repair of power generating apparatus 
and installations; renovation, repair and maintenance of electrical wiring; repair of alarms; repair of electronic apparatus; 
repair of lighting apparatus; window repair; repair of curtains; repair and insulation of window joints; maintenance and 
repair of electricity generators; maintenance and repair of electronic installations; maintenance and repair of electronic 
apparatus; maintenance and repair of electronic display panels; maintenance and repair of gas and electricity 
installations; repair or maintenance of power generators; repair or maintenance of electric lighting apparatus; repair or 
maintenance of power distribution or control machines and apparatus; repair or maintenance of electronic machines and 
apparatus; curtain fitting services; electrical installation services; maintenance and repair services relating to door 
closers; maintenance and repair services relating to automatic door equipment; maintenance and repair services relating 
to automatic barriers; repair of security locks; sign posting services; services for the installation of alarms; glazing, 
installation, maintenance and repair of glass, windows and blinds; antenna installation and repair; maintenance and 
servicing of security alarms; repair or maintenance of mechanical parking systems; repair or maintenance of bicycle 
parking apparatus.

Cl.38;Providing on-line chat rooms for transmission of messages among computer users; providing chat lines utilising 
the internet; radio-paging services; voice-activated dialing services; provision of electronic video links; providing 
telecommunications connections to a global computer network; communications by fiber optic networks; computer 
communication and internet access; provision of on-line communications services; teleconferencing services; providing 
voice communication services over the internet; providing voice chat services; providing virtual private network (VPN) 
services; providing videoconferencing facilities; electronic transmission of mail and messages; communications 
services; network conferencing services; wireless broadcasting; podcasting; communication services by radio; 
telecommunication services; broadcasting services; data transmission; message sending; music broadcasting; 
transmission of sound, picture and data signals; transmission of videos, movies, pictures, images, text, photos, games, 
user-generated content, audio content, and information via the internet; communications services provided over the 
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internet; telecommunication services provided via internet platforms and portals; providing access to platforms and 
portals on the internet; telecommunication services provided via platforms and portals on the internet and other media; 
arranging access to databases on the internet; providing telecommunications connections to databases; provision of 
telecommunications access to databases and the internet.

Cl.41;Arranging of presentations for cultural purposes; cultural activities; training; arrangement of conferences for 
educational purposes; conducting courses, seminars and workshops; conducting of seminars and congresses; education
and instruction; tuition; organising of entertainment; organisation of teaching activities; organising of sporting activities 
and of sporting competitions; arranging of award ceremonies; arranging of contests; organization of competitions; 
arranging of lectures; organisation of conferences, exhibitions and competitions; production of course material 
distributed at professional lectures; production of course material distributed at management seminars; production of 
course material distributed at professional seminars; production of course material distributed at management courses; 
publishing services for books and magazines; publication of manuals; tutoring.

Cl.42;Information technology support services; electronic storage of files and documents; testing, authentication and 
quality control; configuring computer hardware using software; configuration of computer software; engineering 
consultancy relating to testing; it consultancy, advisory and information services; quality control; quality checking and 
testing; inspection of plant and machinery; technical supervision and inspection; creation of control programs for electric 
operation control and drive modules; software creation; creation of computer programmes for data processing; creating, 
maintaining, and modernizing computer software; software design and development; design and development of 
computer hardware; writing of control programs; providing virtual computer environments through cloud computing; 
providing information about the design and development of computer software, systems and networks; provision of 
engineering reports; providing virtual computer systems through cloud computing; providing temporary use of non-
downloadable business software; hosting memory space on the internet; hosting of computerized data, files, applications 
and information; installation, repair and maintenance of computer software; machine condition monitoring; monitoring of 
audio warning signals; monitoring of telecommunication signals; technical planning and technical project management 
for the development of lighting equipment; technical planning and consulting in the field of light engineering; design of 
mechanical, electromechanical and optoelectronic apparatus and instruments; design of office automation equipment; 
design of information systems relating to management; design of lighting systems; designing of electronic systems; 
design of telecommunications apparatus and equipment; designing computer software for controlling self- service 
terminals; design and development of operating software for accessing and using a cloud computing network; design and
development of virtual reality software; design and development of computer software for reading, transmitting and 
organising data; design services relating to the creation of networks; programming of electronic control systems; 
programming of operating software for accessing and using a cloud computing network; conducting of quality control 
tests; design of instruments; computer design research; research in the field of computer hardware; research relating to 
the computerised automation of technical processes; technical research relating to automatic identification systems; 
computer software research; research relating to the development of computer hardware; research relating to the 
development of computer software; technical data analysis services; computer software technical support services; 
safety technological testing services; technical testing services; expert consultancy services in connection with 
computing equipment; consultancy and information services relating to the design, programming and maintenance of 
computer software; expert consultancy services in connection with computing networks; computer systems integration 
services; electronic data storage and data back-up services; testing services for the certification of quality or standards; it
programming services; engineering services for the design of machinery; engineering services relating to the design of 
communications systems; engineering services relating to the design of electronic systems; technological services 
relating to computers; development of measuring and testing methods; development of testing methods; development of 
hardware for multimedia data storing and recalling; development of computer programs recorded on data media 
(software) designed for use in construction and automated manufacturing (cad/cam); product testing; product quality 
control testing; conformance testing services; software development, programming and implementation; testing, analysis 
and monitoring of telecommunication signals; cloud computing; consulting in the field of cloud computing networks and 
applications; rental of operating software for accessing and using a cloud computing network; providing temporary use 
of on-line non-downloadable operating software for accessing and using a cloud computing network.

Cl.45;Legal administration of licences; opening of security locks; opening of door locks; opening of locks [locksmiths' 
services]; licensing of patents; licensing of industrial property rights and copyright; licensing of databases; granting of 
licences to others for the use of industrial property rights and copyright; licensing of technology; licensing of intellectual 
property; monitoring of burglar and security alarms.
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